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 LOK  SABHA
 Thursday,  March  7,  1963,  Phalguna  16,

 884  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAKER  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Assets  in  Foreign  Banks

 +
 Shri  S.  M,  Banerjee:

 |  Shri  Harish  Chandra  Mathur;
 #299. <  Shri  B.  N.  Mandal:

 |  Shri  Ram  Sewak  Yadav:
 L  Shri  Bagri:

 Will  the  Minister  of  Finance  be
 pleased  to  state

 (a)  whether  some  more  i  persons
 have  declared  their  assets  in  foreign
 nanks  after  November,  1962;

 (b)  if  so,  the  total  amount  thereof;
 nd

 (c)  whether  Government  have
 taken  any  steps  to  ascertain  total
 assets  in  foreign  banks  of  Indians  re-
 siding  in  India?

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shrimati  Tarkesh-
 wari  Sinha):  (a)  Yes,  Sir.

 (b)  A  total  amount  of  Rs,  3°75  lakhs
 has  been  declared  during  the  period
 Ist  November,  962  to  the  end  of

 ebruary,  1963.

 (c)  Under  the  provisions  of  Gov-
 nment  Notification  No.  F.(I5)EC|

 dated  7th  September,  96l,  it  was
 made  obligatory  for  all  Indian  resi-

 snts  to  declare  their  foreign
 .-counts.
 89l(Ai)  LS.D.—1
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 Shri  S.  M.  Banerjee:  May  J]  know

 whether  there  is  any  truth  in  the
 statement  that  there  are  many  Indians
 who  are  keeping  accounts  in  foreign
 banks  in  Switzerland  where  the  names
 are  not  disclosed  and,  if  so,  what  steps
 are  being  taken  by  Government  to  get
 disclosure  of  those  accounts.

 Shrimati  Tarkeshwari  Sinha:  If  we
 know  that  they  are  keeping  their  ac-
 counts  in  foreign  banks  and  if  tangi-
 ble  proof  is  there,  the  Reserve  Bank
 would  be  taking  appropriate  action  in
 the  matter.

 Shri  S.  M.  Banerjee:  Apart  from
 this  procedure  of  their  declaring  their
 accounts  voluntarily,  what  other  steps
 have  been  taken  to  ascertain  their  ac-
 counts  in  foreign  banks?  Is  it  a  fact
 Rajas,  Maharajas  and  big  businessmen
 are  regularly  maintaining  their  ac-
 counts  in  foreign  banks?

 Shrimati  Tarkeshwari  Sinha:  After
 the  notification  was  issued,  950  ac-
 counts  were  declared,  including  those
 by  Maharajas  and  ex-rulers,  amounting
 to  Rs.  330  lakhs.  After  the  prescribed
 date  of  2th  November  96]  till  Feb-
 ruary  963  seventy  more  accounts  have
 been  declared,  totalling  Rs.  0°65
 lakhs.

 श्री  रामसेवक  यादव  मैं  यह  जानना
 चाहता  हूं  कि  विदेशी  बैकों  में  मुद्रा  का  अरब  तक
 जो  पता  चला  है,  क्या  उसमें  राज्यों  के  मुख्य
 मंत्रियों,  केन्द्र  के  मन्त्रियों  और  प्रधान  मन्त्री
 का  भी  हिसाब  है,  यदि  हां,  तो  क्या  उस  रूपा?
 को  विदेश  मुद्रा  की  शक्ल  में  इस्तेमाल  करने
 का  कोई  प्रयास  किया  जा  रहा  है  ।

 श्रीमती  तारकेश वरी  सिन्हा  :  हमारी  जान-
 कारी  में  ऐसा  कोई  हिसाब  नहीं  है  ।
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 वित्त  मंत्री  (श्री  मोरारजी  देसाई):
 मैं  सिर्फ  यह  कहना  चाहता  हूं  कि  अगर  किसी

 व्यक्ति  के  बारे  में  पूछा  जाए  कि  उसका  हिसाब

 है  या  नहीं,  तो  उसके  बारे  में  मैं  कह  सकता

 हूं,  लेकिन  ऐसी  रोलिंग  इन्क्वायरी  नहीं  की
 जा  सकती  है  कि  किस  किस  का  हिसाब  है  1

 इतना  मैं  जरूर  कह  सकता  हूं  कि  मिनिस्टरों
 और  प्राइम  मिनिस्टरों  का  कुछ  अनजाने  नहीं
 है  और  उसमें  इरेंगुल  २  कुछ  नहीं  है  ।

 श्री  रामसेवक  यादव  :  अध्यक्ष  महोदय,
 मेरे  प्रश्न  का  दूसरा  भाग  यह  था  कि  यदि
 किसी  का  भी  एकाउंट  हो,  तो  क्या  उस  रुपए
 को  विदेश  मुद्रा  को  शक्ल  में  इस्तेमाल  करने
 की  कोई  योजना  सरकार  के  पास  है  ।

 श्री  मोरारजी  देसाई  :  गवर्नमेंट  की

 परमीशन  के  बगैर  किसी  को  भी  उसका  उप-

 रोग  करने  का  अधिकार  नहीं  है  ।

 Shri  Hem  Barua:  Is  it  not  a  fact
 that  the  report  of  the  Enforcement
 Directorate  962  has  brought  to  light
 quite  a  number  of  cases  of  individual
 Indian  residents  maintaining  and  ope-
 rating  accounts  in  foreign  banks
 without  the  necessary  permission  of
 the  Reserve  Bank  and,  if  so,  what  was
 the  modus  operandi  of  those  people?
 Has  Government  been  able  to  fix  it
 up  and  take  steps  against  the  indi-
 viduals  pointed  out  in  the  report  of
 the  Enforcement  Directorate?

 Shrimati  Tarkeshwari  Sinha:  If  the
 Enforcement  Directorate  points  out
 such  irregularities,  it  is  for  the  Direc-
 tor  of  Enforcement  to  take  appro-
 priate  action,  and  he  is  competent
 enough  to  take  action.

 Shri  Kashi  Ram  Gupta:  Which  are
 the  countries  where  these  accounts  are
 kept?

 Shrimati  Tarkeshwari  Sinha:  That
 information  is  not  available  to  me  in
 which  countries  the  accounts  are  kept.
 They  are  mostly  in  the  United  King-
 dom  and  in  Switzerland.
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 Shri  Tyagi:  Are  any  incentives
 offered  to  those  people  who  are  keep-
 ing  accounts  outside  to  persuade  them
 to  disclose  their  accounts?

 Shri  Morarji  Desai:  We  issued  a
 notification  in  96l  giving  notice  to
 everybody  to  declare  his  accounts
 within  two  months  in  which  case  no
 penalty  would  be  levied.  Then,  about
 950  accounts  were  disclosed  and  they
 were  allowed  to  keep  up  to  £500  in
 their  accounts  and  bring  the  rest  to
 this  country.  Out  of  those  £500  they
 could  spend  for  medical  expenses  and
 other  matters,  if  they  are  permitted
 under  the  regular  rules,  for  which  no
 further  foreign  exchange  would  be
 given  to  them  until  they  first  use  up
 the  amounts  in  their  accounts.  These
 are  the  facilities  which  are  given  to
 them,  Therefore,  some  more  are
 coming  up  even  now.

 भ्रध्यक्ष  महोदय  :  टेक्स्ट  क्रिस्चियन  ।  श्री
 बिशन चन्द्र  सेठ  ।

 श्री  बागड़ी  :  अध्यक्ष  महोदय,  गाम  तो
 इस  में  मेरा  भो  था

 अध्यक्ष  महोदय  :  मातनीय  सदस्य  लेट
 आए  हैं

 श्री  बागड़ी  :  नहीं,  मैं  तो  तोन  दफा  उठ
 चुका  हूं  |

 भ्रध्यक्ष  महोदय  :  तो  मेरी  ही  गलती  होगी
 और  मैंने  उनको  नहीं  देखा  होगा  ।  लेकिन  शब
 मैं  अगले  प्रशन  पर  चला  गया  हूं  ।

 Gulhati  ‘Commission  Report
 +

 Shri  Bishanchander  Seth:
 Shri  Yashpal  Singh:
 Shri  Basappa:
 Shri  Raghunath  Singh:
 Shri  Sivramurthi  Swamy:
 Shri  J.  8,  S.  Bist:
 Shri  P.  Venkatasubbaiah:
 Shri  D.  0.  Sharma:

 #300,  |  Shri  P.  K.  Ghosh:
 Shri  Vidya  Charan  Shukla:
 Shri  P.  R,  Chakraverti:
 Shrimati  Jamunadevi:
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 Shri  Koya:
 Shri  Laxmi  Dass:
 Dr.  L.  M.  Singhvi:
 Shri  Mohsin:
 Shri  है.  5.  Pandey:
 Shri  Siddiah:
 Dr,  P.  Srinivasan: ccc

 5

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No,  48  on
 the  9th  November,  962  and  state:

 (a)  whether  the  Gulhati  Commis-
 sion  Report  has  been  considered  by
 Government;  and

 (b)  if  so,  how  far  it  has  been  im-
 plemented?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  The  report  is  _  still
 under  consideration  of  the  Govern-
 ment,

 (b)  Consultations  have  been  held
 with  the  States  and  a  decision  is  ex-
 pected  to  be  taken  shortly.

 Shri  Ranga:  Is  it  not  a  fact  that
 when  it  was  appointed  it  was  an-
 nounced  that  it  was  only  to  be  a  fact-
 finding  commission  and  that  it  was
 not  expected  to  give  any  decisions  or
 to  make  any  recommendations  with
 regard  to  the  agreement  that  has
 been  reached  in  95l  between  the
 concerned  governments?

 The  Minister  of  Irrigation  and
 Power  (Hafiz  Mohammad  Ibrahim):
 There  is  nothing  on  the  basis  of  which
 what  has  been  said  by  the  hon.  Mem-
 ber  can  be  said,  They  have  made  re-
 commendations  only  with  regard  to
 the  waters  of  the  Godavari  and  the
 Krishna.

 Shri  Ranga:  My  question  was:  Is
 it  not  a  fact  that  they  were  not  ex-
 pected  to  make  any  recommendations
 but  only  to  act  as  a  fact-finding  com-
 mission  and  to  study  whether  any
 changes  have  taken  place  in  the  com-
 putation  of  the  water  supply  and  its
 utilisation  since  that  agreement  was
 concluded?

 Shri  Alagesan:  The  hon,  Member's
 assumption  is  quite  correct,  They
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 were  not  asked  to  give  any  award;
 they  were  only  asked  to  find  out  the
 availability  of  waters  in  the  two
 rivers.

 Dr’  P.  S,  Deshmukh:  When  it  is
 proposed  to  publish  this  report,  if  at
 all?

 Hafiz  Mohammad  Ibrahim:  After
 the  Government  have  come  to  a
 decision  and  that  decision  is  out.

 Shri  Vidya  Charan  Shukla:  Could
 we  know  the  salient  features  or
 recommendations  of  this  report  and
 has  the  Gulhati  Commission  laid  down
 any  principles  on  which  inter-State
 division  of  waters  would  be  regulated
 in  future?

 Shri  Alagesan:  When  the  report  is
 published,  he  will  have  all  the  infor-
 mation,

 Shri  Vidya  Charan  Shukla:  Is  there
 any  objection  to  giving  the  salient
 and  important  recommendations,  just
 one  or  two?

 Mr,  Speaker:  Why  not  wait  for
 them?

 Shri  D.  C.  Sharma:  May  I  know  if
 some  of  the  Chief  Ministers  of  the
 States  concerned  have  expressed  their
 utter  dissatisfaction  with  the  report,
 what  their  views  are  so  far  as_  the
 division  of  the  waters  are  concerned
 and  how  far  they  are  going  to  be
 honoured  or  breached  by  the  negotia-
 tions  that  are  going  on?

 Hafiz  Mohammad  Ibrahim:  The
 views  of  the  Chief  Ministers  or  any-
 body  cannot  be  given  out  at  this  stage
 of  the  matter,

 Shri  Hem  Barua:  May  I  know  if  it
 is  not  a  fact  that  this  Gulhati  Com-
 mission  was  originally  appointed  to
 make  an  appraisal  of  the  water  re-
 sources  of  the  two  rivers  and  the  re-
 quirements  of  the  projects  on  the
 rivers?  Since  they  have  submitted  a
 report,  has  this  report  been  forwarded
 to  the  States  concerned  and  if  this  has
 been  forwarded  to  the  States  concern-
 ed,  what  are  their  reactions?
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 Hafiz  Mohammad  Ibrahim:  The  re-
 ports  were  submitted  to  the  State
 Governments  also.  The  State  Gov-
 ernments  were  given  the  reports  made
 by  the  Commission,  As  far  as  their
 views  are  concerned,  they  are  keep-
 ing  them  secret  till  we  take  a  decision.

 Shri  Hem  Barua:  On  a  point  of
 order,  Sir.  You  have  been  rather
 protecting  the  hon.  Ministers,  if  I  may
 say  so,  only  on  one  ground,  namely,
 when  they  say  that  in  the  public
 nterest  this  cannot  be  disclosed.  We

 agree  with  you  that  in  the  public  in-
 terest  things  should  not  be  disclosed.
 In  this  particular  case  he  has  kept  it
 as  a  secret.  What  are  the  reasons  for
 keeping  it  a  secret?

 Hafiz  Mohammad  Ibrahim:  On  the
 ground  that  it  is  not  in  the  public
 interest  to  disclose  it.

 ol  बड़े  :  क्‍या  यह  सत्य  है  कि  कल  कुछ
 एम०  गेज ०  मे  कृष्णा-गोदावरी  नें  झगड़े  के
 बारे  में  कोई  रिप्रेज़ेन्टेशन  माननोय  मन्त्री  को
 दिया  है  और  इस  प्रमोशन  को  रिपोर्ट  के  बारे
 में  आब्जेक्शन  दिया  है  ?

 Hafiz  Mohammad  Ibrahim:  I  do  not
 remember  to  have  received  any  such
 representation.

 Mr,  Speaker:  Next  question.  Shri
 D.  N.  Tiwary..Absent.  Shri  R.  G.
 Dubey..  Absent.  Shrimati  Renu
 Chakravartty.

 Shri  Bade:  Sir,  my  question  was
 not....

 Mr.  Speaker:  Shri  Bade  _  should
 realise  that  we  have  left  it  behind
 long  ago.  Shri  Bishanchander  Seth.

 Delhi  Water  Supply
 Shri  Bishanchander  Seth:

 [  Shri  D.  N.  Tiwary:
 .<  Shri  R.  G,  Dubey:

 |  Shrimati  Renu  Chakravartty’
 |  Shri  Sidheshwar  Prasad:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  any  arrangement  is
 proposed  to  be  made  for  meeting  the

 *301
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 shortage  of  filtered  water  in  the  Capi-
 tal  during  summer  and  also  for  sup-
 plying  uncontaminated  water  in  the
 areas  where  filtered  water  is  not
 available;  and

 (b)  if  so,  the  details  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Health  (Dr.  D.  S.  Raju):  (a)
 Yes,  Sir.

 (b)  A  statement  is  laid  on  the
 Table  of  the  House.

 STATEMENT
 In  most  of  the  areas  of  Delhi,  there

 is  no  scarcity  of  water  during  sum-
 mer  months.  However,  sometimes
 shortage  of  water  supply  occur  due
 to  the  following  reasons:—

 l,  Shortage  of  water  in  river
 Yamuna  at  Wazirabad.

 2.  Low  pressure  of  water  in  pipes
 in  certain  localities.

 To  overcome  the  shortage  of  water
 in  the  Yamuna,  arrangements  have
 been  made  with  the  Government  of
 Punjab  to  get  canal  water  released
 in  the  river  through  the  Munak
 Escape  of  the  Western  Yamuna  Canal.
 If  the  discharge  of  the  river  in
 Yamuna  at  Wazirabad  goes  down
 below  300  cusecs,  the  Government  of
 Punjab  will  be  requested  by  the
 Delhi  Municipal  Corporation  to
 release  water.

 There  are  several  areas  in  the  town
 where  the  pressure  of  water  during
 summer  months  was  low  last  sum-
 mer,  They  are:—

 (a)  Parts  of  old  city  such  as
 Chandni  Chowk,  Naya  Bazar,
 Phatak  Habash  Khan,  Jog-
 dhian  Colony,  Frash  Khana,
 ete,

 (b)  East  Park  Road  and  Rohtak
 Road  area.

 (c)  Rajindra  Park.
 (d)  Defence  Colony,

 Colony,  Lajpat  Nagar.
 Friends
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 (e)  Malviya  Nagar  and  MHauz
 Khas.

 (f)  Parts  of  Darya  Ganj,  Jang-
 pura  and  Blocks  7  &  8  of  Karol
 Bagh.

 Areas  mentioned  in  (a)  will  get
 relief  because  a  15”  main  is  being
 laid  by  the  Corporation  from  Kash-
 mere  Gate  to  Chandni  Chowk  and
 the  work  is  expected  to  be  completed
 by  30th  April,  1963.

 For  improving  pressure  in  areas
 mentioned  in  (b)  an  18”  main  has

 “been  laid  from  Jhandewala  Reservoir
 and  put  into  commission.

 For  improving  pressure  in  areas
 mentioned  in  (c)  a  temporary  con-
 nection  has  been  given  by  the  Corpo-
 ration  from  a  high  pressure  rising
 main.

 For  improving  pressure  in  areas
 mentioned  in  (d)  a  24”x2l’"  main
 has  been  laid  from  Kalkaji  Reservoir
 to  Ring  Road.

 For  improving  pressure  in  areas
 mentioned  in  (e)  and  (f),  new  mains
 have  not  yet  been  laid.  These’  will
 be  laid  according  to  a  phased  _  pro-
 gramme  and  till  then  some  relief
 will  be  given  by  suitably  operating
 sluice  valves  in  these  areas.

 The  new  areas  in  which  filtered
 water  supply  has  been  given  are  the
 following:

 Kailash,  Ramakrishnapuram,  New
 Delhi,  South  Extension  parts  &  2,
 Raja  Gardens,  Slum  _  re-housing  and
 D.D.A.’s  areas  on  Najafgarh  Road,
 Jhil  Mila  Colony  and  the  2  acre
 Slum  Housing  Area  on  G.T.  Road  in
 Shahdara.

 Uptil  now  water  supply  has  been
 given  in  an  additional  area  of  about
 2000  acres.  During  the  remaining
 period  of  the  Third  Five  Year  Plan,
 it  is  proposed  to  give  filtered  water
 to  an  additional  0000  acres  accord-
 ing  to  a  phased  programme.  These
 areas  include  Government,  semi-
 Government  and  Municipal  as  well  as
 private  colonies.

 PHALGUNA  16,  884  (SAKA)
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 श्री  म०  ला०  द्विवेदी  :  गर्मियों  के  दिनों
 में  जब  दिल्‍ली  में  नलों  में  पार्क।  कम  हो  जाता
 है,  उस  समय  लोग  दिल्ली  के  कूपनों  के  पाना
 का  इस्त॑माल  करते  हैं  जो  कि  ठंडा  भी  होता  है।
 इन  कूचों  के  पानी  को  साफ  करने  के
 कोई  व्यवस्था  क्या  की  गई  है  जिससे  लोग  इस
 पान  को  पियें  तो नकसान  न  हो  ?

 Dr,  0.  S.  Raju:  Water  scarcity  may
 occur  for  two  reasons.

 Mr.  Speaker:  When  taps  are  dry,
 people  use  wells,  Are  any  measures
 being  taken  to  purify  that  water
 also?

 Shri  D,  S.  Raju:  The  recommenda-
 tions  have  been  to  sterilise  water
 with  bleaching  powder  and  potassium
 permanganate.

 श्री  रा०  शि०  पांडेय  :  क्‍या  माननीय
 मन्त्री  जी  को  खबर  है  कि  दिल्‍ली  में  कुल
 कितने  कुए  हैं  कौर  कितने  कामों  का  पान
 अच्छा  है  प्रौढ़  कितनों  का  खराब  है  ?

 Dr.  9,  S.  Raju:  In  view  of  the
 latest  emergency,  several  hundreds  of
 wells  have  been  renovated  and
 cleaned.

 Shri  Bhagwat  Jha  Azad:  In  the
 statement,  it  is  said  that  a  large  num-
 ber  of  areas  are  areas  of  low  pres-
 sure  in  the  summer.  Are  the  Gov-
 ernment  aware  that  these  areas
 termed  as  low  pressure  areas’  are
 areas  where  there  is  no  water  at  all?
 What  attempts  are  being  made  in  the
 coming  season  to  make  them  water
 areas?

 Dr.  D.  S.  Raju:  One  recommenda-
 tion  is  that  new  wider  mains  are
 being  laid.  Secondly,  water  pressure
 may  fall  due  to  the  fall  of  water
 pressure  in  Jumna  in  which  case  we
 get  more  water  from  the  Punjab.

 Shri  Inder  J.  Malhotra:  May  I
 know  if  there  is  any  improvement  in
 the  water-supply  arrangements  this
 year  as  compared  to  last  year,  and
 what  are  the  improvements?
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 Dr.  9.  S,  Raju:  The  recommenda-
 tion  which  has  been  made  is  improve-
 ment  of  the  mains.

 Shri  Ansar  Harvani:  Water  scarcity
 has  become  a_  chronic  disease’  in
 Delhi,  Has  the  Government  =  any
 long-term  plan  to  solve  this  problem
 or  only  occasionally  they  make  some
 plans?

 Mr.  Speaker:  That  has  been  given
 in  the  statement.

 Shrimati  Savitri  Nigam:  Keeping  in
 view  the  irregular  water  supply  in
 Delhi  during  the  summer  season,
 may  I  know  whether  the  Government
 is  intending  to  sink  a  few  hand  pumps
 and  if  there  is  a  regular  plan  to  pro-
 vide  subsidy  to  poor  people  for  get-
 ting  such  pumps?

 Dr.  D.  S.  Raju:  Steps  are  already
 being  taken  by  the  Municipal  Corpo-
 ration  as  well  as  the  New  Delhi
 Municipal  committee  for  instituting
 hand  pumps.  Several  hundreds  have
 already  been  instituted.

 शी  गु०  सि०  मुसाफिर  :  क्‍या  सरकार  के
 पास  कोई  अन्दाज़ा  है  कि  कितने  लोगों  को
 फिल्टर्ड  वाटर  नहीं  मिलता  है  श्र  किस  किस
 एरिया  में  वे  लोग  रहते  हैं  ?

 Dr.  D.  S.  Raja:  I  cannot  give  the
 exact  figure.

 Dr,  L.  M.  Singhvi:  We  find  from
 the  statement  that  new  mains  have
 not  yet  been  laid  in  areas  mentioned
 in  (e)  and  (f),  It  is  said  that  a  phased
 programme  will  take  care  of  this
 over  a  long  period.  We  should  like
 to  know  the  details  of  the  phased
 programme  and  we  would  also  like  to
 know  by  when  this  phased  programme
 will  be  completed  so  as  to.  give
 relief  in  areas  (e)  and  (f)?

 Dr.  9,  S.  Raju:  I  cannot  give  the
 exact  time  when  it  wil  be  completed.

 Mr.  Speaker:  He  may  lay  that  infor-
 metion  afterwards.
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 श्री  यशपाल  सिह  :  क्‍या  सरकार  को
 जानकारी  है  कि  गर्मियों  के  दिनों  में  साउथ
 एवेन्यू  में  सिर्फ  सुबह  शाम  ही  पानी  मिलता  है,
 बार्क।  समय  पानी  बन्द  रहता  है,  यदि  हां  तो
 इसका  क्या  इन्तज़ाम  किया  जा  रहा  है  ?

 Dr.  D.  S.  Raju:  I  have  already
 given  the  answer.  There  is  no  special
 reply  to  this.

 श्री  कछवाय  :  नई  दिल्ली  में  पानी  के  नल
 कितने  समय  तक  के  लिये  बन्द  रहते  हैं  और
 चौबीस  घंटे  पानी  देवें  इसके  बारे  में  कया  कोई
 प्रबन्ध  किया  गया  है  ?

 भ्रध्यक्ष  महोदय  :  यह  उन्होंने  बता
 दिया  है  |

 Shri  Ss.  M,  Banerjee:  I  want  to
 know  whether  it  is  a  fact  that  despite
 all  assurance  of  the  hon.  Minister,
 water  suply  in  Ramakrishnapuram
 and  other  new  areas...

 Mr.  Speaker:  If  he  takes  up  one
 locality  after  another,  how  can....

 Shri  S.  M.  Banerjee:  This  particular
 area  has  been  mentioned  in  the  state-
 ment.

 Mr.  Speaker:  I  have  seen  it.

 Shri  S.  M.  Banerjee:  I  only  want  to
 know  what  steps  have  been  taken  to
 improve  the  hours  of  water  supply  in
 those  areas,  especially  the  new  areas.

 Dr.  D.  S,  Raju:  The  answer  is  given
 in  the  statement,

 Shri  S.  M.  Banerjee:  It  is  after
 reading  the  statement  that  I  am  put-
 ting  this  question.

 Dr.  D.  S.  Raju:  By  the  improvement
 in  the  mains,  I  think  that  the  pres-
 sure  will  be  improved  in  the  pipes.

 Shri  Priya  Gupta:  May  I  know  the
 criteria  laid  down  for  assessing  the
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 total  consumption  of  water  in  regard
 to  domestic  supply,  and  the  per  capi-
 ta  consumption  kept  in  view  by
 the  Government  of  India?

 Dr.  D.  S.  Raju:  About  30  gallons
 per  head  are  being  supplied  now,  and
 the  estimated  supply  would  be  about
 50  gallons  per  head,  and  that  is  what
 we  hope  to  supply.

 दिल्‍ली  में  अस्पताल

 +

 थ्रो  Ho  ला०  त्रिवेदी  3
 श्रीमती  सावित्री  निगम  :
 श्री  प्रकाशकों  शास्त्री  :
 श्री  जगदेव  सिह  सिद्धांती  :

 +३०२.

 क्या  स्वास्थ्य  मन्त्री  यह  बताने  का  कृपा
 करेंगे  कि  :

 (क)  जनसंख्या  को  वृद्धि  के  अनुपात  में
 दिल्ला  में  भ्रस्पतालों  को  संख्या  में  कितन  वृद्धि
 हुई  है  ;

 (ख)  क्‍या  वर्तमान  आवश्यकताओं  को
 पूरा  करने  के  लिये  अस्पतालों  की  संख्या  तथा
 उनमें  पलंगों  की  संख्या  पर्याप्त  है  ;

 (ग)  यदि  नहीं,  तो  उनको  संख्या  में

 वृद्धि  करने  के  योजना  को  क्‍या  रूपरेखा  है  ;
 श्र

 (घ)  दिल्‍लो  के  नागरिकों  की  अस्पतालों
 तथा  उनमें  पलंगों  की  संख्या  सम्बन्धी  का  नाई
 कब  तक  दूर  हो  जाने  क  आशा  है  ?

 स्वास्थ्य  मंत्रालय  में  उपमंत्री  (डा०  दा०
 स०  राजू):  (क)  से  (घ).  एक  विवरण  सभा
 पटल  पर  रख  दिया  गय।  है  av

 विवरण

 (क)  ढिल्लों  में  जनसंख्या  में  द्धि  के

 अनुपात  में  अस्पतालों  (सरकारी  एवं  गैर
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 सरकारों  दोनों)  की  संख्या  में  की  गई  वृद्धि
 इस  प्रकार  है  -—

 ष  |  दिल्‍ली  में  भ्र स्प तालों  की
 संख्या  तथा  जन  संख्या

 अस्पतालों
 को  संख्या  जन  संख्या|

 १६४५१  २१  लगभग  १७.४४  लाख
 १६६१  ३१  लगभग  २६.५८  लाख  |

 १६६३  ि  लगभग  २६.  ५८  लाख

 (*  उनमें  रेलवे  ढारा  अपने  दिल्ली  स्थित
 कर्मचारियों  के  लिए  चलाये  गये  ॥  अस्पताल
 भी  सम्मिलित  हैं  )

 (ख)  जी  नहीं  ।  ये  उपर्युक्त  भ्रस्पताल
 अभी  पर्याप्त  नहीं  समझे  जा  रहे  हैं  ।

 (ग)  (१)  तृतीय  पंचवर्षीय  योजना  में
 दिल्ली।  में  जिन  नये  अ्रस्पतालों  को  खोलने  के

 r  प्रस्ताव  सम्मिलित  किये  गये  हैं  वे  इस  प्रकार
 हैं

 सरकार  द्वारा  (१)  नवीन  अस्पताल  नई
 दिल्‍ली  की  प्रसीमा  के
 अ्न्तगंत  ३५०  शणब्याओ्रों
 का  एक  नया  ग्र स्प ताल  |

 (२)  शाहदरा  में  मानसिक
 पेटियों  केलिए  १००

 शियाओं  का  एक  अस्पताल  |

 दिल्‍ली  नगर  (2)  विभिन्न  क्षेत्रों  मे ंकुल  ४४५
 निगम  द्वारा  शियाओं  के  ८  अस्पताल  ।

 कर्मचारी  राज्य  (४)  ४००  दय्याद्यों  का  एक
 गैमा  निगम  6।रा  जनरल  अस्पताल  I

 (५)  २००  शब्दाक्षरों  का  एक  क्षय  रोग
 अस्पताल  ।

 (२)  तृतीय  पंच  वर्षीय  टोजना के  ब्ंतगंत

 मौजूदा  अस्पतालों  में  श  य्याश्रों  कीं  प्रस्तावित

 वृद्धि  ।
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 सरकारो  प्रस् पताल  (स्वास्थ्य  मन्त्रालय  तथा
 दिल्‍लो  प्रशासन  के  वोन  ७५१

 स्वास्थ्य  मन्त्रालय  के  नवीन  अद्ध  सरका  )
 अस्पताल  ५२६

 ढिल्लों  नगर  निगम के  अचौन  ग्र स्प ताल  ५६५

 योग  ८७२

 (8)  स्थिति  की  सतत  समीक्षा  की  जा
 रही  है  तथा  जनसंख्या  में  हुई  ऋद्धि  के परिणाम-
 स्वरूप  अस्पतालों,  ग्रोवर  शय्या त्रों  की  जो  मांग
 बढ़  गई  है  उसकी  पूर्ति  के  लिए  सरकार,  दिल्ली
 नगर  निगम  आदि  हर  प्रकार  के  प्रयास  कर  रहे
 हैं।  यह  स्पष्ट  है  कि इसके  लिए  समय  की  कोई
 सीमा  निर्धारित  नहीं  की  जा  सकती  ।

 श्री  म०  ला०  द्विवेदी  :  जो  स्टेटमेंट
 सभा  पटल  पर  रखा  गया  है,  इसमें  कहा
 गया  है  :--

 “The  above  hospitals  are  ©  still
 not  considered  adequate.”.

 मैं  जानना  चाहता  हूं  कि  कौन  से  कारण
 हैं  कि  जिन  की  वजह  से  भारत  सरकार  का
 स्वास्थ्य  मंत्रालय  कभी  तक  दिल्‍ली  में  बढ़ी
 हुई  आबादी  के  लिए  पूरे  भ्र स्प तालों  की
 व्यवस्था  नहीं  कर  सका  है  ?  क्‍या  वित्त  मंत्रालय
 ने  रुपया  नहीं  दिया  है  या  योजना  ही  नहीं
 बनाई  गइ  है  ?

 Dr.  D.  S.  Raju:  The  total  number  of
 beds  in  Delhi  is  about  six  thousand.

 श्री  रामेशवरानन्द  :  क्‍या  दिल्ली  की  ही
 चिन्ता  है,  या  देहातों  की  भी  है  ?

 अध्यक्ष  महोदय  :  ऐसे  नहीं  बोला
 जाता  है  1

 श्री  रामेश्वरानन्द  :  बाप  से  पूछ  कर  कह
 सकूंगा  |

 अ्रध्यक्ष  महोदय  :  अपने  आप  पूछ  भी
 लिया  और  अपने  आप"  मंजूरी  भी  दे  दी,

 सवाल  भी  कर  लिया  ।  अब  प्राय  43  रहें,
 जब  पूछेंगे  तब  देखा  जायेगा  ।

 Dr,  9.  S.  Raju:  It  is  true  that  there
 is  some  shortage  of  beds  in  Delhi
 when  compared  to  international
 standards,  but,  actually  speaking,
 there  are  about  6380  beds  for  a  popu-
 lation  of  26  lakhs.  Probably  it  works
 Out  to  2.4  beds  per  one  thousand
 population.  It  is  not  so  bad  as
 compared  with  that  in  other  cities  of
 India,  but  there  is  some  shortage,  and
 sO  many  measures  have  been  recom-
 mended  for  increasing  the  bed  space.

 शौ  स०  ला०  दीवार  :  स्टेटमेंट  में  कहा
 मया  है  कि  कमी  को  दूर  करने  के  लिए  गवर्नमेंट
 आफ  इंडिया  ने  एक  फ़ेज्ड  प्रोग्राम  बनाया  है  ।
 यदि  कमी  नहीं  है  तो  इस  फ़ेज्ड  प्रोग्राम  की
 क्या  आवश्यकता  है  ?  क्‍या  यह  सच  है  कि
 बेचारे  गलियों  को  अस्पतालों  में  जाने  की

 सुविधा  नहीं  मिलती  है,  इन  को  भरती

 नहीं  मिलती'  है  ?

 Dr.  D.  S.  Raju:  The  statement  gives
 all  the  particulars.  There  are  some
 hospitals  which  are  increasing  their
 bed  strength  every  year  during  the
 Third  Plan  period,

 In  the  statement  details  have  been
 given  as  to  which  particular  hospital
 is  putting  up  how  many  beds.  During
 the  next  four  or  five  years  they  hope
 to  increase  the  bed  strength  to  about
 8000  beds.  There  are  now  about  six
 thousand  odd  beds  in  Delhi  in  the
 Government  hospitals,  the  semi-Gov-
 ernment  hospitals  and  the  municipal
 corporation  hospitals;  they  are  increas-
 ing  their  bed  strength.  .

 Shrimati  Savitri  Nigam:  Keeping  in
 view  the  great  pressure  on  the  hospi-
 tals,  may  I  know  whether  Govern-
 ment  are  thinking  of  providing  mobile
 vans  which  can  serve  the  people  in
 their  own  localities?

 Dr.  D.  S.  Raju:  The  main  question
 ig  related  to  in-door  patients  and
 hospital  beds.
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 Mr,  Speaker:  Is  there  any  proposal
 at  the  moment?

 Dr.  D.  S,  Raju:  At  the  moment,
 there  is  none.

 श्री  प्रकाशवीर  शास्त्री  :  माननोय  स्वास्थ्य
 मंत्री  जो  ने  एक  प्रश्न  का  उत्तर  देते  हुए  पीछे
 यह  बताया  था  कि  दिल्लो  में  रोगियों  को  जो
 संख्या  है  और  डाक्टरों  का  जो  प्रभुपाद  है
 बड़े  अस्पतालों  में,  उसके  झ्ननुसार  एक  डाक्टर
 एक  रोगी  को  देखने  में  दो  मिनट  से  अधिक
 का  समय  नहीं  दे  पाता  है  1  मैं  जानना  चाहता
 हूं  कि  कमी  यही  स्थिति  है,  या  इस  में  कोई
 परिवर्तन  हुआ  है  ?

 Mr.  Speaker:  The  hon.  Member

 al  रामहवरानन्द  :  अगर  लम्बा  है,  तो
 . जितने  का  वह  उत्तर  दे  सकते  हैं,  दे  दें  ।

 अध्यक्ष  महोदय  :  जितना  यह  सवाल  है,
 उससे  बहुत  बाहर  ग्रा पका  सवाल  जाता  है  ।

 श्री  कछवाय :  झुग्गी  झोंपड़ियों  में  जो
 मजदूर  परिवार  रहते  हैं,  उन  में  से  उनका
 इलाज  न  होने  की  वजह  से  साल  भर  में
 कितने  लोग  मरते  हैं  ?

 अध्यक्ष  महोदय  :  जो  सवाल  है,  उससे
 इसका  कोई  सम्बन्ध  नहीं  है  ।

 थीं  रा०  द्वि०  पांडेय  :  आ्रावश्यकताग्रों
 wants  to  know  whether  a  doctor  can
 only  give  two  minutes  to  a  patient
 now,  and  whether  that  situation  has
 been  eased  or  the.  same  _  situation
 continues.

 को  देखते  हुए  क्‍या  छोटे  छोटे  अस्पताल
 बनाने  की  भी  कोई  योजना  है,  २०-२५
 बेड  के  ?

 Dr,  D.  S.  Raju:  Those  two  minutes
 should  be  ample  for  examining  a
 patient  and  giving  the  diagnosis.

 Dr.  9,  S.  Raju:  The  Municipal
 Corporation  have  got  a  plan  to  build
 a  small  hospital.  They  are  already
 doing  it.

 श्री  जगदेव  सिह  सिद्धांत  :  क्‍या  माननीय
 मंत्री  जी  को  मालूम  है  कि  दिल्ली  राज्य  की
 बात  ही  क्‍या,  जो  लोग  देहातों  से  पाते  हैं,
 बड़ी  विषम  परिस्थिति  में  बीमार  कराते  हैं,
 उनको  दवाई  का  बहाना  दे  कर  वापिस  लौटा
 दिया  जाता  है,  उनको  दाखिल  नहीं  किया
 जाता  है।  क्‍या  सरकार  उनको  दाखिल  करने
 के  लिए  ग्रादेश  देगी  ?

 Mr.  Speaker:  That  is  a  suggestion
 for  action.

 श्री  रामेइबरानन्द  :  दिल्‍ली  की  ही  चिन्ता
 है  या  देहातों  की  भी  आप  को  चिन्ता  है  ?
 मैं  जानना  चाहता  हूं  कि  कितने  कितने  गांवों
 पर  वहां  एक  प्रौषधालय  है  कौर  उनको
 दवाइयां  मिलती  भी  हैं  या  नहीं  मिलती  हैं
 और  अगर  मिलती  हैं  तो  बरस  में  कितने
 रूपये  एक  श्रौषधालय  पर  खर्चे  होते  हैं  ?

 अध्यक्ष  महोदय  :  यह  बहुत  लम्बा
 प्रश्न  है  ।

 शौ  रामेइवरानन्द  :  प्रत्यक्ष  महोदय,
 जब  यहां  हिन्दी  में  प्रश्न  पूछे  जाते  हैं  तो
 कम  से  कम  मंत्रियों  के  लिये  पाठशाला  तो
 लगा  दें  हिन्दी  सीखने  के  लिये  ।

 अ्रध्यक्ष  महोदय  :  यह  पाठशाला  लगाना
 मेरा  काम  नहीं  है  ।  स्वामी  जी  को  चाहिये
 कि  वे  लगायें  ।

 श्रीमती  चावला  :  विलिंग्डन  भ्रस्पताल  में
 जो  आंखों  का  विभाग  है  वहां  चपरासियों
 की  बहुत  कमी  है  भ्र ौर  जो  वहां  का  डाक  रूम

 है  वह  इतना  गरम  है  कि  मरीज  वहां  नहीं
 बैठ  सकते  हैं  और  उन  की  आंखों  की  जांच
 ठीक  से  नहीं  की  जा  सकती  ।  मैं  जानना  चाहती
 हुं  कि  क्या  सरकार  ने  इस  के  लिये  कुछ
 सोचा  है  ।

 Mr.  Speaker:  It  is  going  into  too
 many  details.
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 Life  Insurance  for  Armed  Forces
 Personnel

 303.  Shri  Shree  Narayan  Das:  Will
 the  Minister  of  Finance  be  pleased  to
 state:

 (a)  whether  the  question  of  intro-
 ducing  a  scheme  of  life  insurance  for
 the  armed  forces  on  the  lines  of  the
 National  Service  Life  Insurance
 policy  in  the  U.S.A,  has  been  consi-
 dered  or  is  proposed  to  be  considered
 by  Government;  and

 (b)  if  so,  the  stage  of  such  consi-
 deration?

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  B.  B.  Bhagat)  :
 (a)  and  (b).  No,  Sir.  However,  in
 order  to  extend  life  insurance  protec-
 tion  without  imposing  any  restriction
 or  charging  any  extra  premium  to
 Armed  Forces  Personnel  (excepting
 those  engaged  in  Aviation  or  who
 have  undergone  training  in  aviation
 or  parachute  jumping)  during  the
 period  of  war  or  war  like  operations,
 the  Life  Insurance  Corporation  have
 proposed  that  Government  should
 bear  the  extra  cost  involved  as  a
 result  of  higher  mortality  during  such
 periods,  The  matter  is  under  consi-
 deration.

 Shri  Shree  Narayan  Das:  Will  the
 hon.  Minister  give  us  an  idea  of  the
 precise  nature  of  the  scheme  preva-
 Jent  in  USA  and  tell  us  whether  it
 has  been  studied  and  considered,  and
 if  so,  Government’s  reaction  there-
 on?

 Shri  8.  R.  Bhagat:  A  _  scheme  is
 under  consideration  and  as  soon  as
 jt  is  finalised—it  is  going  to  be  final-
 ised  very  soon—it  will  be  placed
 before  the  House.

 Shri  5.  M,  Banerjee:  I  would  like  to
 know  whether  the  service  insurance
 scheme  has  already  been  implemented
 in  the  case  of  civilians  working  in
 defence  industries  and  other  govern-
 ment  employees.  If  so,  what  are  the
 salient  features  of  the  scheme.
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 Shri  B.  R.  Bhagat:  There  is  no
 service  insurance  scheme.  There  is  a
 postal  life  insurance  scheme  in  which
 government  employees,  both  in  civi-
 lian  departments  and  in  defence
 departments,  can  join.

 Mr,  Speaker:  He  was  referring  to
 civilians  in  defence  industries,

 Shri  B.  R.  Bhagat:  I  have  no  know-
 ledge  of  any  service  insurance  scheme
 being  there.  As  I  said,  there  is  a
 postal  life  insurance  scheme  which
 covers  all  government  employees,
 whether  in  defence  or  in  civil  depart-
 ments.

 श्री  वक्त  दर्शन  :  मैं  जानना  चाहता  हूं
 [कि  इस  तरह  के  बीमों  के  लिये  जो  ज्यादा

 [प्रीमियम  रखने  का  विचार  किया  जा  रहा  है,
 उस  को  उन  सैनिकों  को  देना  पड़ेगा  ह: 16
 प्रतिरक्षा  मंत्रालय  उस  को  वहन  करेगा  ।

 श्री  ब०  रा०  भगत  :  लाइफ  इंश्योरेंस
 कारपोरेशन  ने  बतलाया  है  कि  जो  प्रीमियम
 झ्र धिक  लगेगा  उसे  गवर्नमेंट  देगी  ।

 Dr,  L.  M.  Singhvi:  Since  when  pre-
 cisely  has  thig  matter  been  under
 consideration  and  when  _  precisely
 would  this  consideration  be  conclud-
 ed?

 Shri  B.  BR.  Bhagat:  The  matter  is
 before  the  Defence  Ministry  at  pre-
 sent....

 Dr.  L.  M.  Singhvi:  Since  when  pre-
 cisely?

 Shri  B,  RB.  Bhagat:..and  very  soon
 a  decision  will  be  taken.

 श्री  बड़े  :  यहां  माननीय  मंत्री  महोदय  ने
 बतलाया  कि  सर्विस  स्कीम  नहीं  है  |  लेकिन
 गवर्नमेंट  सर्वेट्स  इंश्योरेंस  स्कीम  है  ।  मैं
 जानना  चाहता  हूं  कि  इस  के  ग्रन्तर्गत  आर्म्ड
 फोर्सेज  आती  हैं  या  नहीं  ।

 Mr.  Speaker:  With  regard  to  the
 defence  forces,  a  question  was  asked
 by  Shri  S.  M.  Banerjee  and  he  answer-
 ed  that  there  is  a  postal  insurance
 scheme  for  all  government  servants.
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 Shri  Bade:  He  said  there  is  no  ser-
 vice  insurance  scheme.  That  is  wrong.

 गवर्नमेंट  सर्वेट्स  इंश्योरेंस  स्कीम  है,  और

 हमारे  मध्य  प्रदेश  में  भी  है  7  उस  के  लिये
 डाक्टर  स्पेशल  ऐप्वाइंटेड  है  |  तो  क्या  उस  में

 आर्म्ड,  फोर्सेज  कराती  हैं  ?  क्या  इस  प्रकार  की
 कोई  स्कीम  यहां  है  ?

 Shri  8.  R.  Bhagat:  I  said  that  there
 is  a  postal  insurance  scheme.  I  am
 not  aware  of  any  other  scheme  that
 the  hon.  Member  is  referring  to.

 Government  Dues  to  N.D.M.C.
 +

 J  Shri  Hari  Vishnu  Kamath:
 Shri  D.  0.  Sharma:

 Will  the  Minister  of  Works,  Hous-
 ing  and  Rehabilitation  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  are  heavily  in  arrears  in
 respect  of  their  dues  to  the  New
 Delhi  Municipal  Committee;

 (b)  if  so,  the  _  total
 arrears;  and

 #304,

 amount  of

 (c)  the  steps  that  have  been,  or
 are  being,  taken  to  pay  up  and  wipe
 out  the  arrears?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  to  (c),  The  New  Delhi
 Municipal  Committee  have  preferred
 some  claims  on  account  of  taxes  and
 services  against  Government.  There
 are  also  some  counter-claims  by  the
 Central  Public  Works  Department
 against  the  New  Delhi  Municipal
 Committee  for  works  and  _  services
 carried  out  on  their  behalf.  As  most
 of  the  claims  and  counter-claims  are
 disputed,  and  are  spread  over  of  a
 period  of  nearly  ten  years,  a  detailed
 examination  is  being  made  through  a
 series  of  meetings  between  all  parties
 concerned.  Considerable  progress  has
 been  made  and  it  is  expected  that
 decisions  will  be  reached  and  séttle-
 ment  made  in  a  few  months’  time.
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 Shri  Hari  Vishnu  Kamath:  If  I

 heard  the  Minister  aright,  he  said
 that  the  claims  are  over  0  years  old.
 Is  that  so?  Also,  may  I  know  when
 the  first  claim  was  lodged  by  the
 New  Delhi  Municipal  Committee, what  action  was  taken  thereon  and
 why  is  this  dispute  pending  all  these
 ten  years?

 Shri  Mehr  Chand  Khanna:  The-
 main  question  is  in  regard  to  the
 imposition  of  house  tax  on  Govern-
 ment  buildings.  We  have  taken  the
 advice  of  the  Ministry  of  Law,  but  so
 far  we  have  not  been  able  to  arrive
 at  a  clear  decision  whether  on  Gov-
 ernment  property  house  tax  is  charge- able  or  not,  if  so  at  what  rate.  That is  the  main  question  and  that  is  now
 under  discussion  between  my  Minis-
 try,  the  Ministry  of  Finance  and  the
 Ministry  of  Home  Affairs,  and  we
 should  be  able  to  arrive  at  a  decision
 before  long.  The  other  points  are
 minor  questions  about  bagri,  CPWD
 works,  horticulture  and  all  that,  and
 we  have  already  made  an  on-account
 Payment  of  Rs.  75  lakhs  to  the
 NDMC  in  this  behalf,  On  the  main
 question  we  should  be  able  to  arrive
 at  a  decision  before  long.

 Shri  Hari  Vishnu  Kamath:  What  is
 the  total  amount  of  the  claim  by  the
 NDMC  on  the  Government,  how  much
 of  it  has  been  admitted,  how  much
 is  in  dispute,  and  how  much  of  it  has
 been  paid?

 Shri  Mehr  Chand  Khanna:  Again,  I
 will  answer  that  in  two  parts.  The
 house  tax  claim  is  round  about  Rs.  3
 crores,  and  nothing  has  been  accepted
 yet  till  we  take  a  final  decision  in
 the  matter.  The  others  are  small
 claims  here  and  there.  I  believe  in
 regard  to  them  perhaps  the  NDMC
 would  be  owing  me  something,  rather
 than  my  owing  them.

 Shri  Hari  Vishnu)  Kamath:  Pro-
 bably.  Is  it  proper  for  the  hon.  Minis-
 ter  to  say  that  probably  it  is  due?
 He  should  be  able  to  say  with  cer-
 tainty.
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 Mr.  Speaker:  Because  the  accounts
 have  not  been  gone  into.  The  claims
 and  counter-claims  have  still  to  be

 .settled.
 Shri  D,  0.  Sharma:  What  is  the

 position  of  State  Governments  with
 regard  to  house  tax  in  the  other  parts
 of  India,  and  what  is  the  position  of
 foreign  governments  so  far  as  house
 tax  is  concerned  in  other  parts  of  the
 world?

 Mr.  Speaker:  That  is  a  different
 question.

 श्री  बड़े  :  क्‍या  यह  बात  सच  है  कि
 ३  करोड़  रु०  में  से  एक  भी  पैसा  अभी  तक
 म्यूनिसिपल  कारपोरेशन  और  एन०  डो०

 एम०  सी०  को  नहीं  दिया  गया  है  ?  उस  में
 कौन  सी  हिच  है  गवर्नमेंट  को  और  क्‍या  ला
 प्वाइंट  है  कि  दस  साल  से  यह  पैसा  नहीं  दिया
 गया  है  ?

 अ्रध्यक्ष  महोदय  :  यह  तो  उन्होंने  बतलाया  |

 श्री  बड़े  :  उन्होंने  नहीं  बतलाया  I

 अ्रध्यक्ष  महोदय  :  मिनिस्ट्री  समझती  है
 कि  वे  ले  हो  नहीं  सकते  हैं  ।

 श्री  बड़े  :  उस  में  लोग  हिच  कौन  सी  है  ?
 -आखिर  कोई  प्वांइट  तो  होगा  जिस  के  कारण
 हिच  झा  गई  है  ।

 ब्रायन  महोदय  :  मैं  बार  बार  समझाने  में
 असमय  हूं  ।  वह  मानते  हैं  कि  वह  हाउस  टैक्स
 ले  सकते  हैं  लेकिन  गवर्नमेंट  का  खयाल  है  कि

 बह  ले  ही  नहीं  सकते  हैं  |  यही  कानूनी  हिच  है  ।

 Shri  Bade:  Under  what  law?

 Mr.  Speaker:  The  law  cannot  be
 «discussed  here,

 जो  दावा  कोटा  :  श्रीमन्‌,  मैं  मंत्री  जी  से
 जानना  चाहता  हुं  कि  जो  म्यूनिसिपैलिटी  का
 रूपया  सरकार  की  तरफ  बाकी  है  उस  के  कारण
 मोहल्लों  में  झुग्गी  क्षौंपट्टियों  मे ंबिजली  कौर
 पानी  की  व्यवस्था  के  सम्बन्ध  में  कोई  शिकायतें
 आई  हैं  ?
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 ग्रध्यक्ष  महोदय  :  यह  बिल्कुल  प्लाज्मा
 सवाल  है  ।

 Permit  for  Purchase  of  Gold
 +

 Shri  D.  C.  Sharma:

 +305,  1
 Shri  Bishanchander  Seth:
 Shri  Yashpal  Singh:

 L  Shri  Kajrolkar:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  is  proposed  to  intro-
 duce  a  permit  system  for  purchasing
 gold;

 (b)  if  so,  the  details  thereof;

 (c)  whether  there  is  any  proposal
 to  place  a  limit  on  the  quantity  of
 gold  to  be  retained  by  a  person;  and

 (d)  if  so,  the  details  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  B.  R.  Bhagat):
 (a)  and  (b).  Superintendents  of  Cen-
 tral  Excise  have  been  authorised  to
 grant  permits  under  certain  conditions
 to  ayurvedic  and  unani  physicians,
 dentists  and  certain  other  persons
 requiring  gold  for  industrial  or  medi-
 cal  purposes.

 (c)  and  (d).  It  is  not  possible  at
 this  stage  to  anticipate  the  decisions,
 if  any,  regarding  the  further  modifi-
 cation  or  extension  of  the  scheme  of
 control,

 Shri  D,  C.  Sharma:  May  I  know
 the  conditions  under  which  these
 Superintendents  of  Excise  have  been
 allowed  to  give  permission  for  gold?

 Shri  B.  R.  Bhagat:  Permits  will  be
 available  for  quantities  not  exceed-
 ing  half  the  proved  uses  in  the  cor-
 respending  period  of  last  year  in
 respect  of  the  profession  of  dentists
 or  manufacturers  like  Ayurvedic  and
 Unani,  doctors,  gold  zari  or  any  other
 profession,

 Shri  D.  C.  Sharma:  May  I  know  if
 the  manufacturers  of  art  pieces  with
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 gold  have  also  been  given  any  con-
 cession  or  any  permit  for  the  use  of
 gold?

 Shri  B.  R.  Bhagat:  Thus  far,  there
 are  about  six  or  seven  categories  who
 are  entitled  for  such  permits,  and
 they  are  the  dentists,  the  Ayurvedic
 and  Unani  doctors,  manufacturers  of
 surgical  instruments,  manufacturers
 of  liquid  gold—that  liquid  gold  may
 be  used  for  art  pieces  etc..—manufac-
 turers  of  gold  zari,  manufacturers  of
 glass  pieces  containing  gold,  manu-
 facturers  of  fountain  pen  nibs  and
 gold  electroplaters.  There  is  another
 condition  which  I  forgot  to  mention,
 and  that  is,  half  the  proved  use  of  the
 corresponding  period  of  last  year  is
 subject  to  a  maximum  of  500  grams
 in  each  case.

 श्री  बिशन चन्द्र  सेठ  :  में  यह  पूछना
 चाहूंगा  कि  सोना  खरीदेंगे  कहां  से  जबकि
 मार्केट  में  सोना  है  ही  नहीं  ?

 श्री  मोरारजी  देसाई  :  जहां  से  खरीदना
 चाहें  वहां  से  खरीदें,  मैं  तो  किसी  को  दे  नहीं
 सकता  |

 श्री  यशपाल  सिह  :  क्‍या  सरकार  ने
 कोई  डटरेण्ट  पेनाल्‍टी  निर्धारित  की  है  जिस
 से  सोने  का  ट्रान्सफर  श्र  सजेशन  खत्म
 हो  सके  ?  यदि  हां,  तो  सब  तक  कितने
 लोगों  को  इस  के  मातहत  सजा  दी  गयी
 है  ?

 अध्यक्ष  महोदय  :  जो  इल् लीगल  ट्रांसफर
 करेगा  या  अपने  पास  रखेगा  क्यो  उस  के
 लिए  सजा  रखी  गयी  है  ?

 श्री  मोरारजी  देसाई  :  स्मगलिंग  के
 लिए  सात  साल  की  सजा  रखी  गयी
 है।

 श्री  यशपाल  सिह  :  किसी  को  दी  गयी
 है?
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 श्री  मोरारजी  देसाई  :  भ्र भी  तो  नहीं,
 मगर  झगर  माननीय  सदस्य  की  जानकारी |
 में  कोई  एसा  केस  हो  तो  बतावें  ।

 Shrimati  Renu  Chakravartty:  In
 view  of  the  fact  that  4  carat  gold  is.
 the  only  legal  tender  now,  many  of
 the  small  goldsmiths  find  it  difficult
 to  get  even  this  4  carat  gold.  Will
 Government  supply  them  this  type  of
 gold?  From  what  source  will  they
 get  it?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  Government  cannot
 supply  any  gold.  Then  Government
 will  have  to  import  gold.  That  is  not
 possible,  But  the  refineries  who  buy
 some  ornaments  will  turn  them  into
 4  carat  gold  and  then  sell  it.  In  the
 transition  period  it  will  be  difficult  to
 get  it  immediately.

 श्री  बड़े :  जो  लोग  सोने  के  आरनामेंट
 खरीदेंग  तो  क्‍या  नगर  वे  उन  को  बेचें  तो
 उस  वक्‍त  सरकार  उन  को  रोकने  वाली  है  ।
 क्या  डीलर  उन  आरनामेंट्स  को  बेच  सकते
 हैं  ।  यदि  सरकार  बेचेगी  तो  क्या  उसी
 भाव  से  बेचेगी  जिस  से  खरीदा  है  या  इंटर-
 नेशनल  भाव  से  बेचेगी  ?

 श्री  मोरारजी  दिखाई  :  जो  खरीदेगा
 वह  उस  को  उसी  शक्ल  में  नहीं  बेच  सकता  ।
 उस  को  उसे  १४  कैरट  में  बदलना  होगा  ॥
 अगर  सरकार  खरीदेगी  तो  उसको  बेचेगी
 नहीं,  बल्कि  उसको  फुल  गोल्ड  में  बदल
 कर  अपने  पास  रखेगी,  किसी  को  देगी  नहीं  ।

 श्री  रा०  शि०  पांडेय  :  कल  वित्त
 मंत्री  ने  स्पष्ट  शब्दों  भें  बताया  है  कि  सरकार
 किसी  का  सोना  नहीं  लेना  चाहती,  लेकिन
 देहातों  में  इस  प्रकार  का  भ्रम  फैलाया
 गया  है  कि  सरकार  लोगों  का  सोना  ले  लेगी  T
 मैं  जानना  चाहता  हूं  क्‍या  गवर्नमेंट  इस
 भ्रम  को  दूर  करने  के  लिए  कोई  प्रयत्न  कर
 रही  है  ?

 श्री  मोरारजी  देसाई  :  मैंने  स्पष्ट
 कह  दिया  है  और  शब  यह  माननीय  सदस्यों:
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 का  काम  है  अपनी  अपनी  कांस्टिट्यूएंसी
 में  जा  जा  कर  लोगों  को  बतलावें  ।

 श्री  म०  ला०  द्विवेदी  :  सरकार  ने
 १४  कैरट  सोने  के  जेवर  बनाने  की  व्यवस्था

 की  है  1  लेकिन  सुनार  लोग  १४  कैरट  का
 जेवर  बनाना  नहीं  जानते  |  कया  सरकार
 ने.  उन  को  इस  की  विधि  सिखाने  का  कोई
 प्रयत्न  किया  है  ?

 श्री  मोरारजी  देसाई  :  वे  बनाना  जानते
 हैं  मगर  कहते  नहीं  और  जो  जानना  चाहते
 हैं  उन  को  तालीम  देने  के  लिए  व्यवस्था
 की  जायगी  लेकिन  वह  पहले  कहें  तो  कि
 हम  जानना  चाहते  हैं  ।  उसी  के  बाद  कोई
 व्यवस्था  हो  सकती  है  ।  अभी  तो  उन  को
 लोगों  ने  चढ़ा  रखा  है  ।

 Shri  Kajrolkar:  What  steps  do
 Government  propose  to  take  to  stop
 irregular  dealing  in  the  purchase  or
 resale  of  8०१  by  goldsmiths  deal-
 ing  with  ignorant  people  in  rural
 areas?

 Shri  Morarji  Desai:  This  control
 -order  will  exactly  take  care  of  that
 in  the  country.

 Emergency  Insurance  Scheme

 +
 (  Shri  P.  R,  Chakraverti:
 |  Shri  Morarka:

 Shri  Berwa  Kotah:
 306  J

 Shri  Daji:
 ”  Shri  Dharmalingam:

 |  Shri  Basappa:
 |  Shrimati  Sharda  Mukerjee:
 [  Shri  Himatsingka:

 Will  the  Minister  of  Finance  be
 ‘pleased  to  state:

 (a)  the  prescribed  mode  of  valua-
 ‘tion  of  insurable  property  under  the
 Emergency  Insurance  Scheme;

 (b)  whether  the  insurable  value
 would  be  related  to  the  market  value
 ‘of  the  property;  and

 (c)  if  so,  in  cases  of  items  which
 ‘have  no  recognised  market  value,
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 how  the  replacement  cost  would  be
 determined?

 The  Deputy  Minister  in  the  Min-
 istry  of  Finance  (Shri  B.  R.  Bhagat):
 (a)  to  (ce).  A  statement  is  laid  on. the  Table  of  the  House.  [Placed  in
 Library,  See  No.  LT-99/63].

 Shri  P.  R.  Chakraverti:  In  view  of
 the  fact  that  the  rate  of  depreciation
 is  expected  to  be  counted  in  terms  of
 the  rate  for  income-tax  purposes
 may  I  know  how  far  the  latter  rate,
 the  rate  for  income-tax  purposes,  has
 been  affected  in  the  period  of  the
 emergency?

 Shri  B.  R.  Bhagat:  “there  has  been
 no  change  in  the  rate  allowed  for
 income-tax  purposes.  It  has  only
 been  stated  that  the  depreciation
 prescribed  for  income-tax  purposes
 should  be  regarded  as  the  maximum
 permissible  rates.

 Mr.  Speaker:  Shri  Daiji.

 Shri  P,  R.  Chakraverti:  I  am  ask-
 ing  how  far  that  rate  used  for
 income-tax  purposes  has  been  affect-
 ed.

 Mr.  Speaker:  Shri  Daiji.
 Shri  Daji:  What  are  the  terms  on

 which  it  is  worked  out?  Is  it  given
 to  the  insurance  companies?  Are  any
 tenders  invited  before  giving  it  to
 them?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  This  is  a  Govern-
 ment  company.  There  is  no  question
 of  any  terms;  it  is  only  on  cost
 basis.

 श्री  बे  रवा  कोटा  :  इस  योजना  के  कितने
 ऐसे  कैसे  हैं  जिन  के  मूल्यांकन  के  बारे  में
 निर्णय  नहीं  लिया  गया  है  ?

 श्री  ao  रा०  भगत  :  ऐसे  कोई  केस

 नहीं  हैं  ।  जो  एप्लाई  करते  हैं  उन  के  बारे
 में  देखा  जा  रहा  है  और  इस  काम  को  तेजी
 से  श्रागे  बढ़ाया  जा  रहा  है

 Shri  Tyagi:  What  is  the  estimate
 of  the  annual  premia  which  would  be
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 received  al]  over  India,  and  in  case
 there  is  no  emergency  how  will  that
 fund  be  disposed  of  ultimately?

 Shri  Morarji  Desai:  During  the
 first  quarter  the  income  that  has  been
 received  is  Rs.  9  crores,  That  is  the
 premium  received:  that  is  the  cri-
 terion.  Therefore,  at  that  rate,  it
 will  be  Rs.  36  crores,  But  I  am  pro-
 posing  to  reduce  it  in  view  of  the
 danger  being  less  now.  If  it  increases
 it  will  be  increased  again.  Therefore,
 I  cannot  give  the  complete  estimate
 just  now,

 Shri  Tyagi:  I  further  wanted  to
 know  how  it  will  be  disposed  of  in
 case  there  is  no  emergency  at  all  in
 due  course?

 Shri  Morarji  Desai:  It  will  cert-
 ainly  be  disposed  of  by  merging  it  in
 the  Consolidated  Fund.

 Golq  Prices  ang  Gold  Smuggling
 +

 (  Shri  Vidya  Charan
 |  Shukla:

 Shri  Shree  Narayan  Das:
 Shri  D.  C.  Sharma:
 Shri  P.  R.  Chakraverti:
 Shri  Harish  Chandra
 Mathur:  7”

 Shri  M,  L.  Dwivedi:
 Shrimati  Savitri  Nigam:

 4307  |
 Shri  Ss.  0.  Samanta:
 Dr.  Mahadeva  Prasad:
 Shri  Heda:
 Shri  Raghunath  Singh:
 Shri  Bade:
 Shrimati  Maimoona

 Sultan:
 Shri  J.  B.  S.  Bist:
 Shri  Berwa  Kotah:
 Shri  Subodh  Haneda:

 U  shri  Y.  S.  Chaudhary:
 Will  the  Minister  of  Finance  be

 pleased  to  state:

 (a)  the  level  at  which  the  gold
 prices  have  been  brought  down  since
 the  promulgation  of  Gold  Control
 Order;  and

 (b)  the  further  measures  Govern-
 ment  propose  to  take  to  achieve  their
 aim  to  stop  gold-smuggling  into  the
 country?
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 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  B.  है,  Bhagat):
 (a)  Gold  was  quoted  at  Rs.  29.90
 per  ten  grammes  on  August  29,  1962,
 but  since  then  prices  have  fallen
 appreciably,  and  the  latest  quotations
 are  around  Rs.  96.

 (b)  It  is  not  possible  at  this  stage
 to  indicate  the  further  action  which
 Government  is  likely  to  take.

 Shrj  Vidya  Charan  Shukla:  Are
 the  Government  considering  the  fea-
 sibility  of  putting  a  ceiling  on  the
 possession  of  ornaments  of  greater
 purity  than  4  carat  in  order  to  pre-
 vent  the  smuggling  of  gold  more
 effectively?

 Shri  B.  R.  Bhagat:  Part  (b)  of  the
 reply  takes  care  of  that.  We  cannot
 give  any  specific  answer  at  this  stage.

 Shri  Vidya  Charan  Shukla:
 I  seek

 your  protection.  I  would  like  to
 know...

 Mr.  Speaker:  The  Finance  Minister
 said  yesterday  that  there  are  certain
 further  steps  that  he  proposes  to
 take  and  this  might  be  one  of  those
 steps  that  are  being  contemplated.
 So,  how  can  that  be  disclosed?

 Shri  Vidya  Charan  Shukla:  What
 are  the  measures  that  have  been
 adopted  or  are  going  to  be  adopted
 to  strictly  regulate  the  working  of

 gold  refineries  and  gold  ornament
 manufacturing  shops  to  see  that  they
 are  not  enabled  to  utilise  the  smug-
 gled  gold?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  They  are  asked  to
 keep  accounts  and  asked  to  show
 from  whom  they  have  bought  and
 what  they  have  done  with  it,  and  if
 anything  wrong  is  found,  the  whole
 thing  is  to  be  forfeited  and  they  will
 be  sent  to  jail  for  seven  years.

 Shri  Indrajit  Gupta:  May  I  know  if
 the  amount  of  gold  which  has  come
 into  Government’s  possession  through
 investment  in  gold  bonds  has  been
 u>  to  expectation  and  whether  there
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 is  any  Proposal  to  make  this  invest- ment  in  gold  bonds  more  attractive?

 Shri  Morarji  Desai:  Government does  not  give  any  expectations  in
 nebulous  matters.  Therefore,  what-
 ever  has  come  has  come.  Rs.  8
 crores  have  come.

 Shri  Hari  Vishnu  Kamath:  Why nebulous?
 Shri  Morarji  Desai:  Who  can  say how  much  can  come,  and  who  can

 say  who  will  give  it?  When  I  do  not
 know  how  much  gold  my  hon.  friend
 has,  how  can  I  say?

 Shri  Hari  Vishnu  Kamath:  What-
 ever  I  have,  I  will  give  you,  You
 had  better  give  yours  in  exchange.
 Let  us  have  a  fair  exchange.  I  will
 give  whatever  I  have  got.  You  give
 ‘yours  to  me.  You  have  more  than
 I  have.

 श्री  रामेश्वरानन्द  :  आप  ने  स्वर्ण
 नियंत्रण  के  सम्बन्ध  में  देहातों  में  साहित्य
 अंग्रेज़ी  में  छपवा  कर  बटवाया  है  जहां  ७५
 प्रतिशत  लोग  अनपढ़  हैं  ।  मैं  जानना  चाहता
 हूं  कि  क्या  उस  साहित्य  को  हिन्दी  या  प्रान्तीय
 भाषाओं  में  छपवा  कर  बटवाने  का  प्रयत्न
 सरकार  करेगी  ?

 एक  माननीय  सदस्य  :  आप  को  सोने
 से  क्या  मतलब  ?

 श्री  रामेइवरानन्द  :  तुम  को  एक  क्षेत्र
 की  फिक्र  है  लेकिन  मुझे  तो  सारे  देश  की
 चिन्ता  है  ।

 श्री  म०  लाग  त्रिवेदी  :  कल  माननीय
 मंत्री  महोदय  ने  सोने  की  बहस  का  जवाब
 देते  हुए  बतलाया  था  कि  जब  तक  लोगों  में
 स्वयं  चेतना  पैदा  नहीं  होगी  तब  तक  स्मगलिंग

 नहीं  रोका  जा  सकता  ।  मैं  जानना  चाहता  हूं
 कि  इस  प्रकार  की  चेतना  लोगों  में  पैदा
 करने  के  लिए  सरकार  क्‍या  प्रयत्न  कर  रही
 है  ?  भ्र ौर  क्‍या  मंत्रीजी  को  यह  मालूम  है  कि
 दिल्ली  में  ही  सोना  १४०  और  १५०  रुपये
 के  भाब  से  बिक  रहा  है  ?
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 oN  भ्रध्यक्ष  महोदय  :  कभी  अभी  चार
 घंटे  की  बहस  में  सारी  बातें  तो  बतला  दी
 गयीं,  लेकिन  फिर  भाप  वही  बात  पूछते  हैं  ।

 Shri  M.  L,  Dwivedi:  |  enquired about  the  price  also.  It  is  selling  at
 Rs.  50  per  tola  now.  The  Minister
 says  it  is  Rs.  96  only;  it  is  selling  at
 9  much  higher  rate  everywhere.

 Shri  Morarji  Desai:  May  I  know
 if  the  hon.  Member  has  made  a  pur-
 chase  at  Rs.  150?  Then  I  would  know.
 (Interruption).  There  are  no.  sales.

 I  have  given  the  information  which
 I  have  got  after  enquiry.  If  any  hon.
 Member  has  any  other  information
 and  if  he  informs  me  about  it,  I  will
 take  steps  about  it,

 Shri  Ranga:  However  eminent  a
 place  a  Minister  may  hold  in  _  this
 Government,  is  it  permissible  for  a
 Minister  to  put  a  question  to  an  hon.
 Member  here  oF  is  it  our  privilege  to
 put  a  question  to  the  Minister?

 Mr.  Speaker:  The  privilege  is  of
 the  hon.  Members  to  put  a  question
 and  the  Minister  has  the  privilege  to
 answer  it.  But  sometimes  the
 answer  is  to  be  given  in  a  form  which
 appears  to  be  a  question  to  the  hon.
 Member.  It  is  only  an  answer.

 Shri  Ranga:  You  are  nullifying  the
 carlier  ruling  that  you  have  given.

 Mr,  Speaker:  Then  I  am  sorry.

 Shrimati  Renuka  Ray:  The  hon.
 Member  here  has  said  that  he  has
 foung  that  gold  is  selling  af  a  higher
 price.  Will  Government  make  an
 enquiry  about  this,  because  many
 people  have  said  that  gold  is  selling
 at  much  higher  prices  than  what  the
 Minister  has  said?

 Mr,  Speaker:  That  is  only  a  sug-
 gestion  for  action.

 Shri  Thirumalag  Rao:  When  there
 are  such  difficult  times,  it  was  cus-
 tomary  to  keep  track  of  the  prices  of
 commodities  like  gold,  etc.  Govern-
 ment  were  quoting  black-market  pri-
 ces  for  foodgrains  at  certain  stages.
 Is  there  any  machinery  in  Govern-
 ment  to  keep  track  of  the  price  of



 2687  Oral  Answers

 gold  and  see  how  it  js  selling  jin  the
 black-market?

 Shri  Morarji  Desai:  There  is  no
 question  of  Government  keeping
 track  of  black-market  prices.  If  Gov-
 ernment  is  able  to  do  that,  Govern-
 ment  can  stop  the  black-market  also.
 I.  do  not  understang  how  that
 is  to  be  done.  Things  are  reported
 and  they  are  enquired  into;  what-
 ever  information  is  feasible  is  given.
 This  is  the  result  of  the  enquiry.
 that  the  present  price  is  about  Rs.  96.
 If  anybbdy  has  any  other  infor-
 mation,  I  am  prepared  to  follow  it
 up  provided  he  gives  me  that  infor-
 mation,

 Wigh  Power  Commissions  for  Water
 and  Fower

 Shri  Bibhuti  Mishra:
 #308  Shri  Bhagwat  Jha  Azad

 Shri  Bhakt  Darshan:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:

 (a)  whether  Government  propose
 to  set  up  high  power  commissions  for
 water  and  power  as  suggested  by  the
 Minister  of  Economic  and  Defence
 Coordination  in  New  Delhi  in  Feb-
 Tuary,  ‘1963;  and

 (b)  if  so,  what  will  be  the  purpose
 of  these  commissions?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  Shri
 Alagesan):  (a)  There  is  no  such  pro-
 posal  under  consideration  at  present.

 (b)  Does  not  arise,

 श्री  विभूति  मिश्र  :  मंत्री  जी  ने  भ्र पने
 बयान  में  बतलाया  कि  पानी  का  पूरी  तरह
 इस्तेमाल  नहीं  होता  है  और  बिजली  की  जो
 क्रम  है  वह  पूरी  नहीं  होती  है  तो  फिर  इस  को
 ठीक  करने  के  लिए  सरकार  क्या  इंतजाम
 सोच  रही  है  ?

 Shri  Alagesan:  I  am  not  2०6७  to
 follow.

 Shri  Bibhuti  Mishra:  The  Minister
 stated  in  his  statement  that  the  water
 289  (Ai)  LSD—2.
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 {s  not  utiliseq  fully  ang  there  is
 dearth  of  power.  What  does  the  Gov-
 ernment  do  in  this  matter?

 Shri  Alagesan:  I  do  not  know
 what  the  hon.  Member  has  in  mind.

 Shri  Bibhuti  Mishra:  As  regards
 {rrigation  facilities,  in  DVC  the  water
 is  misused  and  that  water  is  not  being
 used  for  irrigation  purposes.  Do  Gov-
 ernment  propose  to  take  any  steps  in
 this  regard?

 Shrj  Alagesan:  I  do  not  know  how
 it  arises  out  of  this  questicn,  Yet,
 I  should  like  to  say  that  the  water
 {fs  not  being  misused  by  DVC.  In
 fact,  it  is  being  used  by  the  West
 Benga]  Government  and  more  than  6
 Jakh  acres  have  been  irrigateq  out  of
 the  Durgapur  barrage  water.

 Shri  Bhagwat  Jha  Azad:  If  there
 fs  no  such  proposal,  may  I  know
 what  is  the  substitute  at  present  in
 the  Ministry  for  the  Commission  of
 the  British  davs  which  used  to  assess
 the  development  of  power  in  the
 country?

 Shri  Alagesan:  There  is  the  Cent-
 ral  Water  and  Power  Commission,
 which  is  a  highly  technical  body.  It
 takes  care  of  all  the  water  and
 power  projects  and  coordination.  I
 do  not  know  how  he  says  it  is  a  body
 of  the  British  days.

 श्री  भक्त  दर्शन  :  श्री मन,  इस  प्रश्न  में
 मिनिस्टर  श्राफ  इकोनामिक्स  एंड  डिफेंस  को-
 झारडिनेशन  के  एक  भाषण  का  उल्लेख  किया
 गया  है  और  अरब  दूसरे  मंत्री  महोदय  ने  उस  से

 इंकार  कर  दिया  है,  मैं  जानना  चाहता  हूं  कि

 यह  मंत्री  महोदय  क्‍या  आपस  में  बातचीत
 करने  के  बाद  कोई  वक्तव्य  दिया  करते  हैं
 या  भ्र पनी  ही  इच्छा  से  एक  फिलासफर  की

 तरह  वक्तव्य  दे  दिया  करते  हैं  ?

 Shri  Alagesan:  The  hon.  Minister
 of  Economic  and  Defence  Coordina-
 tion  was  invited  to  inaugurate  @
 session  of  the  Central  Board  of  Irri-
 gation  and  Power.  Certainly,  there
 is  no  question  of  his  consulting  us
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 previously.  Naturally,  he  is  conver-
 sant  with  the  subject  ang  he  made
 a  speech

 Shri  Iqbal  Singh:  May  I  know
 whether  Government  has  considered
 the  desirability  of  having  the  utili-
 sation  of  the  whole  resources  and
 associating  the  public  in  all  enquiries
 in  that  connection?  Always  all  en-
 quiries  are  conducted  by  technical
 personnel  and  the  public  do  not  have
 any  say  in  the  matter.

 Shri  Alagesan:  The  projocts  are
 investigated  first  at  the  State  level.
 The  State  Government  naturally  in-
 vestigate  the  projects  as  a  result  of
 public  opinion.  There  is  no  ques-
 tion  of  associating  public  opinion  as
 such  in  technical  investigations.
 When  a  certain  project  is  desired  by
 the  people  in  a  particular  area  or
 region,  the  State  Government  .  does
 the  necessary  investigation  about
 that  project.

 Shri  Hem  Barua:  Is  it  not  a  fact
 that  25  per  cent  of  the  water  resour-
 ces  of  2.5  million  acres  remain  un-
 utilised;  if  so,  may  I  know  what
 steps  Government  propose  to  take  to
 see  that  this  is  being  utilised?

 Shri  Alagesan:  I  can  tell  the  hon.
 Member  that  some  years  ago  the  per-
 centage  of  non-utilisation  was  much
 more,  and  as  a  result  of  persistent
 steps  taken  in  this  regard  it  has  been
 brought  down  to  25  per  cent.  We  are
 still  pursuing  the  matter  with  the
 various  project  authorities,  It  should
 also  be  realiseq  that  as  every  year
 We  are  adding  to  the  irrigation  pot-
 ential,  there  will  be  some  time  lag
 between  the  actual  creation  of  the
 potential  and  its  full  utilisation.

 Dr.  L.  M.  Singhvi:  In  view  of  the
 fact  that  water  and  power  disputes
 are  likely  to  have  far-reaching  effect
 on  our  federal  frame-work  and  our
 inter-State  relations,  have  the  Gov-
 ernment  under  their  present  con-
 templation  the  setting  up  of  a  Com-
 mission  or  calling  a  conference  of  the
 various  State  representatives  to  come
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 to  a  certain  agreed  formula  on  a
 uniform  basis  for  the  whole  ecoun-
 try.

 Shri  Alagesan:  Water  disputes  are
 likely  to  arise.  but,  at  the  same  time,
 it  is  not  right  to  assume  that  there
 are  any  number  of  water  disputes
 between  the  States.  There  is  a
 machinery  created  under  the  Inter-
 State  Water  Disputes  Act  for  re-
 solving  such  disputes  when  they
 arise.  But  even  without  allowing
 that,  we  try  to  settle  the  matter.

 Dr.  L.  M.  Singhvi:  Is  there  any
 criterion  laid  down?

 Shri  Vidya  Charan  Shukla:  Is_  it
 not  a  fact  that  water  disputes  in
 India  are  today  more  than  what  they
 were  ten  years  back;  if  so,  may  I
 know  what  is  the  machinery  _  that
 Government  have  today  to  settle
 these  inter-State  water  disputes?

 Shri  Alagesan:  I  cannot  say  that
 water  disputes  are  more  in  number
 today.  Even  in  the  previous  9895
 water  disputes  have  been  known  to
 be  there.  Since  we  are  taking  up
 ever  so  many  projects  and  are  acti-
 vely  pursuing  them,  there  are  likely
 to  be  disputes.  But  they  are  settled
 at  the  state  level  and  at  central  level
 also.

 Foreign  Investment  in  India

 +
 Shri  P.  R,  Chakraverti:
 Shri  P.  C.  Borooah:
 Shri  Heda:
 Shri  Rameshwar  Tantia:
 Shri  Sham  Lal  Saraf:

 |  Shri  Bibhuti  Mishra:
 ै  Shri  Raghunath  Singh:

 Shri  Morarka:
 Shri  Sarjoc  Pandey:
 Shri  R.  S.  Pandey:

 |  Dr,  L.  M.  Singhvi:
 Shri  Maheswar  Naik:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  lately
 there  has  been  a  decline  in  the  inflow
 of  foreign  private  investment  into
 India;  and
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 (b)  if  so,  the  reasons  therefor?
 The  Deputy  Minister  in  the  Min-

 istry  of  Finance  (Shrimati  Tarkesh-
 wari  Sinha):  (a)  Available  infor-
 mation  does  not  show  that  there  has
 been  a  decline  in  the  inflow  of  foreign
 private  investment  into  India.

 (b)  Does  not  arise.
 Shri  P.  R.  Chakraverti:  Is  it  not  a

 fact  that  some  industrialists  from  the
 United  Kingdom  recently  visited
 India  and  expressed  their  readiness
 to  participate  in  industries  sponsored
 in  India;  if  so,  may  I  know’  what
 facilities  have  been  made  available
 to  them?

 Shrimati  Tarkeshwari  Sinha:  From
 time  to  time  hon.  Members  have  been
 informed  about  the  facilities  which
 are  being  extendeg  to  foreign  invest-
 ment  in  India,  I  think  that  is  quite
 &  good  ground  for  such  investment
 to  come  here  and  stabilise.

 Shri  P.  R.  Chakraverti:  May  I
 know  if  it  is  a  fact  that  there  is  an
 increasing  tendency  to  stimulate  in-
 vectment  in  India  rather  than  giving
 loans?

 Shrimati  Tarkeshwari  Sinha:  We
 welcome  both,  if  it  is  according  to
 our  policy.

 Shri  Bhagwat  Jha  Azad:  As  a  re-
 sult  of  the  facilities  that  have  been
 given  from  time  to  time,  is  it  a  fact
 that  in  the  current  year,  during  the
 recent  months,  there  has  been  an
 increase  in  the  flow  of  foreign  in-
 vestment  in  the  country?

 Shr'matt  Tarkeshwari  Sinha:  The
 fnll  figures.  as  compiled  by  the
 Re-erve  Bank  of  Tndia.  which  cover
 everything  including  technica]  know-
 how,  are  available  till  the  end  of
 960  ang  thev  show  that  there  has
 been  a  gradual  satisfactory  increase
 of  foreign  investments  in  India,  pri-
 vate  as  well  as  envernment.  ang  the
 returns  that  the  Reserve  Bank  re-
 eelve  about  monthly  investment  also
 shows  that  while  in  1987  th.  total
 frve-tment  दि: अ  Re.  578  50  lakha  in
 962  it  was  of  the  order  of  Rs.  693.78
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 lakhs.  But,  as  I  said,  these  monthly
 remittance  figures  do  not  cover  im-
 Port  of  equipment,  capitalisation  of
 reserve  or  issue  of  free  shares
 against  supply  of  technical  know-
 how.  Therefore,  these  are  not  the
 full  figures.

 Shri  Rameshwar  Tantia:  May  I
 know  whether  it  is  a  fact  that  for  the
 last  three  or  four  years  many  tea
 plantations  have  been  transferred
 from  foreign  hands  to  Indian  hands
 and,  if  so,  what  was  the  foreign  ex-
 change  involved  in  regard  to  the
 transfer  of  these  tea  gardens?  What
 &are  the  reasons  for  such  transfers?

 Shrimati  Tarkeshwari  Sinha:  I
 have  not  got  the  details  here  for
 every  industry  as  to  how  much  funds
 have  been  transferred  and  how  much
 funds  have  been  invested.  All  I  can
 say  is  that  there  is  nothing  abnor-
 mal.  On  the  other  hand,  we  have
 put  restrictions  on  the  trancfer  of
 funds  to  a  considerable  extent  since
 the  foreign  exchange  position  has
 become  difficult.

 Shri  Ramanathan  Chettiar:  Out  of
 the  total  investments  of  the  order  of
 nearly  Rs.  700  crores,  what  ig  the
 share  of  UK  private  investors  in  this
 country  and  may  I  know  also  whe-
 ther  the  present  taxation  proposals
 will  retard  further  foreign  private
 investment  in  India  from  the  United
 Kingdom?

 The  Minister  of  Finance  (Shri
 Morarfi  Desal):  J  do  not  know  why
 the  hon.  Member  wants  to  make  a
 suegestion  that  there  will  be  retar-
 dation  of  investments,  On  the  ofher
 hand,  he  ought  to  be  interested  in
 seeine  that  they  ought  not  to  retard
 foreign  investment.

 Mr.  Sneaker:  The  second  part  of
 the  question  is  a  matter  of  opinion.
 The  first  part  may  be  answered.

 Shrimati  Tarkeshwart  Sirha:  T
 have  got  before  me  a  big  chart,  '2-
 dicating  the  fievres  for  each  year
 from  982  to  1962.  It  indicates  that
 in  962  the  share  of  UK  was  5  per
 cent  and  that  of  USA  2465  per  cen*.
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 Shri  Hem  Barua:  May  I  kncw  whe-
 ther  the  attentior  of  Governr-ent  ha:
 been  drawn  to  a  statement  made  by
 the  Director  of  the  British  Chamber
 of  Industry  to  the  effect  that  the  in-
 flow  of  foreign  private  capital  has
 sligntly  declined  and,  if  so,  may  I
 know  the  reasons?  Is  it  due  to  the
 emergency  or  due  to  paucity  of  im-
 ported  raw  materia)s?

 Shrimati  Tarkeshwari  Sinha:  J
 have  already  indicated  in  reply  to
 the  original  question  that  it  3s  not  a
 fact  and  that  it  has  not  come  to  our
 Yotice,

 Shri  Indrajit  Gupta;  I  went  to
 know  how  much  of  Americen  anl
 British  private  capita]  has  come  to
 the  country  directly  as  a  result  of
 the  efforts  of  the  India  Investmens
 Centre  since  it  was  set  up.

 Shrimati  Tarkesbwari  Sinha:  I  d>
 rot  have  all  those  details  in  connes-
 tion  with  this  question.

 @  तुष  7  जाधव:  हमारे  देश  में  जो
 बाहर  के  लोग  इनवेस्टमेंट  करते  हैं,  क्या  उन
 को  भिन्न-भिन्न  देशों  में  दी  जाने  वाली  फ्रेडी-
 लिटिल  में  कोई  एक  है  ?

 श्रे सगी  तारकेदवरो  सिन:  सब  अपने
 अपने  देश  की  हालत  के  प्रभुपाद  फैसिलिटी
 देते  हैं  7  हम  भ्र पते  सिद्धान्तों  के  ग्रनुसार  उन
 को  फैसिलिटी  देते  हैं  7  यहां  पर  उन  को
 काफ़ी  फ़ैसिलिटीज़  दी  गई  हैं।  इसलिए  चिन्ता
 की  कोई  बात  नहीं  है  ।

 Leprosy  Pilot  Projects  in  Orissa
 *3l0.  Shri  6.  Mohanty:  Will  the

 Minister  for  Health  be  pleased  to
 state:

 (a)  the  number  of  Leprosy  Pilot
 Projects  in  operation  in  Orissa  at
 present  and  the  places  where  they
 are  located;  and

 (b)  whether  they  are  fully  equip-
 ped  with  staff,  medicines  and  instru-
 ments?  rity

 The  Deputy  Minister  in  the  Min-
 istry  of  Health  (Dr,  0.  8.  Raja):  (a)
 There  are  9  Leprosy  Pilot  Projects
 in  operation  in  Orissa.  The  places
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 of  their  location  are  given  in  the
 statement  laid  on  the  Table  of  Uae
 Sabha,

 STATEMENT
 I.  Khugda  Puri  District.
 2.  Puri  के  Do.
 3.  Tangi  :  Do.
 4.  Nayagarh  Do.
 5.  Jagatsingpur  Cuttack  District
 6.  Kendrapara  Do.
 7.  Jajpur  Do.
 8.  Banki  Fi  Do,
 9.  Tigiria  Do.

 to.  Sukinda  Do.
 ir.  Sohella  Sambalpur  District.
 12.  Attabira  Do.
 I3.  Bhanjnagar  Ganjum  District.
 ‘14.  Khal'kote  Do,
 ‘15.  Hinjlcut  Do.
 i6.  Talcher  Dhenkanal  District.
 17  Dhenkanal.  Do.
 ‘18.  Bhadrak  Balasore  District.
 19.  Betnoti  Mayurbhanj  District.

 (b)  Excepting  Medical  Officers  in
 some  of  the  Pilot  Projects,  the  centres
 are  fully  equipped  with  other  staff,
 medicine  and  instruments.

 Shri  G.  Mohanty:  Which  is  the
 controlling  authority  at  the  State
 level?  What  share  of  the  expenditure
 has  to  be  borne  by  the  State  Govern-
 ment?

 Dr.  0.  S,  Raju:  We  have  got  a  pat-
 tern  of  assistance  for  these  centres  by
 which  75  per  cent  of  the  non-recur-
 ring  expenditure  and  50  per  cent.  of
 the  recurring  expenditure  are  20776
 by  the  Central  Government.

 Shri  G.  Mohanty:  When  do  Govern-
 ment  propose  to  construct  the  neces-
 sary  quarters  for  the  project  work-
 ers?

 Dr.  9.  8.  Raju:  This  is  the  patterm
 of  assistance.  The  State  Government
 has  got  to  go  on  with  the  construc-
 tion  of  the  bui'ding  and  all  that.

 Shri  A,  8.  Saigal:  How  many  Ilep-
 rosy  pilot  projects  will  be  established
 during  the  Third  Five  Year  Plan  in
 the  country,  specially  in  Madhya  Pra-
 desh?
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 अध्यक्ष  महोदय  :  सवाल  करने  वाले
 माननीय  सदस्य  ने  तो  उड़ीसा  की  लंप रा सी
 बायलेट  प्रोजेक्ट्स  के  बारे  में  मालूम  किया
 शौर  झा  भाप  लंपरासी  को  खींच  कर  मध्य
 प्रदेश  में  ले  जाना  चाहते  हैं  ।

 Shri  Hari  Vishnu  Kamath:  Is  it  a
 fact  that  the  British  Medical  Associa-
 tion  or  some  British  medical  specialist
 ‘working  in  this  field  has  suggested

 as  a  psychological  slant  to  the  treat-
 ment  of  this  disease  that  the  word
 Jeper’  with  its  odious  associations  be
 not  used  to  describe  4  leprosy  patient?
 Has  Government  accepted,  or  is  the
 Government  reconsidering  this  sug-
 gestion?

 Dr.  D,  8.  Raju:  Yes,  Sir;  that  is  the
 view  of  the  Government  also.  We  are
 considering  the  matter.

 New  Power  Station  in  De7hi

 J  Shri  Bhagwat  Jha  Azad:
 ‘|  Shri  Bhakt  Darshan:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 °3ii.

 a
 (a)  whether  the  new  Power  Station

 of  30,000  K.W.  in  Delhi  has  been
 completed;  and

 (b)  if  so,  when  Power  is  likely  to
 be  made  available  for  consumption?

 The  Parliamentary  Secretary  to  the
 Minister  of  Irrigation  and  Power
 (Shri  S.  A.  Mehdi):  (a)  No,  Sir.

 (b)  By  the  end  of  June,  1963.

 Shri  Bhagwat  Jha  Azad:  What  are
 the  reasons,  according  to  the  investi-
 gation  that  has  been  made  into  the
 recent  crisis  of  power  in  Delhi,  for
 this  inordinate  delay  in  the  comple-
 tion  of  this  power  station?

 6hri  S.  A,  Mehdi:  There  has  been
 no  delay  in  the  completion  of  this
 power  station.  In  fact,  it  has  been
 scheduled  for  commissioning  two
 months  earlier  than  what  was
 originally  scheduled,

 PHALGUNA  16,  884  (SAKA)  Oral  Answers  2696

 Shri  Bhagwat  Jha  Azad:  May  I
 know  whether  it  has  been  pointed  out
 during  the  different  invstigations  that
 the  organisational  structure  of  run-
 ning  it,  that  is,  between  the  DESU
 and  the  Central  Government,  is
 responsible  for  much  of  this  crisis  and
 delays?  If  so,  what  attempts  are
 being  made  by  the  Government  to
 avoid  this?

 Shri  5.  A.  Mehdi:  As  far  as  the
 construction  of  this  power  station  is
 concerned,  no  such  complaints  have
 been  received.

 Shri  Bhagwat  Jha  Azad:  That  was
 not  my  question,

 Mr.  Speaker:  Ile  denies  the  delay.

 Shri  Bhagwat  Jha  Azad:  The  delay
 is  not  there.  May  I  know  if  it  is  a
 fact  that  this  commissioning  of  this
 power  station  even’  earlier  could
 have  been  expedited  if  the  proper
 organisational  structure  between  DESU
 and  the  Central  Government  could
 have  been  there?  If  so,  what  is  being
 done  to  avoid  this?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  The  hon.  Member  seems
 to  assume  that  there  is  some  differ-
 ence  of  opinion  between  the  Central
 Government  and  the  DESU.  I  do  not
 think  there  is  any  difference  of  opi-
 nion.  In  fact,  we  are  helping  them
 to  commission  this  plant  as  early  as
 possible,  But,  as  the  hon.  Parlia-
 mentary  Secretary  has  said,  it  would
 have  been  commissioned  by  the  end
 of  August  and  now  we  are  trying  to
 have  it  commissioned  by  June  in  view
 of  the  emergency.

 att  भवत  दर्शन  :  श्रीमान्‌,  मैं  यह  जानना
 चाहता  हूं  कि  स  नये  पावर  स्टेशन  के  बनने
 के  बाद  क्‍या  दिल्‍ली  में  जितनी  बिजली  की
 कमी  है  वह  पूरी  हो  जायेगी  या  इस  के  वाद
 भी  कोई  कमी  रह  जायेगी  शौर  भ्रमर  कोई
 कमी  रह  जायेगी,  तो  क्या  सरकार  डरा  के  बारे  रें
 विचार  कर  रद्दी  है  t
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 श्री  से०  द: द  मेहदी  :  इस  पावर-स्टेशन
 के  बाद  ही  नहीं,  बल्कि  थे  फाइव-ईयर
 ब्यान  के  बाद  तक  भो,  दिल्लो  में  जितनी  जरूरत
 होगी,  उतनी  तो  दीवार  नहीं  हो  सकती
 है

 Shri  Inder  J.  Malhotra:  May  I  know
 whether  this  power  station  is  being
 set  up  under  the  supervision  of  one
 authority,  or  is  it  again  the  joint
 responsibility  of  the  Central  Govern-
 ment,  DESU  and  the  Funjab  Govern-
 ment?

 Shri  Alagesan:  The  authority  which
 {s  responsible  for  the  construction  of
 this  power  gtation  is  the  Delhi  Elec-
 tric  Supply  Undertaking.

 श्री  कृपाल  :  मैं  यह  जानना  चाहता  हूं
 कि  क्या  स  बिजलीघर  को  बनाने  के  लिए
 किलो  विदेशी  से  मदद  सिली  है  और  इस  में
 कितना  खर्चा  हुआ  है

 थी  से०  न  मेहदी  :  इस  का  पूरा  खर्चा
 ३१५  लाख  रुपये  है  कौर  इस  में  बाहर  के  लोगों
 से  भो,  ओर  सब  से  ज्यादा  जापान  के

 मित्सुबिशी  से,  मदद  मिली  है  t

 Shri  S.  M.  Banerjee:  May  I  know
 whether  it  is  a  fact  that  the  entire
 responsibility  for  the  power  failure  in
 Delhi  has  been  thrown  on  DESU?  If
 80,  what  action  has  been  taken  against
 the  officers  of  DESU?

 Mr.  Speaker:  That  is  a  different
 question  altogether.

 Dr.  K.  L.  Rao:  In  view  of  the
 recent  recommendation  that  the
 generation  of  power  should  be  taken
 over  by  the  Centre,  may  I  know
 whether  the  Ministry  is  going  to  take
 over  the  generation  of  power  in  Delhi?

 Shri  Alagesan:  Yes,  Sir;  such  a
 recommendation  has  been  made  by
 one  of  the  committevs.  We  are  also
 having  it  under  consideration.  It  is
 still  in  the  process  of  consideration.
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 चिकित्सा  की  श्रापु३ंदिक  प्रणाली

 ३४३१२.  श्री  सिद्धेश्वर  प्रमाद  :  क्‍या  स्वास्थ्य
 मंत्री  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  क  प्रमरीका  के
 रामफेर  तथा  कई  अन्य  संस्थानों  ने  श्रायुवेद
 दे  प्रख्यात  में  दिलचस्पी  दिखाई  है;

 (ख)  यदि  हां,  तो  किप  रूप  में  ;  शरीर

 (ग)  कया  केन्द्रीय  सरकार  भी  उन  के
 कार्य  में  योग  देने  जा  रही  है  ?

 स्वास्थ्य  मंत्रालय  में  उपमंत्री  (श्री  द०  स०
 राजू)  :  (क)  भारत  सरकार  के  पास  कोई
 सूचना  नहीं  है  :

 (ख)  और  (ग).  ये  प्रश्न  नहीं  उठते  ।

 थी  सिद्धेश्वर  प्रसाद  :  आयुर्वेदी आयु वदी
 शोर  ऐनोवैधी  सिस्टम्स  का  जो  इंटेग्रेटिड़
 कोर्स  शुरू  कर  दिया  गया  था,  उस  को  क्‍या
 सरकार  ने  बन्द  कर  दिया  है,  यदि  हां,  तो  उस
 छा  क्या  असर  आयुर्वेदिक  सिस्टम  पर  पड़ेगा  ?

 Dr.  0.  8,  Raju:  We  have  not  closed
 any  school  or  college.

 श्री  प्रकाशकों  शास्त्री  :  भारत  से  अमरीका
 के  लिए  कुछ  आयुर्वेदिक  ग्रोषधिपों  का  क्‍या
 निर्यात  किया  जाता  है,  यदि  हां,  तो  किन  किन
 औषधियों  का  और  क्या  उस  के  सम्बन्ध  में  यहां
 भो  कुछ  विशेष  अनुसन्धान  किये  जा  रहे  हैं  ?

 अध्यक्ष  महोदय  :  निर्यात  वाली  बात  तो

 दूसरी  हो  गई  ।

 श्री  जगदेव  सिंह  सिद्धांत  :  भारत  सरकार
 बैजा निक  ढंग  से  आयुर्वेदिक  चिकित्सा  प्रणाली
 को  प्रोत्साहन  देना  चाहती  है  या  नहीं  ?

 प्रत्यक्ष  महोदय  :
 क्वेश्चन  है  t

 पह  बहुत  जनरल

 Shri  Hari  Vishna  Kamath:  Is  {t  a
 fact  that  the  attitude  of  the  Govern-
 ment  to  Ayurveda  is  conditioned  by
 its  prejudice  that  it  is  not  as  scientific
 a  system  as  allopathy  and  if  so,  has
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 the  Government  revised  its  attitude
 towards  this  problem?

 Dr.  0.  S.  Raju:  We  keep  an  open
 mind.  We  have  no  prejudices.

 Shri  R.  Ss.  Pandey  rose—

 Mr.  Speaker:  The  Question  hour  is
 over.  Mr.  Pandey  has  been  changing
 his  place,  I  cannot  allow  him  ques-
 tions  in  this  seat.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Power  Shortage  in  the  Country

 f
 Shri  Subodh  Hansda:
 Shri  S.  0,  Samanta:
 Shri  P.  C.  Borooah:
 Shri  Indrajit  Gupta:
 Shri  Surendra  Pal  Singh:
 Shri  Bibhuti  Mishra:

 १313.  |  Shri  R.  S.  Pandey:
 )  Shri  Maheswar  Naik:

 Shri  P.  R.  ‘Chakraverti:
 Shri  Sidheshwar  Prasad:
 Shri  Bishanchander  Seth:
 Shri  Yashpal  Singh:
 Shri  Harish  Chandra

 |  Mathur:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 will  be  a  great  power  shortage  dur-
 ing  the  Third  Five  Year  Plan  period;

 (b)  whether  this  matter  was  stu-
 died  by  a  team  of  experts;

 (c)  whether  it  has  submitted  any
 report;  and  i

 (d)  whether  it  has  stated  the  prob-
 Jems  for  not  fulfilling  the  targets  and
 if  so,  what  are  the  main  problems?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  Yes,  Sir.  Power  short-
 age  is  likely  in  a  number  of  States
 mostly  in  the  last  two  years  of  the
 Third  Five  Year  Plan  period.

 to
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 (b)  The  matter  is  under  study  by
 the  Energy  Survey  Committee  recente
 ly  constituted  by  the  Government,

 (c)  No,  Sir.

 (d)  Does  not  arise.

 Delhi  Master  Plan

 °3i4.  Shri  A.  N.  Vidyalankar:  Will
 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  Government  have
 finalised  the  Delhi  Master  Plan;-~

 (b)  whether  it  is  a  fact  that  nearly
 eighty  per  cent  of  land  earmarked  in
 the  capital  for  schools,  hospitals,  and
 parks  during  the  Third  Plan  period,
 has  been  occupied  by  unauthorised
 constructions;

 (c)  if  so,  whether  Government
 intend  to  regularise  all  these  un-
 authorised  constructions;  and

 (d)  the  steps  being  taken  to  ensure
 the  planned  development  of  the  city
 and  strictly  prevent  unauthorised
 occupation  of  lands  originally  reserv-
 ed  for  public  parks  and  public  insti-
 tutions?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  Yes,  Sir.

 (b)  The  exact  area  covered  by
 unauthorised  constructions  is  being
 ascertained.

 (c)  No,  Sir.

 (d)  A  revolving  fund  has  been
 placed  at  the  disposal  of  the  Delhi
 Administration  for  the  acquisition
 and  development  of  land  on  the  lines
 of  the  recommendations  in  the  Master
 Plan,  The  Delhi  Municipal  Corpora-
 tion,  the  New  Delhi  Municipal  Com-
 mittee  and  various  departments  of
 Government  are  also  carrying  out
 development  in  their  spheres.

 Strict  instructions  have  been  issued
 to  the  staff  of  the  Delhi  Develop-
 ment  Authority  to  keep  8  proper
 vigilance  and  to  demolish,  with  the
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 help  of  the  Demolition  Police  Squad,
 any  unauthorised  constructions  which
 still  come  up.

 भावना  नांगल  गांव

 +३१५.  श्री  पु०  लि०  चौधरी  :  क्‍या
 विचार  शोर  विद्युत्‌  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  भाखड़ा  और  नंगल  बांच  का  निर्माण
 कब  तक  पूरा  हो  जायेगा;  और

 (ख)  उन  दे  निर्माण  पर  कुल  कितनी
 लागत  भाई  है  ?

 सिचाई  कौर  विद्युत  मंत्रालय  में  राज्य
 मंत्री  (श्री  अलगेंबन) :  (क)  नंगल  बांध
 १६५२  में  पूरा  किया  गया  था  ।  भाखड़ा
 बांध  भी  झकक्‍्तूचर  १६६२  वे  अन्त  तक  लगभग
 पूरा  किया  जा  चुका  है।  बांध  की  चिटो  पर  के

 कुछ  छोटे  अनुलग्त  काम  जभी  भी  चल  रहे
 है  ,

 (@)  भाखड़ा  बांच  की  कुल  अनुमित
 लागत  ५६०६  .६१  लाख  रुपये  है  और  नंगल
 की  aXe,  ७३  लाख  रुपये  ।

 Chest  Diseases  in  India

 °3I6  Jj  Dr.  L,  M.  Singhvi:
 ‘|  Shri  D.  C.  Sharma:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  the  visiting  experts
 attending  the  Seventh  International
 Congress  on  Diseases  of  the  Chest
 held  in  February,  963  in  New  Delhi
 have  been  asked  or  consulted  in  res-
 pect  of  the  high  incidence  of  chest
 diseases  in  India;  and

 (b)  if  so,  whether  they  made  any
 observations  or  recommendations?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  No,  Sir.

 (9)  Does  not  arise.
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 Transfer  of  D.V.C.  Headquarters

 |  Shri  Shree  Narayan  Das:
 Shri  P,  R.  Chakraverti:

 °317,  <  Shri  Subodh  Hansda:
 Shri  S,  C.  Samanta:

 |  Shri  B.  K.  Das:
 Will  the  Minister  of  Irrigation  and

 Power  be  pleased  to  state:
 (a)  whether  the  question  of  shift-

 ing  the  Headquarters  of  the  Damodar
 Valley  Corporation  to  Maithon  has
 been  finally  settled;

 (b)  if  not,  the  reasons  therefor;
 (c)  whether  the  Central  Govern-

 ment  have  taken  any  initiative  in
 the  matter;  and

 (d)  if  so,  the  result  of  such  initia-
 tive?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  The  shifting  of  tha
 headquarters  of  the  D.V.C.  to  the
 Valley  has  been  agreed  to  in  princi-
 ple  by  all  concerned.

 (b)  to  (d).  Do  not  arise.

 Floods  and  Power  Supply  in  Assam
 318.  Shri  P.  C.  Borooah:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:  .

 (a)  whether  various  schemes/sug-
 Bestions  for  tackling  the  problems  of
 Assam  regarding  Floods  and  Power
 have  of  late  been  under  considera-
 tion  of  the  Union  Ministry  of  Finance;
 and

 (b)  if  so,  what  decisions  have  been
 taken  in  this  regard?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  They  are  under  consi-
 deration  of  the  Ministry  of  Irrigation
 &  Power.

 (b)  With  regard  to  Flood  Control
 Schemes,  it  has  been  decided  in  con-
 sultation  with  the  Ministry  of  Finance
 and  the  Planning  Commission  to
 render  financial  assistance  to  meet
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 the  special  needs  of  the  State,  in
 addition  to  the  normal  annual  alloca-
 tion.  The  State  Government  would
 be  rendered  all  technical  help  requir-
 ed,  and  they  have  been  authorized  to
 go  ahead  with  certain  categories  of
 urgent  schemes.

 As  regards  Power  Schemes,  one
 scheme  of  the  capacity  of  60  MW  has
 been  sanctioned,  and  the  State  Gov-
 ernment  have  been  asked  to  prepare
 a  detailed  project  report  for  another
 acheme  of  00  MW  capacity.

 U.N.  Technical  Assistance

 (  Shri  D.  6.  Sharma:
 Shri  Bibhuti  Mishra:
 Shri  P.  ९,  Borooah:

 °39.<  Shri  Rameshwar  Tantia:
 Shri  Bade:

 |  Shri  Raghunath  Singh:
 {Shri  Hari  Vishnu  Kamath.

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  the  United  Nations
 Technical  Assistance  Board  has  offer-
 ed  to  help  to  review  the  plans  in
 India  in  view  of  the  national  emer-
 gency;  and

 (b)  if  so,  the  details  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shrimati  Tarkeshwari
 Sinha):  (a)  and  (b).  No  Sir.  The
 U.N.  Technical  Assistance  Board  is
 concerned  with  technical  assistance  to
 programmes  and  projects  in  which
 we  seek  its  help,  but  it  cannot  play
 any  part  in  any  review  which  we
 make  of  our  priorities  in  the  light  of
 the  national  emergency.

 Drug  Control

 (  Shri  D.  N.  Tiwary:
 #320.  2  Shri  Kappen:

 L  Shri  Sarjoo  Pandey:
 Will  the  Minister  of  Health  be

 pleased  to  state:

 (a)  whether  it  is  ६  fact  that  the
 Drug  Control  Order  of  962  is  being
 disregarded  by  the  dealers;

 (b)  whether  it  is  also  a  fact  that
 the  prices  of  medical  drugs  are  dis-
 played  by  a  very  few  pharmacists  in:
 their  shops;

 (c)  whether  Government  are  aware
 that  no  prosecution  is  being  launched
 by  the  State  Governments  for  these
 breaches;  and

 (d)  if  so,  the  measures  devised  to
 check  the  breaches?

 The  Minister  of  Iealth  (Dr.  Sushlia
 Nayar):  (a)  to  (d).  The  question
 presumably  refers  to  the  Drugs  (Dis-
 play  of  Prices)  Order,  1962,  The  Cen-
 tral  Government  have  no  information
 to  the  effect  that  the  order  is  being
 disregarded  by  the  dealers.  It  is  a
 fact  that  not  all  manufacturers  were
 providing  detailed  price  lists  to  the
 dealers  when  the  order  was  originally
 issued.  The  State  Governments  were
 therefore  advised  to  allow  sufficient
 time  before  prosecutions  were+Jaunch-
 ed,  The  actual  position  now  is  being
 ascertained  from  the  State  Govern-
 ments  and  Union  Territories  and  will
 be  placed  on  the  Table  of  the  Sabha
 as  early  as  possible.  The  State  Gov-
 ernments  and  the  Union  Territories
 have  also  been  advised  to  take  suit-
 able  steps  for  the  proper  enforcement
 of  the  order,

 National  School  Health  Council
 *321,  Shri  Shree  Narayan  Das:  Will

 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  a  National  School
 Health  Council  has  been  set  up;

 (b)  if  so,  the  precise  nature  of  its
 functions  and  constitution;  and

 (c)  whether  there  {s  any  proposal
 to  set  up  its  counter-parts  in  the
 States  also  and  their  reactions  in  this
 regard?

 The  Minister  of  Mealth  (Dr.  Sushila
 Nayar):  (a)  Yes  Sir.

 (b)  The  constitution  and  functions
 of  the  National  School  Health
 Council  are  given  in  the  Ministry  of
 Health  Resolution  No.  F.  6-8/62-PH,
 dated  the  8th  February,  1963,  a  copy
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 of  which  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library,  See  No.
 LT-920/63].

 (c)  The  School  Health  Committee
 had  recommended  the  setting  up  of
 State  Councils  of  School  Health.  The
 recommendations  of  the  Committee
 have  been  communicated  to  the  State
 Governments.  Their  reactions  are
 awaited.

 Regisiered  Contractors  in  Manipur

 556.  Shri  Rishang  Keishing:  Will
 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  the  number  of  registered  local
 contractors  in  Manipur  at  present;  and

 (b)  value  of  works  or  contracts  as-
 signed  to  the  local  contractors  and
 those  coming  from  outside  Manipur
 during  96l-62  and  1962-63?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b)  The  informa-
 tion  is  being  collected  and  will  be
 placed  on  the  Table  of  the  House.

 Rural  Electrification  in  2-jasthan
 557.  Shri  Karni  Singhji:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  number  of  villages  in  the
 districts  of  Ganganagar,  Churu,  Bika-
 ner,  Jaisalmer  and  Kota  of  Rajasthan
 where  eiectricity  has  been  provided
 for;

 (b)  the  number  of  villages  which
 will  be  so  benefited  by  the  end  of  the
 Third  Five  Year  Plan;  and

 (c)  the  amount  allotted  for  this  pur-
 pose  for  the  above  districts  in  the
 Third  Five  Year  Plan  and  the  amount
 spent  so  far?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  to  (c).  The  informa-
 tion  is  being  collected  from  the  State
 Government  and  will  be  laid  on  the
 table  of  the  House.
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 Soviet  Collaboration  in  Plan  Projects

 558
 Shri  Shree  Narayan  DAs:

 ”  Shri  Moraka:
 Will  the  Minister  of  Fimance  be

 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Soviet  Union  has  expressed  its  wil-
 lingness  to  discuss  certain  plan  pro-
 jects  for  collaboration;

 (b)  if  so,  whether  the  negotiations
 in  this  connection  have  started;  and

 (c)  the  progress  made  so  far?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  to  (c).  Yes,  Sir
 Detailed  negotiations  for  Soviet  assist-
 ance  are  expected  to  take  place  with
 the  Soviet  authorities  shortly.

 Buddha  Jayanti  Park,  New  Deshi

 ‘559,  Shri  Surendra  Pal  Singh:  Will
 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  spe-
 cial  Committee  has  been  set  up  by  his
 Ministry  to  supervise  the  lay-out  and
 construction  work  of  the  Buddha
 Jayanti  Park  on  the  Ridge  in  New
 Delhi;  and

 (b)  if  so,  the  progress  of  the  Com-
 mittee  in  this  connection  up  to  date?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.

 (b)  Since  its  formation  in  August
 1962,  the  Committee  has  held  two
 meetings  and  made  certain  recommen-
 dations  which  are  being  implemented.

 Bisdari  Malcha  Mahal  on  Ridge

 560.  Shri  Surendra  Pal  Singh:  Will
 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  q  fact  that  the
 Bisdari  Malcha  Mahal  building  on  the
 Ridge,  New  Delhi  has  been  made  over



 2707  Written  Answers  PHALGUNA  IG,  884  (SAKA)  Written  Answers  2708

 to  the  Lalit  Kala  Akademi  for  the
 establishment  of  an  art  museum;  and

 (b)  if  so,  the  terms  and  conditions
 under  which  this  historical  monument
 has  been  given  away  for  this  purpose?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.

 (b)  The  building  Bisdari  (Malcha
 Mahal)  off  Kitchner  Road  on  the
 Ridge  has  been  given  to  the  Lalit
 Kala  Akademi  on  a  temporary  lease
 for  a  period  of  five  years  in  the  first
 instance  on  the  following  terms  and
 conditions:—

 (i)  The  Akademi  shall  be  requir-
 ed  to  pay  ground  rent  @Rs.
 600  9.8.

 (ii)  The  building  shall  be  main-
 tained  in  good  condition  by
 the  Akademi  at  their  own
 cost  to  the  satisfaction  of  the
 Lessor.

 (iii)  The  Building  shall  be  used  by
 the  Akademi  only  as  a  studio
 and  a  museum  of  works  of
 arts  and  for  no  other  purpose.

 (iv)  No  residential  accommodation
 shall  be  permitted.

 (v)  The  museum  shall  be  open  to
 the  public.

 (vi)  No  additional  structure  shall
 be  built  without  the  prior  ap-
 proval  of  the  Chief  Commis-
 sioner  and  Director  General
 of  Archaelogy.

 (vii)  The  Government  may  at  its
 option  resume  the  _  property
 from  the  Akademi  at  any  time
 during  the  period  of  this
 licence  after  ggiving  one
 month’s  notice.

 Kishau  Dam  Project  (U.P.)

 56l,  Dr.  L.  M.  Singhvi:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  Central  Government  are
 extending  any  assistance  to  the  Gov-
 ernment  of  Utter  Pradesh  in  respect
 of  Kishau  dam  project;

 (b)  if  so,  the  details  thereof;

 (c)  whether  the  Governments  of
 Punjab  and  Uttar  Pradesh  have  arriv-
 ed  at  any  accord  regarding  this  pro-
 ject  on  the  basis  of  the  terms  of  a
 reported  agreement  dating  back  to
 1943;  and

 (d)  if  so,  the  agreed  formula  for
 collaboration?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  No.

 (b)  Does  not  arise.

 (c)  No.

 (d)  Does  not  arise.

 रूपी  घड़ियों  का  तस्कर  व्यापार

 ५६२.  श्री  योगेन्द्र  झा  :  क्‍या  वित्त  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  भारत-नेपाल
 सीमा  पर  के  शहरों  में  नेपाल  से  रूपी  घड़ी
 लोग  चोर  बाजारी  में  बड़ी  संख्या  में  लाते  हैं;
 श्र

 (ख)  यदि  हां,  तो  इस  की  रोकथाम  के
 लिये  सरकार  ने  कब  तक  कौन  सा  कदम  उठाया
 है?

 वित्त  मंत्री  पारी  मोरारजी  देसाई)  :

 (क)  ऐसा  कोई  संकेत  नहों  मिला  जिस  से  यह
 जाना  जा  सके  कि  रुकती  घड़ियां  भारी  तादाद
 में  नेपाल  से  चोरी-छिपे  भारत  लाई  जा  रही
 हें।  लेकिन  ऐसी  कुछ  घड़ियां,  जिन्हें  कुछ  लोग
 बेचने  के  ख्याल  से  भारत  लाये  थे,  पकड़ी
 गयी  हैं  ।

 (ख)  यह  सवाल  दा  ही  नहीं  होता

 Contribution  to  National  Defence  Fund
 by  Members  of  Income-tax  Department

 563.  Shri  Hari  Vishnu  Kamath:  Will
 the  Minister  of  Finance  be  pleased  to
 etate:

 (a)  whether  his  attention  has  been
 drawn  to  a  Circular  CR.  No.  ‘183/62,
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 dated  the  5th  December,  962  issued
 by  the  Commissioner  of  Income-tax,
 Hyderabad  Division  on  the  subject  of
 voluntary  donations  by  Members  of
 Income-tax  Department  to  the  Natio-
 mal  Defence  Fund;

 (b)  if  so,  whether  the  directions  of
 the  Commissioner  therein  as  regards
 collection  from  Members  of  the  staff
 and  report  of  defaulters’  names  to  him
 is  in  accordance  with  the  policy  of
 ‘voluntary’  contributions  to  National
 Defence  Fund  as  laid  down  by  Gov-
 ernment;  and

 (c)  whether  the  aforesaid  Circular
 is  proposed  to  be  rescinded  or  modi-
 fied?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  Yes.

 (b)  No,

 (c)  By  another  circular  dated  the
 7th  January,  1963,  the  Circular  dated
 the  l5th  December,  962  was  with-
 drawn  and  it  was  also  emphasised  that
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 Licences  issued  under  Gold  (Contred
 Scheme

 Shri  A,  K.  Gopalan:
 Shri  Kolla  Venkaiah:
 Shri  Berwa  Kotah:

 )  Shri  P.  K.  Deo:
 |  Shrimati  Vimla  Devi:
 [  Shri  Balkrishna  Wasnik:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  the  numbers  of  licences  issued
 to  (l)  gold  refineries,  (2)  dealers  in
 gold,  and  (3)  makers  of  gold  orna-
 iments  under  the  provisions  of  the  gold
 control  scheme;

 (b)  the  amount  of  gold  declared  by
 various  classes  of  gold-holders  under
 the  provisions  of  the  gold  control
 scheme;  and

 (c)  how  much  of  it  is  bullion  and
 how  much  is  gold  ornaments?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  Licences  will  be
 issued  ag  soon  as  certain  details  are
 settled.  The  number  of  applications
 for  licences  received  upto  the  9th
 February,  963  from  refiners  and
 dealers  was  l,428  and  the  number  of
 applications  which  were  expected  to
 be  received  was  I,6l].

 (b)  and  (c).  The  requisite  informa-
 the  contributions  were  to  be  made  tion  is  furnished  in  the  statement  laid
 enly  on  a  voluntary  basis.  on  the  Table  of  the  House.

 STATEMEND
 .  No.  of  declarations  received  from  persons  oether  than  dealers  and  refiners  6,300
 2.  Quantity  (in  grammes)  of  gold  declared  by  persons  other  than  dealers  and  re-

 ers.  3
 (a)  Manufactured  article  other  than  ornaments  =  353,66
 (b)  All  other  forms,  other  than  ornaments  3,165,435

 3.  No  or  returns  in  form  Gold  Series  No.  3  received  from  dealers  27,166,
 ro  Quantity  (in  grammes)  of  gold  declared  by  dealers  :

 (a)  Ornaments,  old.  6,612;943
 (b)  Ornaments,  new  हा  I3,287,347
 (c)  Manufactured  articles  other  than  ornaments,  old  नि  130,656
 (d)  Manufactured  articles  other  than  ornaments,  new  370,825
 (e)  Other  forms  of  Gold,  old  and  new  é  2,870,80I

 5.  No.  of  returns  in  form  Gold  Series  No.  3  received  from  refiners.  26
 6.  Quanitity  (in  grammes)  of  gold  declared  by  refiners

 (a)  Ornaments,  old  7,881
 (6)  Ornaments,  new.  59
 (c)  Manufactured  articles  other  than  ornaments,  old  86
 (d)  Manufactured  articles  other  than  ornaments,  new  Nil.
 (e)  Other  forms  of  gold,  old  andnew  मी  8I,322
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 Government  colonies  of  Delhi

 Shri  Yashpal  Singh:
 565.  <  Shri  P.  K  Ghosh:

 Shri  P.  K.  Deo:

 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  the  Union  Government
 are  considering  the  question  of  taking
 over  from  the  Delhi  Municipal  Corpo-
 ration  the  task  of  providing  civic  ser-
 vices  in  Government  colonies;  and

 (b)  if  so,  how  the  Corporation  has
 reacted  to  such  a  move?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  A  suggestion  that  Gov-
 ernment  should  take  over  from  the
 Local  Bodies  the  work  of  providing
 civic  amenities  in  Government  colo-
 nies  in  Delhi  has  been  made  and  is
 under  examination.  No  decision  has
 yet  been  reached.

 (b)  Does  not  arise.

 Survey  of  Power  Projects  in
 Himalayas

 566.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  some  projects  for  the
 generation  of  over  22  lakhs  k.w.s  of
 power  are  currently  being  surveyed  in
 the  Himalayas;  and

 (b)  if  so,  what  are  they  and  results
 of  the  survey  made  so  far?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  and  (b).  There  is  a
 large  potential  for  generation  of
 Hydro-electric  Power  in  the  Himala-
 yas.  A  list  of  the  schemes  included
 in  the  Third  Five  Year  Plan  and
 others  under  investigation  is  attach-
 ed.

 Drug  prices  in  Delhi

 567,  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  ft  is  a  fact  that  in  spite
 of  the  promulgation  of  Drugs  (Dis-

 Play  of  Prices)  Order,  not  a  single
 Chemist’s  shop  in  Delhi  displays  retail
 prices  of  drugs  although  a  month  has
 passed  since  the  order  came  _  into
 force;  and

 (b)  if  so,  the  action  taken  or  pro-
 posed  to  be  taken  in  the  matter?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  It  has  been  ascertained
 from  the  Delhi  Administration  that
 Chemists  are  displaying  price  lists
 available  with  them.

 (b)  Instructions  are  being  issued  for
 the  proper  enforcement  of  the  order.

 Namasudra  Community
 568.  Shri  P.  R.  Chakravarti:  Will

 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  Government  examined
 the  cases  of  persons,  mostly  those  be-
 longing  to  Namasudra  Community,
 who  were  forced  out  of  their  houses
 in  Barisal  and  Faridpur  District  in
 East  Pakistan  and  sought  shelter  in
 West  Bengal  in  96l  for  rehabilitation;
 and

 (b)  the  number  of  such  families
 waiting  for  rehabilitation?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b).  We  have  no
 information  about  the  persons  men-
 tioned  in  parts  (a)  and  (b)  of  the
 question.  Nor  any  reference  appears
 to  have  been  received  from  the  Gov-
 ernment  of  West  Bengal  in  regard  to
 them.

 Loans  to  displaced  persons
 569.  Shri  P.  R.  Chakravarti:  Will

 the  Minister  of  Finance  be  pleased  to
 etate:

 (a)  the  total  number  of  displaced
 persons  from  East  Pakistan  who  re-
 ceived  loans  from  Rehabilitation  Fin-
 ance  Administration  and  the  amount
 of  loans  advanced  to  them  till  Decem-
 ber,  1962;

 (b)  the  amount  repaid  by  them  and
 the  amount  still  outstanding  together
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 with  the  interest  accrued  thereon;  and

 (c)  the  cases  reviewed  by  Govern-
 ment  and  remissions  granted  to  faci-
 litate  payment  of  debts?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  In  about  5900
 cases  loans  aggregating  to  Rs.  394
 crores  were  advanced.

 (b)  Rs,  °6  crores  and  Rs.  4:24  crores
 respectively.

 (०)  Up-to  the  3lst  December,  1962,
 837  cases  have  been  reviewed.  In  450
 cases  remissions  by  way  of  write  off
 of  the  entire  dues  or  waiver  of  a  part
 of  the  dues  have  been  agreed  to:  out
 of  this,  in  34  cases,  a  sum  of  Rs.  2°4]
 lakhs  has  already  been  written  off.

 Licences  to  private  electricity  under-
 takings

 570.  Shri  Hem  Barua:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 State  Governments  have  not  needed
 the  Centre’s  interim  recommendation
 to  grant  licences  to  private  electricity
 undertakings  to  make  “special  appro-
 pritions”;  and

 (b)  if  so,  what  steps  Government
 have  taken  or  propose  to  take  to  over-
 come  this  difficulty?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  and  (b).  Most  of  the
 States  had  accepted  the  Central  Gov-
 ernment’s  recommendation  in  regard
 to  ‘special  appropriations’  and  also
 taken  the  necessary  action  thereon.
 The  matter  is  being  pursued  with
 others.

 Refugees  in  Muslim  Houses

 ‘STL.  Shrimat?  Renu  Chakravartty:
 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  refugees
 Niving  in  Muslim  houses  who  have  all
 the  qualifications  for  being  eligible
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 for  rehabilitation  benefits  have  been
 kept  waiting  all  these  years  without
 any  help  being  given  to  them;  and

 (b)  if  their  applications  have  been
 made  within  the  due  date  what  is  the
 reason  for  denying  them  benefits?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b)  Attention  of
 the  Hon’ble  Member  is  invited  to  the
 reply  given  by  me  to  Question  No.
 884  asked  in  the  Lok  Sabha  on  the
 2lst  May,  1962.  The  upto  date  posi-
 tion  is  being  ascertained  from  the  Gov-
 ernment  of  West  Bengal  and  will  be
 laid  on  the  table  of  the  House.

 Camps  for  displaced  persons

 J  Shri  B.  K.  Das: aie
 Shri  Subodh  Hansda:

 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  the  camps  of  all  cate-
 gories  started  in  different  States  for
 the  displaced  persons  from  Pakistan
 have  been  totaliy  liquidated;

 (b)  if  not,  the  reasons  therefor;

 (c)  whether  there  is  any  Permanent
 Liability  Camp;  and

 (d)  if  so,  the  number  thereof  and
 the  number  of  inmates  therein?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.

 (b)  Does  not  arise.
 (c)  ang  (d),  Yes.  There  are  55

 Homes|Infirmaries  having  approxi-
 mately  52,000  inmates.

 Medical  College  at  Meerut
 573.  Shri  Rameshwar  Tantia:  Will

 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Government  of  UP.  have  approached
 the  Central  Government  for  grant-in-
 aid  to  set  up  a  medical  college  at
 Meerut;  and
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 (b)  if  so,  the  Central  Government's
 reaction  thereto?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  and  (b).  The  Govern-
 ment  of  Uttar  Pradesh  have  included
 a  medical  college  at  Meerut  in  the  list
 of  medical  colleges  to  be  established.
 No  definite  proposal  has  yet  been  re-
 ceived.  uf

 Irrigation  projects  in  Kerala

 574.  Shri  A.  K,  Gopalan:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Central  Water  and  Power  Commission
 has  recommended  to  Government  to
 abandon  four  irrigation  projects  in
 Kerala;

 —
 (b)  if  so,  the  nature  of  these  projects

 and  the  reasons  for  such  a  recommen-
 dation;

 (c)  whether  Government  have  re-
 ceived  any  representation  from  the
 Kerala  Government  in  this  respect;
 and

 (d)  if  so,  the  action  Government
 have  taken  thereon?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  No.

 (b)  to  (d).  Do  not  arise:

 L.LC.  Housing  Programme

 Shri  Heda:
 ‘|  Shri  Kajrolkar:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  Life  Insurance  Corpo-
 ration  has  decided  to  set  aside  a  sub-
 stantial  sum  for  the  construction  of
 workers’  houses;

 FyEy

 (b)  if  so,  the  target  for  1962-63,  and
 1963-64;  and
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 (९)  the  amount  so  far  set  aside?

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  (a)  No,  Sir.

 (9)  and  (c)  Do  not  arise.

 Housing  Schemes

 576.  Shri  Shiv  Charan  Gupta:  Will
 the  Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  how  much  amount  was  provided
 to  be  spent  in  96l-62  for  the  follow-
 ing  schemes:

 (i)  Subsidised  Industrial  Housing;

 (ii)  Dock  Labour  Housing;

 (iii)  Slum  Clearance,  Slum  Im-
 provement  and  _  construction
 of  Night  Shelters;

 (iv)  Low  Income  Group  Housing;

 (v)  Middle  Income  Group  Hous-
 ing;

 (vi)  Village  Housing;

 (vii)  Plantation  Labour  Housing;

 (viii)  Land  acquisition  and  develop-
 ment;

 (ix)  State  Housing  Schemes;
 (x)  Town  Planning  including  pre-

 paration  of  Master  Plan;
 (xi)  Urban  Development  Schemes;

 and

 (b)  how  many  units  have  been  con-
 structed  under  each  of  the  above
 Schemes  in  1961-62  except  items
 (viii),  (x)  and  (xi)?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b).  Information  in
 respect  of  the  State  Housing  Schemes
 and  Urban  Development  Schemes
 items  (ix)  and  (xi)  is  being  collected
 from  the  State  Governments  and  will
 be  placed  on  the  Table  of  the  House
 as  early  as  possible.

 Information  in  resect  of  the  other
 fs  gnven  below  in  the  Statement  laid:
 on  the  Table  of  the  House.
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 STATEMENT

 Amounts  No.  of  Houe
 .  allocated  sing  wits

 to  States/  built  during Scheme  Unior  Ter-  the  year. ritorics  etc.
 for

 I96I-62

 (0  Subsidised  Industrial  Housing
 Ct’  Dock  Labour  Housing
 (ut)  Stum  Clearance,  Slum  improvement  and  coastruction  of  Night schelters
 (rv)  J.ow  Income  Group  Hvising
 (७)  Middle  Income  Group  Housing
 (vi)  Village  Housing
 (tit)  Plantation  Labour  Housing
 (vit)  Land  acquisition  and  Devzlopment
 (x)  Town  Planning  including  preparation  of  Master  Plan

 (Figurcs  in  lakhs  of  Rupses)
 §92°05  II,I67
 45°09  Nil*

 $627°66  I0,482
 633°45  I0,426
 426°  35  1,868
 30°75  55773

 36°84  256
 350°  00  t

 | 30°00  t

 *As  the  Dock  Labour  Boards  showed  little  interest  in  loai-finance,  the  prov’s‘on  made  for  this
 Scheme:  cvaild  not  be  usilized  during  the  year.  It  his  since  been  decidtd  to  include  an
 elsment  of  sabsidty  in  the  Coatral  assistance  to  the  Boards  for  the  provision  of  of  housing fac  lities  to  th:  Dock  workers.

 t  including  state  share  of  Rs.  8:°66  lakhs.
 tt  Informat  02  not  called  for.

 Seizure  of  Wrist  Watches  by  Bombay
 Customs

 577.  Shri  Raghunath  Singh:  Will
 the  Minister  of  Fimance  be  pleased  to
 state  whether  it  is  a  fact  that  on  the
 7th  February,  1963,  the  Bombay  Cus-
 toms  Officers  seized  89  wrist  watches
 from  a  police  constable?

 The  Minister  of  Finance  (Shri
 ‘Morarji  Desai):  It  is  a  fact  that  on
 the  7th  February,  1963,  the  Bombay
 Customs  authorities  seized  85  wrist
 watches  from  a  police  constable.

 ‘Seizure  of  Pakistani  Currency’

 578.  Shri  P.  C.  Borooah:  Will  the
 Minister  of  Finance  be  pleased  to
 State:

 (a)  whether  it  is  a  fact  that  Pakis-
 tani  currency  amounting  to
 Rs.  -1,50,000  had  been  seized  by  Land
 Customs  officials  on  the  border  of
 Khazi  Hills,  Tripura  and  Goalpara  and
 East  Pakistan;

 (b)  if  so,  whether  investigations
 hhave  been  conducted  into  the  details

 of  this  smuggling  of  foreign  courrency;
 and

 (c)  if  so,  with  what  result?
 The  Minister  of  Finance  (Shri

 Morarji  Desai):  (a)  It  is  a  fact  that
 during  the  period  of  3  months  from
 January  962  to  January  963  Pakis-
 tani  currency  amounting  to
 Rs.  ,43,43°00  was  seized  in  the  Indo-
 Pakistan  border  areas  in  Tripura  and
 Assam.

 (9)  and  (c),  In  some  cases  action
 has  been  completed  and  the  currency
 confiscated,  while  in  others  investi-
 gations  are  still  in  progress.

 Bhang,  Charas  and  Ganja
 579.  Dr.  L.  M.  Singhvi:  Will  the

 Minister  of  Finance  be  pleased  to
 state:

 (a)  the  total  consumption  of  bhang,
 charas  and  ganja  in  the  country
 State-wise;  and

 (b)  the  measures  taken  during  the
 last  five  years  and  further  steps  pro-
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 posed  now  to  gradually  restrict  and
 eventually  to  eliminate  the  use  of
 such  deleterious  commodities?

 The  Minister  of  Finance  (Shri
 Morarji  Desai:  (a)  The  quantity  of
 ganja  and  bhang  consumed  during  the
 year  96l  is  furnished,  State-wise,  in
 the  statement  laid  on  the  Table  of  the
 House.  [Placed  in  Library,  See
 No.  LT-92/63].  As  regards  charas,
 its  consumption  is  totally  prohibited
 throughout  India.

 (b)  At  the  All-India  Narcotics  Con-
 ference  convened  by  the  Government
 of  India  in  the  year  959  a  resolution
 was  passed  which  recommended  inter
 alia:

 (i)  that  in  States  where  cultivation
 of  ganja  is  still  continued,  the
 area  of  cultivation  should  be
 restricted  to  the  minimum
 requirement  of  ganja;  and

 (ii)  that  all  States  who  have  not
 hitherto  done  so,  should  take
 immediate  steps  to  reduce  the
 level  of  legal  possession  of
 ganja  and  bhang  to  2  tolas  and
 20  tolas  respectively.

 Consumption  of  ganja  for  non-
 medical  purposes  has  been  prohibited
 in  all  the  States|Union  Territories
 except  West  Bengal,  Bihar,  Orissa
 and  Madhya  Pradesh.  Consumption
 of  bhang  has  likewise  been  prohibited
 in  the  States  of  Andhra  Pradesh,

 eAssam,  Maharashtra,  Gujarat,  Jammu
 and  Kashmir,  Kerala,  Madras,  Mysore,
 Pondicherry  and  in  the  Union  Terri-
 tories  of  Himachal  Pradesh  Manipur,
 Andaman  and  Nicobar  Islands  and
 Laccadive,  Minicoy  and  Amindivi  Is-
 lands.  In  the  remaining  States,  the
 matter  is  under  the  consideration  of
 the  State  Governments,

 संसद  सदस्यों  के  लिये  होटल

 Sat  सरजू  पांडेय  :
 भूल,  धी  महेन्द्र  नायक  :

 क्या  निर्माण,  श्रीवास  औैर  पुनर्वास  मंत्री
 १४  नवम्बर,  १६६२  के  अतारांकित  प्रश्न  संख्या
 ४२६  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 289  (Ai)  LSD—3.
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 कृपा  करेंग कि  रहो  मार्ग  पर  संसद-सदस्यों  के
 लिपे  होस्टल  बनाने  को  जो  योजना  स्वीकृति
 की  गई  थी,  उस  में भ्रब  तक  क्या  प्रगति  हुई
 4  ? &

 निर्माण,  श्रीवास  तथा  पुनर्वास  मंत्री  (श्री
 मे हरचन्द  खन्‍ना)  :  ८४  इकहरे  (सिंगल)
 अंक  दशहरे  कक्षों  (सूट्स)  की  मंजरी  पहले  ही
 दी  जा  चुको  थो;  उन  के  अलावा  रहो  मार्ग
 पर  संसद्‌  सदस्यों  के  लिए  एफ  होस्टल  की
 जिस  में  ६०  कक्ष  और  होंगे,  मंजूरो  दे  दी  गई
 है  ।  इस  परियोजना  को  तकनीकी  तहसीलें
 तैयार  को  जा  रही  हैं  और  आशा  है  कि  निर्माण
 का  कार्य  कुछ  महीनों  में  शुरू  हो  जायेगा  ।
 संसद्‌  सदस्यों  के  लिये  एक  क्लब  की  भो  मंजूरी
 दे  दो  गई  है  1  इस  परियोजना  का  कुल  लागत
 ५२.०६  लाख  रुपये  है  ।

 Family  Planning  in  Rajasthan

 58l.  Shri  Karni  Singhji:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  total  number  of  persons
 benefited  by  the  family  planning  pro-
 gramme  in  Rajasthan  so  far;  and

 (b)  the  number  of  family  planning
 centres  in  the  urban  and  rural  areas
 in  Rajasthan  State  and  the  number
 likely  to  be  reached  in  respect  of  both
 by  the  end  of  the  Third  Five  Year
 Plan?

 The  Minister  of  Health  (Dr,  Sushila
 Nayar)  (a)  No  definite  estimate  of
 the  number  of  persons  benefited  is
 possible  as  the  number  of  persons  re-
 sorting  to  the  open  market  for  con-
 traceptives  is  not  known.  The  num-
 ber  of  persons  who  resorted  to  the
 family  planning  centres  is  reported  to
 be  about  0  lakhs,

 (b)  The  number  of  family  planning
 service  centres  in  the  urban  and
 rural  areas  in  Rajasthan  State  are
 reported  to  be  57  and  40  respectively.
 The  target  numbers  for  urban  and
 rural  centres  by  the  end  of  the  Third
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 Five  Year  Plan  are  reported  to  be
 232  rural,  55  urban.  In  addition  the
 number  of  medical  and  health  centres
 from  where  contraceptives  are  likely
 to  be  made  available  (other  than
 regular  family  planning  centres)  are
 reported  to  be  40  urban  and  40
 tural.

 Pochampad  Project
 582,  Shri  Kolla  Venkaiah:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Government  of  Andhra  Pradesh  have
 applied  for  the  technical  clearance  of
 the  Pochampad  Project;

 (b)  if  so,  whether  the  clearance  has
 been  given  by  the  Central  Govern-
 ment;

 (c)  if  not,  the  reasons  therefor;

 (d)  the  total  area  proposed  to  be
 irrigated  by  the  project;  and

 (e)  the  cost  of  the  project?
 The  Minister  of  State  in  the  Minis-

 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  Yes.

 (b)  and  (ce).  No,  it  is  still  under
 examination,

 (d)  and  (e),  The  original  Project
 submitted  by  the  Government  of
 Andhra  Pradesh  utilising  66  TMC  ft.
 of  Godavari  waters  was  estimated  to
 cost  Rs,  5.25  crores,  irrigating  3.6
 lakh  acres.

 Chandrepure  Thermal  Station,  Bihar

 583.  Shri  P.  K.  Deo:  Will  the  Minis-
 ter  of  Irrigation  and  Power  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  Ameri-
 can  aid  is  being  made  available  for
 financing  the  expansion  of  the  Chan-
 drepure  Thermal  Station  in  Bihar;
 and

 (b)  if  so,  what  sort  of  financiai
 assistance  is  being  made  available  and
 on  what  terms?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
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 Alagesan):  (a)  and  (b),  The  Chan-
 drapura  Thermal  extension  has  been
 posed  for  essistance  from  the  U.S.
 Agency  for  International  Develop-
 ment.  It  is  proposed  to  secure  a  loan
 of  Rs,  7.6  crores  in  foreign  exchange
 for  the  import  of  plant  and  equipment
 required  for  the  Chandrapura  exten-
 sion  (140,  MW),  The  Agreement  for
 the  loan  has  still  to  be  finalised.

 Rural  Electrification  in  Delhi

 584.  Shri  P.  0.  Borooah:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  progress  made  so  far  in
 regard  to  the  electrification  of  villages
 in  the  Union  Territory  of  Delhi;  and

 (b)  when  the  work  of  electrification
 of  Delhi  villages  is  likely  to  be  com-
 pleted?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 0.  V.  Alagesan):  (a)  Out  of  a  total
 of  328  villages  in  the  Union  Territory
 of  Delhi,  02  villages  have  been  elec-
 trified.  The  work  is  in  progress  in
 37  more  villages.

 (b)  The  Delhi  Electric  Supply
 Undertaking  expect  to  complete  the
 electrification  of  all  the  villages  by
 the  end  of  1965-66,

 Quarters  for  Central  Government
 Employees

 585.  Shri  Rishang  Keishing:  Will  the, Minister  of  Works,  Housing  and
 Rehabilitation  be  pleased  to  state:

 (a)  the  total  amount  provided  for
 in  the  Second  and  the  Third  Five
 Year  Plans  for  construction  of
 quarters  for  Central  Government  em-
 ployees;

 (b)  the  amount  expended;  and
 (c)  the  target  achieved?
 The  Minister  of  Works,  Housing  and

 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  No  separate  allocation
 for  the  construction  of  residential
 accommodation  in  the  general  pool
 has  been  made  in  the  Second  and
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 Third  Five  Year  Plans,  The  total
 amount  allocated  in  the  two  plans  for
 the  construction  of  residential  and
 office  accommodation  in  the  general
 pool  is,  however,  Rs,  33.50  crores.

 (b)  and  (c).  The  information  is
 being  collected  and  will  be  laid  on  the
 Table  of  the  Sabha,

 रूस  में  मसूरिका  के  टीके

 ५८६.  श्री  सिद्धेश्वर  प्रसाद  :  क्या  स्वास्थ्य
 मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  रूस  में  मसूरिका
 के  लिए  टीके  का  आविष्कार  किया  गया
 है  ;

 (ख)  यदि  हां,  तो  क्या  इस  सम्बन्ध  में
 रूसी  सरकार  से  कोई  जानकारी  प्राप्त  की  गई
 है;  और

 (ग)  क्‍या  मसूरिका  के  टेके  का  यहां
 परीक्षण  किया  गया  है,  यदि  हां,  तो  क्‍या
 परिणाम  निकला  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नैयर)  :

 (क)  इस  विषय  में  सरकार  के  पास  कोई
 प्रामाणिक  सूचना  नहीं  है  ।

 (ख)  इस  सम्बन्ध  में  आवश्यक  पूछताछ
 की  जा  रही  है  ।

 (ग)  विश्व  स्वस्थ्य  संगठन  की  सहायता  से
 मौलाना  आजाद  मेडिकल  कालेज,  दिल्ली  में
 अम  का  में  उत्पादित  मसूरिका-उपचार
 वेक्सीन  पर  क्षेत्र  परीक्षण  किये  जा  रहे  हैं!

 T.B.  Conference

 587.  Shri  Koya:  Will  the  Minister
 of  Health  be  pleased  to  state:

 (a)  whether  the  annual  TB.  Con-
 ference  to  be  held  at  Lucknow  has
 been  cancelled;

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Health  (Dr,  Sushila
 Nayar):  (a)  The  Conference  has  been
 postponed.
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 (b)  The  Tuberculosis  Association  of
 India,  who  sponsored  it,  decided  to
 postpone  it  due  to  NATIONAL  EMER.
 GENCY.

 Property  Left  in  Pakistan  by  D.Ps.

 588  JS  Shri  Indrajit  Gupta:
 |  Shri  ६  S,  Pandey:

 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  whether  any  progress  has  been
 made  towards  a  settlement  of  the
 question  of  movable  and  immovable
 property  left  behind  in  Pakistan  by
 displaced  persons;  and

 (b)  the  estimated  value  of  such
 property?

 The  Minister  of  Works,  Housing  and
 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  Considerable  progress
 has  been  made  in  the  immplemen-
 tation  of  the  Indo-Pakistan  Movable
 Property  Agreement  of  1950.  There  is
 no  agreement  with  the  Government  of
 Pakistan  on  immovable  property.

 (b)  The  value  of  Urban  immovable
 properties  excluding  agricultural
 lands  left  by  displaced  persons  in
 West  Pakistan,  is  estimated  at  roughly
 Rs.  500  crores.  No  precise  details  of
 the  value  of  movable  property  left  by
 displaced  persons  in  West  Pakistan
 are  available.

 Water  Supply  in  Cities
 589.  Shri  S.  B.  Patil  Will  the  Minis-

 ter  of  Health  be  pleased  to  state:

 (a)  the  per  capita  supply  of  water
 in  Delhi,  Madras,  Bombay,  Calcutta,
 Hyderabad,  Ahmedabad  and  Banga-
 Jore;

 (b)  whether  the  Government  of
 Mysore  have  approached  the  Central
 Government  for  financial  assistance  to
 take  up  the  Cauvery  scheme;  and

 (c)  if  so,  the  action  in  the  matter?
 The  Minister  of  Health  (Dr.  Sushila

 Nayar):  (a)  The  per  capita  supply
 water  in  Delhi  during  1962-63  was  45
 gallons.  Information  regarding  the
 per  capita  supply  of  water  in  otoher
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 cities  is  being  collected  and  will  be
 placed  on  the  Table  of  the  Sabha,
 when  received.

 (b)  and  (c).  The  Government  of
 Mysore  have  approached  for  financial
 assistance  from  the  Central  Govern-
 ment  for  augmenting  water  supply  of
 Bangalore  Corporation  by  bringing
 water  from  Cauvery  river.  Their
 request  is  under  consideration.

 Survey  of  Chenab  Basin

 590  S  Shri  Abdul  Ghani  Goni:
 a  Shri  D.  C,  Sharma:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  the  survey  of  Chenab
 Basin  by  the  Central  Water  and  Power
 Commission  has  been  completed;

 (b)  if  so,  what  is  the  estimated  cost;
 and

 (c)  when  the  work  is  likely  to  be
 started?

 Te  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  Reconnaissance  Sur-
 veys  by  the  Central  Water  and  Power
 Commission  have  been  completed.
 Detailed  surveys  are  being  taken  up
 by  the  Commission.

 (b)  and  (c)  These  will  be  known
 only  after  detailed  investigations  have
 been  carried  out.

 Salal  Hydro  Electric  Project  in
 Jammu  and  Kashmir
 Shri  Abdul  Ghani  Goni:

 590  <  Shri  D,  0.  Sharma:
 L  Shri  P.  R.  Chakraverti:

 Will  the  Minister  of  Irrigation  ana
 Power  be  pleased  to  state:

 (a)  whether  survey  on  Salal  Hidro
 Electric  Project  in  Jammu  and  Kash-
 mir  State  is  completed;

 (b)  when  the  work  is  expected  to
 be  started;

 (c)  the  total  amount  expected  to  be
 spent;  and
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 (d)  power  potential  of  the  said  pro-
 ject?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  No.

 (b)  to  (d).  These  details  will  be
 known  only  after  the  surveys  have
 been  completed.

 Malaria  Eradication  in  West  Bengal

 592.  Shri  Ravindra  Varma:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  24  jeeps
 gifted  by  the  UNICEF  for  use  in  the
 National  Malaria  Eradication  Pro-
 gramme  and  work  in  West  Bengal  are
 still  lying  unused  in  the  Central  Medi-
 cal  Stores  godowns;  and

 (b)  if  so,  the  reasons  for  the  delay
 in  distributing  these  vehicles  for  use?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  No,

 (b)  Does  not  arise.

 Bronchitis

 593.  Dr.  L.  M.  Singhvi:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  in  the  present  state  of
 medical  science  it  is  possible  to  indi-
 cate  the  causes  of  charonic  bronchitis;
 and

 (b)  whether  bronchitis  is  linked
 with  smoking  according  to  medical
 experts?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  There  are  many  causes
 of  chronic  bronchitis,  such  as  bacterial
 infections,  air-pollution,  and  as  a  com-
 plication  of  some  respiratory  diseases.

 (b)  According  to  the  information
 now  available,  there  is  reason  to
 believe  that  excessive  smoking  may
 be  a  contributory  factor  in  the  deve-
 lopment  of  chronic  bronchitis.
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 Water  Supply  to  Madras  City
 594,  Shri  Nambiar:  Will  the  Minis-

 ter  of  Irrigation  and  Power  be  pleas-
 ed  to  state:

 (a)  whether  a  conference  between
 him  and  Madras  State  Ministers  took
 place  in  Madras  on  the  l4th  February,
 1963;

 (b)  if  so,  nature  of  the  decisions
 taken  as  a  result  of  that  conference;

 (c)  whether  the  subject  of  the  sup-
 ply  of  drinking  water  to  Madras  city
 was  considered;  and

 (d)  if  so,  what  are  the  short-term
 and  long-term  measures  contemplated?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  Yes.

 (b)  and  (c),  The  question  of  meet-
 ing  the  requirements  of  drinking  water
 of  Madras  was  discussed.

 (d)  The  details  have  yet  to  be  work-
 ed  out.

 Sharing  of  Krishna  Waters  by  Madras
 and  Andhra  Pradesh

 f  Shri  Nambiar:
 Shri  Umanath:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 595.

 (a)  whether  Conference  of  State
 Ministers  of  Madras  and  Andhra  Pra-
 desh  is  to  be  held  soon  about  the
 sharing  of  the  waters  of  Krishna;

 (b)  if  so,  the  details  thereof;  and

 (c)  whether  this  subject  was  discus-
 sed  when  he  met  the  Madras  State
 Ministers  in  Conference  in  Madras  on
 4th  February,  1963?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  We  are  not  aware  of
 any  such  proposal.

 (b)  Does  not  arise.

 (c)  The  discussions  with  the
 Madras  Ministers  on  l4th  February,

 963  related  to  meeting  the  drinking
 water  requirements  of  Madras  City
 from  Krishna  flows.

 Rural  Housing  Programme
 Shri  P.  Kunhan;

 596,  Shri  Dharmalingam:
 {Shri  Umanath:

 Will  the  Minister  of  Works,  Housing
 and  Rehabilitation  be  pleased  to  state:

 (a)  the  progress  made  in  imple-
 menting  the  rural  housing  program:
 me  during  the  first  two  years  of  the
 Third  Plan;

 (b)  the  total  amount  allotted  for
 the  programme  during  this  period;  and

 (c)  how  much  of  it  has  been  spent?
 The  Minister  of  Works,  Housing  and

 Rehabilitation  (Shri  Mehr  Chand
 Khanna):  (a)  to  (c).  A  statement
 showing  the  progress  under  the
 Scheme,  and  also  the  amount  of
 Central  assistance  allocated  to  and
 drawn  by  each  State  and  Union  Terri-
 tory  during  96l-62  and  1962-63  under
 the  Village  Housing  Projects  Scheme,
 is  laid  on  the  Table  of  the  House.
 [Placed  in  Library,  See  No.  LT-922/
 63].

 Utilisation  of  Irrigation  Potential

 597.  Shri  Malaichami:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  State-wise  improvement  in
 the  utilisation  of  irrigation  potential
 acre-wise  after  the  enactment  of
 legislations;  and

 (b)  the  States  which  are  yet  ito  take
 legislative  measures?

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Shri
 Alagesan):  (a)  and  (b).  Necessary  in-
 formation  is  being  collected  and  will
 be  placed  on  the  Table  of  the  Iouse.

 T.B.  Clinics  in  Madras  State

 598.  Shri  Malaichami:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  number  of  T.B.  Clinics  to
 be  established  in  Madras  State  during
 the  Third  Plan  Period;  and
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 (b)  the  number  of  such  T.B.  Clinica
 in  that  State  at  present?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  10.

 (b)  30.

 सेंट्रल  इन्स्टीच्यूट  साफ  फार्मेसी

 ५६६.  श्री  बुज  बिहारी  मेहरोत्रा  :  क्या
 स्वास्थ्य  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  सेन्ट्रल  इन्ही  यट  आफ  फार्मेसी
 की  स्थापना  में  क्या  गति  हुई  है;  और

 (ख)  फार्मेसी  से  सम्बन्धित  डाकु-
 मेरी  फिल्‍म  कब  तक  तैयार  हो  जायेगी  ?

 स्वास्थ्य  मंत्री  (डा०  सुशीला  नैयर)  :

 (क)  इस  संस्था  को  अपना  कार्य  यदि  आवश्यक
 न  तो  १६६३-६४  में  अंशत:  छप्पर  वाले

 स्थान  में  प्रारम्भ  करने  के  लिये  नये  वित्तीय
 वर्ष  में  एक  गपैकन  'बजट  व्यवस्था  की  सिफारिश
 की  गई  है  1  बाद  में  अधिक  धन  की  व्यवस्था
 करदी  जायेगी  ।

 (ख)  सामग्री  तैयार  है  किन्तु  संकटकालीन
 स्थि.त  के  कारण  सूचना  ए  प्रसारण  मंत्रालय
 नये  वित्तोय  वर्ष  में  सिर्फ  इस  से  सम्बंधित  विषय

 ही  लेगा  ।  स  प्रश्न  पर  RRR  में  पुनः
 विचार  किया  जायेगा  ।

 Mr.  Speaker:  Calling  Attention
 Notice:  the  statement  will  be  made  at
 l  o’clock.  Papers  to  be  laid  on  the
 Table.

 2  hrs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  UNDER  BENGAL  FINANCE
 (Sates  Tax)  Act,  94l  As  IN  FORCE

 In  DELHI,  ETC.

 The  Deputy  Minister  in  the  Ministry
 of  Finance  (Shri  B.  R,  Bhagat):  I  beg
 to  lay  on  the  Table  a  copy  each  of  the
 following  Notifications: —

 (i)  Notification  No.  F.  4(33)  ‘/62-
 -न)  published  in  Delhi
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 Members  Bills  and

 Resolutions
 Gazette  dated  the  l4th  Febru-
 ary,  4963  making  certain
 amendment  to  the  Delhi  Sales
 Tax  Rules,  1951,  under  sub-
 section  (4)  of  section  26  of
 the  Bengal  Finance  (Sales
 Tax)  Act,  94l  as  in  force  in
 the  Union  Territory  of  Delhi.
 [Placed  in  Library,  see  No.
 LT-96/63].

 (ii)  The  Central  Excise  (Fourth
 Amendment)  Rules,  963  pub-
 lished  in  Notification  No.
 G.S.R.  3  dated  the  23rd
 February,  1963,  under  section
 38  of  the  Central  Excises  and
 Salt  Act,  1944,  [Placed  in
 Library,  see  No,  LT-97/63].

 CorRIGENDUM  TO  THE  REPORT  ON  THE
 THIRD  GENERAL  ELECTION  TO  THE
 Orissa  LEGISLATIVE  ASSEMBLY,  96l

 The  Deputy  Minister  in  the
 Ministry  of  Law  (Shri  Bibudhendra
 Mishra):  I  beg  to  lay  on  the  Table  a
 copy  of  Corrigendum  to  the  Report  on
 the  Third  General  Election  to  the
 Orissa  Legislative  Assembly,  96l,  laid
 on  the  Table  of  the  House  on  the  24th
 January,  1963.  [Placed  in  Library,
 see  No.  LT-98]63).

 2.04  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 FourRTEENTH  REDORT

 Shrj  Krishnamoorthy  Rao  (Shi
 moga):  I  beg  to  present  the  Four-
 teenth  Report  of  the  Committee  on
 Private  Members’  Bills  and  Resolu-
 tions.
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 Grants—Railways

 22.02  hrs.  Mr,  Speaker:  He  announced  that
 ESTIMATES  COMMITTEE

 TWENTY-FOURTH  AND  TWENTY-FIFTH
 Reports

 Shri  Dasappa  (Bangalore):  I  beg  to
 present  the  following  Reports  of
 Estimates  Committee: —

 (i)  Twenty-fourth  Report  relating
 to  action  taken  by  Govern-
 ment  on  the  recommenda-
 tions  contained’  in  the
 Fourteenth  Report  of  the
 Estimates  Committee  (Second
 Lok  Sabha)  on  the  erst-
 while  Ministry  of  Educa-
 tion  and  Scientific  Research-
 Special  Education.

 Gi)  Twenty-fifth  Report  relating
 to  action  taken  by  Govern-
 ment  on  the  recommendations
 contained  in  the  Forty-ninth
 Report  of  the  Estimates  Com-
 mittee  (Second  Lok  Sabha)  on
 the  Ministry  of  Finance-Orga-
 nisation  of  the  Department
 of  Revenue—Central  Board
 of  Revenue.

 “DEMANDS  FOR  GRANTS—RAIL-
 WAYS—Contd.

 DemManpD  No.  |  Contd.
 Mr.  Speaker:  We  take  up  further

 discussion  on  Demands  for  Grants.
 Out  of  seven  hours,  2  hours  and  45
 minutes  have  been  consumed.  Four
 hours  and  45  minutes  remain.  Any
 hon.  Member  wishing  to  speak?  Shri
 P.  R,  Patel.

 Shri  P.  R.  Patel  (Patan):  Mr.
 Speaker,  Sir,  I  thank  you  for  the
 opportunity

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  Will  the  statement  of  the
 hon,  Home  Minister  be  made  definite-
 ly  at  l  o’clock  and  not  earlier?  Once
 it  happened  that  such  a_  statement
 came  10  minutes  earlier.

 he  will  make  it  at  o’clock.  It  mignt
 be  5  or  40  minutes  later.

 Shri  Hari  Vishnu  Kamath:  Not
 earlier.

 Shri  P,  R.  Patel:  I  think  you  for
 the  opportunity  given  to  me  to  con-
 gratulate  the  Railway  Minister  on  the
 progress  done.  JI  will  take  this  oppor-
 tunity  to  bring  to  his  notice  certain
 points  and  I  hope  they  will  be  con-
 sidered.

 First  of  all,  I  will  refer  to  Gandhi-
 gram.  This  station  was  known  as
 Ellis  Bridge  before.  That  station
 along  with  Sharkhej  and  Sabar-
 mati—the  whole  railway  line  is
 being  shifted  from  that  place  to
 some  place  outside  the  limits  of
 Ahmedabad  corporation.  I  would
 like  to  know  why  the  shifting  is
 done,  whether  it  is  in  the  interests
 of  the  passengers,  whether  the  pas-
 sengers  using  the  line  have  requested
 the  Government  to  shift  the  line  or
 is  it  to  oblige  certain  interested  per-
 sons  of  Ahmedabad?  I  know  that  it
 is  at  the  instance  of  the  Ahmedabad
 Corporation,  I  would  like  to  know
 whether  the  Ahmedabad  Corporation
 is  the  only  user  of  this  line?  I  would
 like  to  know  whether  any  representa-
 tive  of  the  Ahmedabad  constituency
 in  the  Lok  Sabha  ig  against  the  shift-
 ing  of  this  line?  I  would  like  to
 know  whether  Government  received
 any  representations  from  the  citizens
 of  Ahmedabad?  I  would  also  like  to
 know  from  Government  whether  they
 received  protests  from  the  villagers
 using  this  line?

 It  is  a  fact,  as  I  am  informed,  that
 some  people  are  owning  some  lands
 where  the  new  stations  are  to  be  put
 up,  and  the  shifting  of  the  railway
 line  from  the  old  site  to  the  new  site
 would  benefit  those  persons  who  are
 owning  the  lands  there,  because  the
 value  will  be  increased.

 *Moved  with  the  recommendation  of  the  President.
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 It  is  a  bad  bargain  also  on  the  part

 of  the  Railway  Administration.  And
 the  bargain  is  this.  The  Municipal
 Corporation  is  required  to  give  Rs.  65
 Jakhs  as  charges  for  the  removal  of
 the  station  and  the  rails  from  this
 site  to  the  other  site.  Also,  the  Muni-
 cipal  Corporation  has  to  bear  the
 acquisition  charges  for  the  new  site.
 That  means  that  the  corporation  will
 acquire  the  new  sites,  and  the  price
 of  the  land  would  not  be  more  than
 Rs.  2  a  square  yard,  while  those  pre-
 sent  sites  will  give  the  corporation  a
 value  of  not  less  than  Rs.  50  a  square
 yard,  In  that  case,  the  corporation
 will  earn  from  this  transaction  about
 Rs.  3  crores  by  selling  this  land  for
 house-building.  I  do  not  know  why
 Government  wanted  to  do  this?

 I  know  that  it  is  at  the  instance  of
 the  Gujarat  Government,  and  _  the
 Gujarat  Government  has  moved  for
 this  at  the  instance  of  the  corporation,
 and  the  corporation  has  moved  for
 this  at  the  instance  of  some  interested
 persons  owning  the  lands  there.
 Is  it  the  way  of  obliging?  What  an
 inconvenience  it  will  cause  to  the
 passengers!  For  those  people  coming
 from  Dholka,  Bavla  and  Sharkhej  to
 Ahmedabad,  this  is  the  most  conven-
 ient  railway  line.  If  the  line  is
 shifted  some  four  miles  away  from
 the  present  site,  what  will  be  the  cost
 to  the  passengers  coming  from  those
 Places?  They  shall  have  to  pay  at
 least  Rs.  4  to  a  taxi-driver  to  come
 over  to  the  city.  Is  that  in  the  inter-
 ests  of  the  passengers?

 I  would  submit  that  Government
 and  the  Railway  Administration  are
 not  well  informed  or  I  must  say  that
 they  are  misguided.  I  would  request
 the  Railway  Administration  to  give  a
 thought  to  this,  investigate  the  matter,
 seek  the  opinions  of  the  passengers
 using  the  line  and  also  seek  the
 opinion  of  the  people  living  in
 Ahmedabad  city  proper  and  _  then
 take  a  final  decision.  I  think  that
 the  Municipal  Corporation  has  not
 paid  any  instalments  of  the  sum  of
 Rs.  65  lakhs,  and  in  that  case  the  Rail-
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 way  Administration  can  reconsider  the
 matter.

 I  would  humbly  request  that  the
 hon.  Minister  may  look  into  the
 matter  and  see  that  the  people’s  agi-
 tation  is  not  invited.  I  would  also
 request  him  to  call  a  meeting  of  the
 Gujarat  M.P.s  and  get  their  opinion.  I
 would  also  request  him  to  seek  the
 opinion  of  the  hon,  Member  repre-
 senting  that  constituency.  Then  what-
 ever  proper  may  be  cone,

 My  second  point  is  th’s.  I  sug  est-
 ed  last  year  that  we  are  having  the
 Udaipur-Himmatnagar  link.  That  will
 enable  the  people  of  Udaipur  and  those
 living  on  that  side  to  travel  by  this
 line  for  going  to  Rajasthan  and  other
 places  beyond  Ajmer  380  also  up  to
 Abu.  In  that  case,  there  will  be  a
 heavy  burden  on  passenger  trains  bet-
 ween  Ahmedabad  and  Ajmer.  We
 cannot  have  a  double  line  upto  Ajmer,
 From  Kalol  to  Mehsana  we  are  going
 to  have  a  double  line.  To  put  a
 double  line  from  Mehsana  to  Abu  or
 Ajmer  would  be  too  costly.  So  I  am
 suggesting  that  we  can  have  a  double
 line  without  more  expediture.  We
 have  Benildi  on  the  Kaidla-Palanpur
 link.  Bhildi  is  connected  with  the
 rest  of  Rajasthan.  We  can  connect
 Bhildi  either  with  Patna  or  with  Harij
 or  with  Bechorji.  That  will  be  a  track
 of  about  15-20  miles.  This  will  give
 us  a  double  line  from  Ahmedabad  to
 Rajasthan  and  beyond.  So  this  may
 be  considered.

 Furthermore,  I  would  suggest.  The
 disance  between  Himmatnagar  and
 Vijapur  is  about  2  miles.  If  we  con-
 nect  those,  the  burden  on  Prantaj-
 Ahmedabad  and  Ahmedabad-Abu  will
 be  less.

 Here  I  would  refer  to  the  2lst
 Report  of  the  Public  Accounts  Commit-
 tee  (l959-60)  which  has  this  passage:

 “At  the  time  of  the  merger  of
 the  Baroda  State,  the  ex-State
 Government  made.  ‘over  to  the
 Central  Government  a  sum  of
 Rs,  2.7  lakhs  in  the  form  of  a
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 reserve  fund  to  be  utilised  inter
 alia  for  captal  improvements,
 extensions  and  developments
 exclusively  of  the  Baroda  Railway
 system”.

 This  part  comes  in  Baroda  territory.
 We  can  spend  this  amount  in  connect-
 ing  Himmatnagar  with  Vijapur  and
 also  Bhildi  with  any  of  the  stations  I
 suggested.  This  amount  was  given  in
 1949,  and  today  if  we  take  the  inte-
 rest  accrued  thereon,  I  think  it  would
 amount  in  all  to  more  than  Rs,  2
 crores.  So  this  amount  may  be  utilis-
 ed  for  the  new  tracks  I  have  suggest-
 ed.

 This  will  be  in  the  interest  of  Kandla
 port  also.  Kandla  is  our  major  port.
 It  is  a  promising  port.  We  see  that
 day  by  day  it  is  developing.  How-
 ever,  there  is  one  difficulty  in  the  way
 of  its  development.  That  is  that  it  is
 connected  only  by  a  metre  gauge  line
 with  Palanpur.  The  capacity  of  that
 line,  according  to  an  article  in  the
 Times  of  India  ig  20  wagons  a  day
 from  Kandla.  It  would  carry  6,48,000
 tons  of  import  traffic  annually,  Actu-
 ally  the  port  has  to  handle  0  to  Il
 lakh  tons  annually.  Further,  local
 products  also  have  to  be  sent  from
 Kandla  and  other  places  on  this  line.
 So,  the  present  line  cannot  bear  the
 burden.  For  that  we  thought  it  would
 be  proper  to  connect  Kandla  with
 Jund  by  a  broad  gauge  line.  That  was
 proposed  two  years  back,  but  I  find
 that  only  Rs.  l  lakh  is  provided  for  it
 in  this  Budget.  How  are  you  going  to
 develop  this  line?  If  you  do  not  com-
 mence  the  work,  how  are  you  going
 to  finish  that  line  before  the  end  of
 the  Third  Plan?

 Imports  are  increasing  at  Kandla,
 and  for  the  development  of  Kandla,
 it  is  absolutely  necessary  that  this
 broad  gauge  line  should  be  completed
 as  early  as  possible.  I  would  suggest
 that  the  work  may  be  taken  up  imme-
 diately  and  finished  before  the  end  of
 the  Third  Plan  if  possible.

 In  the  end,  I  have  a  suggestion  to
 make.  The  Railway  Minister  may  be
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 pleased  to  ask  the  General  Manager
 and  other  regional  officers  to  contact
 the  M.Ps.  when  they  go  on  tour.  Our
 Ministers  are  pleased  to  send  their
 programmes  of  tour,  and  we  meet
 them,  but  these  officers  never  send
 their  tour  programmes.  I  have  got
 certain  points,  as  everybody  has  got,
 to  be  presented  to  them  and  to  be
 solved.  I  hope  instructions  will  be
 issued.

 Dr.  P.  S.  Deshmukh  (Amravati):  It
 is  a  long  time  since  J  said  anything
 with  regard  to  the  railway  administra-
 tion  in  the  country.  Unfortuntely  I
 have  merely  to  reiterate  what  I  had
 said  about  ten  or  twelve  years  ago,
 because  those  things  have  not  been
 done.

 It  is  highly  gratifying  that  almost
 everybody  in  the  House  has  appreciat-
 ed  the  work  of  the  Ministry,  and
 there  is  nothing  but  praise  showered
 on  them.  I  would  also  like  to  add  a
 word  of  my  own  appreciation  for  what
 the  Ministry  has  done.

 So  far  as  my  points  are  concerned,
 they  refer  to  my  area  mostly.  I  have
 long  been  asking  for  the  widening  of
 the  bridge  at  Bandnera,  six  miles  from
 Amravati.  It  is  very  steep  and  very
 narrow.  It  is  so  steep  that  I.  think
 every  year  about  00  bullocks  slip  and
 their  legs  are  broken,  and  once  they
 suffer  this  injury,  they  simply  die,
 there  is  no  remedy  whatsoever.

 This  is  also  an  area  where  cotton
 is  grown  on  a  big  scale  and  Amravati
 is  the  biggest  marketing  centre  of
 cotton  in  the  whole  of  India,  if  not  in
 the  whole  of  the  world.  There  are
 hundreds  of  carts  coming  very  morn-
 ing  and  going  back  in  the  evening,
 and  very  often,  because  of  the  steep-
 ness  and  the  narrowness  of  the
 bridge,  traffic  is  held  up,  causing
 inconvenience  to  a  large  number  of
 people.  So  I  hope  this  matter  will
 be  taken  up  and  the  width  of  the
 bridge  will  be  increased  and  i  its
 steepness  reduced,  The  other  point  is
 connecting  Amravati  to  Narkher,  a
 scheme  which  was  approved  many
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 years  ago  and  even  the  work
 was  about  to  _  start.  Probably
 the  second  world  war  of  something
 came  in  the  way  and  this  was
 not  undertaken.  I  think  this  is
 included  in  the  Third  Plan  but
 there  is  no  sign  of  any  work  starting.
 During  the  last  few  years  we  have
 been  getting  electricity  in  this
 area  and  as  a  result  of  which  many
 orange  gardens  are  coming  up.  A
 railway  line  is  needed  to  transport
 these  fruits.  Recently  the  drivers  of
 trucks  in  M.P.  struck  work  for  a  fairly
 long  time  and  the  orange  growers
 suffered  a  heavy  loss  as  the  trucks
 were  the  only  means  of  transport.
 Even  otherwise,  the  railway  would
 largely  contribute  to  the  devolpment
 of  the  area,  The  track  through  which
 this  line  will  go  will  not  only  help
 the  orange  growers  but  others  also  in
 this  area.  We  require  more  fruits  and
 vegetables  and  there  will  be  larger
 cultivation  of  these  things.  The
 Maharashtra  Government,  IJ  think,  had
 very  strongly  supported  the  demand
 of  the  people  and  I  hope  the  work  on
 it  will  be  undertaken  without  delay.

 My  hon,  friend  Dr.  Aney  already
 referred  to  the  restarting  of  the  narrow
 gauge  line  between  Darwha  and
 Pusa.  I  am  happy  about  the
 Khandwa-Hingoli  metre  gauge  line.
 It  shows  that  this  area  was  in  need
 of  these  railway  connections.  What
 circumstance  led  to  the  metre-gauge
 line  in  this  area  also  apply  to  restore
 tne  line  between  Darwha  and  Pusad.
 In  fact  I  think  Shri  Lal  Bahadur
 Shastri,  the  then  Railway  Minister
 had  given  a  categorical  assurance
 that  all  these  dismantled  lines  would
 be  put  back.  We  were  happy  that
 Government  started  work  on  linking
 Umrer  and  Butibori.  Dr.  Aney  was
 particularly  pleased  because  I  think
 his  constituency  will  also  benefit  from
 it.  He  had  forgotten  to  thank  the
 Ministry  for  having  started  this  work
 and  he  asked  me  to  do_  so.

 It  is  also  the  demand  of  our  people
 to  bring  Amravati  on  the  main  line.
 At  one  time  I  had  certain  discussions
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 with  certain  railway  officials  and  I
 thought  it  was  about  to  materialise.
 Then  there  were  some  mistakes  in
 calculation.  They  had  tried  to  divert
 it  from  a  longer  distance  than  was
 necessary.  I  thought  that  the  recalcu-
 lation  would  remove  any  difficulties
 and  the  long-felt  need  of  the  people
 of  Amravati  would  be  fulfilled.  If
 this  proposal  is  undertaken,  it  will
 have  many  beneficial  results  because
 the  station  will  also  be  removed  from
 the  interior  of  Amravati  town  where
 there  is  a  lot  of  congestion  and  so  on.
 Connecting  Amravati  with  Narkher
 will  also  be  easier.

 I  would  like  to  make  one  more
 Suggestion,  and  that  is,  about  level
 crossings,  ang  the  time  that  is  taken
 for  the  traffic  to  be  allowed  to  pass
 between  the  closing  and  the  opening
 of  the  gates.  I  have  seen  in  not  very
 advanced  countries  like  Viet  Nam
 and  Thailand  and  so  on  that  almost
 instantaneously,  as  soon  as  the  last
 carriage  passes,  the  gates  are  opened
 in  many  places  automatically.  I  do
 not  know  why  in  India  we  have  to
 wait  so  long  at  the  level  crossings
 especially  in  the  out  of  the  way  places
 where  the  woes  of  the  farmers  are
 really  very  great.  Very  often  during
 the  nights,  the  porters  close  the  gates,
 go  to  sleep  and  the  people  have  to
 wait  for  a  long  time.  I  hope  the
 administration  will  be  able  to  do
 something  in  this  matter  and  bring
 India  on  the  same  modern  lines  as
 Other  countries  have  accomplished,  so
 that  we  need  not  be  styled  as  antiqua-
 ted  and  old  and  backward.  I  have
 nothing  more  to  add.

 Shri  Krishnapal  Singh  (Jalesar):  I
 had  a  motion—cut  motion  No.  39—in
 my  name  but  I  would  like  to  speak  on
 this  motion,  and  just  say  a  few  words.
 in  railway  trains.  That  is  a  point
 which  has  been  touched  by  several
 Members,  but  there  is  still  room  for
 mentioning  a  few  things  in  this  con-
 nection.  I  come  from  a  town,  Mathu-
 ra,  where  last  year  there  was  a  very
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 serious  accident  resulting  in  the  lost
 of  20  lives  on  one  bridge.  There  was
 a  mela  and  passengers  were  travelling
 on  the  roofs  of  all  carriages.  The
 driver  and  the  guard  stopped  the  train
 for  a  short  time  before  the  train
 approached  the  bridge,  but  all  the
 Passengers  did  not  leave,  or  probably
 they  got  on  the  roofs  again.  The
 train  moved,  and  20  passengers  were
 killed.  Now,  I  am  prepared  to  say
 that  it  is  the  fault  of  the  passengers.
 It  was  not  so  much  the  fault  of  the
 railway  administration,  but  there  is
 one  point  which  has  got  to  be  remem-
 bered,  and  that  is,  when  passengers
 travel  on  the  roofs  of  railway  carria-
 ges  or  on  the  foot-boards,  the  railway
 trains  should  not  be  allowed  to  move.
 On  the  ground  of  respect  for  human
 lives  the  railway  staff  should  stop
 the  train  and  take  action.  I  suppose
 it  is  an  offence  to  travel  that  way,
 and  people  shoulg  be  removed  from
 the  roofs  and  foot-boards.  If  neces-
 ary,  help  shoulg  be  sought  from  the
 police.  The  time  when  these  things
 happen  is  when  there  is  a  fair  or  a
 mela  or  some  kind  of  festival.  The
 railway  authorities  can  very  well
 know  as  to  when  there  will  be  a  rush
 and  they  can  run  special  trains  for
 the  purpose.  If  they  cannot  do  that,
 they  can  requisition  the  help  of  addi-
 tional  police  to  check  this  kind  of
 thing.  It  is  very  unfortunate  that  so
 many  accidents  take  place  because
 the  railways  think  that  they  are  not
 able  to  prevent  people  from  travelling
 on  roofs  of  carriages  or  on  foot-boards
 or  sitting  on  the  door-way  and  then
 falling  out.  That  is  one  point  which
 I  woulg  like  to  make.

 The  other  point  that  I  would  like
 to  make  in  this  connection  is  that  it
 would  be  better  if  some  kind  of  survey
 is  undertaken  as  regards  the  areas
 where  there  is  too  much  traffic  or  the
 periods  when  there  is  congestion.  If
 such  a  survey  is  undertaken,  the
 railway  authorities  will  be  in  a  posi-
 tion  to  know  as  to  where  and  when
 additional  accommodation  is  required.
 If  special  trains  cannot  be  run,  it  may
 be  possible  to  put  some  third  class
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 carriages  in  goods  trains  or  put  addi-
 tional  carriages  in  ordinary  passenger
 trains.  But  the  whole  point  is  that
 something  should  be  done  to  relieve
 this  congestion  which  leads  to  acci-
 dents  which  is  bad.

 The  other  thing  I  would  like  to
 refer  to  is  special  trains  for  pilgrims.
 Iunderstand  for  some  reason  or  other,
 they  have  been  discontinued.  That
 Was  a  very  good  thing  because  pil-
 grims  could  travel  cheaply  and  very
 comfortably.  For  some  reason.  or
 other,  I  understand  that  they  have
 cancelled  these  trains.  It  is  causing
 a  lot  of  inconvenience  and  congestion
 in  other  trains.  Therefore,  I  suggest
 that  these  trains  should  be  continued
 again.

 Closely  associated  with  this  is  the
 question  of  sanitation.  Due  to  over-
 crowding  and  due,  I  am  prepared  to
 concede,  to  the  rather  imsanitary
 habit  of  the  people  who  travel,  the
 carriages,  particularly,  the  third-class
 carriages  are  not  kept  very  clean.  A
 lot  of  moongphli  shells,  peels  of  fruits
 and  other  things  are  found  lying  on  the
 floor  inside  the  compartments,  Some-
 thing  should  be  done  to  prevent  this.
 I  suggest  that  we  should  have  a  recep-
 tacle  for  this  kind  of  rubbish  in  most
 of  the  carriages.  I  refer  specially  to
 the  Janata  trains  which  have  _  got
 corridor  carriages  where  the  vendors
 travel  from  one  end  to  the  other  and
 people  go  on  purchasing  moongphli
 and  other  things,  eatings  them  and
 and  other  things,  eating  them  and
 throwing  the  shells,  peels,  etc.  on  the
 floor.  They  should  have  a  receptacle
 and  the  railway  staff  should  advise
 the  passengers  to  make  use  of  the
 receptacle.  I  think  this  would  definite-
 ly  help  us,

 That  also  leads  me  to  another  point
 about  travelling  manners—pushing
 loud  speaking,  sitting  on  the  seat  with
 shoes  on,  etc.

 Mr,  Speaker:  Can  we  check  loud
 speaking  here  inside  the  Parliament?

 Shri  Krishnapal  Singh:  Here,  of
 course,  it  is  a  qualification.  But  in  the
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 trains  when  a  number  of  people  are
 travelling  together  and  talking  loudly
 specially  in  the  dining  cars....

 The  Minister  of  Railways  (Shri
 Swaran  Singh):  Here  we  have  _  pro-
 vided  loud-speakers,

 Shri  Krishnapal  Singh:  I  think  it
 would  be  a  good  thing  if  the  railway
 staff  politely  ask  the  passengers  not
 to  speak  very  loudly.

 Shri  Kashi  Ram  Gupta  (Alwar):
 How  can  you  do  that  when  there  is
 overcrowding?

 Shri  Krishnapal  Singh:  I  think  one
 of  the  reasons  for  loud  speaking  is
 overcrowding.  They  shout  and  push
 one  another..

 Shri  Narendra  Singh  Mahida
 (Anand):  You  will  have  to  conduct
 schools  for  passengers.

 Mr,  Speaker:  When  there  is  so
 much  overcrowding,  how  will  they  be
 able  to  reach  that  moongphli  chilka
 receptacle?

 Shri  Krishnapal  Singh:  That  is  why
 I  say  they  will  have  to  relieve  this
 congestion  first  and  then  come  to
 these  details.

 While  speaking  about  sanitation,  I
 would  like  to  mention  that  some  atten-
 tion  should  be  paid  to  the  area  near
 the  railway  station.  Mathura  is  a  very
 important  town  so  far  as  pilgrimage
 is  concerned.  There  is  an  open  drain
 running  along  the  road.  Probably
 this  is  happening  in  other  places  also.
 When  people  get  down  at  Mathura,
 the  first  impression  they  get  about
 Mathura  is  a  very  unpleasant  odour
 from  the  drain.  It  runs  for  about  two
 furlongs.  Railways  are  such  a  pros-
 perous  organisation  that  it  can  cer-
 tainly  afford  to  cover  the  drain  or
 have  an  underground  pipe  which  will
 carry  the  dirty  water.  I  think  that
 kind  of  thing  would  certainly  add  to
 the  comfort  of  passengers  who  get
 down  at  the  railway  stations.
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 These  are,  Sir,  two  or  three  things
 which  I  wanted  to  mention.  I  would
 like,  again,  to  emphasise  that  unless  a
 survey  has  already  been  done  it  should
 be  carried  out  now  to  see  in’  what
 season  in  particltar  areas  the  volume
 of  traffic  increases  and  in  what  places
 there  is  congestion.  Then  the  Rail-
 way  authorities  should  make  whatever
 arrangements  are  possible.  I  do  not
 say  that  they  can  always  succeed  in
 providing  as  much  accommodation  as
 is  required;  but  the  best  should  be
 done,  and  if  they  are  not  successful
 in  doing  it,  they  must  at  least  prevent
 people  from  sitting  on  the  roofs  of
 carriages  or  travelling  on  foot-boards.
 That  certainly  can  be  prevented.  The
 trains  should  not  be  allowed  to  move
 if  people  are  sitting  on  the  roofs  of
 carriages  or  are  travelling  on  foot-
 boards.  I  hope  the  Railway  Ministry
 will  give  some  attention  to  this  matter.

 The  Deputy  Minister  in  the  Minis-
 try  of  Railways  (Shri  Shahnawaz
 Khan):  Sir,  with  your  permission,  I
 would  like  to  speak  very  briefly  on  one
 or  two  points  which  I  thought  needed
 some  clarification.  A  number  of  hon.
 friends,  particularly  the  hon.  Mem-
 ber,  Shri  Trivedi,  spoke  about  the
 Railway  Protection  Force.  He  was  of
 the  opinion  that  this  force  was  a
 useless  force  and  it  had  done  no  use-
 ful  work.  As  the  hon,  House  is
 aware,  this  force  was  reorganised
 from  the  previous  watch  and  ward  to
 the  Railway  Protection  Force  in  1957.
 Today  the  strength  of  this  force  is
 52,000  and  it  includes  about  8,500
 persons  who  are  in,  what  is  known  as,
 the  Armed  Wing.  They  are  armed
 with  riflles  and  muskets.  The  annu-
 al  pay  bill  on  account  of  the  Railway
 Protection  Force  ig  Rs.  5.84  crores.

 I  would  like  to  place  before  the
 House  some  of  the  achievements  of
 this  force.  In  the  year  ‘1954,  the  num-
 ber  of  running  train  thefts  was  3,216.
 In  1962,  the  number  has  been  brought
 down  to  ,4l  in  spite  of  the  traffic
 having  doubled  or  trebled.  Similarly,
 the  number  of  yard  thefts  has  been
 brought  done  from  6l5  to  652,  and
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 goods  shed  thefts  from  802  to  483.  In
 all,  Sir,  thefts  on  all  these  accounts—
 running  train  thefts,  yard  thefts  and
 goods-shed  thefts—have  been  brought
 down  from  a  total  of  5,633  to  2,276.
 That,  I  would  like  to  submit,  is  a  very
 great  achievement.  The  best  index
 would  be  the  success  or  failure  of  the
 Railway  Protection  Force  to  bring
 down  the  amount  of  claims.  The
 amount  of  claims  paid  by  the  Rail-
 ways  in  950-5l  was  Rs.  +3,11,73,000
 and  odd.  In  960-6l  the  amount  paid
 was  Rs.  3,34,77,000  and  odd.  It  has
 been  kept  more  or  less  at  a  stationary
 level  during  the  last  0  or  l  years
 when  the  traffic  has  increased  three
 or  four  times.  If  we  look  into  the
 index  of  the  claims  for  compensation,
 if  we  take  950-5l  as  the  base  year
 and  the  figure  for  that  year  as  100,  the
 figure  for  1961-62  is  55.7,  keeping  in
 view  the  quatum  of  traffic  carried,
 increase  in  prices  etc.  So,  what  the
 RPF  has  done  is  tc  bring  down  the
 claims  by  more  than  40  per  cent.

 Then,  my  hon.  friend  has  stated
 that  we  were  nct  taking  any  action
 against  RPF  staff  who  were  implicated
 or  who  were  colluding  in  cases  of
 theft.  The  RPF  has  been  doing  very
 good  work  in  dealing  with  criminals.
 In  the  year  962  they  had  to  open
 fire  on  gangs  of  notorious  criminals
 on  34  occasions  and  they  succeeded
 in  killing  i7  of  the  worst  type  of  crimi-
 nals  who  used  to  come  in  big  gangs
 to  raid  railway  stations,  sometimes
 armed  with  deadly  weapons.  We
 have  been  wiping  out  these  gangs  of
 criminals  progressively,  who  habitually
 come  and  raid  our  trains.

 Shri  Naiecsdra  Singh  Mahida:  Were
 any  railway  employees  connected  with
 any  of  these  gangs?

 Shri  Shaungwaz  Khan:  I  will  come
 to  that  shortly.  The  RPF  have  been
 doing  very  good  work.  They  have
 been  patrolling  the  yards  and  tracks
 and  generally  bringing  ,down  the
 crimes  on  railways.  I  had  the  plea-
 sure  of  seeing  them  at  work  myself
 during  the  days  when  the  emergency
 was  at  its  height  in  the  front  areas
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 in  Tezpur,  NEFA  and  Naga  _  Hills,
 standing  shoulder  to  shoulder  with
 their  brethren  of  the  defences  forces.
 They  are  :t'  doing  very  good  work.

 Shri  Mahida  wanted  to  know  whe-
 ther  they  were  connected  with  any
 of  the  gangs  of  criminals.  We  must
 remember  that  it  is  a  big  force,  and
 there  are  good  men  and  bad  men
 everywher-.  ]  cv  not  deny  that  there
 have  been  cases  wkere  there  has  been
 collusion  between  RPF  and  the  cri-
 minal  gangs.  Whenever  any  case  has
 come  to  our  notice  where  there  _  is
 any  suspicion  of  collusion,  we  have
 taken  the  strongest  action.  In  the
 year  96]  as  many  as  53  RPF  staff
 were  removed  or  dismissed  from  ser-
 vice.  In  the  year  962  we  removed
 as  many  as  48  people  from  service
 or  suspicion  or  because  they  were
 implicated  in  these  cases.

 The  House  would  be  glad  to  know
 that  the  strength  of  the  RPF  has
 been  increased  by  six  more  batta-
 lions  of  what  is  known  as  Special
 Emergency  Force,  for  which  we  are
 selecting  all  available  officers  from
 the  retired  army  officers  and  some
 selected  police  officers,  I  hope
 we  will  be  able  to  organise  this  force.
 train  it  and  equip  it  so  that  it  will  be
 one  of  the  crack  forces  of  this  coun-
 try  and,  if  need  be,  it  can  stand
 shoulder  to  shoulder  with  the  defence
 forces  and  give  a  good  account  of
 itself.

 My  hon,  friend,  Shri  Priya  Gupta,
 who  unfortunately  is  not  present  in
 the  House  now,  complained  that  we
 are  making  indiscriminate  use  of  rule
 149.  He  feels  that  the  railways  are
 utilising  this  to  curb  trade  union
 activities  ang  to  victimise  good  and
 honest  trade  union  workers.  I  would
 like  to  dispel  that  doubt,  because
 nothing  could  be  farther  from  the
 truth.  One  of  the  cases  in  which  rule
 49  is  used  is  when  there  is  assault
 on  supervisory  staff.  Since  Shri  Priya
 Gupta  was  a  railway  employee,  he
 knows  very  well  that  when  the  rail-
 way  employees  get  excited  they  start
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 {Shri  Shahnawaz  Khan]
 walking  into  the  office  of  the  works
 manager,  sometimes  threaten  the
 officers  and  physically  assault  the
 supervisory  staff.  This  sort  of  thing
 should  not  be  allowed  and  we  have
 to  maintain  a  certain  amount  of  dis-
 cipline.  It  is  only  with  that  object
 of  improving  discipline  and  prevent-
 ing  such  instances  of  assault  on  sup-
 ervisory  staff  that  in  some  cases  this
 rule  is  being  used.  Then.  in  serious
 cases  involving  moral  turpitude  like
 assault  on  women  and  rape  where  we
 want  the  punishment  to  be  quick
 and  exemplary,  we  use  this  rule.  Shri
 Priya  Gupta  saw  nothing  but  all
 round  corruption  in  the  railways.  It
 is  only  with  a  view  to  curb  the
 corruption  on  railways  that  we  make
 use  of  this  rule.  Then,  the  House  is
 always  very  much  exercised  over
 accidents.  Where  accidents  are  due
 to  failure  of  railway  staff  like  neg‘i-
 gence  of  duty  where  the  safety  of
 the  travelling  public  is  involved,
 we  make  use  of  this  rule.  In  spite
 of  all  that,  the  number  of  cases  in
 which  railway  employees  have  been
 punisheq  under  this  rule  is  very
 small.

 Then,  a  number  of  hon.  Members
 have  stateq  that  there  were  accidents
 on  the  railways  because  railway  em-
 ployees  were  working  for  hundreds
 of  hours  at  a  stretch  without  being
 relieved.  They  all  quoted  the  speech
 of  one  well-known  trade  union
 worker,  Miss  Maniben  Kara,  who
 quoted  instances  where  station  mas-
 ters  had  been  working  at  several]  sta-
 tions  for  hundreds  of  hours  without
 being  relieved  and  stateq  that  it  was
 as  a  result  of  these  long  hours  of
 over-work  that  many  of  these  acci-
 dents  take  place.  We  analysed  the
 number  of  accidents  which  had  talcen
 place  during  the  last  three  vears.  Out
 of  6,000  accidents  there  were  only
 two  which  could  be  attributed  to
 long  hours  of  work;  others  were  for
 reasons  other  than  that.

 Shri  Hanumanthalya  (Bangalore
 City):  Is  it  true  that  they  were  asked
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 to  do  hundreds  of  hours  of  conti-
 nuous  work?

 Shri  Shahnawaz  Khan:  The  section
 which  was  quoted  is  a  branch  line
 section  where  during  the  whole  course
 of  24  hours  two  passenger  trains  anc
 two  goods  trains  pass  through  that
 station.  Having  passed  one  train  he
 can  go  to  sleep,  have  a  pretty  good
 rest  and  come  back  again  when  the
 next  train  comes.  It  is  not  continuous
 duty;  it  is  very,  very  light  duty.

 Shri  Kashi  Ram  Gupta:  What  about
 the  duty  of  the  driver?

 Shri  Shahnawaz  Khan:  About  the
 driver,  the  House  is  aware  that  after
 working  for  ten  hours  continuous'y  a
 driver  can  give  notice  that  he  wants
 relief  ang  after  working  for  twelve
 hours  he  can  ask  to  be  relieved.

 Shri  S,  M.  Banerjee  (Kanpur):  But
 does  he  get  it?

 Shri  Shahnawaz  Khan:  Yes,  when
 he  asks  for  it.

 Shri  Daji  (Indore):  No.  Shrimati
 Maniben  Kara  has  pointed  out  th?
 case  of  a  driver  who  had  50  hours
 continuous  duty.  Is  that  factual  or
 correct  or  not?

 Shri  Shahnawaz  Khan:  She  talked
 about  station  masters  only.

 Shri  S.  M.  Banerjee:  She  also  said
 about  drivers.

 Shri  Shahnawaz  Khan:  A  number
 of  my  hon.  friends  talked  about  the
 Railway  administration  not  recognis-
 ing  certain  unions  and  the  permanent
 negotiating  machinery  (PNM)  having
 proved  a  failure.  I  would  like  to
 submit  that  we  have  been  having  re-
 gular  PNM  meetings..  I  have  been
 taking  particular  interest  in  them.
 Those  meetings  by  and  large  have
 been  successful  not  only  at  the  Rail-
 way  Board  level  but  also  at  the  Gene-
 ra]  Manager’s  level  and  at  the  divi-
 sional  level.  But  both  sides  at  the
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 lower  levels  have  to  learn.  In  some
 cases  our  officers  who  are  dealing  at
 the  lower  levels  diq  not  have  the
 requisite  experience.  On  the  other
 hand,  the  representatives  of  the
 trade  unions  who  came  to  negotiate,
 they  too  did  not  show  very  much
 patience.  They  wanted  to  throw
 their  weight  about  and  say,  “Now  that
 we  are  on  equal  terms,  we  will  talk
 like  this.”  There  is  room  for  show-
 ing  more  courtesy.  Negotiations  are
 done  very  much  better  and  they  pro:
 duce  much  better  results  if  these
 are  conducted  in  an  atmosphere  of
 cordiality  and  co-operation.  We  have
 tried  to  seek  the  co-operation  of
 workers  in  workshops  ang  whenever
 they  have  made  any  usefu]  sugges-
 tions  not  only  have  we  gratefully
 accepted  those  suggestions,  but  we
 have  also  been  giving  awards  to  peo-
 ple  who  have  made_  useful  sugges-
 tions  in  different  workshops.

 A  number  of  hon.  Members  had
 criticized  the  Railway  Administration
 for  imposing  this  increase  in  freight
 charges.  The  freights  and  fares  on
 the  Indian  Railways  are  the  lowest
 of  all  the  railways  in  the  world.  It
 will  be  interesting,  if  I  may  be  allow-
 ed  to  give  the  actual  figures,  that  the
 rate  per  ton  kilometre  on  our  Rail-
 ways  is  3.04  nP  whereas  in  Burma  it
 is  8.l  and  in  Ceylon  it  is  3°52,

 Shri  Kashi  Ram  Gupta:  You  shou'd
 also  compare  the  capacity  to  pay.

 Shri  Shahnawaz  Khan:  It  is  the
 rate  of  comparable  countries  that  I
 am  quoting.  I  am  not  quoting  the
 rates  of  America.  TI  am  quoting  the
 rates  of  our  neighbouring  countries,
 like,  Burma,  Ceylon,  Pakistan  ete.
 Ours  are  the  lowest  rates  in  the
 world.

 Then,  one  last  word  about  depart-
 mental  catering.  A  number  of  my
 hon.  friends  have  spoken  about  de-
 partmental  catering.  Out  of  some
 6,000  ang  odq  railway  stations,  we
 have  introduced  departmental  cater-
 ing  only  at  97  stations.  It  is  not  as
 if  we  have  ousted  all  the  contracters
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 from  all  the  stations.  There  are  con-
 tractors  working  at  2500  stations  on
 the  Indian  Railways.  The  House
 would  be  glad  to  learn  that  during
 the  last  few  years  the  sales  of  <le-
 partmental  catering  have  increased
 from  Rs.  V7  and  odd  crores  to  Rs.  3
 crores.  The  loss  which  many  hon.
 Members  said  ran  irto  Jakhs  of  rupees
 during  this  year  under  review  is
 only  Rs.  11,000|-.

 Shri  Hanumanthatya:  ‘You  should
 give  the  correct  figures  ever  since
 departmental  catering  at  these  97
 stations  began,  that  is,  for  these  five
 or  six  years.

 Mr,  Speaker:  Only  one  hon.  Mem-
 ber  can  be  on  his  legs  at  a  time.  The
 hon.  Minister  is  not  giving  way.

 Shri  Shahnawaz  Khan:  My  hon.
 friend  knows  that  the  standard  mza!
 that  is  served  in  the  restaurants,  in
 the  dining  car  and  in  the  refreshment
 rooms  where  you  have  approximate-

 ly  6  ounces  of  rice,  two  vege-

 Shri  Hanumanthaiya:  If  the  hon.
 Minister  gives  ground  for  a  moment,
 I  will  be  able  to....

 Shri  Shahnawaz  Khan:  I  know  what
 he  wants  to  say.  We  give  wholesome

 Shri  Daji:  Sub-standard  meals.

 Shri  Shahnawaz  Khan:  for
 twelve  annas,  served  iu  a  nice  thali...
 (Interruption).

 Mr.  Speaker:  Order,  order.  He  has
 begun  with  the  thali;  let  him  come
 to  the  contents  as  well.

 Shri  Shahnawaz  Khan:  I  have  my-
 self  (Interruption).

 Mr.  Speaker:  Order,  order.  Hon.
 Members  are  not  satisfied  with  the
 thali  alone.  They  want  something
 more.

 The  Deputy  Minister  in  the  Minis-
 try  of  Railways  (Shri  S,  Vv.  Ramit-
 swamy):  It  is  stainless  steel  thali.



 2749  Demands

 Shri  Shahnawaz  Khan:  I  hav,
 without  giving  any  prior  intimaticn,
 personally  visited  refereshment  rooms
 where  I  found  hundreds  of  people
 having  their  meals.  I  have  gone  ana
 askeq  them,  “How  do  you  like  the
 food?”  and  they  said,  “Yes;  we  like
 it;  it  is  good  enough”....  (Interrup-
 tion).

 An  Hon.  Member:  Ask  one  of  your
 colleagues,  the  hon.  Deputy  Minist>2r.
 (Interruption).

 Mr.  Speaker:  The  hon.  Minister  is
 not  yielding....  (Interruption):

 श्री  शिव  नारायण  (बानो)  में  माननोय
 मंत्री  जो  से एक  सवाल  पूछना  चाहता  हूं

 Mr.  Speaker:  Order,  order.  He  will
 kindly  resume  his  seat.  Hon.  Mem
 bers  know  that  if  one  hon.  Member
 is  speaking  and  there  is  an  interrup-
 tion,  only  if  he  yields  the  jnterrupticn
 can  be  made.  If  he  does  not,  I  have
 no  power.  I  cannot  order  him  to  sit
 down  and  listen  to  it.

 Shri  Daji:  He  is  serving  atroricus
 food  during  the  lunch  time.  How
 can  we  digest  it?  We  cannot  digest
 it.

 Mr.  Speaker:  He  must  have  patience.
 Probably,  he  might  come  out’  with
 something  better.

 Shri  Hari  Vishnu
 dinner.

 Kamath;  For

 Shri  Shahnawaz  Khan:  The  House
 is  probably  aware  that  there  has
 been  some  sort  of  lobbying,  some  sort
 of  people  going  round  and  trying  to
 canvass  in  favour  of  the  privat?
 contractors.

 Some  Hon.  Members:  No,  no.

 Shri  Bhagwat  Jha  Azaq  (Bhagal-
 pur):  Sir,  I  rise  on  a  point  of  order.
 Can  the  hon.  Deputy  Minister  cast  an
 aspersion  on  us  Members  that  we
 have  been  canvassed  by  private  con-
 tractors  and  have  therefore  spoken  in
 that  way?  He  should  rather  take  it
 back.
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 Mr,  Speaker:  I  have  understocd
 the  point  of  order;  but  there  is  none, I  suppose.  The  difficulty  is  that  he
 has  not  yet  said  that  hon.  Members
 have  been  going  round....  (Inter-
 ruption).

 Shri  Bhagwat  Jha  Azad:  He  has
 spoken  of  the  hon.  Members  of  thi:
 House.

 Mr.  Speaker:  He  has  not  used  that
 word.  He  has  said  that  there  has
 been  certain  amount  of  lobbying.
 Lobbying  is  so  general  a  term  that  it
 is  not  confined  only  to  the  Parlia-
 ment  Lobby.  (Interruption).
 Order,  order.  I  have  been  listening
 to  him  carefully.  He  has  not  said
 that  hon.  Members  have  been  going
 round,

 Shri  Hem  Barua  (Gauhati):  But  we
 do  not  have  many  other  lobbies...
 (Interruption).

 Mr.  Speaker:  Order,  order.
 Shri  Shahnawaz  Khan:  I  had  si.

 mind  certain  articles  that  had  been
 appearing  in  the  press,  what  peop’?
 haq  been  writing  in  the  papers  ard
 all  that.  I  meant  that,  I  am  only  try-
 ing  to  explain  our  difficulties...
 (Interruption)
 3  hrs.

 Mr,  Speaker:  Order,  order,  now.

 Shri  Shahnawaz  Khan:  The  House
 is  aware  that  we  have  allowed  every-
 body  including  persons  travelling  in
 the  third  class  to  go  into  the  dining
 cars  and  restaurant  cars  and  have
 their  meals.  They  come  there  in
 large  numbers.  (Interruption).

 Mr.  Speaker:  There  is  so  much  ta’l:-
 ing  on  all  sides.

 Shri  Vidya  Charan  Shuqla  (Maha-
 samund):  I  will  take  one  minute.

 Mr.  Speaker:  He  does  not  _yie'd.
 How  can  I  allow  him?  If  hon.  Mem
 bers  do  not  attend,  how  can  they
 relish  the  food  that  is  presented  in
 the  thali?  They  ought  to  be  just
 attentive.  They  must  listen.
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 Shri  Shahnawaz  Khan:  Yesterday, one  hon.  Member  said  that  he  had

 asked  for  tea  and  it  had  not  been
 served.  Tea,  if  it  is  asked  in  trays,
 is  served  in  trays.  If  somebody  wants
 to  have  one  cup  served  to  him,  there
 is  the  tea  stall.  One  has  to  go  to
 the  tea  stall  and  get  tea  from  the  tea
 stall.  Tea  from  the  stall  is  not  serv-
 ed  in  trays.

 In  spite  of  all  this,  we  have  had
 complaints.  We  have  analysed  them.
 The  average  comes  to  l  complaint
 for  12,000  meals  that  are  served.  Even
 one  complaint,  we  take  it,  is  bad
 enough,  It  is  our  constant  endeavour
 to  go  on  improving  departmental  cater-
 ing.  I  would  like  to  reiterate  that
 we  have  no  intention  to  give  up  qe-
 partmental  catering.  We  _  will  bring
 it  to  the  standard  and  see  that  peo-
 ple  are  satisfied.  (Interruption).

 Mr.  Speaker:  Order,  order.

 Shri  Shahnawaz  Khan:  There  is  a
 catering  schoo]  at  Andheri.  We  are
 sending  our  people  for  getting  train-
 ing  in  cookery  and  service  in  this
 Andheri  school  so  that  we  can  give
 better  service.

 43.02  hrs.
 CALLING  ATTENTION  TO  MAT-

 TER  OF  URGENT  PUBLIC  IM-
 PORTANCE.
 TALKS  WITH  THE  KING  OF  NFPAL

 Mr.  Speaker:  Shri  Kamatt.  may  put
 his  Calling  Attention  notice.

 Shri  S.  M.  Banerjee  (Kanpur):  My
 name  is  there.

 Mr.  Speaker:  Yes.  Shri  Banerjee.
 Shri  Hari  Vishnu  Kamath  (Hoshan-

 gabad):  That  is  what  I  thought.
 Shri  S.  M.  Banerjee:  I  call  the  at-

 tention  of  the  Minister  of  Home
 Affairs  to  the  following  matter  of
 urgent  public  importance  and  I  re-
 quest  that  he  may  make  a  statement
 thereon:—
 289  (Ai)  LSD—4.

 Public  Importance
 The  talks  held  by  him  with  the

 King  of  Nepal.
 The  Minister  of  Home  Affairs  (Shri

 Lal  Bahadur  Shastri):  I  went  to
 Kathmandu  on  the  2nd  of  this  month
 on  an  invitation  from  the  Nepai
 Government  and  returned  here  yester-
 day  after  a  stay  of  four  days  in
 Nepal.

 I  should  like  to  express  my  deep
 sense  of  thankfulness  to  His  Majesty
 the  King  of  Nepal  and  His  Majesty’s
 Government  for  their  kind  invita-
 tion.  I  shall  long  cherish  this  visit
 as  it  was  most  pleasant  and  reward-
 ing.  I  am  also  deeply  grateful  for
 the  heart-warming  reception  and
 generous  hospitality  extendeq  to  me,
 and  to  those  accompanying  me,  by
 the  Government  ana  people  of  Nepal.

 During  my  visit  I  had  the  benefit
 of  meeting  and  having  long  and  in-
 formal  talks  with  His  Majesty  on
 several  subjects  of  mutual  interest.  I
 also  had  several  discussions  with  the
 Vice-Chairman  of  the  Council  of
 Ministers,  the  Hon’ble  Dr.  Giri.  There
 were  separate  talks  with  the  Hon’ble
 Home  Minister  of  Nepal,  Shri  Vishwa-
 bandhu  Thapa  andI  hag  the  opportun-
 ity  of  meeting  cther  Ministers  of
 His  Majesty’s  Government  as  well.
 While  there  was  no  specific  agenda
 for  these  talks  we  discussed  a  variety
 of  subjects.  I  should  like  to  say  that
 all  these  talks  were  very  helpful  and
 productive.

 During  my  talks  with  His  Majesty
 and  His  Majesty’s  Ministers,  I  appris-
 ed  them  of  the  situation  prevailing
 in  our  region  as  it  concerns  India,
 and  also  of  our  assessment  of  the
 general  world  situation.  I  shared
 with  them  our  anxieties  resulting
 from  this  situation  and  conveyed  to
 them  our  Government’s  desire  for
 peace  and,friendship  with  all.  I  am
 inclined  to  think  that  our  position  is
 well  understood  by  *he  Nepalese  Gov-
 ernment  ‘and  it  is  recognised  by  all
 responsible  people  in  Nepal,  as  indeed
 in  India,  that  we  have  a  stake  jn  each
 other’s  well-being,  prosperity  and
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 progress  in  conditions  of  peace  and
 stability.

 Nepal  is  a  small  country  with  a
 small  population  ang  small  resources.
 But  during  my  brief  stay  in  Kath-
 mandu,  I  attempted  to  make  it  clear
 beyond  any  doubt  that  we  in  India  are
 not  given  to  thinking  of  ourselves—-
 far  less  acting—in  the  way  of  a  big
 brother.  We  are  living  in  a  world
 in  which  new  concepts  are  fast  replac-
 ing  the  concepts  of  yesterday  or  the
 year  before.  I‘  is  not  enough  in  these
 times  to  think  in  terms  of  age-old
 ties  of  history  and  _  culture  alone.
 Ours  is  an  age  of  revolutionary  eco-
 nomic  change  and  progress.

 Both  India  and  Nepal  are  under-
 developed  countries  and  _  they  face
 similar  problems.  However  limited
 our  resources,  and  whatever  the
 magnitude  of  our  own  problems,  it
 would  be  our  earnest  endeavour  to
 render  such  assistance  as  we  can  to
 the  Government  and  people  of  Nepal
 in  the  task  of  Nepal’s  development.

 I  feel  that  my  visit  to  this  closest
 neighbour  of  ours  has  been  useful.
 But  the  fostering  of  the  close  friend-
 ship  is  a  continual  process  and  His
 Majesty  and  the  Ministers  in  the
 Government  of  Nepal  agreed  that  our
 two  countries  must  maintain  intimate
 contacts.  I,  thercfore,  suggested  to
 His  Majesty  that  he  and  Her  Majesty
 the  Queen  may  honour  us  with  a
 visit  in  the  near  future  and  I  am  glad
 that  His  Majesty  was  good  enough  to
 favour  the  suggestion.

 For  two  good  friends,  which  Nepal
 and  Indig  are,  it  is  essential  to  look
 to  each  other  with  faith  and  trust,  for
 understanding,  sympathy  and  help.

 Shri  S.  M.  Banerjee  :  I  want  to
 know  tuts.  While  addressing
 the  press  conference  in  Kathmandu,
 the  hon.  Home  Minister,  as  reported
 in  the  press,  has  said  that.  differences
 with  the  Nepal  Government  are  not
 of  a  big  nature.  I  want  to  know
 how  far  these  differences  have  been
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 narrowed  down  by  the  discussions  and
 what  are  the  actual  differences  which
 remain  to  be  solved  ?

 Shri  Lal  Bahadur  Shastri:  I  do  not
 think  we  need  go  into  those  matters.
 There  were,  as  I  said,  some  minor
 matters  and  some  important  matters
 also.  We  have  discussed  with  them.
 I  do  not  think  it  will  be  possible  to
 disclose  all  our  talks  here.

 Shri  Hari  Vishnu  Kamath:  During
 the  talas  whith  the  sweet  and
 suave  negotiator,  the  Home  Minister,
 ‘had  with  the  King,  Ministers  and
 other  people  in  Kathmandu  and  its
 environs,  did  he  get  the  impression
 that  Nepal  was,  and  is  being,  sub-
 jected  to  b’andishments  and  pressure
 by  China,  and  if  so  how  and  in  what
 manner  are  the  Government  and  the
 people  of  Nepal  reacting  to  it?

 Ghri  Lal  Bahadur  Shastri:  I  was
 not  told  so  either  by  the  Ministers  of
 Nepal,  nor  did  His  Majesty  mention
 anything  about  that.

 Shri  Hari  Vishnu)  Kamath:  The
 question  was,  did  he  get  the  impres-
 sion  or  not  from  the  talks?

 Mr.  Speaker:  It  was  about  the
 talks  ?

 Shri  Hari  Vishnu  Kamath:  Durirg
 the  talks,  did  he  get  the  impression?

 Mr.  Speaker:  The  question  is  con-
 fined  to  the  talks  that  he  had,

 Therefore,  he  says....

 Shri  Hari  Vishnu  Kamath:  Talks
 in  a  vacuum?  I  plead  with  you—
 talks  take  place  in  an  atmosphere.

 Mr.  Speaker  :  Mr.  Kamath  would
 not  insist  on  the  disclosure  of  certain
 things  that  probably  the  Home  Minis-
 ter  might  not  like.  He  should  not
 insist.

 Shri  Hari  Vishnu  Kamath:  If  he
 had  said  that  it  is  not  in  the  public
 interest  to  disclose,  I  would  accept
 that.
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 Mr.  Speaker  :  I  am  sure  he  under-
 stands  the  attitude  of  the  Home
 Minister,

 Shri  Daji  (Indore):  May  we  under-
 stand  that  as  a  result  of  the  discu-
 sions,  the  attitude  of  the  press  in
 Nepal,  particularly  regarding  anti-
 Indian  propaganda,  shall  cease  and
 we  shall  have  a  good  friendly  press
 there?

 Shri  Lal  Bahadur  Shastri:  I  made  a
 request  in  the  press  conference  itself
 in  Kathmandu.  All  the  representa-
 tives  of  the  Nepal  Press  were  there.
 I  might  also  add  that  some  of  the
 papers  in  Nepal  are  not  of  much
 importance.  It  is  regrettable  that
 those  papers  which  have  practically
 no  or  very  small  circulation  and
 things  appearing  in  those  papers  are
 quoted  in  India.  Jt  would  be  advis-
 able  that  the  Indian  papers  also  do
 not  quote  what  appears  in  those
 papers.

 3.6  hrs.
 DEMANDS  FOR  GRANTS—

 RAILWAYS—contd.
 (Rainway  Boarp)—

 contd.
 Shri  Prabhat  Kar  (Hooghly):  On  this

 particular  Demand,  the  Deputy  Minis-
 ter  has  just  now  replied  in  regard  to
 catering,  and  there  was  so  much  heat
 generated  in  the  House  on  the  question
 of  departmental  catering.  So  far  as
 we  are  concerned,  at  least  it  is  known
 that  we  want,  and  in  fact,  we  have
 been  all  the  time  asking  for,  depart-
 mental  catering,  and  we  have  been
 asking  that  the  catering  by  the  other
 agencies  should  be  done  away  with.
 But,  to  our  surprise  we  find  that
 since  the  change-over  of  the  catering
 from  the  hands  of  the  contractors  to
 the  railways,  both  in  the  dining  cars
 and  also  at  the  stations,  the  catering
 instead  of  improving  has  deteriorated.

 Demanp  No.  1

 For  instance,  I  may  point  out  that
 even  in  the  dining  car  so  far  as  the
 bearers  are  concerned,  they  are  kept
 on  commission,  and  because  of  this  and
 also  because  of  the  bad  food  and  the
 way  it  is  being  served,  the  sale  defi-
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 nitely  is  going  down.  And  off  and  on,
 there  are  agencies  coming  in.  There
 was  an  agency  formerly  in  the  Eastern
 Railway  and  that  agency  has  now
 come  over  to  the  Northern  Railway.
 I  do  not  know  the  reason  for  changing
 over  that  agency  from  the  Eastern
 Railway  to  the  Northern’  Railway.
 Already,  in  the  Eastern  Railway,  the
 service  was  bad,  and  now  in  the  Nor-
 thern  Railway  it  is  worse.  This
 changeover  also  costs  something,  and
 yet  it  has  been  done.

 So  far  as  overcrowding  is  concern-
 ed,  I  would  say  that  in  the  Sealdah-
 Ranaghat  line,  which  is  one  of  the
 most  congested  lines,  and  where  al-
 most  every  train  is  overcrowding,
 almost  every  day,  there  is  some  in-
 cident  or  the  other.  It  is  because  of
 the  overcrowding  that  a  tussle  arises
 every  day  between  the  railway  offi-
 cers  and  the  passengers.  It  is  not
 my  suggestion  that  either  the  one
 side  or  the  other  has  been  doing
 something  wrong  on  account  of  which
 this  tussle  takes  place.  But  it  is  be-
 cause  so  many  people  are  travelling
 and  during  the  peak  hour  they  are
 travelling  on  the  foot-boards  and
 they  are  not  being  accommodated
 inside  the  compartments  that  the
 people  naturally  get  agitated  and
 there  is  some  trouble  or  the  other.
 Very  recently,  we  had  some  troubles
 in  the  Belgharia  station  and  other
 stations.  I  would  like  to  know  how
 long  it  will  take  to  ease  the  situation.

 I  understand  that  the  electrification
 is  going  on  but  I  woulg  like  to  know
 how  long  more  it  will  take  to  com-
 plete  the  electrification  of  this  line,
 and  whcther  it  is  going  to  be  phased
 properly  so  that  the  overcrowding  on
 this  particular  line  which  is  perhaps
 one  of  the  busiest  line  in  the  whole
 of  the  railways  could  be  minimised  to
 a  certain  extent  at  least.

 Then,  I  would  point  out  that  ac-
 cording  to  the  railway  rules.  the
 crossing  of  the  lines  is  punishable
 under  Jaw.  But  if  there  are  two
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 platforms  on  a  station  with  no  over-
 bridge  to  connect  them,  then  the
 passengers  from  one  platform  wil]  be
 forced  to  cross  the  line  in  order  to  go
 over  to  the  other  platform,  which  is
 against  the  provisions  of  the  Indian
 Railways  Act.  In  spite  of  the  demand
 for  an  overbridge  between  the  two
 platforms,  the  overbridge  has  not
 been  built.  I  can  give  you  one  in-
 stance.  In  the  Sealdah-Ranaghat
 section,  at  the  Peyardanga  station,
 there  are  two  platforms  up  and  down,
 but  in  between  these  two  platforms
 there  is  no  railway  bridge.  It  is  the
 same  situation  with  various  other
 stations  also.  The  people  are  punish-
 able  if  they  cross  the  railway  line,  but
 since  the  bridge  is  not  provided  for,
 they  are  forced  to  cross  the  railway
 line  and  thus  contravene  the  provisions
 of  the  Indian  Railways  Act.  This  is
 a  thing  which  must  be  taken  note  of.

 There  are  other  stations  elsewhere,
 as,  for  instance,  the  stations  on  the
 line  between  Howrah  ang  Burdwan
 where  the  sheds  have  not  been  pro-
 videq  for.  In  Bengal,  during  the
 monsoon  season,  if  the  sheds  are  not
 provided  for  at  the  stations,  you  can
 understand  what  the  plight  of  the
 passengers  will  be,  who  have  to  wait
 there  for  long  hours  and  will  get
 themselves  drenched.  After  all,  these
 are  not  new  stations  but  these  are  old
 stations.  For  instance,  Talandoo  and
 Boinchigram  are  two  such  old  stations
 where  the  sheds  have  not  been  pro-
 videg  for  on  the  railway  platforms.

 As  repards  the  railway  level  cros-
 sing,  there  are  level  crossings  at  vari-
 ous  places  where  the  gates  have  not
 been  provided  for,  and  as  we  know,
 many  of  the  accidents  that  take  place
 are  at  these  level  crossings.  and  there
 are  possibilities  of  accidents  if  the
 gates  are  not  provided  for  at  the  level
 crossings,  There  have  been  So  many
 representations  made  so  many  times
 from  various  places  to  man  the  level
 crossings,  but  many  of  them  still  re-
 main  unmanned,  and  no  gates  have
 been  provided  for.
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 There  has  been  a  demang  for  the
 nationalisation  of  the  Howrah-Sea-
 khala  and  the  Howrah-Amta  rail-
 ways,  but  that  has  not  been  done.
 These  sections  serve  the  needs  of  a
 large  section  of  the  people.  There-
 fore,  there  is  no  reason  why  this
 particular  section  could  not  be  na-
 tionalised.

 3.6  hrs.

 {Mr.  Deputy-SpEaAKER  in  the  Chair]
 This  question  has  been  taken  up  at
 least  three  or  four  or  five  times  before
 in  this  House.  I  would  request  the
 hon.  Minister  again  to  consider  the
 auestion  of  nationalising  the  Howrah-
 Seakhala  and  the  Howrah-Amta  sec-
 tions.

 im

 Another  thing  that  I  would  suggest
 here  is  this.  Often,  when  we  go  in
 for  booking,  we  generally  find  that  all
 the  berths  are  reserved,  but  when  we
 actually  travel  in  the  trains  we  find
 that  most  of  the  berths  are  empty  and
 they  are  going  vacant.  In  fact,  there
 are  charges  or  allegations  against  the
 various  booking  offices  that  they  do
 not  give  the  berths  unless  some  extra
 money  is  paiq  to  them  for  that  pur-
 pose.  I  know  that  so  far  as  the
 Members  of  Parliament  are  concern-
 ed,  they  do  not  have  so  much  of
 botheration  ‘because  they  get  the
 berths  without  difficulty,  but  I  have
 seen  that  while  we  have  been  told
 that  the  berths  are  all  reserved,  yet,
 actually  when  we  travel  we  find  that
 most  of  the  berths  are  empty.  In
 these  circumstances,  the  passengers
 are  put  to  a  lot  of  difficulty.  I  would
 submit  that  so  far  as  the  booking
 facilities  are  concerned,  these  must  be
 provided  for  in  such  a  manner  that
 the  passengers  who  want  to  travel  are
 not  harasseg  in  this  manner  and  they
 are  not  made  to  pay  any  extra  charges
 for  reserving  the  berths.  This  applies
 not  only  to  the  first  class  but  also  to
 the  third  class,

 I  congratulate  the  Railway  Ministry
 for  their  providing  more  and  more
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 facilities  for  the  third  class  passen-
 gers.  The  third  class  sleeping  berths
 provided  nowadays  are  really  very
 eomfortable.  The  two-ticr  system
 which  is  there  in  some  of  the  trains  is
 also  very  much  comfortable.  I  con-
 gratulate  the  Railway  Ministry  on  the
 way  they  are  progressing.  But  even
 there,  as  I  said,  for  booking,  one  has
 to  pay  some  extra  amount.  I  hope
 that  this  matter  wil]  be  looked  into,
 and  it  should  ben  sen  that  those
 persons  who  want  berths  will  get  the
 berths  without  difficulty  and  they  will
 not  be  asked  to  pay  any  extra  amount
 im  addition  to  the  prescribed  charges.

 There  is  a  railway  line  from  Bandel
 to  Katwa  where  there  is  a  single  line.
 There  is  a  station  Nityanandapur  on
 that  section  where  the  Triveni  Tissues
 and  other  rayon  factories  have  been
 established.  This  station  is  very  near
 Bandel  thermal  power  station.  But
 it  is  surprising  that  the  train  which
 comes  from  Katwa  and  which  stops  at
 every  other  station  does  not  stop  only
 at  that  particular  station  where  gene-
 rally  the  evening  shift  workers  would
 come  to  boarg  the  train.  We  have
 found  that  often  somebody  pulls  the
 alarm  chain  and  the  train  stops  and
 the  people  get  down.  ‘In  spite  of
 repeated  requests  we  find  that  the
 train  which  stops  at  all  other  stations
 on  the  route  does  not  stop  only  at  this
 particular  station.  I  do  not  know
 why  there  should  be  such  adamant
 attitude  on  the  part  of  the  railway
 authorities  that  they  would  not  allow
 this  train  which  is  a  passenger  train
 and  which  stops  at  every  other  sta-
 tion  to  stop  at  this  most  important
 station  on  this  section.

 So  far  as  the  electric  coaches  are
 concerned,  between  Sealdah.  Howrah
 and  Bandel,  we  have  been  asking  that
 there  should  be  a  greater  number  of
 trains,  because  this  is  the  line  on
 which  more  than  two  lakhs  of  people
 come  every  day  to  Calcutta.  During
 the  peak  hours  in  the  morning,  the
 office-goers  fing  it  very  ‘ifficult  even
 to  board  the  train.  Tf  the  EMU
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 Coaches  could  be  further  increased  in
 number,  an  attempt  should  be  made
 in  that  ‘direction.  Otherwise,  there  is
 every  possibility  of  more  accidents  on
 this  line.

 There  is  a  complaint  in  various
 stations  where  there  is  just  one
 Station  Master  or  Assistant  Station
 Master  only.  He  has  te  sell  tickets,
 look  after  She  line  and  also  give  the
 signals.  It  is  almost  impossible  for
 one  man  to  do  all  this.  The  result  is
 that  either  he  will  not  be  able  to  sell
 tickets  and  passengers  will  travel
 without  tickets  or  he  will  not  be  able
 to  attend  to  signals  and  the  net  result
 may  be  accidents.  This  one-man
 show  in  various  stations  should  be
 terminated,  I  would  request  that  this
 matter  should  be  taken  note  of.  There
 should  be  at  least  two  men  in  such
 stations.  One  can  sell  the  tickets  and
 the  other  can  look  after  the  signals.

 Then  I  come  my  last  point.  We
 had  made  a  representation  in  respect
 of  a  level)  crossing  in  the  eastern  part
 of  the  Pandwa  station.  This  level
 crossing  was  there  already.  It  was
 closed  in  1919.  Then  there  was  a
 representation  and  the  Railway  Board
 passed  orders  for  its  restoration.
 Orders  were  also  given  to.  start  the
 work,  All  of  a  sudden,  it  was  stop-
 ped.  There  have  been  memoranda
 signed  by  al]  the  people  of  the
 locality  in  this  connection.  Once  the
 Railway  Board  sanctions  a  thing  and
 gives  orders  for  the  construction  of
 the  level  crossing,  why  should  it  again
 be  stopped?  I  would  request  the
 Railway  Minister  to  look  into  this  and
 see  that  the  order  passed  by  the  rail-
 way  authorities  for  its  restoration  is
 followed  up  and  work  started  imme-
 diately  for  constructing  that  level
 crossing.

 श्री  स०  ला०  द्विवेदी  (हमीरपुर)
 उपाध्यक्ष  महोदय,  मैं  यह  नहीं  कहता  हूं  कि
 रेलवे  ने  भारत  में  प्रगति  नहीं  की  है  ।
 प्रगति  की  है  लेकिन  प्रगति  की  दिया  एसी  है
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 जिस  पर  बातें  नहीं  कही  जा  सकतो  हैं  ।

 सन्‌  १६५७  से  लेकर  अब  तक  'रेलवे  ने  जो
 प्रगति  की  है  वह  ग्राइवर्यंजनक  है भोर  हम
 उस  की  मुक्त  कंठ  से  प्रशंसा  करते  है  ।  इस
 कारण  रेलवे  मंत्री  और  रेलवे  बोर्ड  के  सदस्यों
 को  मैं  इस  काम  के  लिए  बधाई  दूंगा  लेकिन
 उनका  ध्यान  जो  गया  है  वह  केवल  बड़े  बड़े
 स्टेशनों  और  बड़े  बड़े  कामों  की  ओर  ही  गया  है।
 इस  देश  में  ८५  प्रतिशत:  ऐसे  निवासी  हैं
 जोकि  शहरों  में  नहीं  रहते  या  बड़े  बड़े  स्टेशनों
 के  समीप  नहीं  रहते  हैं  ।  हमारे  रेलवे  बोझ  ने
 ्र  प्रतिशत  नागरिकों  की  आवश्यकताओं
 पर  ध्यान  कम  दिया  है  ।  मैं  मानता  हूं  कि  तीसरे
 दर्जे  के  मुसाफिरों  के  लिए  बहुत  सुविधाएं
 दी  गई  है,  पंखे  लगाये  गये  है  कौर  जगह  जगह
 सुविधाएं  दी  गई  है  लेकिन  ऐसा  उदाहरण
 रेलवे  मंत्री  भी  नहीं  बतला  सकते  कि  उन
 क्षेत्रों  मे ंजहां  पर  कि  किसानों  को  अपनी  कृषि
 की  उपज  पहुंचाने  में  बड़ी  कठिनाई  पड़ती  है,
 वहां  रेलवे  लाइस  उन्होंने  पहुंचायी  हों  ।

 उदाहरण  के  लिए  मैं  बतलाऊं  कि  मेरे  इलाक़े
 में  ही  आदमी  को  चार,  चार  दिन  बैलगाड़ी
 में  जाना  पड़ता  है  तब  किसी  जगह  पर  पहुंच
 कर  अपनी  फसलों  को  बेच  सकते  है  ऐसे
 ग्रामीण  क्षेत्रों  में  रेलों  की  कोई  व्यवस्था  नहीं
 की  गई  है  ।  जहां  जहां  सर्वे  भी  इसके  लिए

 हो  चुके  हैं,  उन  की  ओर  भी  ध्यान  नहीं  दिया
 गया  |  बड़े  बड़े  रेलवे  स्टेगंस  बनामे  पर  रेलवे

 मंत्रालय  करोड़ों  रुपये  खर्च  कर  देता  है,
 प्लेटफार्स्स  बनाये  गये  शौर  ब  देश  भर  में

 डबल  लाइन  डाली  जा  रही  है  ।  मुझे  बड़ी

 खुशी  है  कि  यह  काम  किये  जा  रहे  हैं  लेकिन

 मदि  ग्रामीण  और  शहरी  क्षेत्रों  में  डेवलपमेंट

 कामों  में  बराबर  का  अनुपात  रहे  तो  क

 रहता  ।  जितना  रुपया  श्राप  खर्च  करना

 चाहते  हैं  उस  में  से  कुछ  हिस्सा  देहाती  क्षेत्रों

 और  पिछड़े  क्षेत्रों  क ेलिए  मुकरंर  करें  जिसकी
 कि  तरफ  आप  ने  कभी  तक  ध्यान  नहीं  दिया

 है।  रेलवे  मंत्रालय  ने  मुझे  खेद  क ेसाथ  कहना
 पड़ता  है  इनकी  प्रो  उपेक्षापूर्ण  नीति

 e
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 झ्रपनाई  है  1  कब  समय  श्री  गया  है  जब  उसको
 यह  नीति  त्यागनी  चाहिए  ।  मगर  श्राप  उन
 ग्रामीण  शौर  उपेक्षित  प्रदेशों  की  जोर  ध्यान
 देंगे  और  वहां  रेलवे  की  सुविधाएं  करेंगे  तो
 देश  के  लोग  श्राप  की  प्रशंसा  करेंगे  क्योंकि
 भारत  देश  देहातों  का  देश  है  कौर  एक  प्रजातंत्री
 देश  होने  के  नाते  जनता  का  बहुत  बड़ा  भाग
 जोकि  देहातों  में  रहता  है  ग्रोवर  जिनके  मत  के
 प्राकार  पर  हम  लोग  चुने  जाते  हैं  कौर  सरकार
 बनती  है,  इसलिए  न्याय  का  तकाज़ा  है  कि
 उनके  सुख  सुविधाघरों  का भी  खयाल  रखा  जाय
 और  आज  उनको  जो  रेल  की  सुविधा  प्राप्त
 नहीं  है  वह  उनको  पहुंचाती  जाय  ।  इस  बात
 को  आप  को  भूलना  नहीं  चाहिए  कि  केवल
 शहरों  और  बड़े  बड़े  स्टेशनों  के  पास  रहने
 वाले  लोगों  द्वारा  ही  यह  सरकार  नहीं  बनती
 है  ।  इसके  अलावा  रेलवे  की  आमदनी  जो
 बढ़ी  है  वह  इन  देहातियों  के  पैसे  से  ही  बढ़ी  है  ।
 ग़रीब  देहाती  लोगों  से  रेलवे  को  सब  से
 अधिक  पैसा  मिलता  है  ।  रेलवे  प्रशासन  की
 रिपोर्ट  में  लिखा  गया  है  कि  फस्ट  सैकेंड  क्लास
 की  अपेक्षा  प्रेक्टिकल  सब  से  अ्रधिक  रानी
 'रेलवे  को  तीसरे  दर्जे  के  मुसाफिरों  से  होती
 है  ।  'रेलवे  को  थर्ड  क्लास  के  मुसाफ़िरों  से
 १८१००,०००००  रुपये  की  आमदनी  है  |
 जिस  वर्ग  से  इतनी  अधिक  आय  रेलवेज  को

 होती  हो,  उस  की  सुख,  सुविधा  की  जोर  रेलवे
 मंत्रालय  का  जो  ध्यान  नहीं  जाता  है,  यह
 चीज़  कहां  तक  उचित  और  न्यायसंगत  है  ?

 हमारे  रेल  मंत्री  बिलकुल  नये  हैं  ब्र
 अभी  बहुत  दिनों  तक  वे  इस  सम्बन्ध  में  अ्रध्ययन
 कर  पायेंगे  ।  लेकिन  रेलवे  बोर्ड  के  सदस्यगण

 वह  तो  पबलिक  टाइट  कम्पार्टमेंट्स  या  सैलूंस
 में  चलते  हैं  ।  जैसे  कि  वाटर  टाइट  होता  है
 उसी  तरह  पबलिक  टाइट  कम्पार्टमेंट्स  में

 वह  रहते  हैं  जहां  पर  कि  जनता  की  आवश्य-
 कक्षाओं  का  ध्यान  नहीं  दिया  जाता,  उनकी

 छोटी  छोटी  तकलीफों  को  कम  करने  की  ओर
 ध्यान  नहीं  दिया  जाता  बल्कि  बड़ी  बड़ी
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 समस्याएं  जैसे  रेलवे  का  इलेक्ट्रिफिकेशन  होगा,
 बड़े  बड़े  रेलवे  स्टेशंज  बनाये  जायेंगे,  दुहरी
 लाइन  डाली  जायेगी,  इन  बातों  पर  ज्यादा
 ध्यान  दिया  जाता  है  1  दूसरी  बातों  पर  ध्यान
 नहीं  जाता  है  ।

 मैं  मानता  हूं  कि  जहां  कहीं  भी  हमारे
 इस्पात  के  कारखाने  खुले  हैं  वहां  पर  लाइनें
 डालनी  चाहिएं  ।  साल  के  साल  जब  बजट
 बनाया  जाता  है  उस  में  दूसरी  सुख  सुविधाघरों
 का  ध्यान  नहीं  दिया  जाता  ।  मैं  रेलवे  मंत्री  से

 कहूंगा  कि  यदि  वह  चाहते  हैं  कि  प्रजातंत्र
 की  जो  स्थापना  हुई  है  वह  स्थायी  रहे,  तो  मैं
 उन  से  प्रार्थना  करूंगा  कि  वे  इस  बात  पर  भी
 ध्यान  दें  कि  रेलवे  बोर्ड  के  जो  सदस्यगण  हैं
 शौर  जोकि  पबलिक  की  आवश्यकताओं  से
 बिलकुल  विमुख  रहते  हैं  उन  के  ऊपर  भी  कुछ
 हस्तक्षेप  करने  का  काम  करें  और  नीति  ऐसी
 निर्धारित  करें  जिससे  कि  सही  और  सच्चे
 मायनों  में  प्रजातंत्र  देश  में  स्थाई  तौर  पर
 रह  सके  ।

 कल  जब  उन्होंने  रंगा  साहब  से  कहा  कि
 वे  भी  किसान  हैं  तो  मुझे  यह  सुन  कर  बड़ी
 खुशी  हुई  कि  उन्होंने  अपने  को  किसान  कहा
 लेकिन  यदि  वे  किसान  हैं  तो  किसानों  की
 आवश्यकताओं  श्र  समस्याओ्रों  पर  भी  उनका
 ध्यान  जाना  चाहिए  ।  रेलवे  बोर्ड  की  मातहती
 में  व  काम  करें,  यह  मैं  पसन्द  नहीं  करता  ।
 एक  समय  जब  श्री  गोपालस्वामी  आयंगर
 रेलव  मंत्री  हुए  तो  रेलवे  बोर्ड  ने  कहा  देखिये
 मंत्री  का  काम  केवल  प्रश्नों  का  जवाब  देना  है,
 बिल  आदि  पेश  करना  है  श्रौर  बजट  की  स्पीच
 'पढ़  देने  का  काम  है  ।  रेलवे  बोर्ड  जो  है  एक
 स्टैचुटरी  चीज़  है  और  उसके  कामों  में  रेलवे
 मंत्री  जी  को  हस्तक्षेप  नहीं  करना  चाहिए  ।
 अब  श्री  गोपालस्वामी  झ्रायंगर  एक  बुद्धिमान
 आदमी  थे,  उन्होंने  कहा  कि  अगर  ऐसी  बात
 हो  तो  मैं  रेलवे  बोर्ड  को  ख़त्म  कर  दूंगा,  उसको
 एबौलिश  कर  दूंगा  |  इसका  नतीजा  यह  हुआ
 कि  रेलवे  बो  ठीक  रास्ते  पर  आ  गया  ब्रोकर
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 बह  उनके  इशारे  पर  चलने  लगा  ।  प्राण  श्री
 गोपालस्वामी  रायनगर  इस  देश  में  नहीं  हैं,
 स्वर्ण  सिंह  जी  उनके  बदले  में  कराये  हैं।  सरदार
 स्वर्ण  सिंह  भी  एक  भ्रच्छे  और  कुशल  प्रशासक
 &  कौर  यदि  वह  राज  रेलवे  बोर्ड  के  कामों  के
 ऊपर  देखरेख  करें  और  ऐसी  नीति  निर्धारित
 करें  जिससे  कि  इस  देश  की  रेलवे  में  ग्रावश्यक

 सुधार  हों  और  इस  देश  के  ८५  प्रतिशत:
 नागरिकों  को  सुख  सुविधा  मिले  और  वहां
 पर  नई  रेलवे  लाइंस  बनें  तो  मैं  समझता  हूं  कि
 उनके  काम  की  प्रशंसा  होगी  ।  लोग  समझेंगे
 कि  उनके  रेल  मंत्री  बनने  के  बाद  एक  नये  युग
 का  आरम्भ  हुआ,  जनता  की  सुख  सुविधाघरों
 का  प्रबन्ध  किया  गया  श्रौर  ऐसा  अवसर  आने
 पर  हम  निश्चय  रूप  से  उनको  और  अधिक
 बधाई  देंगे  1

 उपाध्यक्ष  महोदय,  रेलवे  में  जो  नई
 लाइनें  बनाई  जा  रही  हैं  उन  का  कुछ  वर्णन
 आप  की  रिपोर्ट  में  दिया  हुमा है  ।  उस  में
 बतलाया  गया  है  कि  २२४४.  ३७  किलोमीटर
 नई  रेल  शाखाएं  डाली  जा  रही  हैं  ।  इन  में  से
 कितनी  देहाती  क्षेत्रों  में  पड़ेंगी  इसका  भ्रनुमान
 इसी  से  लगाया  जा  सकता  है  कि  सेंट्रल  रेलवे
 में  ब्रॉडगेज  में  ४६.  ६२  किलोमीटर  की  नई
 रेलवे  लाइंस  डाली  जायेंगी  और  मीटरगेज  में
 २४.  १४  किलोमीटर  डाली  जायेंगी  ।  इस
 से  आप  भली  प्रकार  अनुमान  लगा  सकते  हैं  कि

 यह  लाइंस  किस  झ्राधार  पर  बिछाई  जाती  हैं  ?

 जब  काश्तकारों  के  लिए  अपनी  फ़सल
 बेचने  का  समय  माता  है  तो  उनको  वेगास
 बगर  रिश्वत  दिये  नहीं  मिलते  ।  जहां  के
 काश्तकार  रिश्वत  देते  हैं  वहां  के  स्टेशनों  पर
 बैगंन  पहुंच  जाते  हैं  ।  जहां  के  लोग  स्रवित

 नहीं  देते  हैं  वहां  बैगंन  नहीं  पहुंचते  हैं।  लाचार

 होकर  किसानों  को  अपनी  उपज  सस्ते  दाम
 प्र  बेचनी  पड़ती  है  और  किसान  को  परेशानी

 होती  है  ।  मैं  चाहता  हूं  कि  जहां  आप  कोयले
 और  दूसरे  कामों  के  लिए  वैगंस  दें  वहां  ग़रीब
 इलाकों  में  जहां  पर  रेलवे  लाइंस  नहीं  हैं,  उनके
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 [श्री  म०  ला०  द्विवेदी]

 आसपास  स्टेशनों  की  व्यवस्था  करने  की  शोर
 ध्यान  दें  ।

 पहले  बघेलखंड-झांसी  डिवीजन  के  एक
 रेलवे  स्टेशन  का  निरीक्षण  किया  गया  ।
 इसके  बारे  में  मैंने  रेलवे  मंत्रालय  को  लिखा,
 डिविज़नल  सुपरिनटैंडैंट  को  लिखा  लेकिन
 उम्र  का  कोई  प्रत्युत्तर  नहीं  मिला  ।  नतीजा  यह
 हुआ  कि  किसानों  को  पिछले  साल  काफ़ी

 नुक़सान  उठाना  पड़ा  और  उनको  फसल  बहुत
 सस्ते  मूल्य  पर  गई  ।  इसलिए  मैं  मंत्री  महोदय
 का  उधर  ध्यान  दिलाते  हुए  कहना  चाहूंगा
 कि  ऐसे  छोट  छोट  इलाक़ों  की  तरफ़  श्राप
 घ्यान  दे  ।

 हमारे  इलाके  में  कुछ  काम  होने  को  थे  ।
 उन  कामों  की  तरफ़  भी  मंत्री  महोदय  का  ध्यान
 नहीं  गया  ।  उदाहरण  के  लिए  मैं  बतलाना

 चाहता  हूं  कि  मोदहा  एक  स्टेशन  है  ।  रगौल

 वहां  से  ३-४  मील  के  फ़ासले  पर  है  लेकिन
 उस  स्टेशन  का  नाम  खगोल  रखा  गया  है  ।

 पहले  उत  का  नाम  मोदी  थ।  जब  मैं  ने  उसकी
 ज़ोर  मंत्री  महोदय  का  ध्यान  दिलाया  कि
 उसका  नाम  माहदा  होना  चाहिए  न  कि  रगौल
 तो  जवाब  यह  दिया  जाता  है  कि  स्टेट  गवर्नमेंट
 जब  हम  को  लिखेगी  तब  हम  उसको  बदलेंगे
 वरना  हम  नहीं  बदलेंगे  ।  मैं  नहीं  समझ  पाया
 कि  एस  उत्तर  का  क्या  अर्थ  है  अगर  रेल
 मंत्रालय  पूछना  चाहे,  तो  वह  स्वयं  स्टेट
 गवर्नमेंट  से  पूछ  सकता  है  ।  मैं  बताना  चाहता

 हूं  कि  पचासों  मुसाफ़िर  वहां  पग  जाते  हैं  ब्रोकर
 देखते  हैं  कि  वहां  पर  मोहरा  नाम  का  कोई
 स्टेशन  नहीं  है,  जब  कि  मां हवा  में  ही  वह
 स्टेशन  है  ।  इस  सम्बन्ध  मेंदा यद  यह  ज़िक्र
 करना  भी  असंगत  न  हो  कि  डाकखाने  का  नाम
 भी  रसाल  है,  जब  कि  वह  माह था  में  ही  स्थित

 हे  ।  संचार  मंत्रालय  के  भ्र विकारी  कहते  हैं  कि
 जब  रेल  मंत्रालय  स्टेशन  का  नाम  बदलेगा,
 तो  हम  भी  डाकख़ाने  का  नाम  बदल  देंगे  ।
 इसी  में  साल,  डेढ़  साल  बीत  गया  है  आर
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 कुछ  भी  नहीं  हुआ  है  ।  मैं  ने माननीय  मंत्री  जी
 का  ध्यान  इस  जोर  दिला  दिया  है  और  मैं
 आशा  करता  हूं  कि  वह  इस  बारे  में  आवश्यक

 कार्यवाही  करेंगे  |

 श्री  स्वर्ण  सिंह  :  कितने  समय  से  यह
 नाम  चल  रहा  है  ?

 शी  स०  ला०  हिंदी  :  १६४७  के  वाद  से
 चल  रहा  है  |  उस  के  पेशतर  उस  का  नाम  मोहरा
 ही  था  |  जब  देश  का  बंटवारा  नहीं  हा  था,
 तो  मोहरा  नाम  का  एक  शहर  था  ।  इस  लिए
 इस  स्टेशन  का  नाम  बदल  फर  रोल  रखा  गया
 तब  मोहरा  नाम  का  वह  बाहर  पाकिस्तान  में
 चला  गया  हूँ  झोर  हिन्दुस्तान  में  उस  नाम  का
 शोर  कोई  स्थान  नहीं  है  ।  ऐसी  भ्र वस् था  में  इस
 स्टेशन  का  नाम  मोहरा  कर  देना  बहुत  आसान

 हो  क्या  है।

 जमना  नाय॑  बेक  स्टेशन  के  लिए  वहां  की
 जनता  ने  लिखा-पड़ी  की  शीर  रेलवे  बोर्ड  ने
 इस  बात  की  मंजूरी  दे  दी कि  वह  बनाया  जायगा
 अब  पिछले  पांच  साल  4  इस  बात  का  कोई
 उतर  नहीं  दिया  गया  है  कि  वह  स्टेशन  बनाया
 जाया  या  नहीं।  लोगों  को  जब  डिपाजिट  जमा
 करने  के  लिए  कहा  गया,  तो  वह  डिपाजिट
 भी  जमा  कर  दिया  गया  ।  सब  किस्म  के
 ग्रद्वासत  दिये  गये  हैं,  लेकिन  लगभग
 चार  पांच  साल  से  इस  बात  का  जवाब  नहों
 मिलता  है  कि  वह  स्टेशन  बनेगा  या  नहीं  ।

 मंजूरी  मिल  के  बादने  भी  वह  स्टेशन  नहों
 बताया  गया  है  ।

 हमारे  बुंदेलखंड  में  झांसी  से  ले  कर
 इलाहबाद  तक  कोई  एक्सप्रैस  ट्रेन  नहीं  है  ।
 यदि  मैं  अपने  इलाके  में  जाना  चाहता  हूं,  दा
 दूसरे  बड़े  बड़े  लोग  जाना  चाहते  हैँ,  तो  वहां
 पर  ची बीस  घंटे  के  बाद  ही  हम  जा  सकते  हैं  ।
 इस  के  लिए  एक  प्रार्थना  के  उतर  में  यह
 बताया  गया  है  कि  वहां  की  रेलवे  लाइन  कमज़ोर
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 है  शरीर  उस  को  मज़बूत  किया  जा  रहा  है  1
 लेकिन  इस  वक्‍त  इमर्जेन्सी  के  कारण  बनवा
 पर  बनाये  जाने  वाले  पुल  को  बाद  कर  दिया
 गया  है,  जब  कि  और  सब  काम  चालू  हूँ  ।

 दो  तीन  बातों  की  तरफ़  इशारा  करके
 मैं ग्रप गी  बात  समाप्ति  कर  गा।  इलेक्ट्रा
 फीकेशन  सब  जगह  किया  जा  रहा  है,  लेकिन
 महोबा  में  नहीं  किया  जा  रहा  है  7  उस  तरफ़
 ध्यान  दिया  जाना  चाहिए  4

 फू इग् रेन्ज  की  मूवमेंट  के  बारे  में  मैं  ने
 पहले  ही  जिक्र  कर  दिया  है

 सुमेरपुर-हरपालपुर  रेलवे  लाइन  का
 सर्वेक्षण  १६४७  से  पूर्व)  चुका  था।  उसकी
 तरफ  अरब  कोई  ध्यान  नहीं  है  ब्रोकर  न  ही  वह
 बन  रही  है  ।

 हरपाल पुर  स्टेशन  से  सतना  हो  कर  रिबा
 स्टेशन  को,  जो  कि  विन्ध्य  प्रदेश  में  है,  कवर
 करने  के  लिए  एक  रेलवे  लाइन  मंजूर  हो  चुकी
 थी,  लेकिन  वहू  शब  खटाई  में  पड़ी  हुई  है  ।
 पता  नहीं  कि  वह  कब  बनेगी  ।  इसी  तरह
 यह  भी  पता  नहीं  है  कि  राठ  स्टेशन  कब  खोला
 जायगा  ।

 इस  बाद  मैं  यह  निवेदन  करना  चाहता
 हूं  कि  रेलवे  के  विकास  ओर  प्रगति  त्या  नई
 रेलवे  लाइनों  के  बारे  में  जितना  काम  हो  रहा
 हैं,  वह  ऐसे  ढंग  से  हो  रहा  है,  जिससे  हमारे
 क्षेत्र  की  उपेक्षा  होती  है  ।  माननीय  मं  त्री  महोदय
 से  मैं  यह  निवेदन  करना  चाहता  हूं  कि  बजट
 बनाने  के  सम्बन्ध  में  वह  जनता  के  प्रतिनिधियों
 a  सलाह  ले  लिया  करें  बह  उन  लोगों  के
 विचार  और  सुझाव  सुन  कर  उन  पर  विचार
 कार  लिया  करें,  उन  पर  अमल  वह  करें  या
 न  करें  |  आजकल  यह  स्थिति  है  कि  बजट  को
 इस  सदन  में  पेश  कर  दिया  जाता  है  कौर  कह
 दिना  जाता  हे  कि  इन  ग्रान्ट्स  की  मंजूर  किया
 जाये,  अब  हम  कुछ  नहीं  कर  सकते  है  1  लेकिन
 बजट  बनाने  के  समय  जनता  के  प्रतिनिधियों
 से  पूछा  नहीं  जाता  है  ।  कनसल्टेटिव  कमेटी
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 में  ऐसी  बात  नहीं  हो  पाती  है  ।  इस  सदन  में
 ऐसी  व्यवस्था  की  जाये  कि  सम्बद्ध  इलाकों  के
 लोगों  से  बात-चीत  कर  के  तौर  वहां  की
 आवश्यकताओं  को  देख  कर  बजट  बनाया
 जाये  ।  यदि  यह  देखा  जाये  कि  हम  लोगों  की
 बातें  गैस  शौर  उचित  है,  तो  उन  को  मान  कर
 उन  के  अनुसार  ही  कार्यवाही  की  जाये  ।

 इन  शब्दों  के  साथ  मैं  श्राप  को  धन्यवाद
 देता  हुं  ।
 Shri  Liladhar  Kotoki  (Nowgong):  I

 feel  very  happy  to  associate  myself
 with  my  colleagues  from  all  sections
 of  the  House  in  expressing  our  appre-
 ciation  of  the  all-round  improvement
 that  the  railways  have  achieved.
 during  the  year  1962-63.

 In  addition  to  paying  my  tribute  to-
 the  railway  authorities  and  the  rail-
 waymen,  I  have  to  express  our  deep
 sense  of  gratitude  to  the  railway
 authorities.  We  who  belong  to
 the  North-east  zone  of  India  have
 seentin  the  last  5  years,  when  as
 a  result  of  partition  we  were  totally
 cut  off  from  the  rest  of  India,  that
 the  railways  built  the  Assam  rail  link
 over  very  difficult  terrain  and  that
 too  in  record  time.  Then,  this  very
 link  was  subjected  to  annual  disrup-
 tion  by  the  numerous  rivers  over
 which  this  railway  passes,  and  the
 railways  established  this  route  at  a
 cost  of  more  than  Rs.  6  crores.  Then,
 when  they  saw  that  special  attention
 was  necessary  in  order  to  develop  the
 rail  transport  in  this  area,  in  the  year
 958  they  created  a  seprate  zone  with
 headquarters  at  Pandu,  Then  they
 took  up  the  construction  of  the  rail-
 cum-road  bridge  over  the  Brahma-
 putra,  which  was  completed  last
 November.  Then,  on  the  north  bank
 they  have  completed  the  construction
 of  a  new  line  from  Rangapara  North
 to  North  Lakhimpur,  a  distance  of  06
 miles,  at  a  cost  of  nearly  Rs.  5  crores,
 and  this  line  is  going  to  be  extended
 to  Murkong  Selek,  a  distance  of
 another  400  miles,  which  will  cost
 almost  an  equal  amount  of  Rs.  75
 crores.

 They  are  linking  Siliguri  with
 Calcutta  hv  broad  gauge  with  a  ferry
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 [Liladhar  Kotoki]
 -crossing  on  the  Ganga  betweer
 Farakka  and  Khejuriaghat,  and  the
 new  broad  gauge  line  runs  over  a
 distance  of  nearly  20  miles.

 Over  and  above  that,  they  have
 increased  the  iine  capacity  of  the  entire
 route  from  Katihar  to  Amingaon  and
 even  beyond,  and  they  propose  to
 increase  it  further  by  introducing
 what  is  called  the  centralised  traffic
 -control  system.

 More  particularly,  during  the  re-
 cent  emergency  they  had  to  carry
 an  additional  traffic  of  about  65  per
 cent,  and  btu  for  that,  the  entire  eco-
 nomy  of  that  zone  would  have  col-
 ‘lapsed,  because,  as  the  House  remem-
 bers,  at  that  critical  time  the  river
 route  between  Calcutta  and  Assam
 was  closed  due  to  the  strike  of  the
 Pakistani  crew.  For  all  that  we  are
 grateful  ‘to  tne  railway  authorities.

 I  will,  however,  submit  that  although
 -considerable  progress  has  been  a¢hiev-
 ed  to  cope  with  the  transport  re-
 quirements  of  this  zone,  there  is  yet
 a  lot  to  be  done.  We  are  in  a  state

 ‘of  emergency,  and  it  has  been  declar-
 ed  that  our  defence  and  development
 efforts  must  be  geared  up  fully.  And
 .on  both  these  accounts  I  believe  the
 railways  will  have  to  double  their
 efforts  so  far  as  this  sector  is  con-
 cerned.

 Here  I  come  to  the  question  of  ex-
 tending  the  broad  gauge  from  Siliguri
 to  Assam—to  which  particular  point
 I  cannot  definitely  say,  it  may  be
 Jogighopa  or  Gauhati.  Yesterday  the
 hon.  Railway  Minister,  while  reply-
 ing  to  the  genera!  discussion,  laid
 down  two  criteria  for  having  broad
 gauge  lines,  firstly  there  should  be
 traffic,  secondly  there  should  be  pro-
 ximity  to  a  broad  gauge  line.  I  be-
 lieve  there  is  yet  another  considera-
 tion  which  should  weigh,  and  that  is
 strategic  importance.  From  all  these
 three  criteria  the  case  of  a  broad
 gauge  line  to  Assam  stands  out  very
 clearly.  I  beg  of  you  to  give  me  a
 little  time  to  show  how  the  traffic,
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 the  main  consideration,  also  justifies
 the  extension  of  the  broad  gauge  line.

 This  line,  as  I  said  before,  caters
 to  the  entire  northeastern  zone.  The
 general  traffic  requirements  of  Assam,
 NEFA,  Naga  Hills  Tuensang  Area,
 Manipur  and  Tripura,  plus  tea  gar-
 den  stores,  industrial  raw  materials,
 machinery  etc.,  require  300  wagons
 per  day.  For  North  Bengal  districts,
 30  wagons  are  requireqd  per  day.
 Railway  stores,  rai’  coal  etc.,  require
 5  wagons.  Rice  on  account  of  the
 Central  Government  for  that  area
 requires  20  wagons.  The  Posts  and
 Telegraphs  Department  require  two
 wagons  per  day.  Thus  the  total  comes
 to  370.  As  the  actual  availability  is
 four-fifths  of  wagons  demanded,  we
 have  to  provide  for  5/4ths  that  is  to
 say  the  wagon  needs  then  would
 come  462  per  day  Then,  there  are
 other  requirements  such  as  40  metre-
 gauge  wagons  for  the  Gauhati  Refi-
 nery  and  24  wagons  for  the  Digboi
 refinery,  parcel  wagons  10,  empty
 timber  truck  wagons  5  and  _  tea
 wagons  10.  All  these  add  up  to  a
 total  of  68l.  Then,  there  are  military
 requirements  for  which  50  wagons
 are  necessary  and  another  20  wagons
 for  aviation  spirit  and  urgent  military
 materials  which  may  go  up  to  500
 wagons  per  day.  Al]  these  total  up
 to  8l  or  about  200  wagons.  The
 present  capacity  is  only  430.  Of  the
 430  wagons  that  are  made  available
 at  present,  about  70  go  to  the  mili-
 tary  needs,  etc.  there  remains  only
 260  wagons  against  the  68  wagons
 needeg  for  the  purpose  of  general
 traffic.  We  have  to  guard  against  the
 probable  dislocation  of  the  river
 transport  between  Calcutta  and  Assam.
 The  railways  would  hardly  be  able
 to  cope  with  this  problem  in  such
 an  eventuality  with  the  present  capa-
 720  wagons.  The  only  solution  there-
 control  system  comes  and  dieselisation
 programme  is  completed  the  total
 capacity  which  we  can  expect  is  only
 720  wagons.  The  only  solution  there-
 fore  lies  in  extending  the  broad
 gauge  to  Assam  upto  Jogi-ghopa  and
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 thence  transport  the  goods  by  stea-
 mer.  Or  we  can  ferry  them  across  to
 the  south  bank  and  transport  them
 ‘by  road.  It  will  be  wise  to  construct
 a  metre-gauge  line  from  Jogi-ghopa
 to  Gauhati  connecting  the  Garo  Hills.
 That  will  give  an  alternative  route
 for  us  im  case  there  is  any  temporary
 dislocation  in  the  northern  section.

 I  know  my  time  is  very  little  and
 I  will  finish  in  two  minutes.

 Mr.  Deputy-Speaker:  Please  wind
 up;  there  are  other  Members  waiting.

 Shri  Liladhar  Kotoki:  We  are  told
 that  the  Farakka  barrage  will  defi-
 nitely  be  taken  up  ang  there  would
 be  a  broad  gauge  bridge  on  it,  I  would
 request  the  hon.  Minister  of  Railways
 to  take  this  matter  with  the  Irriga-
 tion  and  Power  Minister  because  of
 the  urgent  need  for  transport  and
 see  that  this  is  expedited.

 Before  I  sit  down,  I  join  my  voice
 with  that  of  Shri  P.  G.  Sen  from  Bihar
 who  suggested  that  the  broad-gauge
 connection  between  Katihar  and
 Barauni  should  be  taken  up  as_  that
 will  give  us  complete  broad-gauge
 connection  between  Assam  and  the
 rest  of  India.  This  will  link  up  north
 ang  west  India  with  Northeast.  With
 these  submissions,  I  support  the  de-
 mands  of  the  Railway  Ministry.

 Shrimati  Yashoda  Reddy  (Kurnool):
 Backed  by  a  very  good  performance
 of  the  Railways  during  this  emer-
 gency  and  a  good  budget  with  the
 exception  of  small  faults,  I  say  that
 the  Railway  Minister  has  come  off
 with  flying  colours.  .(Interruptions.)
 Yesterday,  while  he  was  winding  up
 the  general  discussion  on  the  Railway
 Budget,  in  response  to  my  question
 about  having  smaller  zones,  he  said
 that  he  had  an  open  mind.  For  more
 efficient  and  better  running,  he  should
 have  smaller  zones.  The  only  thing
 that  came  in  the  way  was  emergency.
 I  should  like  to  congratulate  the  hon.
 Minister  for  thig  one  thing  because
 for  the  last  seven  years  I  have  been
 asfling  for  smaller  zones  and  this  is
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 the  first  time  that  the  hon.  Minister
 has  given  an  assurance  that  he  will
 look  into  it.  But  iet  it  not  remain
 an  assurance;  let  it  also  be  fulfilled.
 Emergency  should  not  be  taken  as
 an  excuse  for  everything  We  want
 a  separate  zone  for  improving  effi-
 ciency.  Emergency  shoulg  rather  be
 the  reason  for  creating  a  separate
 zone,  not  an  excuse  for  not  creating
 it.

 As  my  time  is  I'mited,  I  shall
 touch  only  two  specific  points:  rail-
 ways  in  Andhra  Pradesh  and  the  train-
 ing  school  for  assistant  station  mas-
 ters  at  Tricninopoly.  Andhra  Pra-
 desh  has  many  troubles  as  any  other
 places:  congestion,  want  of  lines,  want
 of  double  lines,  etc.  I  do  not  want
 at  this  emergency  to  ask  for  more
 trains  or  doubling.  But  for  the
 economic  development  of  the  mincral
 and  coal  reserves  in  Andhra  Pradesh,
 two  or  three  lines  are  needed;  the
 Andhra  Governmert  also  seem  to
 have  recommended  them  to  the  Cen-
 tre.  The  first  line  is  the  Hyderabad-
 Ongole  line  via  Nagarjuna  sagar  to
 remove  the  existing  congestion  on
 Hyderabad-Vijayawada  main  line
 and  to  move  increased  agricultural
 production  from  areas  irrigated  by
 Nagarjunasagar  project.  It  should
 have  high  priority.  The  second  line
 I  would  urge  is  Ramagundam-Latur
 via  Nizamabad  to  open  up  regions
 with  large  forests  and  coal  reserves.
 The  third  is  5  line  between  Kothagu-
 dam  ang  Rajahmundry  to  supply  the
 coal  requirements  of  {he  proposed  in-
 dustrial  complex  around  Vizag  and
 fgr  meeting  the  public  needs.

 A  proverb  in  our  language  says:
 unless  madness  4४  cured  marriage  can-
 not  take  place,  unlese  marriage  takes
 place,  madness  cannot  be  cured.
 When  we  want  industry,  it  is  said
 that  there  is  no  railway  connection:
 when  we  want  railway  connection,  it
 js  said  that  there  is  no  industry.  We
 do  not  know  how  things  are  to  hap-
 pen.  We  have  requested  the  Minis-
 ter  of  Industries  also.  We  now  re-
 quest  the  Railway  Minister  to  look
 into  this  matter.
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 Now,  students  from  nearly  seven

 or  eight  divisions  of  the  Southern
 Railway  go  the  training  school  at
 Trichinopoly.  I  want  the  hon.  Minis-
 ter,  and  especially  the  Deputy  Minis-
 ter  who  comes  from  that  region,  to
 listen  to  this  carefuliy.  The  com-
 plaint  is  this.  The  persons  who  have
 gone  from  Guntakal  to  Tiruchirapal-
 li  are  supposed  to  ae  paid  on  the
 l0th  of  every  month.  Their  pay  is
 from  0th  to  i0th.  But  then  the  re-
 ports  that  I  have  receiveq  are  that
 the  Divisional  Personnel  Officer,
 Guntakal,  never  sends  the  pay  till  the
 20th  or  30th  of  the  month.  They  are
 people  who  have  gone  to  Tiruchi
 from  far-away  places;  they  are  stay-
 ing  at  Tiruchi  which  is  a  very  costly
 place;  they  are  very  poor  people  and
 they  cannot  get  anything  on  credit
 or  account.  They  have  to  pay  cash
 ang  they  have  also  to  send  money  to
 their  dependent  parents,  and  so,  if
 their  pay  is  not  received  by  the  0th,
 and  if  it  com’—  only  on  the  20th  or
 30th.  it  becsmes  very  difficult  for
 them.

 The  second  point  is  about  the  pas-
 ses  which  the  Divisional  Personnel
 Officer  sends  to  these  people.  I  believe
 that  in  one  particular  instance  the
 passes  were  sent  on  the  23rd  January,
 1963,  stating  that  the  passes  would

 be  available  from  3lst  December,  962
 to  28th  February,  1963.  The  passes
 were  valid  for  two  months.  As  far
 as  the  paper  working  is  concerned,  as
 far  as  the  check-up  in  the  office  on
 paper  is  concerned,  it  is  supposed  to
 have  been  sent  by  3lst  December  for
 the  period  from  3lst  December  962
 to  28-2-1963.  But  actually  the  passes
 were  sent  on  23-1-1963,  I  do  not
 want  to  give  the  names.  I  only  re-
 quest  the  Minister  and  the  Railway
 Board  to  check  these  things.  By  the
 time  these  people  got  the  pass,  one
 month  was  over  already.

 Another  irregularity  is  this:  when
 they  issue  passes,  usually  the  Gov-
 ernment  procedure  is  that  the  passes
 are  given  by  the  nearest  route.  But
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 I  do  not  know  why  im  the  Guntakal
 region  they  always  give  the  pass  via
 a  roundabout  way  which  is  a  loss  to
 the  railways  themselves,  apart  from
 other  things.

 There  is  also  another  irregularity
 which  I  should  like  to  point  out.  On
 appointment,  these  people  have  to
 execute  an  indemnity  bond  for  Rs.
 1,300  on  a  judicial  stamp-paper  worth
 Rs.  15.  Except  in  Guntakal,  in  all
 the  other  seven  divisions  of  the
 Southern  Railway,  the  people  take
 their  indemnity  bond  on  a_  stamp-
 paper  worth  only  Rs.  .50  nP.  I  do
 not  know  why  there  is  this  special
 charge  of  Ks,  15  ir,  the  case  of  Gunta-
 kal  alone.

 Then  there  is  another  thing  which
 is  all  the  more  surprising.  In  res-
 ponse  to  the  national  call,  many
 people  applied  for  emergency  service
 in  the  armed  forces,  but  the  DPO,
 Guntakal,  refused  to  forward  the
 application  of  these  young  men.  I
 do  not  know  what  the  reason  was.
 It  may  or  may  not  be  true.  These
 are  the  rcports  that  I  have  got.  I
 would  like  the  railway  authorities  to
 check  these  things.

 Then,  in  the  trzining  school,  there
 are  about  600  students.  It  may  be
 that  this  is  the  fate  of  so  many  other
 schools  also.  But  I  am  saying  about
 this  school  only,  because  I  come  from
 that  part  of  the  country  and  I  know
 some  deatils  about  it.  There  are
 about  600  students  there,  and  I  believe
 there  are  only  four  people  who  hap-
 pen  to  be  cooks,  servant-cum-cleaners.
 These  are  just  four  people  who  have
 to  manage  a  school  which  has  500  or
 600  students.

 Shri  S,  V.  Ramaswamy:  It  must  be
 a  mess,  if  there  are  only  four.

 Shrimati  Yashoda  Reddy:  It  must
 be  absolutely  a  mess.  I  am  glad  the
 Deputy  Minister  has  mentioned  it.  I
 &m  punning  on  the  word  ‘mess.’  It  is
 really  a  mess  there.

 Mr,  Deputy-Speaker:
 Member’s  time  is  up.

 The  hon.



 2775  Demands

 Shrimati  Yashoda  Reddy:  I  have
 finished.  I  only  wanted  to  place  a
 few  things  before  the  House.  It  may
 not  be  that  only  in  that  particular
 place  these  fhings  have  happened.
 There  may  be  many  other  places  also.
 But  I  woulu  once  more  request  the  hon.
 Minister:  let  him  not  take  the  emer-
 gency  as  en  excuse;  but  let
 him  tase  the  emergency  as
 a  reason  and  create  smaller
 and  better  zones.  I  also  request  that
 Hyderabad  may  be  considered  for  the
 location  of  one  of  the  headquarters
 of  these  new  raiiway  zons.

 श्री  बैरवा  कोटा  (कोटा)  :  उपाध्यक्ष

 महोदय,  सब  से  पहले  तो  मैं  उन  रेलवे  कम-
 चारियों  को  धन्यवाद  दूंगा  जिहोंने  इस  संकट
 काल  में  अपना  ज्यादा  समय  दे  कर  काम
 किया  है  ।

 इसी  के  साथ  साथ  मैं  उन  लोगों  का  भी
 विरोधी  करूंगा  जो  कि  एसे  टाइम  में  सैलून  में
 बैठ  कर  मिनिस्टर,  जनरल  मैनेजर  और

 बड़े  बड़े  अफसरों  ने  चल  कर  काफी  भत्ते
 वर्ग रह  बनाये  है  ।

 मुझे  कुछ  थर्ड  क्लास  पैसेंजरों  के  बारे  में
 भी  कहना  है  1  कोटा  से  Co  डाउन  शाम  को

 छुटती  है  1  उस  में  जयपुर  की  काफी  सवारियां
 होती  है  ।  उस  गाड़ी  में  इतनी  भीड़  होती  है  कि
 सवारियां  पड़ी  रह  जाती  है  वहां  पर  रात  रात
 भर  ।  इसलिये  बड़ा  अच्छा  हो  कि  रेलवे
 मंत्रालय  उस  में  तीसरे  दर्जे  के  T  डब्बे  और
 लगा  दे  a  मैं  ने  पिछली  दफा  भी  कहा  था  इस
 सम्बन्ध  में  कि  श्रोवरलोड  होने  पर  भी  वहां
 पर  बहुत  सी  सवारियां  पड़ी  रह  जाती  है  ।

 बहुत  से  स्टेशन  ऐसे  है  बड़े  बड़े  जहां  पर
 कि  क्रासिंग  होता  है,  जैसे  कि  माधोपुर  है  U
 वहां  पर  गाड़ी  शाने  के  एक  घंटे  पहले  से
 टिकट  मिलता  है  1  इस  के  कारण  बहुत  से
 लोगों  को  बगैर  टिकट  लिये  हुए  ही  गाड़ी  में
 बैठना  पड़ता  है  शरीर  रास्ते  में  उन  वे  चालान

 होते  हैँ  ।  इसलिये  ऐसे  स्टेशनों  पर  एक  घंटे  के
 बजाय  दो  घंटे  पहले  टिकट  मिलना  चाहिये
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 ताकि  लोगों  को  ब्रितानी  से  टिकट  मिल  सके  ।

 चूंकि  समय  बहुत  कम  होता  है  इस  लिये  लोग
 गाड़ी  की  तरफ  ही  पहले  दौड़ते  है,  टिकट  लेन
 की  चिन्ता  नहीं  करते  क्योंकि  टिकट  आसा  शि
 से  मिलता  नहीं  है।  इस  कारण  से  ऐक्सिडंट्स
 भी  बहुत  होते  है

 माधोपुर  से  जयपुर  जाने  वाली  जो  गाड़ी
 है  उस  में  कहीं  पर  भी  क्लिपिंग  कोच  नहीं  है  ।
 रात  भर  का  सफर  है,  लबरे  |:  बजे  गाड़ी
 पहुंचती  है  ।  लिये  उस  में  क्लिपिंग  कोच
 पना  बहुत  जरूरी  है  1

 माधोपुर  से  कोटा  जाते  वक्त  लाखेरी  का
 स्टेशन  पड़ता  है  1  वहां  पर  एक  सीमेन्ट  फैक्ट्री
 है  और  कम  से  कम  २०,०००  की  आबादी  है  1
 वहां  पर  बड़े  बड़े  रखकर  भी  रहते  है  |  नगर
 एक  गाड़ी  छूट  जाती  है  रात  म  तो  दूसरे  दिन
 तीन  बजे  ही  गाड़ी  मिलती  है  कौर  उन  को
 कम  से  कम  दस  घंटे  तक  ला खरी  स्टेशन  पर
 पड़ा  रहना  होता  है  7  तब  कहीं  उन  को  दूसरी
 गाड़ी  मिलती  है,  वह  भी  लोकल  मिलती  है
 जो  कि  मथुरा  से  जाती  है  श्लोक  कोटा  तीन  बजे

 पहुंचती  है  7  इसलिये  भ्रमर  वहां  पर  जनता
 गाड़ी  दो  मिनट  के  लिये  ठहर  जाया  करे  तो
 अच्छा  होगा  ।

 nt  लाखेरी  स्टेशन  रेलवे  लाइन  के  एक
 तरफ  पड़ता  है  और  लाखेरी  शहर  लाइन
 के  दूसरी  तरफ  पड़ता  है।  इसलिये
 वहां  पर  एक  फुट  ब्रिज  बना  दिया  जाय
 मंत्री  जीने  पहले  कहा  था  कि  वे  इस  पर
 विचार  करेंगे  i  ला इनकी  डबलिंग  के
 साथ  नगर  फुट.  ब्रिज  बना  दिया  जाय  तो
 अच्छा  है।

 रेलवे  कमंचारी  आज  कल  संकट  काल
 में  देश  का  बड़ा  साथ  द ेरहे  हैं,  इस  के
 एवज  में  मैं  कहना  चाहता  हूं  कि  हड़ताल
 के  समय  जो  लोग  ब्रेस्ट  किये  गये  थे
 या  नौकरी  से  प्रति  कर  दिये  गये  थे
 उनको  फिर  से  नौकरी  में  ले  लिया  जाना
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 [श्री  बैरवा  कोटा]

 चाहिये।  कम  से  कम  इतना  तो  जरूर
 किया  जाना  चाहिये  कि  जिनको  नौकरी
 से  हटा  दिया  गया  था  उनको  नौकरी  पर  ले
 लिया  जाय  और  जिनको  बन्दी  बना  लिया
 गया  था  उनको  बन्दीगृह  से  रिहा  करवा
 दिया  जाय  और  नौकरी  में  ले  लिया
 जाय  |

 हमारे  कोटा  स्टेशन  के  पास  ही  एक
 सिटी  स्टेशन  है।  वह  स्टेशन  तब  का  है
 जब  पहले  पहल  स्टेशन  शायद  बने  होंगे
 सन्‌  १८५५७  में।  वह  इतना  छोटा  हैकि
 एंजिन  भागे  निकल  जाता  है शौर  कुछ
 डब्बे  स्टेशन  के  छे  रह  जाते  हैं।  उसका
 प्लेटफाम॑  बीच  में  आ  जाता  है।  इसलिये
 मेरी  प्रार्थना  यह  हैकि  उसके  प्लेटफार्म
 को  बड़ा  कर  दिया  जाय,  उस  पर  रोशनी
 का  इन्तजाम  कर  दिया  जाय  और  टांगा
 स्टैन्ड  वगैरह  बनवा  दिया  जाय  क्योंकि
 कोटा  शहर  बहुत  काफी  बढ़  गया  है।  वह
 मेन  लाइन  पर  पड़ता  है।  यही  नहीं  कि

 वह  मेन  लाइन  पर  पड़ता  है  उसके  पास
 सारा  मिलिटरी  एरिया  है।  इसलिये  उस
 स्टेशन  पर  ज्यादा  ध्यान  दिया  जाय

 ग्राम  हम  देखते  हैं  कि  जिस  वक्‍त  थर्ड
 क्लास  का  किराया  बढ़ाया  गया  था  उस
 समय  ८  करोड़  रु०  की  बचत  का  अनुमान
 था,  लेकिन  उसके  बदले  ३१  करोड़  रु०
 की  बचत  हो  गई।  इसलिये  मैं  कहना
 चाहता  हूं  कि  जो  किराया  बढ़ाया  गया  था
 उसे  घटा  दिया  जाय।  यात्रियों  के  लिये

 यह  सब  से  बड़ी  बात  होगी  क्योंकि  आज
 जो  ओवरलोडिंग  की  सगर  है  वह  हल
 नहीं  हो  सकती  ।  भीड़  इतनी  ज्यादा  आती

 है  कि  आप  कर  भी क्या  सकते  हैं  ?

 आखिर  लाइन  पर  लाईन  तो  नहीं  डाल  सकते,
 गाड़ी  पर  गाड़ी  तो नदीं  चला  सकते।

 छोड़  तो  पॉपुलेशन  केसाथ  बढ़ती  ही
 जायेगा  ।  इसलिये  ग्रुप  तीसरे  दर्जे  के

 MARCH  7,  968  for  Grants—Railways  2778:

 यात्रियों  के  साथ  इतनी  रियायत  की  जिये
 कि  उनका  किराया  कम  कर  दीजिये।

 शी  स्वर्ण  सिह  :  किराया  कम  करने  से.
 ग्रोवर लोडिंग  और  बढ़  जायेगी  क्‍योंकि  ज्यादा
 आदमी  सफर  करेंगे  ।

 श्री  बैरवा  कोटहा :  उनको  इतना
 सन्तोष  हो  जायेगा  कि  अगर  मुसीबत
 उठानी  पड़ता  है  तो  किराया  तो  कम  ै
 गया  ।  वे  कम  किराया  दे  कर  मुसीबत
 भी  उठाने  को  तैयार  हैं।  फर्स्ट  क्लास
 की  तरह  उनकी  सीट  पर  खाना  तो  आरा

 नहीं  जाता  है।  फर्स्ट  क्लास  वालों  के
 लिये  तो  डब्बे  मेंह  थाली  लग  कर  श्र
 जाती  है,  लेकिन  तीसरे  दर्जे  तो  दरवाजे
 तक  भरे  हुए  होते  हैं  जहां  से  आना
 जाना  भी  सम्भव  नहीं  है।  वे  पानी  पीने
 तक  के  लिये  मोहताज  रहते  हैं  क्योंकि
 उसमें  से  वे  निकल  भी  नहीं  सकते  हैं।  तो  वह
 पानो  पीने  के  लिये  मोहताज  रहते  हैं  कि  कब
 स्टेशन  आए  कौर  किसी  तरह  पानी  पिएं  ।
 भीड़  के  कारण  वे  पानी  पीने  के  लिए  भी  निकल

 नहीं  पाते  ।  तो  भीड़  को  कम  करना  चाहिये
 ताकि  इन  लोगों  को  सुविधा  हो
 सके  ।

 4  hrs.

 क्रि  काशी  राम  गुप्त  :  ज्यादा  गाड़ियां
 बढ़ाने  से  भीड़  कम  हो  सकती  है  1

 श्री  बैरवा  कोटा  :  अगर  गाड़ियां  नहीं
 बढ़ायी  जा  सकर्ती  तो  किराया  ही  कम  कर
 दिया  जाए  ।

 नौ  स्वर्ण  सिह  :  मेरे  ख्याल  से  आप  इसी
 पर  सब्र  कीजिए  कि  किराया  बढ़ा  नहीं  है  V

 थ्रो  बैरवा  कोटा  :  इसके  लिये  धन्यवाद

 है  कि  आपने  किराया  नहीं  बढ़ाया  ।
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 श्री  स्वर्ण  सिह  :  इस  बात  को  ज्यादा
 न  खींचिए  ।

 शी  बैरवा  कोटा  :  हमारे  यहां  जो  अनाज
 का  एरिया  है  उसमें  राम  गंज  मंडी  और  भवानी
 तथा  बारा  मंडियां  है  ।  इन  स्टेशनों  पर  वैगन
 न  मिलने  के  कारण  अनाज  पड़ा  रहता  है  और
 उस  को  ट्रकों  से  भेजना  पड़ता  है  जिससे  व्या-
 पारियों  को  नुकसान  होता  है  |  मगर  यहां
 व्यापारियों  को  वैगन  मिल  जाएं  तो  उनको
 बड़ी  आसानी  हो  सकती  है  |  इसलिये  वहां
 पर  वेगास  का  प्रबंध  होना  चाहिये  ।

 यह  ठीक  है  कि  आपने  कोटे  में  क्वार्टर
 बना  दिये  हैं  लेकिन  उनकी  अच्छी  तरह  निगरानी
 न  होने  से  उनकी  हालत  खराब  है।  जो  क्वार्टर
 बनते  हैं  उनमें  से  दस  परसेंट  निगरानी  न

 होने  से  गिर  जाते  हैं  7  न  मालूम  किस  महकमे
 को  आपने  उनको  दिया  हुआ  है  |  उनकी  तरफ
 ध्यान  रखना  चाहिये  ।  उनको  आपने  पैसा
 देकर  बनवाया  है,  उनको  ठीक  हालत  में  रखना

 चाहिये  ।

 केवल  क्वार्टर  बनाना  ही  काफी  नहीं  है  श्राप
 ने  वहां  डिस्पेंसरी  बनवा  दिया  है  इसके  लिये
 धन्यवाद  है,  ले।कन  वहां  पर  बच्चों  का  स्कूल
 कौर  डाकखाना  भी  होना  चाहिये  ।  डाकखाना
 न  होने  से  लोगों  को  एक  काई  भो  डालने  के
 लिये  दो  मील  शहर  तक  जाना  होता  है  t
 वहां  डाकखाना  और  हाई  स्कूल  की  व्यवस्था
 होनी  चाहिए  ।

 कजुभ्नल  लेबर  को  टेम्पोरेरी  बना  कर
 जल्द  स्थानो  बनाना  चाहिए  1  आज  लोग  पांच-
 पांच  और  छ:  छः:  साल  तक  कैजुअल  चलते
 रहते  हैं  ।  अच्छा  हो कि  उनको  नम्बर  पर  ला
 कर  स्थायी  कर  दिया  जाए  |

 जो  प्रमोशन  दिये  जाते  हैं  उनके  पोछे
 बड़ी  गड़बड़ा  रहती  है  |  अगर  कोई  पास  हो
 जाए  तो  तो  सौ  चार  सौ  रूपये  लिये  बिना
 डाक्टर  साहब  सर्टिफिकेट  नहीं  देते  फिर
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 बीच  में  छोटे  प्रकार  परेशान  करते  हैं  1  यह  सह;
 है  कि  बड़े  भ्र फसरों  का  गरीबों  की  तरफ
 ख्याल  है,  लेकिन  छोटे  अफसर  तो  उनको  नोच
 ही  लेना  चाहते  हैं।  इसलिए  अगर  उन  लोगों
 की  निगरानी  हो  तो  बहुत  बरच्छा  है  'जनरल
 मैनेजर  साहब  १३  'लाख  कर्मचारियों  पर
 रहते  हैं  .  उन  तक  दरखास्त  तक  नहीं  पहुंच
 पाता  ।  मैंने  मजदूरों  की  शिकायतें  बम्बई
 भेज  है  लेकिन  वहां  से  छ:  छः  महीने  तक  जवाब
 ही  नहीं  जाता  ।  जब  हमार  बात  इतने  बड़े
 जनरल  मैनेजर  साहब  नहीं  सुनते  तो  छोटे
 लोगों  से  हम  क्‍या  आशा  कर  सकते  हैं  ।  इस-
 बारे  में  भी  ध्यान  देना  चाहिए  1

 जो  टिकट  चैकर  है  उनको  किसी  न  किसी
 ग्रेड  में  होना  चाहिए  जिस  तरह  कि  गार्ड  का!
 या  ड्राइवर  का  ग्रेड  है  ।  गार्डों  कौर  ड्राइवरों
 को  एलाउंस  मिलता  है  लेकिन  टिकट  चैकर
 को  नहीं  मिलता  a  वे  बेचारे  रात  को  दिल्‍ली
 आकर  सो  जाते  हैं  शर  सबेरे  उठ  कर  फिर
 चल  देते  हैं,  उनको  अलाउंस  मिलना  ही
 चाहिए  ।

 एक  माननीय  सदस्य  :  उनको  ऊपर  की
 आमदनी  हो  जाती  है  |

 श्री  बैरवा  कोटा  :  दिल्‍ली  से  श्याम  गढ़
 तक  तो  उनको  ऊपर  की  आमदनी  नहीं
 होती  ।  लेकिन  आगे  ऊपर  की  आमदनी  होती
 है  और  ज्यादातर  स्‍लीपर  कोच  में  होती  है  ।

 वह  कह  देते  हैं  कि  रिजर्व  हो  रहा  है  और  जब
 सर  जी  उनको  दस  बीस  रूपया दे  देते  हैं  तो
 वे  उनको  स्लीपर  में  जगह  दे  देते  हैं।  इसी  प्रकार
 का  एक  केस  १८००  रूपये  के  गवन  का  मामला

 फ्रंटियर  डी  लवस  मेल  में  पकड़ा  गया  था  ।

 एक  ही  कंडक्टर  बम्बई  से  रतलाम  तक  चलता
 है  |  जिस  चाहे  उतार  सकता  है  और  जिसे

 चाहे  बिठा  सकता  है  ।

 जहां  तक  शिड्यूल्ड  कास्ट  या  शिड्यूल
 ट्राइ बस  वालों  का  प्रोमोशन  देने  का  सवाल  है
 उनकी  सीट  होते  हुये  भी  उनको  प्रोमोशन,
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 [at  खा  कोटा]
 नहीं  दिया  जाता  ।  इस  जोन  में  १३  लाख
 कर्मचारियों  में  ६  लाख  शिड्यूल्ड  कास्ट  और
 शिड्यूल्ड  ट्राइ बस  के  होंगे  लेकिन  वे  बेचारे
 कुली  कबाड़ी  हैं  ।  उनको  प्रोमोशन  नही  दिया
 जाता  ।  दूसरों  को  रुपया  लेकर  उनके  स्थान
 पर  प्रोमोशन  दे  दिया  जाता  है  ।  इस  पर  ध्यान
 देना  चाहिये  ।

 सन्‌  १६५८-५६  में  यह  ते  किया  गया
 था  कि  बढ़े  स्टेशनों  पर  शिड्यूल्ड  कास्ट  और
 शिड्यूल्ड  ट्राइ बूस  वालों  के  स्टाल  खोले  जाएं  ।
 लेकिन  उसमें  कोई  प्रगति  नहीं  हुई  है।
 एक  छोटा  सा  बनाता  स्टेशन  है  वहां  पर
 एक  शिड्यूल्ड  कास्ट  वाले  ने  स्टाल
 लगाया  है।  लेकिन  उसको  बाबू  लोग
 परेशान  करके  उसका  स्टाल  हटवाना  चाहते
 हैं।  इसलिए  मेरी  प्रार्थना  है  कि  जो

 सहूलियतें  दूसरे  रेलवे  कर्मचारियों  को
 प्रोमोशन  के  मामले  मंदी  जात  हैं  वे
 हो  सहूलियतें  शिड्पूल्ड  कास्ट  और

 शिड्यूल्ड  ट्राइब्स  वालों  कोई  जानी
 चाहिए  और  उनकी  मांगों  में  कटौती  न
 का  जाए  I

 जो  ट्रांसफर  किए  जाते  हैं  व ेउस  समय
 न  किए  जाएं  जब  कि  बच्चों  के  इम्तिहान
 होने  वाले  हों।  ट्रांसफर  किसी  भी  अफसर
 के  बच्चों  के  इम्तिहान  के  बाद  किए  जाने
 चाहिए।  बं।च  में  अगर  किसे  अफसर  को
 मद्रास  से  मध्यप्रदेश  भेज  दिया  जाए  तो
 उसके  बच्चों  कं।  पढ़ाई  नष्ट  हो  जाती  है
 क्योंकि  वह  दूसरे  प्रदेश  को  भाषा  नहीं
 समझते  i  इस  कठिनाई  को  दूर  करने  के

 लिए  जहां  तक  हो  सके  ट्रांसफर  एक  ही
 डिवीजन  में  होने  चाहिए  ताकि  बच्चों  की
 पढ़ाई  में  बाधा  न  पढ़े।

 Shri  Iqbal  Singh  (Ferozepur):  Mr.
 Deputy-Speaker,  Sir,  I  congratulate
 the  Minister  for  Railways  for  the  mag-
 nificent  work  which  the  railways  have
 -done  during  the  emergency,  both  in
 Assam  and  NEFA  and  other  border
 areas.  In  these  two  States,  the  rail-
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 ways  have  done  very  good  work.
 From  Tezpur  to  Misamari(  it  was
 the  railwaymen  who  were  stand-
 ing  there  on  duty  when  every-
 body  had  left  those  areas  im
 November  last.  I  also  congratulate
 the  Minister  for  the  all-round  im-
 provement  in  the  railways.  Whether
 in  revenue,  in  performance  or  in  any
 other  sphere,  the  work  done  by  the
 railways  is  magnificent,  especially  dur-
 ing  the  emergency,  and  the  railways
 can  be  proud  of  it.

 The  Railway  Minister  also  explain-
 ed  in  a  detailed  manner  what  steps
 the  railways  are  going  to  take  for  the
 Assam  rail  link  to  solve  the  bottle-
 neck  of  railway  transport  to  Assam.
 The  only  better  solution  can  be  a
 broad  gauge  line  between  Calcutta
 and  Assam,  In  the  alternative  there
 should  be  one  metre  gauge  line  also.
 If  there  is  no  broad  gauge  line,  the
 transport  problems  of  Assam  cannot
 be  solved.  Some  preliminary  plan-
 ning  has  been  done  in  this  matter,  but
 greater  tempo  of  work  is  required,  so
 that  these  may  be  completed  in  one
 or  two  years  and  may  not  go  beyond
 that.

 As  far  as  new  lines  are  concerned,
 there  is  one  unanimous  demand  from
 my  State.  Whether  it  is  the  Govern-
 ment  or  the  people,  one  and  all  have
 been  demanding  a  line  between  Lu-
 dhiana,  Chandigarh  and  Jagadhri.  The
 Punjab  Government  has  recommended
 this  line  strongly.  If  you  ask  the  peo-
 ple  of  Punjab,  from  whichever  part
 of  the  State  they  may  come,  they  will
 always  say  that  this  line  should  be
 given.  I  hope  the  Railway  Minister
 will  consider  this  line  and  this  line
 will  be  completed  during  the  third
 Plan,  so  that  the  capital  of  Punjab,
 which  is  going  to  be  one  of  the  most
 beautiful  cities  in  the  whole  of  India,
 will  be  connected  alternaitvely  from
 Kalka  to  Ambala  and  from  Ludhiana
 to  Jagadhri  and  that  would  be  bene-
 ficial  not  only  to  the  capital,  but  to
 the  Punjab  State  as  a  whole.
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 There  is  also  a  secOnd  line.  Al-
 ready  about  l0  years  ago,  the  Railway
 Ministry  decided  to  have  a  line  from
 Hindumalkote  to  Ganganagar.  Though
 0  years  have  passed,  not  much  work
 has  been  done  on  this  line.  Out  of  the
 total  cost  of  Rs.  9]  lakhs,  so  far  only
 Rs.  9  lakhs  have  been  spent  and  this
 year  they  have  provided  only
 Rs,  70,000.  At  this  rate,  I  600  not
 think  this  line  can  be  completed  even
 in  00  years,  The  target  fixed  for  this
 line  is  1966.  But  seeing  the  work  that
 is  being  done  there,  I  do  not  think  any-
 body  can  say  that  this  project  will  be
 completed  in  1966,  Practically  not
 much  work  has  been  done  there.  Very
 little  earth  work  has  been  done.  One
 reason  given  by  Railway  Department
 is  the  alignment  of  the  railway  line.
 That  is  the  most  important  point.  That
 strip  is  Only  two  or  three  miles  from
 Ganganagar  to  Hindumalkot  of  Rajas-
 than  between  Punjab  border  and  Pak-
 istan  border.  In  that  strip  of  two  or
 three  miles  there  is  one  road  and  one
 canal  and  the  alignment  which  the
 Railways  have  given  is  between  the
 cana]  and  the  road.  But  it  will  be
 proper,  due  to  strategic  and  other  rea-
 sons.  Moreover  this  is  a  border  line
 and  when  some  new  work  comes  up
 it  will  not  be  good  to  expose  or  to
 construct  railway  line  within  one  mile
 of  the  international  border,  that  the
 alignment  may  be  done  on  the  other
 side  of  the  canal  in  Punjab  area  where
 it  is  possible.  People  think  that  then
 it  will  be  better  for  all  purposes  and
 there  will  not.be  much  difference.  I
 would  request  the  Railways  to  consi-
 der  this  matter  again  and  also  expe-
 dite  that  project.

 Thirdly,  there  is  another  rail  link
 which  is  half  completed—not  by  the
 Railways  but  by  the  Irrigation  and
 Power  Department.  That  is  the  con-
 nection  between  Makhu  and  Taran
 Taran.  The  distance  between  Feroze-
 pore  and_  Amritsar  is  more  than  20
 miles,  but  if  that  connection  between
 Makhu  and  Taran  Taran  is_  given,
 which  is  only  a  distance  of  20  miles,
 the  distance  between  Ferozepore  and
 Amritsar  remains  practically  half.  Out
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 of  that  distance  of  20  miles,  railway
 line  for  4  or  5  miles  has  already  been
 constructed  by  the  Irrigation  and
 Power  Department  for  constructing  the
 Harika  barrage,  Within  l6  to  20  miles
 of  Harika  barrage  lies  Taran  Taran.
 Either  at  Patti  or  Taran  Taran,  where-
 ver  it  is  convenient,  if  they  connect
 this  line,  the  distance,  as  I  said,  will
 be  practically  half  and  it  will  also
 prove  to  be  a  most  economical  line.
 Also,  when  the  Harika  barrage  was
 constructed,  they  have  made  provision
 for  this  railway  line,  and  I  think  it
 will  be  better  to  take  advantage  of
 that  and  utilise  the  provision  made
 there.

 These  are  the  three  most  important
 lines  which  the  people  of  Punjab,  es-
 pecially  in  the  Ferozepore  and  Amrit-
 sar  Districts,  have  been  asking  for.
 There  is  one  other  request  that  I
 would  like  to  make  to  the  Railway
 Minister  with  regard  to  Ferozepore.
 Ferozepore  is  a  divisional  town.  It  is
 on  the  Pakistan  border.  Economy  of
 that  town  was  affected  very  much  by
 the  partition.  But  after  partition,  I
 am  sorry  to  say,  the  Railways  have
 not  thought  of  constructing  any  quar-
 ters  or  other  amenities  there  which
 may  be  useful  to  them  or  useful  to  the
 public  also.  There  is  a  great  rumour
 that  this  divisional  headquarter  is  go-
 ing  to  be  shifted  from  Ferozepore  to
 Jullundur.  Everybody  contradicts
 that,  but  those  who  say  it  are  mostly
 railwaymen.  I  hope  the  hon.  Railway
 Minister  will  see  that  this  is  not  done.
 As  I  said,  in  that  divisional  town  for
 the  last  five  years  practically  no  quar-
 ters  have  been  built  by  the  railways.
 Railway  should  take  more  interest  in
 that  town.

 Mr.  Deputy-Speaker:  The  hon.
 Member’s  time  is  up.

 Shri  Iqbal  Singh:  Sir,  I  will  take
 only  two  or  three  minutes  more.

 Mr.  Deputy-Speaker:  He  has  al-
 ready  taken  about  ten  minutes.

 Shri  Iqbal  Singh:  As  I  said,  I  will
 conclude  in  two  or  three  minutes.



 2785  Demands

 Mr.  Deputy-Speaker:  If  everybody
 takes  two  or  three  minutes  more,  there
 would  be  no  time  left  for  others.

 Shri  Iqbal  Singh:  I  will  finish  in
 two  minutes.

 I  want  to  make  one  more  request
 and  that  is  with  regard  to  the  Upper
 India  Express  that  runs  between  Delhi
 and  Calcutta.  Most  of  the  Punjabis
 who  reside  in  Calcutta  are  from  the
 Ferozepore  District.  The  Upper  India
 Express  used  to  start  from  Lahore  and
 run  via  Ferozepore  to  Calcutta.  If
 this  train  services  is  extended  up  to
 Ferozepore,  it  will  prove  very  useful.

 Ferozepore  district  is  a  great  cotton
 and  wheat  growing  area.  The  diffi-
 culties  of  the  growers  there  are  that
 when  the  produce  is  brought  to  the
 market  there  are  very  few  wag-
 ons  for  the  traders  to  load  the
 grains  and  cotton.  It  affects  not
 only  the  traders  but  the  growers  also,
 because  once  fhe  goods  are  loaded  in
 the  wagons  they  can  take  money  from
 the  banks.  That  affects  the  price  of
 the  products.  I,  therefore,  specially
 request  the  hon,  Railway  Minister  to
 see  that  sufficient  wagons  are  allotted
 to  that  wheat  and  cotton  producing
 area—Ferozepore  district—when  the
 produce  is  brought  to  the  market.

 Bo  महादेव  प्रसाद  (महाराज  गंज)  :
 सभापति  महोदय,  मैं  रेलवे  मंत्री  जी  का
 ध्यान  प्रस्तुत  चर्चा  के  प्रसंग  में  कुछ
 ऐसी  बातों  की  ओर  आकर्षित  करना  चाहुंगा
 जो  कदाचित  उनके  लिए  छोटी  हों  किन्तु
 हमारे  लिए  श्र  जनता  के  लिए
 वह  बड़ी  हैं।

 हमारी  जो  भी  योजनाएं  चल  रहीं  हैं
 वह  योजनाएं  प्राय:  समाजवादी  हैं।
 समाजवादी  योजनाओं  की  कसौटी  मेरी
 समझ  से  दो  बातों  में  है।  एक  तो,
 उन  योजनाकारों  के  द्वारा  हमारा  ध्यान

 पिछड़े  वर्गों  की  तरफ  कहां  तक  जाता  है
 वह  वर्ग  जो  कि  सामाजिक  और  श्रमिक
 बोर  पर  पिछड़े  हैं,  और  दूसरे,  यह  भी
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 महत्वपूर्ण  है,  कि  जो  पिछड़े  क्षेत्र  हैं,  उनकी
 तरफ  हमारा  ध्यान  कितना  जाता  है  ?

 रोमन,  मझे  यह  कहते  हुए  बड़ा
 खेद  है  कि  हमारी  रेलवे  की  योजनाओं  की
 जो  प्रगति  हुई  है,  इतना  सब  कुछ  होते  हुए
 भी पिछड़े  क्षेत्रों  की  ओर  हमारे  रेलवे
 मंत्रालय  का  ध्यान  नहीं  गया  है।  उदा-

 हरण  केतौर  पर  मैं  अपने  क्षेत्र  की  एक
 बात  पेश  करना  चाहता  हूं।  आनन्द नगर  से
 नौतनवां  का  जो  सैक् दान  है  वह  रेल
 १८८६  में  बिछायी  गयी  थी  श्रील  उस  वक्‍त

 भी  वह  कोई  अच्छी  रेल  नहीं  थी  वह
 सवा  ४१पौंड  को  थी  अब  वह  घिस  घिसा
 कर  मैं  समझता  हूं  कोई  ३२--३३  पौंड
 की  ही  रह  गयी  होगी।  मैंने एक  प्रश्न  आपके;
 सेवा  में  प्रस्तुत  किया  था।  उस  प्रश्न  को
 शायद  आपने  रेलवे  मंत्रालय  को  रैफर
 किया  ब्रोकर  उन्होंने  जो  उत्तर  दिया  उस  उत्तर
 से  स्पष्ट  है  कि  रेलवे  मंत्रालय  ने  यह  आव-
 इयक  समझा  कि  उस  सैक्शन  की  रेल
 को  बदला  जाय  |  लेकिन  आ्रावध्यक  मानते

 हुए  भी  उधर  ध्यान  नहीं  दिया  गया।
 यह  उन  का  उत्तर  है  जो  मुझे  झपकी  तरफ
 से  प्राप्त  हुआ  है  I  उसे  मैं  पढ़  देना  चाहता
 हूं  —

 “The  renewal  of  rails  on  Anand
 Nagar-Nautanwa  Section  of  North-
 Eastern  Railway,  which  was  pro-
 grammed  for  commencement  in
 1960-61  could  not  be  taken  up  due
 to  non-availability  of  50  lbs.  Se-
 cond-hand  rails.

 The  existing  track  of  this  sec-
 tion  laid  with  44  Ibs.  rails  is
 quite  fit  for  the  existing  class  of
 engine  on  the  section  viz,  YL  En-
 gines  (“A”  Group)  of  8  ton  axle
 load,  permitted  to  run  on  this
 section  at  a  speed  of  25  K.M.P.H.

 The  renewal  is  proposed  to  be
 taken  in  hand  with  60  lbs.  R.B.S.
 Rails,  as  soon  as  the  material,
 which  is  being  collected,  is  avail-
 able  at  site”.
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 उस  पत्र  सेदो  बातें  प्रकट  होती  हैं।  एक
 तो  यह  कि  इसकी  आ्रावश्यकता  तो  थी

 किन्तु  इस  आवश्यकता  को  ध्यान  में  रखते

 हुए  भी  वहां  जो  स्थिति  थी  उसको  ठीक
 करने  के  लिए  कोई  और  अच्छा  उपाय  नहीं
 निकाला  गया  बल्कि  स्पीड  को  धीमा
 कर  दिया  गया  ।  हमको  ऐसी  सूचना  मिली
 है  कि  स्पीड  इसलिए  कम  कर  दी  गई
 क्योंकि  अच्छे  इंजन  जाने  से  वहां  खतरा
 हो  जाता  1  मैं  आपको  बतलाऊं  कि  इस
 सैक्शन  में  गाड़ी  १३--१४  मील  की
 रफतार  से  चलत  होते  फिर  यह  इस
 समस्या  का  कोई  हल  तो  नहीं  है।  इस
 सिलसिले  में  मैं  आपसे  निवेदन  करूं  कि

 गह  क्षेत्र  केवल  पिछड़ा  हुआ  ही  नहीं  है
 बल्कि  सामरिक  दृष्टि  से  भी  अपना  महत्व
 रखता  है।  कल  के  समाचारपत्र  में  सुरक्षा
 कौर  समन्वय  मंत्री  का  एक  पत्र  जो  प्रधान

 मंत्री  जाको  लिखा  गया  है  उसकी  चर्चा

 की  है।  उसमें  उन्होंने  सुझाव  दिया  था

 कि  १००  मील  की  बड़ी  लाइन  सिलीगुड़ी
 से  जो  गोपा  तक  बनाई  जाय।  Iristo
 provide  an  effective  rail  link  between
 Assam  and  other  parts  of  the  country.
 जैसा  कि  मैंने  कभी  निवेदन  किया  यह  एक
 ऐसा  क्षेत्र  है ँजिसका  कि  सामग्री  दृष्टि
 सभी  कम  महत्व  नहीं  है।  मैं  निवेदन
 करना  चाहता  हूं  कि  रेल  मंत्रालय  को  इधर
 ध्यान  देना  चाहिए  और  लखनऊ  से  लेकर
 सीधे  सिलीगुड़ी  तक  एक  ऐसी  बड़ी  रेलवे
 लाइन  बिछानी  चाहिए  जिससे  यातायात
 की  जो  दिक्कतें  प्रभी  बीच  में  पेश  होगई
 थीं  वह  फिर  सेपेश  न  हो  सकें।  अब
 रेलवे  मंत्रालय  की  शोर  से  इसका  उत्तर
 बह  दिया  जा  सकता  हैकि  उनके  पास
 साधनों  की  कमी  है।  लेकिन  मुझे  इस
 सम्बन्ध  में  अत्यन्त  दुःख  के  साथ  कहना
 पड़ता  है  कि  जहां  साधनों  को  इस  तरह
 कमी  हो  वहां  इस  प्रकार  के  खर्चे  किये  जाते
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 हैं  जिनकी  कि  कोई  जरूरत  नहीं  है  कौर
 उस  प्रसंग  में  साधनों  की  कमी  की  बात
 जो  कि  उनकी  ओर  से  जवाब  में  कही  जा
 सकती  है,  वह  कुछ  उपयुक्त  नहीं  मालूम
 होती  है।

 खर्चे  के  कार्यक्रम  का  जो  खरीता  हम
 लोगों  को  यहां  पर  मिला  है,  उसमें  हमने
 बहुत  सारी  बातों  को  नोट  किया  है,  लेकिन
 समय  के  अभाव  में  मैं  उन  सबको  पढ़ना
 मुनासिब  नहीं  समझता  हूं

 इस  सदन  में  जब  कोई  रेलवे  लाइन
 बदलने  या  कोई  अन्य  सुविधा  देने  की
 मांग  की  जाती  है,  तो  कहा  जात,  हैकि
 साधनों  की  कमी  है।  हमारे  इलाके  में
 लेहड़ा  नाम-का  एक  स्टेशन  है,  जहां  पर
 बरसात  में  पर्याप्त  शेड  न  होने  के  कारण
 कोई  खड़ा  नहीं  हो  सकता  है।  इसका  कारण
 भी  साधनों  की  कमी  ही  बताया  जाता  है  t
 इसकी  तुलना  में  मैं  आपको  गोरखपुर  की
 एक  बात  बताता  हूं  कि  वहां  पर  अफिसर्ज
 के  लिए  जल-विहार  करने  के  लिए  एक
 स्विमिंग-पुल  बनाने  पर  चौदह  लाख  रुपया
 खर्चे  किया  जा  रहा  है।  अगर  वाकई  साधनों
 की  कमी  है,  तो  उसका  प्रभाव  इस  दिशा

 में  क्यों  नहीं  पड़ता  है?

 इसी  सिलसिले  में  मैं  आपका  ध्यान
 रेलवे  के  टाइम  टेबल  की  तरफ  भी  आकृष्ट
 करना  चाहता  हूं  ।  ऐसा  मालूम  होता  है  कि
 रेलवे  केलो  बड़े  बड़े  झआफिसर्ज  टाइम
 टेबल  बनाते  हैं,  वे  अनासक्त  हो  कर  वह
 काम  करते  हैं।  ऐसा  प्रतीत  होता  हैकि
 शायद  रेलवे  मंत्री  महोदय  की  तरफ  से
 उनको  गीता  का  यह  उपदेश  मिल  गया  है
 कि  “कमंण्येवाधिकारस्ते  मा  फलेषु  कदाचन"

 अर्थात्‌  कर्म  करते  रहो,  उसका  फल  क्‍या
 होगा,  इस  की  चिन्ता  मत  करो।  जेनरल
 टाइम  टेबल  में  जो  खराबियाँ  हैं,  बतौर
 कप  छोड़  दीजिए।  मैं  ग्राहको  यह  बताना
 चाहता  हूँ  कि  नवतनवा  से  गोरखपुर  जो
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 [डा०  महान  व  प्रसाद]

 गाड़ी  आनन्द नगर  से  होकर  कराती  है,  उसको
 आनन्द नगर  में  ढाई  घंटे  तक  जैक  दिया
 जाता  है  और  ५२  मील  की  दूरी  वह  छः
 घंटे  में  तय  करती  है।  उसका  से  वह  द्वेन
 Yo  पर  आती  है  और  नवतनवा  की
 ट्रेन  qo  पर  वहां  से  चलती  है।
 इसलिए  लोग  उसका  वालो  गाड़ी  में  नवतनवा

 'से  उतर  कर  चढ़ते  हैं।  इस  सम्बन्ध  में  मैं
 ने  स्थानीय  अधिकारियों  को  चिट्ठी  लिखी
 और  टेलीफोन  पर  भी  उनसे  बातचीत  की,
 लेकिन  उनके  कान  पर  चूं  तक  नहीं  रेंगती
 है।  इसका  कारण  यह  हैकि  वे  जानते
 हैं कि  हम  ज्यादा  से  ज्यादा  रेलवे  मंत्रो
 महोदय  को  लिखेंगे  ।  रेलवे  मंत्री  उसकी
 रिपोर्ट  उन्हों  आफिसर्स  के  पास  भेज  देंगे
 और  उनका  जवाब  ञ्  जायेगा  ।  अगर  रेलवे
 मंत्री  बड़े  मेहरबान  होंगे,  तो  वह  बता  देंगे
 कि  उन्होंने  रेलवे  अधिकारियों  को  लिखा
 है  और  उनका  जवाब  आ  गया
 है  ।  इस  प्रकार  की  कई  दुखद  घटनायें  हमारे
 सामने  आई  हैं  ।  मैं  ने  रेलवे  मंत्री  जी  को
 कई  पत्र  लिखें  और  उन्हों  ने  उन  पत्रों  को
 अधिकारियों  को  रेफर  किया  ।  उन  अधि-
 कारियों  का  जो  जवाब  आया,  उस  को  मंत्री
 महोदय  ने  हमारे  सामने  रख  दिया  ।

 जो  सामान  मंगाया  जाता  है,  उस  के

 लिए  स्टेशनों  पर  जो  ह्हार्फ़ेज  लगता  हैं,
 मैं  नहीं  समझ  पाता  हूं  कि  किसी  स्टेशन
 पर  न्हाफ़ेज  का  एक  रेट  हो  शरीर  दूसरे
 स्टेशन  पर  दूसरा  रेट  हो  ।  मैं  श्राप  को  बताना
 चाहता  हूं  कि  नवतनवा  स्टेशन  का  व्हाफ़ेज
 का  रेट  आनन्द नगर  के  रेट  से  ज्यादा  है  ।
 जब  इस  वीरें  में  पूछा  गया,  तो  मालूम  हुया
 कि  यह  तो  आफ़िसजञे  का  डिस्क्रिप्शन  है  कि
 वे  किसी  स्थान विशेष  की  स्थिति  को  ध्यान
 में  रख  कर  व्हार्फेज  को  निश्चित  करें  ।
 मैं  समझता  हुं  कि  इस  प्रकार  की  कोई  नीति
 रखना  बड़ा  खतरनाक  है  ।  जहां  पर  व्यापारी
 झाफ़िसर्ज  को  खुश  कर  लेंगे,  उन  को  मना
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 लेंगे,  वहां  पर  जिस  तरीके  से  काम  हो  सकेगा,
 दूसरे  स्टेशनों  पर  वैसे  नहीं  हो  सकेगा  ।

 अगले  वर्ष  के  लिए  जो  कुछ  योजना
 हमारे  सामने  है,  उस  में  हम  को  रेलवे  मंत्रालय
 की  संकुचित  दृष्टि  दिखाई  पड़  रही  है  ।
 इस  सदन  में  और  बाहर  भी  बाढ़  के  बारे
 में  बहुत  चर्चा  हो  चुकी  है  ।  प्रधान  मंत्री  जी
 ने  इस  सदन  का  ध्यान  इस  बात  की  तरफ़
 झ्राकषित  किया  था  कि  बाढ़  को  रोकने  के
 जो  उपाय  हैं,  उन  को  प्रयोग  में  लाया  जाये,
 लेकिन  एक  हल  यह  है  कि  रेलवे  के  पुलों  में

 सुधार  होना  चाहिए  ।  मुझे  अफ़सोस  के
 साथ  कहना  पड़ता  है  कि  रेलवे  मंत्रालय
 ने  इस  ओर  ध्यान  नहीं  दिया  है.  और  कहीं
 शायद  कोई  ध्यान  दिया  गया  हों,  लेकिन
 कम  से  कम  हमारे  क्षेत्र  में  तो  इस  ओर  कोई
 ध्यान  नहीं  दिया  गया  है  ।

 मैं  चाहता  हुं  कि  आनन्द नगर  और
 नवीनता  लाइन  पर  उदितपुर  में  एक  हाल्ट-
 स्टेशन  बनाने  की  दिशा  में  कार्यवाही  की
 जाये  |  दुबली  लाइन  पर  खुशहालनगर  का
 जो  हालूट  स्टेशन  हैँ,  वह  अच्छा  काम  कर

 रहा  है  ।  इस  लिए  उस  को  रेगुलर  बनाया
 जाये  ।

 आपने  जो  मुझे  समय  दिया  है,  उस  के
 लिए  मैं  धन्यवाद  देता  हूं  ।

 Shrimati  Jyotsna  Chanda  (Cachar):
 Mr.  Deputy-Speaker  while  I  rise  to
 support  the  demands  for  railways,  I
 express  my  high  appreciation  for  the
 railway  authorities,  who  fared  so  well
 during  the  gtate  of  emergency.

 I  would  like  to  make  a  few  submis-
 sions  regarding  the  North  East  Fron-
 tier  Railways.  The  hon.  Railway  Min-
 ister  has  stated  during  the  course  of
 his  speech  that,  continuous  attention  is
 being  given  to  the  North  Eastern  Rail-
 ways.  I  would  suggest  that  the  Rail-
 way  Ministry  and  the  Railway  Board
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 should  not  only  give  continuous  atten-
 tion  but  should  take  immediate  deci-
 sion  regarding  the  North  East  Frontier
 Railways.  As  is  well-known  to  this
 august  House,  the  communication  and
 transport  system  of  Assam  are  very
 bad  and  it  is  cut  off  from  the  rest  of
 India.
 44°26  hrs,

 .
 [Surr  THIRUMALA  Rao  in  the  Chair]

 So,  I  would  request  the  authorities
 to  extend  the  broadgauge  line  from
 Siliguri  to  Amingaon.  I  think  there
 is  a  proposal  and  a  survey  has  already
 been  made  up  to  Alipore  Duar.  There-
 fore,  I  would  request  them  to  extend
 it  up  to  Amingaon.  During  the  Chin-
 ese  aggression  all  the  cargo  boats
 were  held  up  in  Pakistan  due  to  the
 strike  of  the  joint  steamer  companies.
 So,  we  should  not  give  such  a  chance
 to  the  joint  steamer  companies  to  put
 us  into  difficulties  while  taking  the
 cargo  from  Calcutta  to  Assam  through
 that  route.  We  shall  have  to  depend
 upon  our  own  transport  and  commu-
 nication.  Thege  is  every  apprehen-
 sion  of  a  renewed  Chinese  aggression.
 So,  we  have  to  see  to  it  that  the  move-
 ment  of  foodstuffs  and  other  essential
 articles  for  the  military  and  also  for
 the  civilian  population  ‘is  (carried
 through  our  own  railway  communica-
 tion.

 It  will  not  be  out  of  context  in  this
 connection  to  mention  that  the  rau-
 way  line  should  be  extended  up  to
 the  foothills  of  Manipur  and  also  to
 the  foothills  of  Mizo  district.  I  would
 urge  upon  the  Government  to  take  up
 the  survey  of  these  two  routes  imme-
 diately  so  that  by  the  end  of  the  Third
 Plan  the  construction  of  these  rail-
 way  lines  could  be  taken  up.

 I  have  received  one  memorandum
 very  recently  from  the  All-India
 Manufacturers  Organisation,  Tinsukia,
 Assam,  regarding  the  insufficient  allot-
 ment  of  wagons  resulting  in  hold  up
 of  goods  in  transit.  I  would  request
 the  Government,  rather  the  railway
 authorities,  to  look  into  the  matter  and
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 see  to  it  that  goods  which  are  carried
 by  the  wagons  are  taken  to  the  desti-
 nation  without  keeping  them  in  tran-
 sit  which  gives  opportunities  for  theft
 and  pilferage,  resulting  in-  loss  of
 money  to  the  railways  because  they
 have  to  pay  huge  amounts  as  compen-
 sation.
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 Very  recently,  the  railways  have
 introduced  the  Assam  Mail  from  Ba-
 rauni  to  Dibrugarh.  But,  then,  the  suf-
 ferings  of  the  travelling  public  are  so
 much  that  even  passengers  from  the
 stations  nearby  could  not  get  accom-
 modation  in  that  train.  Before  the
 introduction  of  the  Assam  Mail,  these
 were  through  coaches  from  _  Silchar
 and  Karimganj  to  Pandu.  Now  that
 has  been  stopped.  But  the  authorities
 have  not  given  any  consideration  to
 the  passengers  who  are  coming  from
 Silchar,  Mizo  district  or  from  Karim-
 ganj  who  have  to  entrain  the  Assam
 Mail.

 I  would  request  that  some  seats
 should  be  allotted  to  the  passengers
 for  that  area.  In  this  regard  we  have
 been  moving  the  authorities  for  some-
 time.  Unless  and  until  there  are
 through  coaches  run  from  Silchar-
 Karimganj  to  Barauni,  or  up_  to
 Gauhati  at  least,  the  .people  there
 will  be  put  to  great  inconvenience.
 Assam  Mail  being  the  only  through
 train  from  Barauni  to  Dibrugarh  it  is
 so  much  over-crowded,  and  I  would
 suggest  that  a  janata  train  may  be
 introduced  as  soon  as_  possible  to
 relieve  the  sufferings  of  the  passengers,

 One  more  suggestion  that  I  would
 like  to  make  is  this.  The  authorities
 should  consider  the  question  of  reha-
 bilitating  the  eroded  and_  landless
 people  on  both  sides  of  the  railway
 line,  so  that  the  Naga  hostiles  do
 not  have  a  chance  to  raid  the  trains
 or  sabotage  the  railway  line.

 With  these  words  I  support  the
 Demand.

 श्री  कल्याण  (देवास)  सभापति
 महोदय,  मैं  रेलवे  मंत्री  का  ध्यान  दो  चार
 बातों  की  तरफ  दिलाना  चाहता  हूं  ।
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 मध्यप्रदेश  के  अधिकांश  क्षेत्र  के  अन्दर
 रेलवे  की  बहुत  कमी  है  ।  अगर  सरकार

 उस  क्षेत्र  में  रेलवे  लाइन  डाले  तो  करोड़ों
 रुपये  की  आमदनी  हो  सकती  है  ।  निमाड़
 क्षेत्र  में  जो  आदिवासी  रहते  हैं  उन  को
 रेल  तक  जाने  के  लिए  दाएं  या  बाएं  सौ  मील
 जाना  पड़ता  है  ।  मेरा  सुझाव  है  कि  खंडवा
 से  दाहोद  तक  एक  लाइन  डालनी  चाहिये
 ताकि  आदिवासियों  को  लाभ  पहुंच  सके  ।
 उस  क्षेत्र  में  कपास  और  मूंगफली  ज्यादा

 होती  है  ।  ग्राम  वहां  रेलवे  लाइन  हो  जाय
 तो  वहां  की  जनता  को  बड़ी  सुविधा  हो
 सकती  है  ।

 इसी  प्रकार  देवास  क्षेत्र  में  एक  लाइस
 देवास  से  सोनकछ,  हाट  पीपलिया,  वागली,
 खाते  गांव,  कन्नौद,  मेनवारा  होती  हुई  हरदा
 जा  कर  मिल  जानी  चाहिए  ।  इस  से  भी
 सरकार  को  काफी  आमदनी  हो  सकती

 है

 रेलवे  स्टेशनों  पर  जो  जनता  को  रेलवे
 कर्मचारियों  द्वारा  परेशानी  होती  हे  उस
 का  मैं  कुछ  उल्लेख  करना  चाहता  हूं  ।  उज्जैन
 के  मालगोदाम  पर  व्यापारियों  को  वेतन
 खाली  करने  के  लिए  बहुत  कम  समय  दिया
 जाता  है  ।  उन  से  कहा  जाता  है  कि  तुम  को

 एक  घंटे  में  खाली  करना  हूँ  ।  एक  घंटे  में
 खाली  नहीं  हो  पाती  तो  उन  के  ऊपर  दबाव
 डाला  जाता  हूँ  पर  यदि  कर्मचारियों  को  दस

 पांच  रुपये  दे  दिए  जायें  तो  कभी  भी  खाली

 कर  सकते  हैं  ।  इस  बारे  में  मैं  ने  व्यक्तिगत

 रूप  से  रेलवे  मंत्री  जी  को  पत्र  दिया  ।  उस

 का  उत्तर  आया  था  कि  जांच  कर  रहे  हैं  ।

 परन्तु  अभी  तक  कुछ  हुआ  नहीं  ।  एक  पत्र

 मैं  न ेजनरल  मैनेजर  को  भी  भेजा  था,  लेकिन

 दो  महीने  हो  गए  उस  का  कोई  उत्तर  नहीं
 आया  है  ।

 शक  साननौय  सदस्य  :  वहां  से  तो जवाब «

 आता  ही  नहीं  ।

 MARCH  7,  968  for  Grants—Railways  2794

 एक  साधनों  सदस्य  :  वहां  का  तो
 स्टैड डे  ६  महीने  का  है  ।

 श्री  कछवाय  :  जब  पालियामेंट  के  एक
 मेम्बर  के  पत्र  का  जवाब  देने  में  वे  इतना
 समय  लगाते  हैं  तो  साधारण  व्यक्तियों  को
 कितनी  कठिनाई  होती  होगी  इस  का  अनुमान
 मंत्री  महोदय  लगा  सकते  हैं  ।

 एक  गाड़ी  भोपाल  से  अहमदाबाद  के
 लिए  सवा  नौ  बजे  चलती  है  ।  लेकिन  यह
 सात  सात,  आठ  पाठ  घंटे  लेट  हो  जाती
 हैँ  शौर  यह  ११७  मील  का  टुकड़ा  हैँ  ।  इस
 सम्बन्ध  में  कई  बार  शिकायतें  की  गयीं  लेकिन

 कुछ  सुनवाई  नहीं  होती  ।  इस  कारण  उस
 क्षेत्र  के  मुसाफिरों  को  बड़ी  परेशानी  होती
 है  मंत्री  महोदय  को  इस  ओर  ध्यान  देना
 चाहिये  कि  गाड़ी  समय  पर  चले  ।

 उज्जैन  और  भोपाल  के  बीच  में  कुछ
 नए  स्टेशन  बने  हैं  ।  उन  को  बने  दो  साल

 हो  गए  हैं  लेकिन  वहां  टिकर  मिलने  की  व्यवस्था
 नहीं  है  और  न  गाड़ी  वहां  रुकती  है  ।  पैसिजर
 परेशान  हैं  ।  उन  स्टेशनों  को  बने  दो  साल  हो
 गए  लेकिन  उस  क्षेत्र  की  जनता  को  उन  से
 कोई  लाभ  नहीं  मिल  रहा  ।  ग्रामीण  इन  के
 बनाने  का  क्‍या  मतलब  है  |

 इस  सम्बन्ध  में  एक  बात  और  कहना
 चाहता  हूं  कि  इस  गाड़ी  को  भोपाल  से  रतलाम
 तक  या  अ्रहमदाबाद  तक  एक्सप्रेस  बनाया
 जाये  जोकि  बीच  में  न  रुके  जिस  से  जनता
 को  काफी  ल।भ  मिल  सके  ।

 मध्यप्रदेश  म  ऐसे  बहुत  से  क्षेत्र  हें  जहां
 कि  रेलवे  का  होना  अत्यन्त  श्रावदयक  है  ।
 पर  मेरी  समझ  में  नहीं  आता  कि  मध्य  प्रदेश
 की  तरफ  ऐसा  दुलंक्ष्य  क्यों  किया  जाता  है
 ar  क्षेत्रों  में,  जोर  प्रान्तों  में  अनेकों  नई
 लाइन  डाली  गयी  है  लेकिन  मध्यदेश  में

 ऐसा  देखने  को  नहीं  मिलता  कि  कहीं  नई
 लाइन  डाली  जा  रही  हो  ।



 2795  Demands

 एक  माननीय  सदस्य:  श्राप  मध्य  में  है
 इसलिए  ।

 श्री  कछवाय  :  मध्य  में  रहने  का  यह
 अर्थ  द  नहीं  है  कि  वहां  की  जनता  को  लाभ
 से  चित  रखा  जाय  |  हमारी  सरकार  का  तो
 यह  कहना  है  कि  सब  को  बराबर  सहूलियत
 मिलनी  चाहिये  ।

 हमारी  सरकार  ने  देश  की  जनता  को
 फर  क्लास,  सेकंड  क्लास  और  थई  कतार
 में  बांट  रखा  हैं  ।  थई  क्लास  में  गरीब  लोग

 हैं  जो  मजदूरी  कर  के  अपना  पेट  भरते  है  ।
 उन  के  बच्चे  भूखे  रहते  है  और  वह  उन  का
 बराबर  पालन  नहीं  कर  पाते  हैं  उज्जैन  की
 बाई  दिशा  में  एक  मजदूर  बस्ती  है  जहां  के

 मजदूर  मिल  में  काम  करने  जाते  हूँ  ।  भ्रमर  वे

 पुल  पर  से  हो  कर  जाएं  तो  उन  को  तीन  चार
 मील  का  रास्ता  &  करना  होता  है  1  इसलिए
 वे  रेलवे  लाइन  पार  कर  के  अपने  काम  पर
 जाते  है।  ऐसा  करने  में  उन  का  बड़ा  चक्कर
 बच  जाता  है  ।  इस  कारण.  हर  साल  दो  तीन

 दुर्घटनाएं  हो  जाती  हूँ  ज़ोर  मजदूर  मर  जाते

 है  श्लोक  फिर  उन  के  बच्चों  की  संभाल  करने
 वाला  कोई  नहीं  रहता  ।  इस  स्थान  पर  एक
 पुल  बनाना  चाहिये  1  इस  के  लिए  अनेक  बार
 शिकायत  की  जा  चकी  हे  ।  मैं  श्राप  का
 ध्यान  इस  ओर  दिलाना  चाहता  हुं  ।

 उज्जैन  के  रेलवे  कर्मचारियों  के  लिए
 एक  कालोनी  बनाई  गई  है  जोकि  ॥  मंजिली
 है  ।  बरसात  के  दिनों  में  नीचे  की  मंजिल  सें
 दो  दो  तीन  तीन  दिन  तक  पानी  भरा  रहता
 है श्रौर  लोग  दूसरी  जिल  पर  रहते  हैँ  ।  तो
 मेरा  निवेदन  है  कि  इस  ओर  ध्यान  देना
 चाहिए  और  कर्मचारियों  क ेलिए  और  मकान
 बनाने  चाहिएं  कौर  जो  मकान  बने  है  उन  में
 ऐसी  व्यवस्था  होनी  चाहिए  कि  पानी  न
 भरे  कौर  नगर  यह  नहीं  हो  सकता  तो  उन
 के  लिए  दूसरे  स्थान  पर  मकान  बनाने  की
 व्यवस्था  की  जाय  |
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 ये  सब  बात  हम  यहां  कहते  है  ग्रौर  मंत्री
 महोदय  सुनते  हैं  लेकिन  कुछ  होता  नहीं,  यह
 कहावत  चरि ताय  होती  है  कि  हाथी  निकल
 जाता  है  शौर  कुत्ते  भोंकते  रहते  हैं  -  हम  जो
 कुछ  भी  कहें  लेकिन  करना  वही  है  जो  सोच
 रखा  है  ।  ऐसा  नहीं  होना  चाहिए  ।  हम  इस
 ओर  शाप  का  विशे  ध्यान  दिलाना  चाहते  हैं।
 हम  उस  क्षेत्र  से  आते  हैं  श्लील  मजदूरों  के  क्षेत्र
 से  आते  है  ।  वे हम  से  शिकायत  करते  है  और
 हम  स्वयं  जा  कर  उन  की  अवस्था  देखते  हैं
 और  फिर  आप  को  बतलाते  हैं  7  सही  बात
 स्वयं  देखने  के  बाद  आप  के  सामने  रखते  है  ।
 इसलिए  हमारी  बातों  पर  बराबर  ध्यान
 देना  चाहिये  ।
 Shri  Bhagwat  Jha  ‘Azad:  Mr.

 Chairman,  I  am  grateful  to  the  Rail-
 way  Minister  for  the  assurance  that
 he  would  look  into  the  suggestion  that
 I  and  some  of  our  other  friends  gave,
 that  the  arbitrary  increase  in  the
 freights  should  be  substituted  by  a
 rational  approach  based  on  a  study
 of  the  cost  structure  which  may  reflect
 the  full  policy  of  transportation.

 On  the  Demands  I  would  try  to
 highlight  a  few  smal]  points  which
 mainly  concern  the  Eastern  Railway,
 and  the  first  thing  is  this.  In  the  pre-
 sent  emergency  I  would  not  repeat  my
 demand  which  I  used  to  make  in  the
 First  Parliament  regarding  the  ten-
 sion  of  the  Bhagalpur-Mandav  Hill
 line  towards  the  coal  areas.  in
 South  Bihar,  because  I  know  that
 it  is  not  possible.  But  I  would
 suggest  one  thing.  On  _  thig  rail-
 way  line  the  distance  between  two
 stations  ig  nowhere  more  than  five
 kilometres  except  between  Dhoni  and
 Tikani  where  the  distance  is  about  0
 kilometres,  that  is,,  just  double  the
 usual  or  normal  distance  between  two
 stations  on  this  line.  This  line  was
 dismantled  during  the  war  but  before
 that  there  was  a  station  at  Sanjha  and
 that  has  not  yet  been  restored.  So,  I
 would  request  him  kindly  to  have  a
 halt  between  Dhoni  ang  Tikani  the
 distance  between  which  is  ten  kilo-
 metres.
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 [Shri  Bhagwat  Jha  Azad]
 Secondly,  I  have  already  forwarded

 almost  every  month  or  every  fortnight
 petitions  based  on  facts  and  figures
 to  the  General  Manager,  Eastern  Rail-
 way,  about  converting  Ekchari  halt
 into,a  station,  I  have  myself  looked
 into  the  receipts  of  the  different  small
 stations  which  have  been  converted
 from  halts  and  I  must  say  that  com-
 pared  to  them  Ekchari  which  is  at
 present  a  halt  is  giving  much  more
 revenue  to  the  Railways.  Therefore  I
 would  suggest  that  this  halt  may
 kindly  be  considered  for  transforming
 into  a  full-fieldged  station.  I  suggest
 this  knowing  full  well  that  possibly
 the  Railways  will  have  surplus
 revenue  than  what  the  cost  entails
 even  during  this  emergeny.

 Thirdly,  I  would  request  that  the
 southern  platform  of  Bhagalpur  which
 is  an  important  station  on  the  Eastern
 Railway  should  be  covered.  No  doubt,
 the  Railways  have  been  good  enough
 to  give  it  a  good  look  and  a  little  more
 space  about  a  year  and  a  half  ago.
 The  southern  platform  which  is  a  long
 one  shoulg  be  covered.  Only  a  very
 small  portion  of  it  is  covered.  So,
 Jet  there  be  a  shelter  and  shade  on  this
 platform  also  in  these  days  of  boom
 for  the  Railways  when  they  are
 getting  Rs.  3l  crores  of  surplus.

 For  a  long  time  the  Railways  are
 trying  to  investigate  into  the  possibi-
 lity  of  having  a  halt  at  Mamalkha  bet-
 ween  Sabour  and  Ghogha_  which  is
 after  Bhagalpur.  In  the  last  Railway
 Budget  debate  I  had  referred  to  this
 and  some  of  our  friends  had  been  there
 to  look  into  the  matter.  But  I  am
 told  that  when  they  visited  the  place,
 in  the  absence  of  any  proper  repre-
 sentation  to  them  as  I  presume  and
 understand  from  some  of  my  friends
 of  the  locality,  possibly  the  case  could
 not  be  properly  put.  I  would  request
 that  this  may  kindly  be  looked  into.
 A  halt  at  Mamalkha  between  Sabour
 ang  Ghogha  is  justified.

 The  hon.  Minister  has  said  that  if
 we  siy  about  the  foot-bridge,  possi-
 bly  we  have  to  pay  from  the  munici-
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 pality  and  other  things.  There  is  an
 overbridge  at  Colganj  to  connect  the
 two  platforms.  On  one  side  this  over-
 bridge  is  extended  upto  the  bazar
 aurea  from  where  people  can  come;
 but  at  the  other  end  it  is  not  extend-
 ed.  One  end  is  open;  the  other  is  not.
 I  only  request  that  the  other  end
 may  also  be  opened  so  that  people
 living  on  the  southern  —  side  of  the
 platform  may  also  have  an  easy
 approach  to  the  other  side.  Of  course,
 I  have  received  the  reply  in  the  usual
 way  as  we  always  get  from  the  Rail-
 way  Ministry.  But  I  would  again  urge
 that  this  be  lookeg  into.  I  would  like
 to  say  to  the  hon.  Minister  and
 through  him  to  his  officer-friends  in
 the  Official  Gallery  that  we  also  get
 a  lot  of  grievances,  presumably  at
 three  or  four  places  I  try  to  screen
 them  and  forward  only  such  of  our
 demands  which  can  possibly  be  met
 ‘by  the  Railways  within  a  very  little
 amount  of  expense.  Therefore  this  is
 a  case  where  they  should  not  have
 given  the  usual  emphatic  ‘No’  but
 should  have  considered  it  sympathe-
 tically.  I  hope  even  now  that  it  will
 be  considered  and  at  Colganj  the
 overbridge  will  be  opened  at  the
 southern  end  also.

 I  have  only  these  few  points  to
 make.  I  hope  these  four  or  five  points
 which  I  have  made  will  be  considered
 sympathetically.  Also,  some  catering
 arrangement  may  be  tried  at  Sultan-
 ganj  station  which  is  just  half  an
 hour’s  run  from  Bhagalpur.  I  hope
 that  these  points  will  be  looked  into
 and  considered  sympathetically.  They
 would  not  entail  much  heavy  ex-
 penditure  if  they  are  implement-
 ed  in  the  light  of  the  expenditure
 on  the  Railways  on  other  fronts.  It
 is  a  legitimate  grievance  of  the  people
 and  it  will  add  something,  ig  not  more,
 to  the  Railway  exchequer.

 sti  न०  90  यादव  (सीतामढ़ी)  :  सभा:
 पति  महोदय,  आप  ने  कुमे  डिमांड  पर  बोलने
 का  जो  अवसर  दिया  उस  के  लिये  मैं  सब  से

 पहले  श्राप  को  धन्यवाद  देता  हुं  ।  इस  के  बाद  मैं
 रेलवे  कर्मचारियों  को  धन्यवाद  दू  गा  जिन्हों  ने
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 कि  इस  इमरजंसी  पीरिएड  में  दित  रात  परिश्रम
 कर  के  लड़ाई  का  सामान  आदि  जा  जहां  भेजना
 था  उसे  उन्हों  ने  तुरन्त  भेजा  ।  इस  के  लिए

 बधाई  के  पात्र  हैं  ।

 श्रीमन्‌,  मैं  उस  क्षेत्र  से  ता  हुं--सीता-
 मढ़ी  के  संसदीय  क्षेत्र  से,  जोकि  हिन्दुस्तान  में
 एक  महत्वपूर्ण  जगह  है  ।  सीतामढ़ी  वह  जगह  है
 जहां  सीता  जी  की  जन्मभूमि  है  मां  सीता  की

 जन्मभूमि  होने  के  कारण  हिन्दुस्तान  के  ॥  नहीं
 विदेशों  के  लोग  भी  सीतामढ़ी  पाया  जाया
 करते  हैँ  |  इस  सीता  माता  की  जन्मभूमि  में
 अभी  तक  इस  स्टेशन  पर  शेड  नहीं  बनाया।  गया
 है  जिस  से  वहां  के  या  यों,  एक  देश  के  तीर्थ-
 यात्रियों,  को  काफ़ी  तकलीफ़  हुआ  करती  है।
 यह  भारत  का  एक  प्रसिद्ध  तीर्थस्थान  है  ।

 इस  के  साथ  ही  साथ  वहां  साल  में  गे बहुत
 बड़े  धार्मिक  मेले  लगते  है  ।  एक  चैत्र  में  राम-
 नवमी  के  अवसर  पर  दौर  दूसरा  व्याहपंचमी
 के  अ्रवसर  पर  अगहन  में  मेला  जुटता  है  जिस  में
 बिहार  के  ही  नहीं  वरन  देश  के  दूसरे  राज्यों  से
 भी  लोग  सीतामढ़ी  आते  है  ग्रोवर  लाखों  की
 संख्या  में  लोग  मेले  में  आते  जाते  है  1  उस  मौके
 पर  अभी  जो  एक  थई  क्लास  वेटिंग  रूम  है  वह
 बहुत  ही  छोटा  है  a  आपसे  निवेदन  है  कि  वहां
 सीतामढ़ी  जो  सबडिविजन  का  मुख्यालय  है
 में  क्लास  के  सेंजसं  के  लिए  बहुत  बड़ा
 हाल  होना  चाहिये  जिस  में  कम  से  कम  उस
 मेले  के  अवसर  पर  हज़ारों  यात्री  उस  में  शरण
 ले  सर्क  और  रात्रि  में  विश्राम  कर  सकें  |

 सीतामढ़ी  शहर  दो  भाग  में  विभक्‍त  है,
 उत्तर  शरीर  दक्षिण  ।  हर  एक  साल  दो,  चार
 यात्री  और  शहर  के  व्यापारी  लोग  माल गु दाम
 में  जाते  हैं  व ेइंजन  से  कट  जाया  करते  हैं।  इस
 साल  भी  दो  महीने  पहले  सीतामढ़ी  का  एक
 व्यापारी  अपने  व्यापार  के  सिलसिले  में

 मालगुृदाम  में  गया  था  |  जब  वह  अपने  घर
 शा  रहा  था,  यकायक  इंजन  स्टेशन  पर  भरा

 पहुंचा  कौर  वहीं  उस  से  कट  कर  उसका
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 प्राणी-त  हो  गया  ।  इसलिए  मैं  रेलवे  मंत्री
 महोदय  से  मेरा  निवेदन  है  कि  वहां  पर  एक
 औझोवरब्रिज  निर्माण  करा  देने  की  छुपा  करें  ।

 इस  के  बाद  श्रीमन्‌,  बे रंगीनियां  एक  बहुत
 बड़ा  व्यापारिक  स्थान  हैं  बेरगीनिया  से  क़रीब
 एक  मील  की  दूरी  पर  हमारे  नेपाल  का  राज्य

 शुरु  होता  है  7  उस  वैरगीनिया  स्टेशन  से  गौर
 बाज़ार  जोकि  नेपाल  राज्य  का  डिस्ट्रिक्ट  हैड-
 क्वार्टर  है,  बहुत  से  पैसेंजर्स  नेपाल  उसी  रास्ते
 से  जाते  हैं  1  वहां  भी  भ्र भी  स्टेशन  पर  कोई  शौक

 नहीं  बना  हुआ  है  ।  इसलिए  जहां  अपने  देश  के
 यात्रियों  को  तो  तकलीफ  है  ही,  हमारे  बे  यात्री
 जोकि  उस  रास्ते  से  बेर कीनिया  हो कर  नपाल
 आते  जाते  हैं,  उन्हे  भी  बड़ी  तकलीफ  होती  है  ।
 इसलिए  निवेदन  है  कि  वहां  भी  प्लेटफार्म  पर
 बैड  होना  चाहिए  और  रेलवे  लाइन  पर  एक
 झोवरब्रिज  होना  चाहिए  ।  चूंकि  वेरगीनिया
 शहर  भी  दो  भागों  में  बंटा  हुआ  है  इसलिए
 वहां  भी  एक  ओवरब्रिज  होना  चाहिये  ।

 इस  के  बाद  श्रीमन्‌,  ढंग  स्टेशन  पर  एक

 मालगुदाम  क़रीब  ६  महीने  से  बना  हुआ  है  |

 इस  के  बाद  ढंग  स्टन  क़रीब  ६  महीने
 से  बन  कर  तैयार  है  ।  निवेदन  है  कि  वहां
 जितनी  जल्दी  हो  टिकटघर  का  प्रबन्ध  होना
 चाहिए  4  गाड़ी  उस  स्टेशन  पर  रूकनी  चाहिए
 जिस  से  उस  इलाके  के  लोगों  को  सुविधा  हो
 सके  ।

 बैरगनिया  और  ढेग  स्टेशन  के  बीच  में
 वर्षा  के  दिनों  में  रेलव  लाइन  टूट  गईं  थी  |  रेलवे
 की  ओर  से  लाखों  रुपये  खर्च  करने  पर  जो

 बागमती  की  पुरानी  धार  है  उस  पुरानी  धार

 को  रेलवे  की  ओर  से  नई  धार  को  पुरानी  धार
 की  ओर  लाना  चाहा  था,  लाखों  रुपये  खर्च  होने
 के  बाद  भी  इस  बार  फिर  वह  रेलवे  बांध  टूट
 गया  और  वह  बागमती  नदी  रेलवे  लाइन  तोड़ती

 हुई  फिर  जागे  बहु  गई  ।  इसलिए  मेरा

 निवेदन  है  कि  वह  रेल  बांध  जोकि  टूट  गया  हूं
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 उसे  फिर  बनाना  चाहिये  जिस  से  बागमती
 नदी  अपनी  पुरानी  घारा  में  चली  आये  |  उस
 बांध  की  फिरसे  मरम्मत  होनी  चाहिये  ।

 श्रीमन्‌,  ढेग  स्टेशन  पर  करीब  ६  महीनों  से
 एक  मालगुदाम  बन  कर  तैयार  है  लेकिन
 रेलवे  अधिकारियों  के  द्वारा  ब  कहा  जा  रहा
 है  कि  यहां  से  वह  मालगोदाम  तोड़  कर  फिर
 किसी  दूसरे  स्टेशन  पर  ले  जाया  जायेगा  मेरा
 निवेदन  है  कि  माल गु दाम  को  यहां  रहना
 चाहिये  क्‍योंकि  यह  व्यापार  बंग  एक  केन्द्र
 स्थान  है  ।  मेरा  निवेदन  यह  है  कि  ढंग  स्टेशन
 भी  व्यापार  का  एक  बहुत  बड़ा  केन्द्र  है।  मक्का
 शर  धान  इस  इलके  में  काफ़ी  होता  है  ।
 इसलिए  मेरा  निवेदन  है  कि  ढेंग  स्टेशन  पर  जो
 माल-गोदाम  बन  कर  छः:  महीने  से  तैयार  ह॑,
 'उस  को  वहीं  पर  रहने  देना  चाहिये  ।

 सीतामढ़ी  और  वाजपट्टी  स्टेशनों  के  बीच
 भास रम् राम  में  जो  रेलवे  हाल्ट  पिछले  |:  महीनों
 से  बन  कर  तैयार  है,  वहां  भी  गाड़ियां  रुकनी
 चाहिए,  जिस  से  वहां  के  यात्रियों  को  सुविधा
 हो  सके  ।  सीतामढ़ी  से  कलकत्ता  जाने  वाली
 जो  यात्री  हैं,  उन  के  लिए  अभी  तक  कोई

 सुविधाजनक  गाड़ी  नहीं  है  ।  लोग  ७  बजे

 सुबह  सीतामढ़ी  से  जाते  हैं  और  एक  बजे

 समस्तीपुर  पहुंचते  हैं  7  लगभग  साढ़े  तीन  घंटे

 ठहरने  के  बाद  उन  को  कलकत्ता  के  लिए  गाड़ी
 मिलती  है  ।  मेरा  सुझाव  है  कि  दिन  के  ११
 और  १२  बजे  के  बीच  में  कलकत्ता  के  लिये
 नरकटियागंज  से  सीतामढ़ी  होते  हुए  एक  गाड़ी
 चलाई  जाये,  जिस  से  सीतामढ़ी,  उत्तर  बिहार
 कौर  नेपाल  राज्य  के  गौर  बाज़ार  कौर  मलंगवा,
 जोकि  नेपाल  के  डिस्ट्रिक्ट  हेडक्वार्टर  हैं,  के
 लोगों  को  कलकत्ता  त्यादि  जाने  में  सुविधा
 हो  सके  ।

 १६४७  से  पहले,  (आज़ादी  से  पहले):
 रेलवे  अधिकारियों  के  द्वारा  सोमवार  से

 मुजफ्फरपुर  वाया  सीतामढ़ी  ५६  मील  नई
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 रेल  लाइन  बिछाने  का  सभी  काम  हो  गया
 था  ।  डीमाकशन  बौर  सर्वेक्षण  भी  हो  गया
 था  और  पत  र  के  पोल  भी  कहीं  कहीं  गाड़
 दिये  गये  थ  ।  लेकिन  अभी  तक  उस  लाइन  का
 निर्माण  नहीं  हो  सका  है,  जिस  के  प्रभाव  में
 सीतामढ़ी  के  इलाके  के  लोगों  और  नेपाल
 राज्य  के  लोगों  को,  जोकि  पटना  शोर  मुज़फ्फर-
 पुर  जाते  हैं.  ३७  मील  की  दूरी  तय  करने  के
 लिये  सीतामढ़ी  श्र  समस्तीपुर  हो  कर

 मुजफ्फरपुर  पहुंचना  पड़ता  हैँ,  जिस  में  आठ
 घंट  का  समय  लग  जाता  है  और  १००  मील
 की  दूरी  तय  करनी  पड़ती  है  7  इसलिए  सोन-
 वर्षा  से  मुजफ्फरपुर  वाया  सीतामढ़ी  तक  एक
 रेलवे  लाइन  बनाई  जानी  चाहिये,  जिस
 का  सर्वेक्षण  पहले  ही  हो  चुका  हैं  ।

 रीगा  और  ढंग  स्टेशनों  के  बीच  में  मोहनी-
 मंडल  पर  एक  हाल्ट  स्टेशन  होना  चाहिए  ।
 उस  का  सर्वेक्षण  हो  चुका  है  और  बहुत  दिनों
 से  उस  की  जांच-पड़ताल  हो  रही  है  ।  रेलवे
 अधिकारियों  के  द्वारा  यह  कहा  जा  रहा  है  कि

 बहुत  जल्दी  ही  वह  हाल्ट  बनेगा  ।  मेरा
 निवेदन  है  कि  यहां  भी  एक  हाल्ट  शीघ्रातिशीघ्र
 बनाया  जाना  चाहिये  ।

 श्रादापुर  और  छोरादानो  स्टेशनों  फे  बीच
 में  पच पोख रिया  हाल्ट  बन  कर  तैयार  है  ।
 वहां  पर  भी  गाड़ी  रुकनी  चाहिए  ।

 श्राप  ने  मुझ  जो  समय  दिया  है,  उस  के
 लिए  धन्यवाद  ।

 श्री  घटिया  (शहडोल)  :  माननीय
 सभापति  जी,  मैं  रेल  मंत्रालय  का  ध्यान  कुछ
 बातों  की  जोर  दिलाना  चाहता  हूं  ।  इस  वर्ष
 का  रेलवे  बजट  सिर्फ़  इस  ख़याल  से  बरच्छा  है
 कि  यात्री  टिकट-दरें  नहीं  बढ़ाई  गई  हैं,  लेकिन
 बजट  को  देखने  से  यह  मालूम  होता  है  कि
 सरकार  जनता  से  अधिक  से  अधिक  रुपया
 खींचने  के  ही  फेर  में  रहती  है  i  आज  तक
 यात्रियों  को  क्या  सहूलियत  दी  गईं  या  दी
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 जायेंगी,  रेल  मंत्री  महोदय  यदि  सिर्फ़  इन्हीं
 सवालों  पर  गौर  करें,  तो  जनता  का  बड़ा
 उपकार  होगा  ।  बजट  की  किताबों  में  तो

 सहूलियतों  की  गिनती  सैकड़ों  में  पहुंच  जाती  है,
 परन्तु  जब  कोई  आदमी  अपना  बिस्तर  ले  कर
 स्टेशन  पहुंचता  है,  तो  वहीं  से  उस  की  मुसीबतें
 शुरु  हो  जाती  हैं  जब  वह  रेल-यात्रा  समाप्त
 करता  है,  तब  वह  ज़रा  चेन  की  सांस  लेता  है।

 भीड़  को  घटाने  या  बढ़ती  हुई  भीड़  का

 मुकाबला  करने  के  लिए  आज  तक  कोई  कायदे
 को  कार्रवाई  नहीं  की  गई  है  ।  इस  बात  की
 जांच  करने  की  म  कोशिश  नहीं  की  गई  है  कि
 किन  क्षेत्रों  में  अधिक  सहूलियतों  की  ज़रूरत
 है।  मैं  अपने  इलाके  को  ही  बात  करता  हूं
 कटनी  से  विलासपुर  का  रेल-खंड  मानों  हमारे
 रेल-विभाग  के  कोप  का  शिकार  है  ।  वहां  पर
 माल  और  खास  तौर  से  कोयले  को  निकासी
 को  बढ़ाने  के  लिए  लाइन  दोहरी  की  गई  है,
 परन्तु  इतने  उपयोगी  और  इतने  महत्वपूर्ण
 इलाके  की  जनता  कितनी  तकलीफ़  में  है,  क्या
 कमी  इस  का  विचार  किया  गया  है  ?  वहां
 चौबीस  घंटे  में  दो  पैसेंजर  गाड़ियां  चलती  हैं  1
 देश  के  और  दूसरे  भागों  में  तो  ग्राम  यात्री  को
 गाड़ो  न  मिले,  तो  वह  बस  से  सफ़र  कर  लेता  है,
 परन्तु  इस  इलाके  की  भौगोलिक  दशा  ऐसी  है
 कि  जब  तक  कटनी  से  बिलासपुर  का  इलाका
 सड़क  से  नहीं  जुड़ा  है  1  वहां  पर  सिर्फ  रेल  का
 ही  सहारा  है  |  जो  दो  पैसेंजर  गाड़ियां  हैं,  वे  भी
 बोना  और  भोपाल  से  शादी  हैं  7  कटना  में
 यू०  पी०,  पंजाब,  मध्य  भारत  कौर  दक्षिण
 की  तरफ  से  जो  हजारों  यात्री  आते  हैं,  वे  यहां
 से  इन्हीं  दो  गाड़ियों  में  जाते  हैं  ।

 इस  इलाके  में  कोयले  की  खदानों  की
 संख्या  करीब  दो  दर्ज न  है,  जिस  से  उद्योग  कौर
 व्यापार  खूब  बढ़  रहा  है  इस  क्षेत्र  कॉ  जनता
 को  दूसरे  इलाकों  से  बहुत  सी  रोज़-मर्रा  की
 चीज़ें  मंगानी  पड़ती  हैं,  जिस  का  सावन  सिर्फ़
 रेल  हैं  ।  इस  के  अलावा  पंजाब,  दिल्लो  या  अन्य
 भागों  से  जो  लोग  कोरबा  और  भिलाई  वगैरह
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 जाते  हैं,  उन्हें  बीना  स ेबिलासपुर  करीब  २५०
 मील  का  सफ़र  पूरा  करने  में  बीस  घंटे  लग
 जाते  हैं  ।  इस  पर  भीड़  की  भारी  मुसीबत
 है  ।  कई  बार  इस  बात  की  मांग  की  गई  कि
 कटनी  से  बिलासपुर  के  सोच  एक  अतिरिक्त

 गाड़ी  चलाई  जाये  और  बीना  से  बिलासपुर
 तक  के  बीच  एक  एक्सप्रेस  गाड़ी  हो  ।  अछा
 तो  यह  होगा  कि  दिल्‍ली  से  भिलाई  तक  एक
 एक्सप्रेस  चलाई  जाये,  परन्तु  रेल  विभाग  ने
 इस  तरफ़  ध्यान  क्या  दिया  है,  यह  बात  रेल
 बजट  से  नहीं  मालूम  होती  है  ।

 मैं  रेलवे  मंत्री  महोदय  से  प्रार्थना  करूंगा
 कि  वह  इतने  महत्वपूर्ण  इलाके  की  जनता  को

 सहूलियत  देने  की  बात  पर  ध्यान  दें  ।  रेल
 जनता  के  लाभ  के  लिए  है,  सुख  के  लिए  है
 कौर  देश  की  उन्नति  के  लिए  है  1  मैं  समझता  हूं
 कि  अगर  यह  बात  हमारा  रेल  विभाग  समझ
 ले,  तो  वह  महसूस  करेगा  कि  सारी  व्यवस्था
 में  व्यापक  परिवर्तनों  की  आवश्यकता  है  ।

 श्री  चंडक  (छिंदवाड़ा)  :  सभापति

 महोदय,  आप  ने  मुझे  समय  दिया,  यह  शाप  की
 मेहरबानी  है  |  इस  थोड़े  से  समय  में  मैं  दो  चार
 बातें  कहना  चाहूंगा  |

 श्री  कछवाय  :  सभापति  महोदय  मैं
 समझता  हूं  कि इस  समय  क्रोम  पूरा  नहीं  है  ।

 Mr,  Chairman:  Please  resume  your
 seat.  They  are  ringing  the  quorum
 bell—  Now  there  is  quorum.  The
 hon.  Member,  Shri  Chandak,  may
 continue.

 श्री  लोक  :  चेयरमैन  साहब,  सब  से

 पहले  मैं  रेलवे  मंत्रालय  को  बधाई  दूगा
 कि  इन  दिनों  इस  मंत्रालय  का  परफारमेंस
 काफी  अच्छा  रहा  है  घर  इस  इमरजेंसी
 शर  विकास  के  जमाने  में  इस  मंत्रालय
 ने  दोनों  ओर  भ्रच्छा  काम  किया  है।
 हाउस  ने  उन  को  इस  के  लिए  धन्यवाद
 दिया  है,  मैं  भी  उस  में  शामिल  होता  हूं  । लेकिन
 यह  धन्यवाद  देते  हुए  भी  मेरा  यह  कहना  है
 कि  इस  में  काफी  त्रुटियां  भी  हैं  उस  ओर



 2805  Demands

 [श्री  चांडक]

 हमारे  अन्य  मित्रों  ने  भ  ध्यान  आकर्षित  किया
 है  मैं  ग्रसित  समय  न  लेते  हुए  जो  थोड़े  सी
 बातें  मुझे  कहनी  हैं  कहना  चाहता  हूं  ।

 5  hrs,

 पहली  बात  तो  मैं  यह  कहना  चाहता  हूं  कि
 पहले।  पंचवर्षीय  योजना  के  दौरान  उस  समय
 की  एस्टीमेट  कमेटी  ने  मंत्रालय  का  ध्यान  इस
 बोर  ग्रा कर षित  किया  था  और  सिफारिश  भी
 क।  थी  कि  नैरोलेक  का  सिस्टम  खर्चीला  और
 आजकल  निरूपयोगी।  भ॑,  है  ।  कल  मंत्री  जी  ने
 फरमाया  था  कि  जहां  तक  मोटर  गेज  और
 ब्राडगेज  का  संबंध  है  उन  के  बात  तो  अलग  है
 लेकिन  नैरोगेज  सिस्टम  बहुत  छाटा  सा  है,  वह
 केवल  दो  हजार  मील  का  है  और  खर्चीला  है
 और  अराज  के  विकास  के  युग  में  निरूपयोगी  है  1
 मैं  नहीं  समझता  कि  फिर  उस  को  अब  तक
 क्यों  जारो  रखा  जा  रहा  है  1  मैं  भी  उस
 एस्टीमेट  कमेटी  का  सदस्य  था  जिस  का  मैं  ने
 ऊपर  जिक्र  किया  है  ।  और  मेरा  खयाल  है
 कि  कमेटी  को  रेलवे  बो  ने  आश्वासन
 दिया  था  कि  नैरोगेज  को  घीरे  धीरे  खत्म  कर
 देंगे।  अगर  इन  १४  सालों  में  कोशिश  की  गये
 होत  तो  ब  तक  यह  खत्म  हो  गया  होता  |

 मैं  खास  कर  एक  लाइन  की  ओर  आप  का
 ध्यान  आकर्षित  करूंगा  ।  नागपुर  से  परासिया
 तक  नैरोलेक  लाइन  है  ।  यह  रेल  इस  प्रकार
 को  है  कि  नागपुर  से  छिंदवाड़ा  ७८  मील  है
 जिस  में श्राठ  घंटे  लगते  हैं  ।  छिंदवाड़ा  से
 परासिया  १८  मल  है  ।  छिंदवाड़ा  और
 परासिया  इलाके  से  कोयले  के  प्रतिदिन  ६००
 बैंगन  आमला,  पराजित।,  जन् नार देव  हो  कर
 जाते  हैं  |  नागपुर  और  छिदवाड़ा  के  बीच  में
 काफी  रिच  एरिया  है  ।  इस  में  शंतरा  बहुत
 पैदा  होता  है  ।  इस  में  कोयले  और  मनोज
 की  खानें  हैं  ब्रोकर  रचि  फारेस्ट  हें  a लेकिन  यह
 सब  होते  हुए  भी  इस  इलाके  की  ओर  रेलवे
 मंत्रालय  का  ध्यान  नहीं  जाता  ।  कई  बार
 इस  के  बारे  में  सवाल  किए  गए,  मेमोरेंडम
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 भेजे  गए  और  इतना  ही  नहीं  प्रस्ताव  किए
 गए  पर  उधर  ध्यान  नहीं  दिया  जाता  है  और
 वहां  के  लोग  समझते  हैं  कि  हमार  ओर  दुलंध्य
 किया  जाता  रहा  है  ।  यहां  लाखों  रुपये  का
 शंतरा  होता  है  पर  रेल  का  ब्राडगेज  लाइन
 उपयुक्त  साधन  न  होने  के  कारण  ट्रान्स शिपमेंट
 में  नुकसान  होता  है  वैसे  ही  मंडियों  में  देर  से

 पहुंचते  हैं  लोगों  को  शंतरे  का  आधा  दाम  तक

 नहीं  मिल  पाता  और  प्रति  वर्ष  लाखों  का

 नुकसान  सहना  पड़ता  है  ।

 इसी  तरह  छिंदवाड़ा  एक  मशहूर  जगह  है
 जहां  बहुत  अधिक  समाज।  होती  है  जो  कलकत्ता
 और  बम्बई  तक  भेजी  जाती  है  ।  लेकिन  दूर  गयी
 है  उस  इलाके  का  कि  वहां  नागपुर  से  हिंद-
 वाड़ा  तक  ७८  मील  कं  नैरोलेक  लाइन  है
 और  छिदवाड़ा  स ेपरासिया  तक  १८  म,ल  है।
 उस  के  दोनों  तरफ  ब्राडगेज  लाइन  है  जोकि
 पेरेंट  लाइन  है  ।  इसलिए  मैं  रेलवे  मंत्री  जी  से
 प्रार्थना  करता  हूं  कक  इस  छोटी  सं;  लाइन  को

 जलदी  से  जल  ब्राडगेज  में  बदल  दें  ।

 एक  डेढ़  साल  पहले  हमारे  ६  रेलवे
 मन्त्री  जी  बाबू  जगजीवन  राम  ज॑।  बट्टों  स्वयं
 आए  थे  और  उन्होंने  महसूस  किया  कि  इस
 एरिया  के  लिए  ब्राडगेज  की  जरूरत  है  और

 उन्होंने  आश्वासन  भी  दिया  ।  लेकिन  मैं
 देखता  हूं  कि  इस  बजट  में  उसका  कहीं  उल्लेख

 नहीं  है  ।

 इस  बात  के  लिए  मैं  मन्त्री  जी  को  धन्यवाद
 देता  हुं  कि परासिया  सिरगुरा  लाइन  का  उल्लेख
 बजट  में  किया  गया  है  |  यह  एक  छोटी  सी
 लाइन  है  ।  लेकिन  मैं  कहुंगा  कि  उससे  भी
 ज्यादा  आवश्यक  परासिया  छिन्दवाड़ा  लाइन
 का  ब्राडगेज  में  किया  जाना  था  ।  इस  एरिया  में
 रिच  फारेस्ट  हैं,  रिच  मिनरल्स  हैं,  खेती  का
 उत्पादन  भी  यहां  बहुत  होता  है  ।  वहां  के  लोग

 यह  समझते  हैं  कि  वहां  नैरोलेक  लाइन  का

 होना  एक  अभिशाप  है  |  इस  भ्रभिद्याप  को
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 ग्रुप  जल्दी  से  जल्दी  दूर  कीजिए  यह  मेरा
 निवेदन  है  ।

 इसके  साथ  ही  साथ  मैं  आपसे  अर्ज  करूंगा
 कि  एक  छोटी सी  लाइन  नागपुर  से  नैनपुर
 तक  जाती  है  ।  कहा  तो  काफी  जाता  है  कि
 रेलवे  पैसिंजर  अमैनिटीज़  की  तरफ  काफी
 ध्यान  दे  रही  हैं  -  यह  बात  बड़े  बड़े  शहरों  के
 लिए  तो  सही  है  जहां  बड़े  बड़े  स्टेशन  बने  हैं
 और  सारी  सुविधायें  हैं  -  लेकिन  इस  लाइन
 पर  कोई  पैसिंजर  अमेरिकी  नहीं  है  ।  रेलों  में
 फर्स्ट  क्लास  के  डब्बों  में  सीट  छोटी  हैं,  उन  पर

 गद्दी  नहीं  हैं,  कहीं  पंखे  नहीं  हैं  -  कहीं  बिजली
 नहीं  लगती  ।  पानी  का  इन्तिज़ाम  नहीं  है,  न
 अच्छे  प्लेटफार्म  हैं  और  नागपुर  से  नैनपुर  तक
 कहीं  खाने  का  इन्तिज़ाम  नहीं  है  ।

 एक  माननीय  सदस्य  :  इसी  लिए  तो
 अपने  धन्यवाद  दिया  है  ।

 श्री  चंडक  :  धन्यवाद  मैंने  दिया  है,
 लेकिन  मैंने  यह  भी  तो  कहा  है  कि  त्रुटियां  हैं
 कौर  उनकी  ओर  मैं  उनका  ध्यान  कर्षित
 कर  रहा  हूं  a  तो  इन  असुविधाओं  को  दूर
 करने  की  मेहरबानी  करें  ।  या  तो  इस  लाइन
 को  ब्राडगेज  कर  दीजिए  और  अगर  इसको
 नैरोगेज  हो  रखने  वाले  हैं  तो  पैसिंजर  भ्रम-
 सिटीज़  दीजिए  ।  हमारे  इलाके  के  लोग  यह
 कल्पना  भी  नहीं  कर  सकते  कि  अन्य  स्थानों
 में  रेलवे  ने  कितनी  पैसिंजर  मैनी-
 टीज  दे  रखी  हैं  ।

 हमारे  इलाके  में  नागपुर  और  जबलपुर
 बड़े  बड़े  शहर  हैं  और  प्रौद्योगिक  क्षेत्र  हैं  और

 सेंट्रल  गवर्नमेंट  के  कई  दफ्तर  की  वहां  पहुंच
 गए  हैं।

 एक  माननीय  सदस्य  :  और  पहुंचने
 वाले  हैं  ।

 श्री  चांडक  :  पहुंच  भी  गए  हैं  कौर  पहुंचने
 वाले  भी  हैं  ।  उन  इलाकों  के  ने  रोज़ेज  सेक्शन

 लाखों  में  ब्राडगेज  न  होने  के  कारण  वहाँ  का
 यकास  रुका  हुआ  है  |  वहां  पर  जो  संतरा
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 होता  उसकी  लोगों  को  अभी  साथी  कीमत
 मिलती  है  ।  यहां  ब्राडगेज  की  बड़ी  ग्रावश्यता
 है  ।  इस  बार  में  श्राप  का  ध्यान  दिलाना
 चाहता  हूं  1

 मैंने  कई  बार  लिखा  और  सवाल  भी
 किए  कि  इटारसी  शर  नागपुर  के  बीच  में
 जोलखेड़ा  पर  एक  स्टेशन  बना  दिया  जाए  ।
 इससे  दस  बारह  गांव  लगते  हैं  ।  और  स्टेशन
 चार  मील  दूर  है  इससे  लोगों  को  गाड़ी
 पकड़ने  में  बड़ी  तकलीफ  होती  है  रेलवे
 अधिकारियों  ने आश्वासन  भी  दिया  था
 मगर  कुछ  हुमा  नहीं  सुझाव  है  कि  यहां
 पर  एक  फ्लैग  स्टेशन  ही  बना  दिया  जाए
 अगर  डा  स्टेशन  नहीं  बना  सकते  ।  इससे  इस
 इलाके  के  लोगों  को  बड़ी  सुविधा  हो  जाएगी  ।
 मैं  इस  ओर  आपका  ध्यान  आकर्षित  करना
 चाहता  हूं  ।

 वैसे  तो  कितनी  ही  शिकायतें  और  बातें
 कहने  को  हैं  लेकिन  समयाभाव  के  कारण
 उनको  मैं  नहीं  कह  सकता  हूं  ।  लेकिन  मैं  एक
 बात  और  कहना  चाहता  हूं  कि  जहां  यह  कह
 दिया  जाता  है  कि  पैसे  का  अभाव  है  और  पैसे
 का  प्राचीन  नहीं  है  इसलिए  यह  चीजें  फिस
 प्रकार  से  हों,  ऐसा  कहना  ठीक  ही  है  ।
 यह  ठीक  है,  लेकिन  श्राप  फेयर  धौर  फ्री  फ्रेट
 में  बड़होत्री  कर  सकते  हैं  और  अगर  आव-
 इक  अनुभव  हो  तो  करनी  भी  चाहिए  इसमें
 भी  कोई  दाक  नहीं  है  ।  लेकिन  इसी  के  साथ
 साथ  आपको  रेलवे  मन्त्रालय  में  विभिन्न  खर्च
 की  मदों  में  बचत  करने  की  कोशिश  भी
 करनी  चाहिए  ।

 जहां  तक  मेरा  ख्याल  है  सन्‌  १६५६  में

 ट्रांसपोर्ट  एको ना मिस्ट  के  नाते  प्रोफेसर  गैल-
 ब्रेक  ने आपको  सलाह  दी  थी  कि  डबलिंग  के
 बजाय  रेडियो  टेलीफोन  सिस्टम  यदि  शुरू
 किया  जाय  तो  खर्च  में  काफ़ी  बचत  की  जा
 सकतीं  है  +  इसकी  सिफारिश  की  गई  थी  कि
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 यदि  यह  सिस्टम  उपयोगी  हो  तो  इसे  उपयोग
 में  लाकर  कुछ  बचत  भी  की  जा  सकती  है  ।

 अब  मेरा  समय  समाप्त  हो  गया  है  इस
 लिए  और  अधिक  मैं  कुछ  न  कहूंगा  ।  मुझे
 आशा  है  कि  चन्द  एक  बातें  जो  मैंने  आप  से
 कही  हैं,  उनकी  ओर  आप  ध्यान  दीजिएगा
 दौर  उस  रेलवे  लाइन  को  जल्दी  से  जल्दी
 शुरू  कीजिये,  ऐसी  मेरी  प्रार्थना  है।

 Shri  Himmatsinhji  (Kutch):  Mr.
 Chairman,  I  repeat  some  of  the  sug-
 gestions  and  demands  already  made  by
 many  of  my  hon,  friends  in  regard  to
 new  lines.  India  is  a  vast  country
 and  problems  too  are,  more  or  less,
 the  same  all  over  the  country.  Every
 region  wants  to  develop  and  go  ahead.
 Therefore,  one  of  the  main  necessities
 is  railway  lines.

 There  are  several  lines  which  can
 be  kept  in  mind  by  the  Ministry  such
 as  one  from  Kaziput  to  Nagarjuna-
 sagar  and  Cuddapah  to  Nellore;  in
 Vindhya  Pradesh,  Harpalpur  to  Now-
 gaon,  Chattarpur-panna  Satna;  then
 again  Kothagudam  to  Visakhapatnam
 and  Raipur  to  Bastar.  There  are  80
 many  places  like  Rayalaseema  which
 are  very  backward  and  need  these
 amenities.

 Coming  to  my  own  _  constituency,
 there  is  the  oft-repeated  suggestion  of
 the  Kandla-Jhund-Ahmedabad  broad
 gauge  line  which,  to  my  mind,  is  not
 only  a  necessity  for  that  area  but  is
 also  a  national  necessity  because,
 after  all,  Kandla  will  serve  not  only
 Gujarat  and  the  adjoining  areas  but
 practically  the  whole  of  the  northern
 hinterland  right  up  to  Kashmir.  Even
 a  line  from  Mandvi,  which  is  a  minor
 port,  to  Kandla  via  Mundra—a  dis-
 tance  of  40—44  miles—could  be  taken
 up.  It  will  help  in  the  development
 of  that  region.

 An  hon.  Member  only  this  after-
 noon  gave  all  the  figures  regarding
 Kandla.  The  wharfage  there  is  still
 being  developed.  As  a  result,  quite  a
 lot  of  goods  lie  even  in  the  open
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 because  they  cannot  be  moved  easily
 and  quickly.  There  is  a  lot  of  food-
 grains  and  fertilisers  coming  to  the
 port—the  grain  comes  under  PL  480.
 Therefore,  this  particular  line  between
 Kandla  and  Ahmedabad  via  Jhund  is
 an  absolute  necessity.

 If  you  look  at  it  from  the  point  of
 view  of  our  defence  and  _  strategy,
 then  also  I  might  add  that  it  is  a  dire
 necessity  and  it  should  be  taken  up
 without  any  delay.  Even  if  the  other
 work  is  not  done,  I  would  suggest  to
 the  Ministry  that  the  earthwork  or  the
 embankment  work,  particularly  where
 it  passes  through  the  Little  Rann,
 should  be  done  as  soon  ag  possible  so
 that  by  the  time  the  railway  comes,
 the  ambankment  will  have  settled  and
 will  have  been  in  good  shape.  I  say
 this  because  we  have  had  the  experi-
 ence  of  the  metre  gauge  line  which
 runs  from  Gandhildam  to  Palanpur
 with  the  portion  which  passes  through
 the  Little  Rann  which  used  to  be
 breached  every  year  for  three  or  four
 years.  when  the  monsoon  started,
 there  being  no  hard  surface  there.  In
 view  of  that  experience,  the  earth
 work  for  this  line  also  should  be  taken
 up  first,

 An  argument  is  always  put  forward
 that  if  we  start  surveying  and  doing
 the  preliminary  work,  people  get  dis-
 appointed  when  a  long  time  is  taken
 to  finish  the  job—I  cannot  agree  with
 that  because  it  only  gives,  to  my  mind,
 encouragement  to  the  people.  At
 least  it  satisfies  them  to  the  extent
 that  they  feel  that  something  is  being
 done.  If  I  take  the  instance  of
 Gandhidam  and  Kandla  which  are
 new  settlements,  refugees  had  come
 there  after  partition.  There  is  no
 means  of  livelihood  there.  although
 some  industries  are  coming  up.
 But  due  to  shortage  of  water.
 electricity  and,  above  all,  means  of
 communication—in  which  the  rail-
 ways  play  a  very’  important—
 there  are  now  feeling  frustrated.  In
 fast  as  they  should.  The  people  living
 there  are  now  feeling  frustrated.  In
 fact,  so  many  have  already  left  those
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 settlements  and  are  leaving.  That
 situation,  as  I  had  pointed  out  on  an
 earlier  occasion  on  the  floor  of  the
 House,  should  not  arise.

 Therefore;  like  my  hon.  friend
 opposite,  I  would  stress  that  the
 development  of  Kandla  is  linked  with
 this  railway  and  it  should  be  taken
 up  as  soon  as  possible.  I  would  also
 repeat  my  other  suggestion  that,  if
 possible,  a  broad  gauge  line  should  be
 laid  because  it  is  cheaper  in  the  long
 run  than  metre  gauge.  This  is
 between  the  minor  port  of  Mandvi
 and  Kandla,

 Apart  from  this,  I  would  like  to
 draw  the  attention  of  the  hon,  Minis-
 ter  to  certain  points  which  I  have
 noticed  during  my  travel  from  here
 to  Gandhidam  and  Bhuj.  In  the
 Palanpur  junction,  where  so  many
 lines  converge,  there  is  no_  fence
 between  those  lines  and  between  two
 platforms,  with  the  result  that  people
 cross  them  every  now  and  then  with
 danger  to  their  own  lives.  I  am  sure
 something  can  be  done  to  prevent  this
 happening,  and  the  only  thing  that
 will  prevent  this  is  fencing.

 Then,  is  Saurashtra  in  Surender-
 nagar  there  is  a  small  tramway  or
 narrow  gauge  railway  which  runs
 between  Surendernagar  and  Wadh-
 wan,  This  is  run  by  a  private  indivi-
 dual,  I  believe.  In  these  days  of
 democracy,  I  do  not  want  to  say  that
 private  enterprise  should  not  be  en-
 couraged,  but  when  that  private  enter-
 prise  does  not  function  properly,  in
 an  efficient  manner  and  to  the  satis-
 faction  of  the  people  for  whom  it  is
 meant,  there  is  no  reason  why  Gov-
 ernment  should  not  step  in  and  stop
 such  ventures.  I  cannot  understand
 why,  when  there  is  such  a  lot  of
 opposition  from  the  people,  so  much
 dissatisfaction  among  the  people,  this
 kind  of  thing  is  allowed  to  go  on.
 May  be  because  of  certain  political
 reasons  or  because  of  the  influence  of
 certain  people  whom  I  would  not  like

 to  mention.
 Shri  Swaran  Singh:  This  is  a  matter

 entirely  within  the  discretion  of  the
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 State  Government,  because  the  land
 upon  which  it  is  running  was  leased
 by  the  State  Government,  and  it  vests
 in  the  State  Government,

 Shri  Himmatsinhji:  I  believe  the
 rent  is  being  given  to  the  State  Gov-
 ernment  for  about  six  months,  and  for
 six  months  I  am  told  the  rent  is  given
 to  the  Centre,

 Shri  Ranga  (Chittoor):  Anyhow,  the
 Centre  can  use  its  good  offices,

 Shri  Himmatsinhji:  Therefore,  I
 would  like  to  request  the  hon.  Minis-
 ter  through  you  to  look  into  this  and'
 see  if  there  is  any  truth  in  what  I
 have  said.

 alt  fao  fao  चौधरी  (मथुरा):  सभा-
 पति  महोदय,  भले  ही  इसको  पुनरावृत्ति  कहा
 जाए,  लेकिन  सब  से  पहले  मैं  रेलवे  मन्त्रालय
 और  मन्त्री  जी  को  धन्यवाद  बौर  बधाई  देना

 चाहता  हूं  ।  मैं  समझता  हूं  कि शायद  कोई  ऐसा
 माननीय  सदस्य  नहीं  है,  जिसने  उनकी  धन्य-
 वाद  न  दिया  हो  ।  मैंने  ऐसे  माननीय  सदस्यों
 के  भाषण  भी  सुने  हैं,  जिन्होंने  एक  शब्द  भी
 रेलवे  मन्त्रालय  के  कार्य  की  तारीफ  में  नहीं
 कहा,  लेकिन  धन्यवाद  उन्होंने  भी  दिया  a  मैं
 समझता  हूं  कि  यह  शायद  रेलवे  मन्त्रालय  के
 कार्य  या  हमारे  मन्त्री  जी  के  विशिष्ट  व्यक्तित्व
 की  वजह  से  है  1

 जिन  बातों  का  ज़िक्र  कई  माननीय
 सदस्यों  ने  पहले  भी  किया  है,  मैं  उनका
 शौर  ज्यादा  उल्लेख  नहीं  करूंगा  ।  परन्तु  मैं

 यह  कहना  चाहता  हूं  कि  पिछले  वर्ष  मेरे
 दिमाग  में  यह  बात  थी  कि  कौयले  की  समस्या
 किसी  भी  तरह  से  हल  नहीं  हो  सकेगी  उत्तर
 प्रदेश  में  कोआपरेटिव  संस्थाओं  से  सम्बन्धित

 होने  की  वजह  से  मुझे  बताया  गया  कि  पिछले
 वर्ष  सैकड़ों  नहीं,  बल्कि  हजारों  ईंट  पकाने  के

 भद्दे  कोयला  न  मिलने  की  जगह  से  ऐसे  ही
 पड़े  रह  गए  ।  पिछले  वर्ष  जब  मन्त्री  महोदय  की
 तरफ  से  इस  बारे  में  आश्वासन  दिया  गया
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 था,  तो  मुझे  भी  विश्वास  नहीं  था  ।  बल्कि
 मैंने  तो  भट्ट  वालों  से  कह  दिया  था  कि  इस
 बार  उनके  भट्ट  नहीं  चल  सकेंगे,  क्योंकि  शर
 कोयला  ञ्  भी  गया,  तो  वह  थोड़ा-बहुत  ही
 आयेगा  |  लेकिन  हमको  यह  देख  कर  श्राइचरय
 हुआ  कि  कोयला  हमारी  आशा  से  भी  अधिक
 आया  ।  इसलिए  मैं  समझता  हूं  कि  मन्त्रालय  ने
 जो  कार्य  किया---जों  कि  उसने  उस  समय
 किया,  जबकि  उसको  चीन  जैसे  देश  से  लड़ाई
 लड़ने  के  लिए  बहुत  कार्य  करना  पड़ा--उसके
 लिए  वह  बधाई  का  पात्र  है  ।

 मैं  माननीय  मन्त्री  का  ध्यान  इस  तरफ
 विशेष  रूप  से  दिलाना  चाहता  हूं  कि  माननीय
 श्री  लाल  बहादुर  शास्त्री  के समय  से  “किसान
 स्पेशल  चलाने  का  प्रबन्ध  किया  गया  था  ।
 उन  “किसान  स्पेशल”  में  बहुत  से  किसानों
 को  जाने  का  अवसर  मिला  ।  लेकिन  दुर्भाग्य
 से  इस  बारे  में  कुछ  ऐसे  नियम  बनाए  गए,
 व्यापारियों  ने  उसमें  भाग  लेना  शुरू  किया
 कौर  न  मालूम  क्या  कठिनाइयां  भाई  कि  उन
 को  चलाना  कठिन  हो  गया  है  ।  मुझे  मालूम
 है  कि  उन  “किसान  स्पेशल  में  हम  जिन
 किसानों  को  ले  गए  थे,  उनको  देश  के  विभिन्न
 विकास  कार्यों  को  देखने  का  भ्र वसर  मिला  था  |
 जो  लोग  गवर्नमेंट  की  कट  आलोचना  किया
 करते  थे,:कसान  स्पेशल”  में  हमने  के  वाद
 उनके  दिखाकर  में  भी  यह  बात  शाई  थी  कि
 वाकई  गवर्नमेंट  कितने  बड़े  बड़े  कार्य  कर  रही
 हैं  +  मेरा  यह  सुझाव  है  कि  यह  जो  प्रतिबन्ध
 लगा  दिया  गया  है  कि  एसी  यात्रा  सिर्फ  स्पांसर
 वाई  गवर्नमेंट  हों,  उसको  संशोधित  करके  यह
 व्यवस्था  कर  दी  जाए  कि  यदि  कोई  यात्रा
 पालियामेंट  के  किसी  मेम्बर  के  द्वारा  स्पांसर्ड

 हो,  जो  कि  अपनी  कांस्टीटथुएन्सी  के  किसानों
 को  देश  के  बड़  बड़े  विकास-कार्यों  को  दिखाने
 के  लिए  ले  जाना  चाहता  हो,  तो  उसको  भी
 इस  विषय  में  सुविधा  दी  जाए  बल्कि  मैं  तो
 यह  भी  निवेदन  करूंगा  कि  इस  सम्बन्ध  में
 नियम  बनाते  समय  नगर  किसानों  या  उसी
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 तरह  के  दूसरे  लोगों  की  भी  राय  ले  ली  जाये
 तो  ज्यादा  बरच्छा  होगा  ।

 मन्त्री  जी  ने  अपने  भाषण  में  कहा  कि
 कमेटीज़  काम  कर  रही  हैं  ।  मैं  तो  यह  निवेदन
 करूंगा  कि  एक  कमेटी  में  मैं  भी  हूं,  लेकिन  मुझे
 यह  सूचना  मिली  है  कि  अब  उन  कमेटी  की
 बैठकें  नहीं  होंगी  और  उन  की  मीटिंग  को  बन्द
 कर  दिया  गया  है  ।

 नार्दन  रेलवे  में  कामर्शल  स्टाफ  को  वर्दी
 दी  जाती  है  1  लेकिन  दुर्भाग्य  से  जिस  कांउटी-

 ट्यूएन्सी  से  मैं  आता  हूं,  वहां  पर--मथुरा  में

 सेंट्रल  रेलव  के  कामिल  स्टाफ  को  वर्दी  नहीं
 दी  जाती  है  मैं  यह  निवेदन  करना  चाहता
 हूं  कि  अगर  एक  रेलवे  में  ऐसा  किया  जा  रहा
 है,  तो  कोई  कारण  नहीं  है  कि  दूसरी  रेलवे  के
 कामिल  स्टाफ  को  भी  उसी  प्रकार  वर्दी  न  दी
 जाये  ।

 जो  माननीय  सदस्य  श्व  तक  बोले  हैं,
 उन  सबने  अपनी  प्रगति  कांस्टीट्युएन्सी  कौ
 विशेषता  बताई  है  ।  मैं  भी  निवेदन  करना

 चाहता  हूं  कि  मथुरा  भी  किसी  से  कम  महत्व-
 पूर्ण  स्थान  नहीं  है,  जिसकी  और  रेलवे  मन्त्री-
 लय  का  घ्यान  नहीं  जाना  चाहिए  in  मैं  समझता

 हूं  कि  वहां  पर  न  केवल  उस  ज़िले  और  सूबे
 से,  बल्कि  उससे  भी  बागे  जायें,  तो  सारे  देश
 कौर  दूसरे  देशों  से  भी  यात्री  जाते  हैं  और  वे

 जाकर  मथुरा  को  देखते  हैं  ।  केवल  धार्मिक

 दृष्टि  से  ही  नहीं,  बल्कि  ऐतिहासिक  दृष्टि  से
 भी  मथुरा  का  महत्व  है|  वहां  पर  गोवध न
 कौर  बलदेव  ग्राही  कुछ  एसे  स्थान  हैं,  जिनको
 अगर  रेलवे  लाइन  से  मिला  दिया  जाये,  तो

 बहुत  उपयुक्त  होगा  |

 मुझे  यह  मालूम  हुआ  है  कि  एक  प्रोपोज
 थी  कि  मथुरा  से  अलीगढ़  तक  ब्राडगेज  लाइन
 बिछा  दी  जाए  ।  उस  प्रोपोज  पर  विचार
 किया  जाये,  मैं  समझता  हूं  कि  वह  लाइन

 बृन्दावन  होकर  जा  सकती  है  |
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 मथुरा  में  रेलवे  का  एक  पुल  है,  जिसके
 सम्बन्ध  में  मैंने  मन्त्री  महोदय  से  निवेदन  किया
 था  |  उस  पुल  से  यात्री  और  गाड़ियां  निकला
 करती  थीं  ।  लेकिन  स्टेट  गवर्नमेंट  के  पी०

 डब्ल्यू०  डी०  ने  वहां  पर  जो  पुल  बना  दिया  है,
 उमसे  गाड़ियों  का  तो  रास्ता  हो  गया  हैं,  लेकिन
 वह  दूर  हो  गया  है  ।  इस  वजह  से  जो  गैलरियां
 बनी  हुई  थीं,  जिससे  जनता  निकला  करती  थी,
 उन  को  श्व  बन्द  किया  जा  रहा  है  इससे
 जनता  को  कठिनाई  हो  जायगी  v  ऐसा  मालूम
 हुआ  हैँ  कि  उस  रेलवे  पुल  के  लिए  पहले  ही
 टैक्‍स  लगाया  गया  था  कौर  उस  टैक्स  से  पुल
 की  पूरी  कीमत  वसूल  कर  ली  गई  थी  ।  जिस

 पुल  की  जनता  से  पूरी  कीमत  वस्ल  कर  ली
 गई  हो,  उसको  यात्रियों  के  लिए  बन्द  कर
 देना  उचित  नहीं  है  मैं  माननीय  मन्त्री  से
 निवेदन  करूंगा  कि  वह  मेरी  प्रार्थना  पर  पुनः
 विचार  करें  शोर  यह  देखें  कि  यात्री  जमुना  से
 पार  दूसरी  तरफ़  जाते  हैं  और  गलतियों  से
 निकलने  के  अलावा  और  कोई  रास्ता  नहीं  है  ।

 पुल  तो  वहां  रहेगा  ।  उसमें  कुछ  सुधार  हो  रहा
 है,  लेकिन  उस  सुधार  के  साथ  साथ  अगर  उन
 गैलरियों  को  रहने  दिया  जाये,  तो  उसमें  कोई
 कठिनाई  नहीं  होगी  ।

 मैंने  देखा  है  कि  जहां  जहां  पर  मेले  होते
 हैं,  वहां  के लिए  स्पेशल  गाड़ियां  चलाई  जाती

 हैं  ।  मथुरा  में  कुछ  ऐसे  मेले  होते  हैं,  जिनमें  एक
 एक  महीने  में  चौदह  पन्द्रह  लाख  यात्री  दाते
 हैं  ।  मैंने  रिपोर्टस  में  देखा  है  कि  हरिद्वार  जैसे
 स्थानों  के  लिए  स्पेशल  गाड़ियां  चलाई  जाती
 हैं  a उसी  तरह  मथुरा  के  लिए  भी  इस  तरह  का
 प्रबन्ध  किया  जाये  और  वहां  के  लिए  भी  मेलों
 के  समय  स्पेशल  गाड़ियां  चलाई  जायें  ।  इससे
 न  केवल  वहां  की  जनता  को,  बल्कि  बाहर  की
 जनता  को  भी  सुविधा  होगी  ।  मेलों  के  समय

 मथुरा  स्टेशन  पर  बहुत  ज्यादा  भीड़  इकट्ठी
 हो  जाती  है  t  मथुरा  में  काफ़ी  गाड़ियां  जाती
 हैं,  लेकिन  ज्यादातर  वे  इस  प्रकार  की  होती  हैं,
 जो  कि  थर्ड  क्लास  के  यात्रियों  के  लिए  ज्यादा

 उपयुक्त  नहीं  होती  हैं  ।
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 रेलवे  मन्त्रालय  के  सम्बन्ध  में  जो  सबसे
 पहली  डिमाण्ड  रखी  गई  है,  उसको  देखने  से

 मालूम  होता  है  कि  मन्त्रालय  और  विशेषकर
 बोर्ड  के  खर्च  में  ४४,०००  रुपए  की  कमी  की
 गई  है  ।  हालांकि  वह  रकम  कोई  ज्यादा  नहीं

 th  लेकिन  इस  परिस्थिति  में,  जबकि  सब  जगह
 खर्च  बढ़ाया  जा  रहा  है,  इस  कमी  के  लिए
 रेलवे  मन्त्रालय  ध्रन्यवाद  का  पात्र  हूँ  ।

 इस  सम्बन्ध  में  मैं  यह  भी  कहूंगा  कि
 इस  मन्त्रालय  को  देख  कर  कौर  मन्त्रालय
 भी  इसके  अनुकरण  करेंगे  ।  जिस  तरह  से  इस
 मन्त्रालय  ने  इस  वर्ष  धन्यवाद  प्राप्त  किया  &
 मैं  आशा  करता  हूं  कि  अगले  ष  भी  वह  उसी
 तरह  से  एसे  का  करता  रहेगा  कौर  हम  लोग
 उसी  तरह  से  एकमत  होकर  उसको  धन्यवाद
 और  बधाई  देते  रहेंगे  ।

 Shri  C.  K.  Bhattacharyya  (Raiganj):
 Mr,  Chairman,  Sir  while  speaking  on
 the  subject,  I  shall  begin  by  referring
 to  a  matter  which,  though  not  actually
 covered  by  the  Railway  Budget,  is
 really  related  to  railways.  The  hon.
 Minister  of  Railways  will  soon  be
 going  to  Calcutta  to  have  a  confer-
 ence  with  Pakistan  representatives,  I
 hope  he  will  not  have  a  head-on-
 collision  as  a  friend  on  the  opposition
 anticipated.  With  that  hope  I  sug-
 gest  to  him  to  put  one  question  before
 the  Pakistani  representatives.  Many
 speakers  referred  to  the  difficulties  of
 communication  from  Assam  to  the
 western  parts  of  the  country.  Previ-
 ously  when  the  Calcutta-Darjeeling
 main  line  was  in  operation  in  the
 united  Bengal,  the  Assam  line  branch-
 ed  off  from  one  of  the  stations  on  this
 main  line.  When  the  country  was
 divided,  Pakistan  got  a  territory  a
 point  of  which  jutted  on  the  Assam
 line,  on  the  Eastern  part  just  like  a
 cape  to  the  extent  of  3-4  miles,  It  is
 because  of  that  that  all  our  troubles
 about  the  links  with  Assam  have
 come  up.  I  believe  we  have  had  _  to
 construct  50  miles  of  railways  in
 order  to  make  up  for  this  3-4  miles
 which  was  lost  because  Pakistan  was
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 granted  that  territory  through  which
 this  line  passed.  I  find  the  hon,  Minis-
 ter  a  very  persuasive  person  in  this
 House  and  if  the  hon,  Minister  could
 persuade  the  Pakistani  representatives
 to  give  to  him  the  three-four  miles  of
 this  area,  all  these  troubles  will  cease
 as  he  himself  would  find  it  after  a
 study.

 Shri  Swaran  Singh:  Let  us  have  no
 hopes  on  that  score.

 Shri  C.  K.  Bhattacharyya:  I  say
 again  that  from  Gitaldaha  to  Golak-
 ganj  is  part  of  the  line  which  I  am
 referring  to.  The  hon.  Minister  stated
 just  now  that  I  must  not  be  expect-
 ing  too  much  from  him.

 Shri  Swararn  Singh:  Not  from  me,
 but  from  the  other  side.

 Shri  ९.  K.  Bhattacharyya:  I  depend
 on  your  persuasion  and  not  on  the
 ether  side.  We  had  a  similar  point  of
 control  over  Pakistan  Railways  in  our
 territory  in  Tripura  where  a  point
 projected  on  their  railways.  When
 the  Pakistani  represertative  brougnt
 it  to  our  notice,  in  our  magnanimity
 we  made  over  that  area  to  Pakistan  so
 that  they  have  now  got  rid  of  us  in  a
 place  where  we  had  control  over  their
 railway  line.  It  was  at  the  time  of
 the  Nehru-Noon  agreement.  At  times
 I  wonder  why,  when  we  made  over
 this  area  to  them,  we  did  not  make
 a  bargain  about  our  side  also.  Is  it
 due  to  ignorance  or  what?  If  we
 made  over  to  them  that  portion,  they
 should  have  on  their  turn  made  over
 to  ourselves  this  Gitaldaha-Golakganj
 line  so  that  our  railway  might  be
 free  from  their  interference.  That
 bargain  was  not  made.

 Shri  N,  R.  Ghosh  (Jalpaiguri):  That
 is  the  Bhrungamari  area.

 Shri  C.  K.  Bhattacharyya:  Shri
 Ghosh  comes  from  that  area  and  he
 knows  what  the  difficulty  is,  That
 area  was  given  to  Pakistan  by  Mr.
 Radcliff.  This  matter  is  not  covered
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 by  the  Railway  Budget;  it  relates  to
 the  railways  however,

 I  shall  now  refer  to  some  other
 questions  relating  to  the  Railway
 Budget.  My  grievance  against  the
 Railway  Board  is  that  they  do  not  act
 up  to  the  assurances  that  the  Ministers
 give.  When  Shri  Lal  Bahadur  Shastri
 was  the  Railway  Minister,  he  gave  an
 assurance  to  my  constituency  that  the
 headquarters  of  West  Dinajpur  will
 be  connected  with  the  railways.  That
 was  repeated  by  Shri  Jagjivan  Ram.
 The  Railway  Board  have  somehow
 thrown  overboard  these  assurances
 given  by  two  Ministers  in  succession.
 That  is  to  their  credit.  It  has  come
 out  in  the  papers  that  the  the  broad-
 gauge  line  from  Khejuriaghat  in
 Malda  to  Siliguri  is  going  to  be  ex-
 tended  to  Amingaon  in  Assam.  There
 is  a  thirty  mile  metre  gauge  branch,
 Barsoi  to  Radhikapur,  and  that  branch
 is  left  out  of  the  picture.  I  do  not
 know  why,  When  the  then  Railway
 Minister  Shri  Jagjivan  Ram  opened
 the  Khejuriaghat  Broadgauge  line
 Shri  Baijal,  at  present  Chairman  of
 the  Railway  Board  and  I  were  present
 and  he  gave  an  assurance  that  these
 thirty  miles  would  be  converted  into
 broad-gauge.  Till  now  it  has  not  been
 done.  When  I  put  it  before  the
 authorities,  they  say  it  is  not  in  their
 Plan.

 There  are  two  things.  One  was  that
 the  railway  line  which  I  am  men-
 tioning  now  should  be  converted  into
 broad  gauge  and  the  other  was  there
 should  be  a  line  to  Balurghat,  It
 should  be  remembered  that  this  is  the
 only  line  which  reaches  the  Pakistan
 border;  there  is  no  other  railway  line.
 The  hon.  Minister  may  kindly  see  to
 it.  Should  this  be  left  as  a  metre
 gauge  line  I  do  not  know’  what
 counsel  was  given.  It  is  for  the
 experts  to  find  out.

 I  asked  for  some  information  which
 was  given.  The  just  alignment  in
 which  this  part  of  the  line  would
 have  been  made  _  broad-gauge  was
 given  up.  It  was  said  from  the  opera-
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 tional  point  of  view  a  different  align-
 ment  was  adopted.  I  do  not  know
 what  the  experts  of  the  Railway
 Board  think  of  it.  The  hon.  Minister
 may  himself  verify  and  find  out  the
 operational  advantages  which  I  am
 pointing  out.  By  adopting  a  second
 alignment  they  have  increased  the
 mileage  and  the  running  time  for
 reaching  Siliguri  and  also  the  fare.  At
 Barsoi  Station,  if  you  observe  a  train
 from  the  Kishenganj  side,  it  will  be
 found  forming  into  letter  ‘S’.

 Mr,  Chairman:  Hon,  Member  should
 conclude  now.

 Shri  C.  K.  Bhattacharyya:  What
 sort  of  operational  advantage  is  this?
 The  former  alignment  went  straight
 to  Siliguri.  I  am  now  concluding,
 Sir,  Now,  the  headquarters  of  the
 district  is  mot  connected  by  a  railway
 line.  If  the  hon.  Minister  sees  the
 Budget  speech  of  Shri  Jagjivan  Ram
 he  will  find  that  when  this  broad-
 gauge  line  was  proposed  it  was  meant
 for  opening  the  district  of  West  Dinaj--
 pur,  As  things  stand  at  present,  one
 part  of  the  district  is  deprived  of  any
 communications  and  it  takes  me  26
 hours  to  reach  my  home  constituency
 from  ‘Calcutta—the  same  26  hours  that
 it  takes  to  reach  Delhi  from  Calcutta.
 The  hon,  Minister  will  kindly  go  and
 see  that  in  one  part,  the  metre  gauge
 and  the  broad  gauge  lines  and  the
 national  highway  run  side
 by  side,  while  the  other  parts  of  the
 district  are  deprived  of  any  advan-
 tages.

 Mr,  Chairman:  The  hon,  Member
 should  finish  now.  We  are  hard-
 pressed  for  time,

 Shri  0.  K.  Bhattacharyya:  It  is  for
 the  hon,  Minister  to  find  out  these
 things  on  an  inspection  tour  of  the
 entire  area.

 Mr,  Chairman:  There  is  not  much
 time  left  for  us  before  the  hon,  Minis-
 ter  begins  his  reply  to  the  Demand
 No.  l.  I  would  try  to  accommodate
 as  many  as  possible  but  I  do  not  think
 all  can  be  accommodated.  I  would
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 request  hon,  Members  to  be  as  brief
 as  possible  and  have  some  priority
 for  their  local  grievances  instead  of
 cataloguing  long  lists  of  grievances.
 I  request  them  to  compress  their
 remarks  within  as  short  a  time  as
 possible,  We  are  allowing  ten  minutes
 to  each  hon.  Member  now.  But  I
 think  that  has  to  be  cut  out  now.

 Dr.  M.  S.  Aney  (Nagpur):  When
 will  you  call  upon  the  hon.  Minister?

 Mr.  Chairman:  At  about  4  o’clock.

 Shri  Karuthiruman  (Gobichettipala-
 yam):  I  am  sorry  that  I  am  unfortu-
 nate  to  have  my  speech  cut  down.
 But  I  shall  finish  my  speech  within
 five  minutes.  I  should  like  to  con-
 gratulate  the  hon.  Minister  of  Rail-
 ways  for  the  magnificent  performance
 during  the  emergency.  He  has  shown
 that  he  is  a  man  of  action  rather  than
 words,

 I  shall  now  make  a  few  suggestions
 about  the  railways.  In  the  railways
 there  are  three  classes:  first  class,
 second  class  and  third  class.  It  is
 better  that  the  second  class  is  done
 away  with,  is  abolished.  There  should
 3९  only  two  classes:  upper  class  and
 .zower  class.  In  the  second  class,
 neither  there  is  enough  space  for  pas-
 sengers  nor  are  there  facilities  pro-
 vided.  That  is  why  I  request  the
 Minister  to  take  immediate  action  to
 have  only  two  classes.

 During  the  foreign  rule,  alien  rule,
 they  used  to  provide  both  serving  and
 retired  railway  officials  with  free
 passes  or  concessions.  In  the  present
 emergency  conditions,  it  is  not  at  all
 good  to  continue  that  concession.  Take
 for  instance,  the  employees  of  the
 posts  and  telegraphs  department  or
 any  other  department  of  Government.
 Their  employees  are  not  provided  with
 free  post-cards  or  free  phone  calls.
 When  those  employees  of  the  other
 departments  and  of  the  posts  and  tele-
 graphs  departments  are  working
 sincerely,  why  should  the  employees
 of  the  railways  alone  be  given  enor-
 mous  concessions  by  way  of  railway
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 passes  which  have  been  misused?  I
 request  the  authorities  to  see  that
 even  the  pass-holders  use  the  passes
 to  the  minimum.  Whenever  I  travel
 all  the  way  from  Madras  to  here,  I
 can  find  at  least  three  or  four  pass-
 holders  or  sometimes  ten  pass-holders
 travelling  first  class)  As  a  Member
 of  Parliament,  I  went  to  reserve  one
 ticket,  but  they  said  that  I  was  38th
 in  the  waiting-list!  This  is  the
 first  preference  that  even  Members  of
 Parliament  get,  though  I  told  them
 that  I  was  going  to  attend  the  session
 of  Parliament.  Whenever  we  go  to
 the  platform  we  see  at  least  five  seats
 being  vacant,  while  we  can  see  so
 many  passengers  waiting.  For  exam-
 ple,  a  retired  railway  officer  who  was
 getting  Rs.  50  a  month  was  given  a
 first  class  pass  for  himself  and  family.
 He  was  travelling,  five  years  after
 retirement,  from  Madras  to  Delhi,  with
 four  first  class  tickets.  They  say  that
 MLAs  and  MPs  are  cancelling  their
 tickets.  I  say  that  out  of  five,  only
 two  MPs  cancel  the  berths.  So,  there
 should  be  only  two  seats  vacant,  but
 then  there  are  ten  seats  vacant.  I
 request  the  hon.  Minister  to  take
 immediate  action  to  see  that  the  pro-
 vision  made  for  travel  agencies  is  cut
 down  in  such  a  way  that  ordinary
 passengers  who  pay  for  their  tickets
 can  get  advantage  in  the  matter  of
 booking  the  seats.

 The  next  point  is,  the  present  first
 class  coach  that  has  been  designed  is
 very  inconvenient.  There  are  common
 bath-rooms  and  latrines.  It  is  better
 that  they  design  new  coaches  or  new-
 model  coaches  so  that  every  two-berth
 or  four-berth  compartment  will  have
 separate  bath-rooms  and  latrines
 attached.

 Then,  on  short  distances  which  con-
 nect  long-distance  trains,  such  as
 Dindigul-Palani,  for  example,  there
 are  no  water  facilities,  and  hence  the
 trains  are  not  running  to  time.  I  sug-
 gest  that  on  distances  extending  up  to
 30  to  40  kilometres,  diesel  engines
 could  be  employed  so  that  they  can
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 run  easily  to  time,  two  or  three  times,
 in  order  that  it  may  facilitate  the
 passengers  to  keep  up  their  schedule.

 Then  I  would  suggest  the  construc-
 tion  of  a  new  railway  line.  In  this
 connection,  I  suggest  that  whatever
 suggestion  is  made  by  the  hon.  Mem-
 bers,  at  least  they  should  get  a  reply
 whether  the  action  is  being  taken  or
 not.  We  come  as  people’s  represen-
 tatives  here  and  when  we_  go  for
 votes,  as  the  Chairman’  knows,  we
 promise  so  many  things.  There  is  no
 question  of  making  speeches  here;  we
 should  get  a  reply  at  least,  to  the
 effect  whether  action  is  being  taken  or
 the  suggestion  is  being  considered  or
 not.

 In  the  Third  Plan,  so  many  railway
 lines  have  been  included.  Regarding
 my  constituency,  I  would  mention  the
 Chamarajanagar-Satyamangalam  line.
 A  technical  survey  has  been  under-
 taken  twice  and  has  been  finished.
 Even  the  Madras  Government  have
 sent  in  their  proposals.  I  do  not  know
 on  what  considerations  it  has  been
 dropped.  They  will  say  that  an  indus-
 trial  base  is  necessary.  If  you  say
 that  only  an  industrial  sector  can  get
 the  railway  lines,  what  about  the
 sectors  which  are  -backward?  If  we
 do  not  give  proper  facilities  to  the
 backward  areas,  they  will  become
 more  backward  rather  than  becoming
 progressive  areas  to  match  with  other
 advanced  areas  in  respect  of  indus-
 tries.  If,  from  the  operational  point
 of  view,  the  Satyamangalam-Chama-
 rajanagar  link  is  constructed,  with  a
 line  from  Erode  to  Dindigul,  these
 may  connect  Arsikere  and  Hubli  on
 the  western  side  and  would  save  200
 kilometres  if  we  go  from  the  south
 towards  Bombay  side.  As  I  have
 already  mentioned,  the  hon.  Minister
 is  a  man  of  action.  If  he  sees  the
 map,  he  will  find  that  this  is  the  only
 most  backward  area  in  the  south;
 there  are  no  transport  facilities.  If
 you  see  the  map,  you  will  see  whether
 the  statement  made  by  me,  namely,
 the  connection  between  Satyamanga-
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 lam  and  Chamarajanagar  and  these
 backward  areas.  will  save  50  miles
 from  the  south  towards  the  west,  on
 the  Bombay  side,  is  true  or  not.  So,
 this  connection  between  the  Southern
 Railway  and  the  Western  Railway  can
 be  immediately  taken  up,  even  from
 the  point  of  view  of  the  industrial
 progress  of  that  area.  The  Coimba-
 tore  district  could  be  connected  with
 this  area,  There  are  viscose  factories,
 and  there  is  the  lower  Bhavani  pro-
 ject,  and  agricultural  products  could
 be  moved  from  this  place  to  the  other.
 The  sanction  of  this  Satyamangalam-
 Chamarajanagar  link  would  provide
 an  intra-State  railway,  and  _  that
 would  in  turn  lead  to  a  connection
 with  the  west  which  would  be  an
 inter-State  railway.

 There  is  another  intra-State  rail-
 way  link  that  is  needed  between  Theni
 and  Gudalur  in  the  Madras  State.  A
 technical  survey  has  been  made  for
 this  twice.  It  should  be  taken  up  for
 construction.  The  Minister  should  see
 that  if  this  cannot  be  taken  up  imme-
 diately,  at  least  through  a  supplemen-
 tary  budget  in  the  third  Five  Year
 Plan  the  construction  of  this  line
 should  be  taken  up.  The  three
 States—Maharashtra,  Mysore  and
 Tamil  Nad,  that  is  Madras,  could  be
 connected  by  the  Chamarajanagar-
 Satyamangalam  link.  There  is  the
 Mangalore  port,  and  the  Cochin  port
 also  will  be  benefited  by  this  railway.
 From  the  Chamarajanagar-Satyaman-
 galam  line,  we  can  alsohave  another
 connection  from  Erode  to  Dindigul,  so
 that  we  can  have  a  short  course  to  the
 two  ports  of  Cochin  and  Mangalore.

 I  have  raised  this  subject  last  year.
 But  the  Minister  might  say  that  every
 hon  Member  is  interested  in  his  own
 railway  line.  I  can  only  say  that  if
 he  refers  to  the  map  he  will  find  that
 my  arguments  are  true,  and  the  rail-
 way  links  that  I  have  suggested  will
 cut  the  distance  from  the  south  to  the
 west,  on  the  Bombay  side,  by  50
 miles.  If  proper  communications  are
 Biven,  there  are  chances  for  improve-
 ment  all  round.
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 We  say  it  is  a  welfare  State.  There
 should,  therefore,  be  no  question  of
 certain  places  being  advanced  or  non-
 backward  and  certain  places  being
 backward.  Hence,  I  request  the
 Minister  to  consider  these  aspects  at
 least  now,  so  that  in  the  next  budget
 year  I  may  be  glad  to  say  that  the
 Minister  has  taken  into  consideration
 all  these  facts.

 श्री  रा०  गि०  दुबे  (बीजापुर  उत्तर)  :
 सभापति  महोदय,  इस  समय  सदन  में  रेलवे

 डिमाण्ड्स  पर  चर्चा  चल  रही  है  1  रेलवे  बजट
 के  डिस्कशन  के  अवसर  पर  काफ़ी  चीज़ों  का
 ख्याल  किया  गया  और  काफ़ी  बातों  पर
 रोशनी  डाली  गई  ।  मैं  नहीं  समझता  कि  इस
 अवसर  पर  पुन:  उन  सब  चीजों  में  जाना
 उचित  होगा  ।  इसमें  कोई  शक़  नहीं  है  कि
 रेलवे  बोर्ड  ने  या  रेलवे  मिनिस्टरी  ने  इस
 इमरजेंसी  के  सिलसिले  में,  इस  गम्भीर  स्थिति
 में  जो  कुछ  कार्यवाही  की  है  वह  इस  सदन  के
 धन्यवाद  के  क़ाबिल  है  ।

 रेलवे  बोर्ड  के  अधिकारियों  या  रेलवे  मन्त्री-
 लय  के  कर्मचारियों  के  बारे  में  यह  तो  दावे  के
 साथ  नहीं  कहा  जा  सकता  कि  उन्होंने  कोल
 स्टील  इरादी  चीजों  के  यातायात  के  बारे  में
 जो  बौटेलनेक्स  थे,  उन  बोटल बक्स  को  रिमूव
 करने  में  कामयाबी  हासिल  की  है  लेकिन  इस
 इमरजेंसी  को  फ़ेस  करने  में  उन्होंने  काफ़ी
 क़ाबलियत  बताई  है  7  इसके  लिए  सदन  का
 रेलवे  मन्त्रालय  को  धन्यवाद  देना  चाहिए  ।

 जहां  तक  रेलवे  रिसर्च  डिवीज़न  का
 सम्बन्ध  है,  मेरी  समझ  में  रेलवे  की  ट्रांसपोर्ट
 प्राबलम्ज़  को  हल  करने  के  बारे  में  वह  बहुत
 अच्छा  कार्य  कर  रहा  है  |

 रेलवे  में  जो  कमंचारी  हैं,  वे  एके-
 डेमिक  दृष्टि  से  क्वालिफाइड  हों  या  न  हों,
 लेकिन  मेरे  ख्याल  में  अगर  बदन  से  अदना
 कर्मचारी  को  भी  सही  अपरच्यूनिटी  मिले,  तो
 वह  काफ़ी  अच्छी  तरह  से  काम  कर  सकता  है  |
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 [श्री  रा०  गि०  दुबे]
 मसलन  प्राब्लम  श्राफ  मेनटेनेंस  एण्ड  'रिपेयर
 का  सवाल  भ्राता  है  ।  मैं  रेलवे  मन्त्रालय  से
 अपील  करूंगा  कि  जिस  प्रकार  प्रोडक्शन  के
 बारे  में  बोनस  इन्सेन्टिव  स्कीम  चलाई  जा  रही
 है,  जिसकी  वजह  से  प्रॉडक्शन  काफी
 बढ़ा  है,  अगर  उसी  तरह  मेनटेनेंस  एण्ड  छिपे-
 दर्ज  के  क्षेत्र  मे ंभी--उसकी  आउडिन री  शराब-
 लाज  के  लिए  नहीं,  बल्कि  इन्द्री केट  प्राबलम्ज
 के  लिए--फ़ारेन  'एक्सपेंस  की  सहायता
 लेने  के  बजाये  अपने  कर्मचारियों  को  अ्रवसर
 दिया  जाए,  तो  मुझे  पूरा  यकीन  है  कि  इन
 प्रॉब्लम्स  को  भी  हम  साल्व  कर  सकेंगे

 जहां  तक  स्टेज  का  सम्बन्ध  है,  कुछ
 त्रुटियां  तो  हैं,  लेकिन  रेलवे  मन्त्री  ने  कहा  है
 कि  अगर  इस  बारे  में  कोई  सजेस्शन्ज  इस
 सदन  में  दी  जायेंगी,  तो  वह  उन  पर  विचार
 करेंगे  ।  मेरा  ख्याल  है  कि  डिविज़नल  रेलवे
 पर  जो  कमेटीज़  हैं,  जैसे  कि  रेलवे  की

 डिस्ट्रिक्ट  एडवाइज़री  कमेटी  हैं,  अगर  उनके
 भेज  कोयटो  वगैरह  चैक  करने  की  सुविधा
 दी  जाये,  तो  कुछ  हद  तक  यह  सवाल  हल  करने
 में  सहायता  मिलेगी  ।

 शब  मैं  म॑  सूर  प्रदेश  के  कुछ  गम्भीर  सवाल
 आपके  सामने  रखने  की  कोशिश  करूंगा  t
 मैं  यह  महसूस  करता  हूं  कि  रेलवे  मन्त्री  हर
 एक  काम  को  तो  नहीं  कर  सकेंगे,  लेकिन  मेरे
 दोस्त  डिप्टी  मिनिस्टर  साहब,  श्री  रामास्वामी
 जब  वहां  आए  थे,  तो  कुछ  बातें  उन  के  सामने
 रखी  गई  थीं  प्रो  मुझे  सन्तोष  है  कि  उन्होंने
 वहां  के  कुछ  सवालों  पर  ग्रोवर  करके

 कुछ  सहायता  की  है  !

 रेलवे  मन्त्रालय  ने  हा स्पेट  से  गुंटकल
 लाइन  को  डबल  करने  का  फ़ैसला  किया  है  ।

 यह  बहुत  अच्छा  फ़ैसला  है,  क्‍योंकि  हा स्पेट
 एरिया  में  झ्रायरन-पओर  की  पैदाइश  होती
 है  ।  वह  मद्रास  जाता  है  द्रोह  वहां  से  फ़ारेन
 कंट्री  को  एस् पोर्ट  होता  है  ।  लेकिन  उसी
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 दृष्टि  से  अगर  देखा  जाए,  तो  हा स्पेट  से  हुबली
 को  बायरन-प्लोर  शता  है,  हुबली  से  वह
 कारवार  पोर्ट  जाता  है  ब्रोकर  कारावास  पोर्ट  से
 वह  जापान,  मिडिल  ईस्ट  और  दूसरे  कंट्रीस
 फो  जाता  है  |  प्रभी  मैंने  भ्र धिक ृत  तरीके  से

 सुना  है  कि  हा स्पेट  से  हुबली  और  कारावास
 जाने  में  जो  खर्चा  आता  है,  वह  मद्रास  जाने
 के  खर्चे  से  भी  कम  होता  है  शौर  इस  प्रकार
 कारावार  से  विदेशों  को  माल  आसानी  से  भेजा
 जा  सकता  है  माननीय  मन्त्री  जी  से  मेरा  यह
 झगड़ा  है  कि  जब  वहू  हा स्पेट  शौर  गुंटकल
 लाइन  को  डबल  कर  रहे  हैं,  तो  फिर  वह
 हा स्पेट  और  हुबली  के  केस  को  भी  उसी  दृष्टि
 से  क्‍यों  नहीं  देखते  हैं  ?

 हरि हरको ट्र  के  बारे  में  प्लानिंग  कमी-
 शन  ने  फ़ैसला  किया  था  कि  वहां  पर  नई  लाईन
 बननी  चाहिए,  क्‍योंकि  तुमकुर  और  चित्रदुर्ग
 वर्ग रह  इलाके  पचास  या  सौ  साल  तक  आयरन
 ज़ोर  सप्लाई  कर  सकते  हैं  7  यह  बात  भी  गौर
 करने  के  काबिल  है  ।

 गोझा  पोर्ट  वास्तव  में  एक  अच्छा  पोर्ट

 है  ।  हा स्पेट  से  हुबली  ब्रोकर  हुबली  से  गोआ  पोर्ट
 से  माल  विदेशों  को  भेजा  जा  सकता  है  1
 मगर  हुबली  और  गोझा  पोर्ट  के  बीच  भी
 डबल  लाइन  बिछाने  के  प्रश्न  पर  विचार  किया
 जाये,  तो  उस  से  इस  प्रदेश  के  सवाल  हल  करने
 में  बहुत  मदद  मिलेगी  ।

 तरन्त  में  मैं  रेले  मन्त्री  जी  से  कहूंगा
 कि  इस  रीजन  के  जो  सवाल  हैं,  उन  के  बारे  में
 दक्षिण  में,  और  ख़ास  कर  मैसूर  और  मद्रास
 के  लोगों  में  यह  भावना  है  कि  हमारी  तरफ
 काफ़ी  ध्यान  नहीं  दिया  जाता  है  1  इसलिए
 वह  इस  तरफ  भी  ध्यान  देने  की  कोशिश  करेंगे,
 यह  आशा  करते  हुए  मैं  ग्र पनी  बात  खत्म  करता
 हूं

 इन  चन्द  शब्दों  के  साथ  मैं  प्रा पका  शुक्र-
 गुज़ार  करूं  कि  आपने  मुझे  बोलने  का  अवसर
 दिया  |
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 eft  ब्रजबिहारी  मेहरोत्रा  (बिल्हौर).  :
 चेयरमैन  महोदय,  मैं  ड्राप  का  बहुत  आभारी

 हूं  कि  आप  ने  मुझे  बोलने  का  अवसर  दिया  है  |
 मैं  इस  अनुदान  के  लिए  माननीय  मंत्री  जी  को
 बधाई  देना  चाहता  हूं  ।  रेलवे  की  व्यवस्था  में
 इस  तरह  की  उन्नति  हुई  है  कि  जिस  की  प्रशंसा
 करनी  चाहिए  |  चीन  के  आक्रमण  के  वक्‍त  रेलवे
 विभाग  और  उस  के  कर्मचारियों  ने  जिस
 तत्परता  से  काम  किया  और  उस  समय  ट्रांसपोर्ट
 की  फैसिलिटी  को  पैदा  कर  के  जो  कामयाबी

 हासिल  की,  उस  के  लिए  भी  वे  बधाई  के
 पात्र  हैँ  t

 जहां  तक  थर्ड  क्लास  का  प्रदान  है,  इस
 बात  पर  विचार  करना  चाहिए  कि  उस  में  जो
 भीड़  होती  है,  उस  को  कैसे  कम  किया  जाये  ।
 मैं  माननीय  मंत्री  जी  से  निवेदन  करना  चाहता
 हैं  कि  पै सजर  गाड़ियों  में  कुछ  डिब्बे  बढ़ाये  जायं,
 ताकि  भीड़  कम  हो  ।  उन्होंने  थर्ड  क्लास  के
 किराये  नहीं  बड़ाये  है,  इस  के  लिए  वह  धन्यवाद
 के  पात्र  हैं  A  लेकिन  थर्ड  क्लास के  पैतेंजर्ज़  को

 बहुत  मामूली  सुविधाएं  भी  नहीं  मिलती  हूँ  ।
 मिसाल  के  तौर  पर  ब्रांच-लाइन  में  जो  गाड़ियां
 चलती  हैं,  उन  में  पंखे  नहीं  लगे  हूँ  ।  मैं  निवेदन
 करूंगा  कि  ऊंची  क्लास  के  पैण्विन्जज्  को  तो
 सुविधायें  मिलती  हूँ,  लेकिन  थर्ड  क्लास  के
 पैतिन्जज  के  ज़रिये  से  रेलवे  विभाग  को  बड़ी
 आमदनी  होती  है,  इसलिए  उन  की  सुविधाओं
 का  भी  कुछ  ध्यान  रखना  चाहिए  ।

 $  कानपुर  में  कैंटन  रेलवे  शौर  नाय-
 ईस्टर्न  रेलवे  का  जो  थर्ड  क्लास  का  बुकिंग
 आफ़िस  है,  वह  एक  छोटा  सा  काबुक  है  t
 उस  का  बरमदा  चार  पांच  फीट  चौड़ा  है
 सैकड़ों  आदमियों  को  टिकट  लेने  के  लिए
 लाइन  बना  कर  बरसात,  सूप  और  जाड़े  में

 खुले  में  खड़ा  रहना  पड़ता  है  ।  कानपुर  इतना
 बड़ा  शहर  है,  जिस  में  हज़ारों  पैसेंजर  श्राते
 जाते  है।  वहां  पर  यह  दुर्दशा  है  कि  टिकट  लेने

 _  2  लिए  लोगों  को  पानी  में  भीगना  पड़ता  है
 टगौर  गर्मियों  में बूप  में  तपना  पड़ता  है  |  वहां
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 पर बग़ल  में  मुसाफ़िरख़ाना  बना  है,  लेकिन
 टिकटघर  अलग  है  जो  रेलवे  ब्रिज  है,  उस  को
 बीच  में  खतम  कर  दिया  गया  है  और  थर्ड
 क्लास  का  जो  बड़ा  मुसाफ़िरख़ाना  बनाया
 गया  है,  उस  को  उस  ब्रिज  से  नहीं  जोड़ा  गया  है।
 इसका  नतीजा  यह  होता  है  कि  आदमी  ब्रिज
 से  उतर  कर  मुसाफ़िरख़ाने  जाता  है  और
 अगर  वर्षा  होती  है,  तो  उस  को  भीगना  पड़ता
 है  ।  इस  तरफ़  जो  खुला  प्लैटफार्म  है,  उस  को
 कवर  करने  की  ज़रूरत  है  जरगर  ब्रिज  को
 थर्ड,  क्लास  के  मुसाफ़िरख़ाने  से  मिला  दिया
 जाये,  तो  एक  बहुत  बड़ी  असुविधा  दूर  हो
 जायगी  ।

 जिस  वक्‍त  श्री  लाल  बहादुर  शास्त्री
 रेल  मंत्री  थे,  उस  वक्‍त  कानपुर  के  माल  रोड
 पर  जो  दो  लैवल  कार्सिग्ज  हें,  जहां  पर  ट्रैफ़िक
 जैम  हो  जाता  है  और  लोगों  को  प्राय-प्राय  घंटे
 खड़ा  रहना  पड़ता  है,  वहां  पर  श्रीबर-ब्रिज
 बनाने  का  सुझाव  था  जिसे  शास्त्री  जी  ने
 स्वीकार  किया  था  |  उस  बात  को  आज  जमाना
 हो  गया,  लेकिन  माल  रोड  की  लैवल  क्रासिंग
 पर  ओवर-ब्रिज  नहीं  बन  सके  हूँ  ।  एक  ब्रिज
 तो  बनना  है  मुरे  कम्पनी  के  पास  और  दूसरा
 इलेक्ट्रिक  हाउस  के  पास,  जो  कि  लम्बाई  की

 दृष्टि  से  माल  रोड  के  बिल्कुल  सेंटर  में  पड़ता
 है  ।  मैं  माननीय  मंत्री  जी  से  निवेदन  करना
 चाहता  हूं  कि  वह  कानपुर  की  इस  ज़रूरत  की
 तरफ़  ध्यान  देने  की  कपा  करें  ।

 ही  पनकी  के  पास  जो  लैवल  क्रासिंग  है,
 वहां  पर  भी  अ्रसुविधा  होती  है  ।  वहां  पर  भी
 लोगों  को  साथ  श्राध  घंटे  तक  खड़े  रहना
 पड़ता  है  ।  एक  प्रोपोज  था  कि  अगर  वहां
 पर  ग्रोवर-ब्रिज  नहीं  बन  सकता  है,  तो  रेलवे
 लाइन  के  बारबर  बराबर  दाहिनी  तरफ़  सड़क
 बना  कर  गोविन्द नगर  के  साथ  मिला  दिया
 जाये  |  इस  भ्र वस् था  में  वह  ग्रोवर-ब्रिज  बनाने
 की  ज़रूरत  नहीं  रह  जायगी।  में  माननीय  मंत्री
 जी  से  प्रार्थना  करूंगा  कि  इन  दोनों  में  से  एक
 उपाय  को  काम  में  लाया  जाये  ।
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 [श्री  ब्रज बिहारी  मेहरोत्रा]
 अब  मैं  अपने  क्षेत्र  के  छोटी  लाइन  के

 उन  स्टेज  पैके  बारे  में  कुछ  कहना  चाहता  हुं,
 जो  कि  कानपुर  से  फ़ैसलाबाद  तक  हूं  ;  हर  एक
 स्टेशन  पर  प्जैटफ़ामं  नहीं  है,  जिस  का  नतीजा

 यह  है  कि  अक्सर  मुसाफ़िर  गाड़ियों  से  उतरने
 या  चढ़ने  में  गिरते  हैं  ऑर  चोट  खा  जाते  |

 मंत्रा  स्टेशन  के  ठीक  सामने  इन्टर  क.लिज
 है,  जिस  में  करीब-क़रीब  एक  हज़ार  विद्यार्थी
 पढ़ते  हैं  ।  वहां  पर  जो  लैवल  क्रासिंग  है,  वह
 रेलवे  स्टेशन  से  बहुत  दूर  है  अगर  विद्यार्थी
 लैवल  क्राइसिस  से  जाना  चाहें,  तो  उन  को  बड़ा
 चक्कर  खा  कर  जाना  पड़गा  t  आप  जानते  हैं
 कि  विद्यार्थियों  की  प्रवृत्ति  यह  होती  है  कि  वे
 लम्बा  चक्‍कर  नहीं  लगाना  चाहते  हूँ  ।  इसका
 नतीजा  यह  है  कि  वें  स्टेशन  के  सामने  से
 लाइन  को  क्रास  कर  के  कालेज  में  जाते  हूँ  ।
 ग्रामर  ऐपा  हुमा  है  कि  विद्यार्थी  या  दूसरे  जोग
 ज़रूरी  हुए  या  मर  गये  ।  उस  कालेज  के
 अथारिटीज  की  तरफ़  से  माननीय  मंत्री  जी
 की  सेवा  में  प्रार्थनापत्र  भी  आया  हुआ  है  कि
 रेलवे  के  प्नैःफ़ा्म  के  बात  एक  जवल  क्रासिंग
 बना  दिया  जाये  ।  अगर  उस  को  बनाने  में

 असुविधा  है,  तो  मेरी  प्रार्थना  है  कि  रेलवे
 स्टेशन  के  बाहर  की  तरफ,  जहां  से  ंड  ट्रंक
 रोड  जाती  है,  एक  हवा  ब्रिज  बना  दिया  जाये,
 इस  से  विद्यार्थियों  को  जाने  की  सुविधा  हो
 इससे  विद्यार्थियों  को  जाने  की  सुविधा  हो
 जायेगी  ।

 6  hrs,

 नार्दन  रेलवे  के  झ्लींझक  स्टेशन  पर  जनता

 ठहरा  करती  थी  ।  यह  बड़ी  मंडी  है  और

 कानपुर  से  तोस  मील  पर  है  |  जनता  के  यहां  न

 ठहरने  का  नतीजा  यह  है  कि  मुसाफिरों  के

 लिए  केवल  दो  गाड़ियां  रह  जात॑।  हैं  ।  मेरी
 प्रार्थना  है कि  वहां  पर  जनता  के  ठहरने  की
 फिर  व्यवस्था  कीं  जाए  |

 विदुर  का  स्टेशन  टरमिनस  स्टेशन  है  |
 जब  श्री  गाडगिल  उस  समय  के  रेल  मंत्र।  वहां
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 गए  थे  तो  उन्होंने  श्रीनिवासन  दिया  था  कि

 बिठूर  को  मेन  लाइन  पर  लाया  जाएगा  |

 मालूम  होता  है  कि  वह  झा इवा सन  गाडगिल
 साहब  के  जाने  के  साथ  हदो  की  टोकरी  में
 चला  गया  ।  बिठूर  एक  तीर्थ  स्थान  है  जहां
 हज़ारों  यात्रा।  रोजाना  जाते  रहते  हैं  ।  वहां
 डीजल  को  गाड़े  जाने  लगे  हैं  ।  इसका
 परिणाम  यह  होता  है  कि  वह  यात्री  जिनके
 पास  ज्यादा  सामान  होता  है  वे  उरूसे  नहीं  जा
 पाते  ।

 मैं  ने  देखा  है  कि  आपने  अनेक  स्टेशनों
 पर  इस  तरह  के  साइन  बोर्ड  लगा  रखे  हैं  कि
 फलां  स्थान  के  लिए  यहां  से  गाड़ी  बदल।
 जाएगे।  ।  मैं  चाहता  हूं  कि  मधवा  जंवशन  पर
 भी  आप  इस  तरह  का  साइन  बोर्ड  लगा  दें
 कि  यहां  से  बिखर  श्र  ब्रह्म वर्त  के  लिए  गाड़ी
 बदल।  जात॑।  है  ।  इस  तरह  से  कल्याण  पुर
 स्टेशन  से  विदुर  सड़क  के  रास्ते  नौ  म॑,ल  है  ।
 मेरा  सुझाव  है  कि  कल्याणपुर  स्टेशन  पर  भी
 इस  तरह  का  साइनबोर्ड  लगा  दिया  जाए  कि

 यहां  से  विदुर  श्र।  ब्रह्म वर्त  सड़क  के  रास्ते  नौ
 मील  है  ।

 सेंट्रल  रेलवे  के  कई  स्टेशनों  के  पास  से
 बिजली  क।  लाइन  जाती  है  लेकिन  उस  लाइन
 से  उन  स्टेशनों  पर  बिजली।  नहीं  ल॑।  गर्मी  है  1
 साठ  महने  हुए  जब  हमको  रेलवे  यू जस
 कंसलटेटिव  कमेटी।  ने  आश्वासन  दिया  था  कि
 चौरा,  भलासा,  लालपुर  श्रादि  स्टेशनों  पर,
 जिनके  पास  से  'बिजली।  की  लाइन  जाती  है,
 बिजली।  दे  दो  जाएगी,  लेकिन  आठ  महीने  हो
 गए  इन  स्टेशनों  पर  भी  तक  बिजली।  नहीं
 श्रायों है  ।  मेरा  अनुरोध  है  कि  जो  प्रवासन
 दिया  गया  है  उसको  पूरा  किया  जाए  और
 इन  स्टेशनों  पर  बिजली  की  रोशनी  पहुंचायी
 जाए  |

 ’
 सेंट्रल  रेलवे  की  एक  लाइन  कानपुर  से

 बांदा  को  जात।  है।  उस  पर  एक  स्टेशन  उतारा

 है  ।  वर्मा  प्लेटफार्म  ऊंचा  न  होने  से  एक्सीडेंट डेड
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 होते  रहते  हैं  ।  मेरी  प्रार्थना  है  कि  वहां  के
 प्लेटफाम  को  ऊंचा  किया  जाए  ।

 इन  शब्दों  के  साथ  मैं  फिर  रेलवे  मंत्री  को
 धन्यवाद  देता  हूं  और  साशा  करता  हुं  कि  जो
 बातें  मैं  ने  कहीं  हैं  उन  पर  ध्यान  दिया  जाएगा,
 ब्रोकर  उन  पर  शीघ्र  कार्यवाह:  की  जायेग।  |

 Mr.  Chairman:  May  I  know  how
 much  time  the  hon,  Minister  would
 like  to  take  for  his  reply?

 Shri  Swaran  Singh:  I  will  take
 only  about  30  to  40  minutes;  I  will
 not  take  long.

 Mr.  Chairman:  There  is  only  one
 more  speaker  on  the  list  with  me.
 Shri  D.  8,  Patil—

 Shri  70,  S.  Patil  rose—

 Some  Hon,  Members  rose—

 Shri  Narendrasingh  Mahida;  Sir,
 six  Members  have  spoken  from  that
 Side  at  a  stretch.

 श्री  प्रकाश वीर  शास्त्री  (बिजनौर)  :  उस
 पार्टी  के  ६  सदस्य  बोल  चुके  हैं  v

 Mr.  Chairman:  I  should  like  to
 clear  one  misunderstanding.  I  am
 bound  by  the  list  given  to  me  by  the
 Deputy-Speaker  and,  probably,  the
 Speaker.  I  have  to  stick  ४0  it
 Strictly,  If  there  haq  been  room  for
 discussion  the  matter  might  have
 been  slightly  different.  Therefore,  1
 am  following  what  has  been  given  to
 me.  If  there  is  anything  to  complain,
 hon.  Members  can  bring  it  up  to-
 morrow.

 Shri  Hari  Vishnu  Kamath:  How
 many  more  are  there  jn  the  list?

 Mr.  Chairman:  For  the  time  being
 I  should  like  to  stick  to  the  list  given
 by  the  Deputy-Speaker,  But  I  will
 call  Shri  Prakash  Vir  Shastri  first.

 Shri  D.  S.  Patil:  Sir,  the  House  is
 in  my  possession.  You  have  called
 me,
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 Mr,  Chairman:  I  did  not  notice  the
 hon.  Member.  Were  you  standing  up
 when  I  called  you  earlier?  In  that
 case,  you  may  continue  your  speech.

 Shri  Narendrasingh  Mahida:  Con-
 tinuously,  Sir,  you  cannot  allow  six
 Congress  Members  to  speak.  Some
 convention  must  be  observed  in  that
 respect,

 Mr,  Chairman:  I  explained  the
 position.  I  will  bear  that  in  mind
 rext  time,  I  assure  you.

 श्री  दे०  शि०  पाटिल  (यवतमाल)  :
 सभापति  महोदय,  आपने  जो  मुझे  मौका  दिया
 है  उसके  लिए  मैं  आपको  धन्यवाद  देता  हूं  ।
 रेलवे  मंत्री।  सरदार  स्वर्ण  सिंह  ने  एक  उत्तम
 प्रशासन  की  ख्याति  अजित  की  है  |  अगले  वित्त
 वर्ष  के  लिए  उन्होंने  जो  रेलवे  का  कार्यक्रम
 रखा  है  शरीर  जो  धारण  स्वीकार  किया  है
 उसके  लिए  मैं  उनको  धन्यवाद  देता  हूं  ।

 नैरोलेक  रेलवे  के  बारे  में  गवर्नमेंट  की
 नीति  है  कि  उसे  बन्द  करना  है।  यह  दो  हजार
 मील  की  है  और  दुर्भाग्य  से इसका  कुछ  हिस्सा
 मेरे  क्षेत्र  में  भी  है  ।  इसके  बुकिंग  को  देखते  हुए
 यही  कहना  पड़ता  है  कि  इसको  जल्द  बन्द  कर
 दिया  जाए।  मुर्ति जा पुर  से  यवतमाल  की  यह
 ७८  मील  की  लाइन  है  |  यवतमाल  एक  बड़ा
 व्यापारिक  केन्द्र  है  शौर  यहां  विशाल  श्राबादो
 है  ।  इस  विशाल  आबादी  के  लिए  केवल  यही
 रेलवे  लाइन  है  जिस  पर  मुसाफिर  गा  ड़ियां  पाठ
 मील  प्रति  घंटे  की  औसत  चाल  से  चलती  हैं  t
 ग्रोवर  इस  की  चाल  पहले  से  भो  गिर  गयी  है  ।
 इस  रेलवे  से  सफर  करना  खतरनाक  है  |
 केवल  सरका र  की  नीति  नै  रोगे  ज  को  बन्द  करने
 की  है  इस  लिए  में  इसको  बन्द  करने  के  लिए
 नहीं  कहता,  बल्कि  इससे  सफर  करना  खतरनाक

 है  इसलिए  भी  मैं  इसको  बन्द  करने  को  कहता
 हूं ।

 इस  सदन  में  अनेक  मानना  सदस्यों  ने

 दुर्घटनाओं  का  जिक्र  किया,  लेकिन  इस  लाइन
 पर  खास  तौर  को  दुर्घटनाएं  होत॑  हे  जो  और
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 [=f  %o  शि०  पाटिल]
 लाइनों  पर  नहीं  होतीं  ।  इस  प्रकार  की  एक
 दुर्घटना  का  हाल  मैं  आपके  सामने  रखना

 चाहता  हूं  |  मुतंजापुर  से  यवतमाल  और
 लासोना  स्टेशन  ऊंचाई  पर  हैं  और  ट्रेन  चढ़
 नहीं  पाते  ।  इंजिन  डब्बे  खींच  नहीं  पाता  ।
 दिनांक  १७  फरवरी  को  जब  ड्राइवर  ने
 खींचने  को  कोशिश  को  तो  इंजिन  और  एक
 डिब्बा  तो  आगे  चला  गया  कौर  पांच  मुसाफिर
 डिब्बे,  जिनमें  ३००  मुसाफिर  थे,  और  एक
 माल  का  डब्बा  अलग  हो  कर  पोछे  १२  मील
 अपने  आप  चले  गए  |  ऐसे।  दुर्घटनाएं  इस  लाइन
 पर  अक्सर  होतो  रहता  हैं।  यह  लाइन  एक
 ब्रिटिश  कम्पनी  के  पास  है  जो  इसको  कोई
 चिन्ता  नहीं  करती  |

 स्टाफ  वालों  के  लिए  कोई  सुविधा  नहीं
 दी  जाता  ।  कर्मचारियों  के  लिए  क्वार्टर  नहीं
 हैं,  न  डिस्पेंसरी  है  |  यवतमाल  शहर  में
 झोंपड़ियों  तक  में  बिजली  है  लेकिन  यवतमाल
 रेलवे  स्टेशन  में  बिजली  नहीं  है।
 पैसेंजर्स  के  लिए  अनेक  दिक्‍कतें  हैं  ।  मैं  ने  बहुत
 प्ली  दिक्कतें  बताई  भी  हैं  ।  लेकिन  स्टाफ़  के

 लिए  भी  बहुत  सी  दिक्‍कतें  हैं  ॥  यह  कम्पनी

 बिलकुल  ख्याल  नहीं  करती  लेकिन  कम्पनी
 का  जो  एग्रीमेंट  है,  जो  कंट्रैक्ट  है,  वह  हर  साल

 बढ़ाया  जाता  है  मैं  आप  के  ज़रिए  मंत्री

 महोदय  से  प्रार्थना  करूंगा  कि  इस  पर  ध्यान
 रक्खें  कौर  उसका  कंट्रैक्ट  बंद  कर  के  सरकार
 को  यह  रेलवे  अपने  हाथ  में  ले  लेना  चाहिए  |

 6°0  hrs.

 (Mr.  Deputy-SpEAKER  in  the  Chair)

 एक  मिनट  में  मै  एक  महत्व  का  बात
 श्राप  के  सामने  रखता  हूं  ।  इस  बारे  में  मैं  ने
 रेलवे  मंत्रालय  को  लिखा  भी  था  ।  वह  बात

 यह  है  कि  घिरवा-पंसद  लाइन  जो  कि  बहुत
 ताल  पहले  बन्द  की  गई  है  उसको  फिर  से

 शुरू  करना  चाहिए  |  इस  के  लिए  हमारे
 माननीय  नेता  आदरणीय  डा०  अणे०  ने  इस
 लाइन  को  फिर  से  शुरू  करने  का  केस  बहुत

 MARCH  7,  963  for  Grants—Railways  2834

 अच्छे  तरीक़े  स ेकल  रक्खा  है।  राज  डा०
 पं०  शा०  देशमुख  ने  इस  के  बारे  में  जिक्र  किया

 है  ।  मैं  ने  इस  लाइन  को  शुरू  करने  के  लिए
 पिछले  साल  भी  कहा  था  ।  लेकिन  मेरी
 आवाज़  मंत्रालय  तक  नहीं  पहुंची  |  कब  तक
 मेरी  आवाज़  माननीय  मंत्री  श्री  स्वर्ण  सिंह
 तक  नहीं  पहुंची  लेकिन  डा०  चरण  कौर  देशमुख
 साहब  की  भ्रावाज़  तो  मुझ  उम्मीद  है  उन  तक
 ज़रूर  पहुंचेगी  ओर  वह  इधर  ध्यान  देंगे।
 मेरा  निवेदन  हूँ  कि  जो  भ्राशवासन  इस  गवर्नर  मेंट
 प्रौढ़  मंत्री  महोदय  ने  दिया  था  वह  भ्राशवासन

 पूरा  किया  जाय  ।  यह  भ्राश्वासन  दिया  गया
 था  कि  फर्स्ट  प्रायर टी  बिल  वी  जीवन  दु
 'रि स्टार्ट  इट  ।  मैं  श्राप  के  ज़रिए  मांग  करता

 हूं  कि  वह  भ्राइवासन  पूरा  किया  जाय  कौर  इस
 लाइन  को  चालू  किया  जाय  ।  एक  प्रार्थना  मैं
 कौर  करना  चाहता  हूं  कि कम  से  कम  जवाब
 देते  समय  मंत्री  महोदय  यह  बतलायें  कि  हम
 इसके  बारे  में  इनक्वायरी  करायगे  कि  पाया

 यह  फिर  से  शुरू  हो  सकती  है  अथवा  नहीं  ।
 कम  से  कम  इतना  ग्रा श्वा सन  तो  मंत्री  महोदय
 ओपन  जवाबी  भाषण  में  देने  की  कृपा  करे  ही  |
 बस  यही  प्रार्थना  मैं  प्रापक  ज़रिए  मंत्री  महोदय
 से  करूंगा  ।

 त्री  प्रकाश बोर  शास्त्री:  उपाध्यक्ष

 (महोदय,  मैं  रेलवे  मंत्रालय  को  कुछ  आवश्यक

 सुझाव  इस  मांग  के  सिलसिले  में  देना  चाहता
 हूं  ।  पहला  सुझाव  तो  यह  है  जो  कि  मैं  पिछले
 दो  वर्षों  से  बराबर  ही  रेलवे  मंत्रालय  के

 अनुदानों  की  चर्चा  के  समय  देता  पाया  हूं  कि
 रेलवे  को  सबसे  भ्र धिक  आमदनी

 तृतीय  श्रेणी  के  यात्रियों  स ेमिलती  है  ।  तीसरी
 श्रणी  के  यात्रियों  को  जहां  अरन्य  प्रकार  की
 श्रमिक  सुविधाएं  श्राप  दे  रह  हैं,  मगर  एक
 सुविधा  उस  में  इतनी  और  बढ़ा  दें  कि  छोटे
 छोटे  स्टेशनों  पर  जहां  गाड़ी  बहुत  कम  देर
 रुकती  है,  मगर  तृतीय  श्रणी  के  यात्रियों  के
 लिए  कुछ  सहायक,  इस  प्रकार  के  रेलवे  के
 अधिकारी  नियुक्त  कर  दिये  जायें  जिससे  गाड़ी
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 चल  रही  है,  वह  लटक  रहे  हैं,  अंदर  डिब्बे  में

 घुसने  नहीं  पा  रहे  हैं,  जगह  नहीं  मिल  रही  है
 ब्रोकर  रेल  छूट  रही  है  भ्रथवा  बहुत  से  स्थानों
 पर  ऐसा  होता  है  कि  डिब्बे  में  जगह  होती  है
 लेकिन  पहले  43  हुए  पैसेंजर  जगह  होने  के

 बावजूद  अंदर  आना  चाहने  वालों  को  स्थान

 नहीं  दे  पाते,  जरगर  रेलवे  के  कुछ  भ्रमणकारी

 हों  जो  कि  उनको  स्थान  दिला  दें  और  अंदर
 बैठा  दें  तो  में  समझता  हूं  कि  तीसरे  दर्जे  के

 मुसाफ़िरों  के  लिए  श्राप  की  ओर  से  बहुत
 सुविधा  की  बात  हो  जायेगी  cs  |

 दूसरी  बात  मैं  यह  कहना  चाहता  हूं  कि
 एक  गाड़ी  जो  उत्तर  रेलवे  की  पठानकोट-
 सियालदह  एक् प्र प्रस,  मुरादाबाद  और  सहारन-
 पुर  के  रास्ते  से  होकर  चलती  है,  लक्सर  और

 मुरादाबाद  के  बीच  में  यह  गाड़ी  हर  एक
 स्टेशन  पर  पैसेंजर  होकर  रुकती  है  परन्तु  बद-
 क़िस्मत  यह  है  कि  यह  गाड़ी  पीछे  पठानकोट  से
 पंजाब  की  जोर  से  ही  काफी  भरी  हुई  जाती  है  ।
 इस  गाड़ी  को  मुरादाबाद  और  लक्सर  के  बीच
 में  रोकने  के  लिए,  जो  पहले  एक  पैसेंजर  गाड़ी
 इस  के  अतिरिक्त  चलती  थी  उस  को  ब
 समाप्त  कर  दिया  गया  है।  परिणाम  उस  का

 यह  है  कि  इस  के  अंदर  इतनी  ज्यादा  भीड़  होती
 हूं  कि  लोग  इसमें  चढ़  ही  नहीं  पाते  हैं  ।  मैं  ने
 रेलवे  बोर्ड  से  निवेदन  किया  था  कि  पहली
 पैसेंजर  गाड़ी  को  अगर  चालू  कर  दिया  जाय
 तो  बहुत  अच्छा  हो  ।  मुझे  खुशी  है  कि  रेलवे
 बोर्ड  ने  अपने  कुछ  अधिकारियों  को  वहां  पर
 भेज  कर  उस  की  जानकारी  ली  और  वह  स्वयं
 इस  बात  से  सहमत  हुए  कि  उस  गाड़ी  में  इतने
 भाग  के  अंदर  बहुत  भीड़  रहती  है  ।  उन्होंने
 एक  अलग  डिब्बा  लखनऊ-सहारनपुर  के  बीच
 में  उस  गाड़ी  में  लगाना  स्वीकार  किया  ।
 लेकिन  उस  एक  डिब्बे  के  लगने  के  बाद  भी  मैं
 समझता  हूं  कि  समस्या  का  पूरा  समाधान
 नहीं  हो  पाया  है  ।  रेलवे  बोर्ड  ने  अपनी  चिट्ठी
 में  यह  भी  लिखा  था  कि  जब  वहां  डबल  लाइन
 का  काम  पूरा  हो  जायगा  तो  हम  उस  पहली
 पैसेंजर  को  भी  चालू  कर  देंगे।  मैं  समझता  हूं  कि
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 वह  काम  लगभग  भाबा  पूरा  हो  चुका  है।  शौर
 अ्रधिक  नहीं  तो  कम  से  कम  तो  उस  में  एक,
 प्राध  डिब्बा  तब  तक  के  लिए  श्र  बढ़ा  दीजिये
 लेकिन  जल्दी  से  जल्दी  इस  पहली  गाड़ी  को

 चालू  कर  देंगे  तो  इस  बीच  में  गांव  के  किसानों
 को  छोटे,  छोटे  स्टेशनों  पर  यह  गाड़ी  पकड़ने
 में  जो  दिक्कत  होती  है,  उन्हें  इस  से  बड़ी
 आसानी  हो  जायगी  ।

 कोसरे  नजीब  ब  द-गजरेड़ा  जो
 एफ  लैब  है  इस  के  बारे  में  मैंने

 पहले  भी  यद,  कई  बार  कहा  है  ब्रोकर
 श्र  जफीर  कहना  चाहता  हूं  कि  इस  सैक्शन
 पर  कई  स्टेशन  इस  प्रकार  कहे  जो  स्टेशन
 तो  है,  टिकट  भी  वहां  पर  बंटते  हू  लेकिन  इतना
 मन  कुछ  होते  हुर  भी  वहां  न  तो  तारघर
 है  कोई  जाकर  स्टेशन  मास्टर  को  पूछे  कि
 गाड़ी  कितनी  लेट  है  तो  वह  कहते  हैँ  कि  यह
 हम  नहीं  बतला  सकते,  यहां  तार  का  इंतजाम
 नहीं  है,  सिवाय  इस  के  जब  वह  सिगनल  दे
 देते  हं  घंटा  भर  पहले  गाड़ी  आने  के
 के  समय  जब  भी  श्री  जाये  गाड़ी
 तो  यहां  से  पास  हो  जायगी  |  एक  इतना  बड़ा
 सेक्शन  बौर  उस  के  स्टेशनों  पर  प्लेटफार्म
 ते  होना,  स्टेशनों  के  ऊपर  तारघर  का  इंतजाम
 त  होना,  मैं  समझता  हुं  कि  यह  कोई  अच्छी
 चीज़  नहीं  है  t

 एक  अन्य  बात  मैं  यह  कहना  चाहता
 हूं  कि  कुछ  दिन  पहले  सेकेन्ड  वर्ल्ड  वार  जिस
 समय  चल  रही  थी  तो  इस  लाइन  को  उखाड़
 लिया  गया  था  लेकिन  इस  से  पहले  देहरादून
 के  लिए  जो  भी  एक्सप्रेस  गाड़ी  दिल्‍ली  से
 पास  होती  थी  वह  वाया  गजरौला,  मौजेमपुर,
 तारा यग  लक्सर,  हो  कर  पास  होती  थी
 लेकिन  अब  जब  देहरादून  के  लिए  दिल्ली
 से  गाड़ी  जाती  है  तो  वह  मुज्जफर  नगर,
 सहारनपुर  कौर  रुड़की  के  रास्ते  से  शो  कर
 जाती  है  1  जबकि  रात  में  उस  लाइन  के  ऊपर
 कई  और  एक्सप्रैस  गाड़ियां  पास  होती  हैं
 तो  अगर  देहरादून  एक्सप्रेस  को  गज रौल  ,
 बिजनौर,  मौजमपुर,  नारायण  हो  कर  देहरा-
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 [श्री  प्रकाशवीर  छा रत्री]

 दून  के  लिए  पास  कर  दिया  जाय  तो  मैं  समझता

 हूं  कि  उस  क्षेत्र  के  लोगों  को  भी  उस  से  ल.भ

 ही  सकेगा  ।

 सब  से  बड़ी  बात  यह  है  कि  गढ़वाल
 का  वह  इलाका  सुरक्षा  की  दृष्टि  से  भी  शब

 एक  बहुत  महत्वपूर्ण  रूप  .धारण  करता  जा

 रहा  है  ।  या  तो  उस  गाड़ी  को  इधर  की  शोर

 हो  कर  डाइवर्ट  कर  दें  तो  अच्छा  हो  या  फिर
 दिल्ली  से  कोटद्वार  के  लिए  कोई  दूसरी
 एक्सपेंस  गाठी  उधर  से  पस  कर  दी  जाय
 जीते  सीमा  से  गोवा  सम्बंध  रेल  के  जरिये
 दिल्ली  से  जोड़ा  जा  सके  ।

 एक  अन्य  चीज़  यह  है  कि  देहरादून
 एक्ट्रेस  के  सम्बंध  में  मैं  ने  रेलवे  बोर्ड  के
 अधिकारियों  को  भी  लिखा  था  लेकिन  दुःख
 है  कि  अभी  तक  उस  माग  के  ऊपर  कुड  सह  नु-
 भूति यू तंक  विचार  नहीं  हो  सका  है।  लक्सर
 और  नजीबाबाद  के  मध्य  में  एक  महत्वपूर्ण
 स्टेशन  है,  जिस  का  नाम  वालाबाली  है  ।

 यहां  पर  ग्लास  का  बहुत  बड़ा  कारखाना

 है  और  भी  आसपास  के  कई  क्षेत्र  है  1  मैंने
 निवेदन  किया  था  कि  शाम  के  वाद  सुबह
 ८-६  बज  तक  कोई  इस  तरफ़  गाड़ी
 नहीं  है  जिस  से  दूर  जाने  वाले  लोगों  को

 सुविधा  हो  ।  उन  का  उतर  यह  आया  कि
 जो  दूर  जाने  वाले  कलकत्ता  ग्रोवर  लखनऊ
 के  यात्री  है  वह  हम  को  बहुत  कम  मिलते  हूं  ।
 मेरा  निवेदन  मंत्री  जी  से  यह  है  कि  ६  महीने
 परीक्षण  के  तौर  पर  इस  को  रोक  कर  देखें  |
 अगर  उसमें  परिणाम  सुखद  हो  तो  श्राप  उस
 को  आगे  भी  चालू  रक्खें  वरना  जैसी  अभी
 श्राप  की  व्यवस्था  है  फिर  उस  व्यवस्था  को
 ज्यों  का  त्यों  कर  दें  । इस  से  एक  सब  से  बड़ा
 लाभ  यह  होगा  कि  उस  क्षेत्र  के  बच्चे  जो  उबर
 लश्कर,  अलीगढ़  और  नजीबाबाद  की  ओर
 पढ़ने  के  लिए  जाते  हूँ  उनको  लौटने  में  और
 जाने  के  लिए  बहुत  अच्छी  गाड़ी  मिल  सकेगी  ।
 उन  पढ़ने  वाले  बच्चों  की  सुविधा  का  और
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 ख़ास  तोर  से  गांव  के  किसानों  की  सुविधा
 का  ध्यान  रखते  हुए  यह  आवश्यक  है  इस
 गाड़ी  को  यहां  रोका  जाय  ।

 रेलवे  में  काम  करने  व.ले  उन  कर्मचारियों
 के  सम्बंध  में  कहना  चाहता  हूं  जो  बिना  टिकट
 सफर  करने  वाले  लोगों  को  पकड़ते  हूँ  ।
 मेरा  अपना  अनुमान  ऐसा  है,  शायद  रेलवे
 के  मंत्री  महोदय  मुझ  से  सहमत  होंगें  कि  बिना
 टिकट  यात्रा  करने  वालों  का  सिलसिला  हिन्दु-
 स्तान  के  दो  ही  तीन  प्रान्तों  में  विश  रूप
 से  है  कौर  जिन  दो,  तीन  प्रान्तों  में  विशेष
 रूप  से  यह  सिलसिला  है,  बदकिस्मती  से  उस
 में  एक  वह  भी  प्रान्त  है  जिस  का  कि  मैं  यहां
 पर  प्रतिनिधि  हो  कर  आया  हूं  ।  बिहार  के
 सम्बंध  में  कुछ  इस  तरह  की  थोड़ी  सी  घटनाएं
 सुनीं  कि  इन  यात्रा  करने  वालों  में  अधिकांश
 नई  पीढ़ी  के  वह  नौजवान  हूँ  जो  स्कूल,  कालिजों
 में  पढ़ने  के  लिए  जाते  है  ।  कभी-कभी  ऐसा
 होता  है  कि  एक  ही  टिकिट्चेकर  काफी  बच्चे
 बौर  टिकट  पकड़ता  है,  कई  बार  एसे  घटनाएं
 हुईं,  टिकट  चैकर  बालकों  द्वारा  पीटा  गया  है,
 बुरी  तरह  से  उस  नुकसान  पहुंचाया  गया  ।
 जहां  इस  तरह  की  घटनाएं  होती  हू  मेरा
 अपना  इस  प्रकार  का  निवेदन  है  कि  वह
 अगर  पुलिस  की  विशेष  व्यवस्था  करें  उनकी

 सुरक्षा  के  लिए,  ताकि  वह  बेचारे  हिम्मत
 के  साथ  अपनी  ड्यूटी  ग्रंजाम  दे  सकें,  तो
 उस  का  लाभ  जहां  अपने  रेलवे  कर्मचारियों
 को  सुविधा  देना  होगा,  उन  की  सुरक्षा  करना
 होगा,  दूसरा  उस  का  लाभ  यह  भी  होगा
 कि  जो  नई  पीढ़ी  के  नौजवान  नहीं  समझ
 रहे  और  ग़लत  आदतें  जो

 .
 सीखते  जा  रहे

 हैं,  उनके  ऊपर  नियन्त्रण  हो  सकेगा  और
 उनके  ऊपर  असर  पड़  सकेगा  |  कई  स्टेशनों  का

 मुझ  पता  है  जहां  इस  प्रकार  की  भ्रवांछतीय
 घटनाएं  घटी  हूं  ।

 अन्तिम  बात  और  कह  कर  मैं  अपने
 भाषण  को  समाप्त  करता  हूं  ।  हमारे  माननीय
 रेल  मंत्री  न  केवल  रेल  मंत्री  ही  हैं  बल्कि
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 भारत  सरकार  ने  उनके  कंधों  पर  इससे  भी
 एक  बड़ी  जिम्मेदारी  सौंपी  है  जो  इस  संकट
 के  भ्रन्दर  मैं  समझता  हूं  कि  कैबिनेट  के  एक
 सीनियर  मैम्बर  होने  के  नाते  उनके  ऊपर
 केवल  इस  देश  की  सरकार  ने  नहीं  बल्कि
 देशवासी  भी  उनको  ज़ोर  आशा  भरी  दृष्टि
 से  देख  रहे  हैं  कि  हमारे  देश  के  सम्बंध  जो
 पाकिस्तान  के  साथ  इस  प्रकार  उलझ  गये
 हैं  उन  उलझी  हुई  गांठों  को  किस  प्रकार  हमारे
 केन्द्रीय  रेल  मंत्री  सुलझाते  हैं।  इसका  अग्रसर
 अगली  पीढ़ी  पर  और  भारत  के  अगले  इतिहास
 पर  भी  पड़ेगा  ।  यह  प्रसंग  वह  नहीं  है  कि
 मैं  उस  चर्चा  को  उठाऊं  लेकिन  चर्चा  जो  रेलवे
 मंत्रालय  से  सम्बंध  रखने  वाली  है  उसके
 सम्बंध  में  मैं  अ्रवग्य  इस  समय  निवेदन  करना

 चाहता  हूं  और  वह  यह  है  कि  कई  वर्षो  से
 यह  चीज़  सदन  के  अन्दर  चर्चा  का  विषय
 बनती  रही  है  कि  पाकिस्तान  के  दोनों  भागों
 को  मिलाने  के  लिए  भारत-  से  हो  कर  जो
 रेल  लिक  जोड़ी  जानी  थी  उस  के  ऊपर  सरकार
 ने  क्या  निर्णय  लिया  ?  हमारे  डिप्टी  मिनिस्टर

 शाहनवाज़  खां  ने  कई  बार  इस  का  उत्तर
 दिया  है  कि  भ्र भी  इस  पर  विचार हो  रहा  है
 लेकिन  शब  जबकि  आप  यह  देख  रहे  हैं  कि
 पाकिस्तान  की  नीयत  इस  तरह  की  नहीं
 है  कि  वह  भारत  के  साथ  अपने  सम्बंध  अच्छे
 बना  कर  रख  सके,  मैं  समझता  हूं  कि  भारतवर्ष
 को  इतने  वर्षों  तक  इस  समस्या  को  डाले  रखना
 लटका  कर  रखना  कोई  बुद्धिमता  को  चीज़
 नहीं  होगी  |  कलकते  इस  बार  जहां  वह  और.

 बहुत  सी  बातों  को  करने  जांच,  कम  से  कम
 इसका  निर्णय  कर  दें  कि  यह  रेलवे  लिक
 वाली  जो  बात  है  इसको  भन्ती  रुप  से  समाप्त
 कर  दिया  गया  है  |

 Shri  Swaran  Singh:  Mr.  Deputy-
 Speaker,  while  replying  to  the  debate,
 when  this  House  discussed  in  a  general
 way  the  budget  proposals,  I  attempted
 to  place  the  Railway  view-point  and
 the  Government  view-point  with
 Tegard  to  some  of  the  important
 aspects.  Although  certain  hon.  Mem-
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 bers  have  again  mentioned  some  of
 those  points,  it  is  not  my  intention  to
 attempt  a  fresh  reply  to  these.  It  may
 also  be  recalled  that  the  Speaker  was
 good  enough  to  remark  that  discus-
 sion  on  this  Demand  with  regard  to
 the  Railway  Board  may  be  regarded
 as  a  continuation  of  the  discussion  that
 had  taken  place  earlier.  I  may  there-
 fore  elaborate  my  reply  to  some  of
 the  important  points,  even  though
 these  might  have  been  raised  earlier.

 You  may  have  noticed  that  the
 nature  of  the  debate  on  this  Demand,
 about  the  Railway  Board,  has  been
 more  or  less  on  the  some  pattern  as
 the  debate  when  the  budget  proposals
 were  being  discussed  generally.  Ina
 sense,  this  is  inevitable,  because  the
 Railway  Board,  being  the  executive
 authority  in  charge  of  the  Railway
 administration  as  a  whole,  hon.  Mem-
 bers  would  be  fully  justified  in  dis-
 cussing  almost  anything  concerning
 the  running  of  railways.  No  parti-
 cular  comments  have  been  offered  on
 the  set-up  as  such.  That  is  in  a  way
 natural  also.  This  system  of  running
 railways  through  Zonal  General
 Managers,  and  with  the  overall  con-
 trol  and  direction  of  the  Railway
 Board,  has  stood  the  test  of  time.  I
 was  somewhat  amazed  when  one  hon.
 Member  hinted  that  the  Railway
 Board  may  be  prone  not  to  react  to
 what  is  said  in  Parliament,  or  what
 is  desired  of  them  by  the  Minister  in
 charge.  I  think  such  8  suggestion
 would  be  unfair  not  only  to  the  Rail-
 way  Board,  but  also  to  the  Govern-
 ment  representatives  generally.  There
 is  no  such  thing  at  all.  I  would  like
 to  mention  that  whatever  is  said  on
 the  ftoor  of  the  House,  is  very  carefully
 examined  in  the  Board  itself,  and
 then,  extracts  of  the  speeches  made
 by  various  hon.  Members  are  forward-
 ed  to  the  Railways  concerned.  In  fact,
 the  Railway  administrations  have  been
 directed  to  study  very  carefully  the
 Parliament  debates,  and  then  to  take
 follow-up  action  on  the  various  sug-
 gestions  that  are  made  on  the  floor  of
 the  House.  Organisationally  also,  the
 Railway  Board,  as  a  system  and  as  an
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 instrument  for  carrying  out  the  poli-
 cies  that  are  laid  down  by  Govern-
 ment  under  the  guidance  of  Parlia-
 ment,  I  feel,  is  a  fairly  effective
 organisation.  But  there  is  one  dis-
 tinguishing  feature  between  the  Rail-
 way  Ministry  headquarters  and  the
 other  Ministries.

 The  members  of  the  Railway  Board.
 as  the  House  would  no  doubt  be
 aware,  are  all  ex-officio  Secretaries  to
 Government  also.  But  unlike  other
 Ministries,  about  which  I  can  speak
 with  some  knowledge,  having  had  the
 opportunity  of  serving  other  Minis-
 tries  also,  there  is  this  difference  that
 the  secretaries  to  Government  in  the
 Railway  Ministry  are  also  the  execu-
 tive  heads,  and,  therefore,  they  carry
 the  executive  responsibility  also.
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 secretariat  function.  I  am  not  sure  if
 that  position  still  continues  because
 there  was  some  difference  of  opinion.
 But  I  think  that  so  far  as  the  Rail-
 way  Board  is  concerned,  this  system
 has  worked  fairly  well.

 Now,  I  would  like  to  touch  upon
 certain  staff  matters  that  have  been
 put  forward  by  hon.  Members  who
 are  associated  with  unions.  I  must
 confess  that  I  was  somewhat  distres-
 sed  at  the  general  tenor  and  tone  of
 the  speeches  of  some  hon.  Members
 who  are  associated  with  the  railway
 unions.  An  impression  was  sought  to
 be  created  as  if  a  sort  of  a  tug-of-war
 was  going  on  between  the  Railway
 Administration  and  the  railway  unions.
 I  would  like  to  assure  the  House  that
 the  Railway  Administrations  at  various
 levels—at  the  divisional  or  district
 level,  at  the  zonal  railway  level  and

 There  can  be  difference  of  opinion,“""™also  at  the  Board  level-attach  the
 from  a  purely  theoretical  point  of
 view,  whether  a  secretary  should  have
 executive  responsibility  or  not.  But
 experience  has  shown  that,  in  a  work
 of  the  type,  that  is  handled  by  the
 railways—in  the  matter  of  expansion
 and  planning  as  well  as  in  the  matter
 of  the  running  of  the  system,—it  is
 necessary  that  the  officers  at  the
 secretary’s  level  should  carry  the  res-
 ponsibility  and  should  be  from  the
 field  organisation  itself,  because  they
 have  then  got  a  lot  of  experience  on
 the  transportation  side,  on  the  engi-
 neering  side,  and  even  on  the  specia-
 lised  railway  finance  side,  and,  there-
 fore,  they  are  familiar  with  the
 problems  that  face  the  administration.

 It  should  also  be  remembered  that
 the  railway  organisation  has  8  fairly
 specialised  type  of  work,  and  the
 effectiveness  at  the  secretariat  level  is
 dependent  to  a  very  large  extent  upon
 the  intimate  knowledge  that  might
 have  been  acquired  by  the  higher
 officers  in  their  association  with  the
 railways.

 I  know  that,  in  certain  State  Gov-
 ernments,  the  engineers  were  also  the
 members  of  the  secretariat  and  had

 highest  importance  to  smooth  relation-
 ships  between  the  railway  workers
 and  the  Railway  Administration.  In
 fact....

 Shri  Priya  Gupta  (Katihar):  Not
 in  the  NF  and  the  NE  Railways.  I
 take  objection  to  these  words,  because
 they  create  the  impression  or  atmos-
 phere  as  if  I  have  said  something
 wrong.  It  is  a  fact.

 Mr.  Deputy-Speaker:  Order,  order.
 The  hon.  Member  cannot  sit  and  go
 on  talking.  He  has  had  his  say
 already.

 Shri  Swaran  Singh:  I  was  submit-
 ting  that  the  Railway  Administration
 attaches  the  highest  importance  to  this
 matter.  In  fact,  there  is  no  difference
 between  ag  railwayman  and  a  railway
 man,  and  a  person  who  is  a  gangman
 or  a  pointsman  working  at  the  base
 level  is  as  much  a  railwayman  as  a
 member  of  the  Railway  Board.  I  have
 seen  senior  officers  of  the  Railway
 Board  themselves  taking  pride  in  des-
 cribing  themselves  as  railwaymen.

 Shri  Priya  Gupta:  We  are  also  proud
 of  their  conduct.
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 Shri  Swaran  Singh:  I  am  happy  that
 by  and  by....

 Shri  Priya  Gupta:  Not  in  case  of  all
 categories  of  officers.  Take  the  NE
 and  NF  Railways.  But  generally  it  is
 quite  good.

 Mr.  Deputy-Speaker:  He  cannot  go
 on  with  this  running  commentary.

 Shri  Priya  Gupta:  I  am  prepared
 to  accept  his  statement  generally,  but
 not  about  each  railway.

 Mr.  Deputy-Speaker:  You  must  hear
 him  patiently.

 Shri  Swaran  Singh:  Although  the
 hon.  Member  is  a  little  violent  in  his
 expression,  I  know  that  he  has  a  good
 heart;  and  by  and  by,  I  live  in  this
 hope  that  I  will  be  able  to  persuade
 him  to  accept  my  viewpoint.

 Shri  Priya  Gupta:  Let  it  be  a  two-
 way  traffic.

 Shri  Swaran  Singh:  Many  times  he
 does  accept  it.  Sometimes  he  also
 admits  to  me....

 Shri  Priya  Gupta:  I  was  referring
 to  the  zonal  railways.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  It  is  the  continuation  of  a
 dialogue  that  they  had  between  them.

 Shri  Swaran  Singh:  I  am  always
 addressing  the  Chair.

 Sometimes  he  does  admit  to  me  that
 members  of  these  unions  and  their
 leaders  have  to  take  up  attitudes
 which  should  be  acceptable  to  the
 workers.  I  do  not  grudge  that,
 because  they  have  to  carry  sympathy
 and  confidence  of  the  workers  and
 have,  therefore,  to  voice  demands  in
 very  emphatic  terms,  sometimes  in
 Seemingly  quatrelsome  terms,  which
 they  never  mean.

 Shri  Priya  Gupta:  This  is  an  insinua-
 tion.  I  cannot  accept  it.  I  am  not  of
 that  type.  He  knows  me  better.
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 Shri  Swaran  Singh:  My  only  trouble
 is  that  he  does  not  know  enough  of
 me  yet.

 Therefore,  so  far  as  _  these  labour
 relations  are  concerned,  it  has  been
 our  endeavour  to  have  the  best  of
 relations  with  the  workers.  To  the
 extent  that  we  may  not  have  come  up
 to  the  expectations  of  certain  unions  or
 certain  office-bearers  of  unions,  I
 would  say  that  that  would  be  my  mis-
 fortune,  and  my  endeavour  will  still
 continue  to  be  to  see  that  we  have  got
 the  best  of  relations.

 It  may  be  recalled—when  we  were
 discussing  the  general  financia]  aspects
 of  the  railways—that  the  largest  single
 item  of  expenditure  on  railways  is  on
 staff,  which  indicates  that  the  nature
 of  work  is  such  that  the  staff  plays  a
 most  vital  and  a  key  role  in  railway
 performance.  Therefore,  enlightened
 self-interest  also  points  to  the  direc-
 tions  that  we  must  carry  the  maxi-
 mum  measure  of  goodwill  of  the  staff.

 From,  every  point  of  view,  therefore,
 all  our  various  procedures  have  been
 evolved  to  give  labour  the  feeling  that
 they  are  active  participants  in  this
 railway  undertaking  and,  therefore,
 their  advice  is  always  sought,  and
 they  are  constantly  consulted.  Let  us
 remember  that  service  conditions  or
 service  grievances  are  only  one  aspect
 of  the  relationship  between  the  rail-
 waymen  at  the  lower  leve)]  and  those
 at  the  higher  level.  There  are  many
 other  aspects,  namely,  to  increase  effi-
 ciency,  to  avoid  accidents,  to  step  up
 production  in  the  railway  factories,  and
 so  on.  In  all  these  matters,  works
 committees,  consultations,  many  types
 of  close  association  continue;  I  would
 admit  that  significant  improvements
 have  been  made  in  various  directions
 by  accepting  suggestions  from  the
 workers.

 Therefore,  we  have  to  view  all  this
 in  the  overa]  aspect,  and  need  not  take
 a  very  alarmist  view  merely  because
 there  may  be  some  differences  on  par-
 ticular  matters  about  concessions,  de-
 mands  or  emoluments,  whatever  ex-
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 pression  we  might  use.  Even  to  re-
 solve  these  few  differences,  the  general
 policy  of  the  Government  not  only  in
 the  railways  but  in  other  departments
 and  State  undertakings,  is  to  encou-
 rage  healthy  trade  union  movement.
 I  am  very  glad  to  report  to  the  House
 taht  railways  have  got,  amongst  their
 staff,  representatives  of  well  organised,
 well-run  trade  unions  at  the  zonal
 level,  and  then  there  are  two  impor-
 tant  federations  which  function  at  the
 all-India  (Railway-Board  level.  I  last
 year  attended  the  annua]  function  of
 the  two  Federations,  and  I  was  greatly
 impressed  by  the  spirit  that  prevailed
 there.  They  may  have  their  demands,
 they  may  have  their  aspirations,  and
 sometimes  the  purely  local  problems
 may  grip  them  a  little  more  than  war-
 ranted  by  the  situation;  but,  by  and
 large,  the  objectives  were  quite  clear
 in  the  minds  of  the  unions,  namely  to
 run  the  railways  efficiently  and  safely,
 and  also  to  safeguard  the  legitimate  as-
 pirations  and  interests  of  the  workers.

 In  such  a  huge  organisation,  ‘where
 there  is  such  large  staff  expenditure
 and  where  the  number  of  employees
 ig  the  largest,  as  compared  to  any
 other  Ministry  or  sector  in  the  country,
 there  can  be  scope  for  differences  of
 opinion,  and  therefore,  various  methods
 have  been  devised  to  resolve  those
 differences,

 We  have  been  talking  of  a  perma-
 nent  negotiating  machinery,  as  if  that
 is  something  which  has  been  imposed
 from  outside.  That  is  not  a  fact.  The
 railway  administration,  in  fact,  about
 twelve  years  ago,  had  detailed  consul-
 tations  with  the  organised  railway-
 men’s  unions,  and  then  they  thought
 that  the  best  way  to  create  satisfaction
 and  confidence  amongst  the  workers
 was  to  have  discussions  and  negotia-
 tions  at  the  district  level  or  the  divi-
 sonal  level,  the  zonal  railway  level,
 and  the  Railway  Board  levels,  and
 that  process  continues.  If  there  are
 00  points,  probably  90  to  95  are  settl-
 ed  there  and  then.
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 Shri  Priya  Gupta:  What  about  the
 iribunal?

 Shri  Swaran  Singh:  My  trouble  is
 that  his  mind  works  much  more  quick-
 ly  than  mine.  I  have  not  the  sharp
 intellect  which  Shri  Priya  Gupta  has.

 Shri  Priya  Gupta:  The  third  tier
 has  not  been  implemented.  Let  the
 Minister  admit  it.  He  is  misinformng
 the  House.  I  want  a  clarfication.  The
 man  thing  is  that  the  tribuna]  has  not
 been  implementéd.

 Shri  Swaran  Singh:  Sometimes  I
 feel  a  jittle  afraid  when  a  person  gets
 upset,  because  I  have  a  feeling  that
 perhaps  the  point  has  gone  home,  and
 therefore  he  feels  uncomfortable.  I
 never  felt  uncomfortable  when  he  was
 speaking,  and  I  expect  at  any  rate  that
 courtesy  from  him.

 I  referred  to  the  first  two  tiers,  that
 is  at  the  divisional  level  or  at  the  dis-
 trict  level  and  at  the  2079]  level.
 There  discussions  take  place,  and  90  to
 95  per  cent  of  the  cases  are  settled
 there  gencrally.  Then  he  asked:  what
 about  the  third  tier?  I  will  take  that
 as  an  admission  that  he  is  fully  satis-
 fied  about  the  first  ang  second  tiers,
 the  third  tier  being  the  Railway  Board
 level.

 Shri  Priya  Gupta:  The  first  tier  is  a
 mockery,

 Shri  Swaran  Singh:  The  federations
 have  discussions  with  the  representa-
 tives  of  the  Railway  Board,  and  most
 points  are  settled  there.

 Now,  about  this  third  tier,  what  was
 agreed  upon  was  that,  if  there  were
 certain  outstanding  matters  and  it  was
 considered  by  Government  that  matters
 were  of  sufficient  importance  or  of
 such  a  character  that  opinion  upon
 that  shoulg  be  taken  from  an  outside,
 independent  and  impartia]  authority
 like  8  tribunal,  that  is  the  further
 machinery.
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 Shri  Priya  Gupta:  No,  Sir.  You  are
 wrong  in  that,  please.  It  was  a  per-
 manent  tier

 Shri  Swaran  Singh:  Let  us  agree  to
 close  this.  You  have  to  put  up  with
 my  statement.  I  never  useq  the  ex-
 pression  “wrong”  against  you.  You
 have  used  it  time  and  again.  If  there
 fs  anything  I  say  which  is  not  borne
 out  by  facts,  or  is  factually  incorrect,
 you  should  know,  at  any  rate,  that  I
 will  be  incurrying  a  very  heavy  res-
 ponsibility.  You  may  not  agree  with
 my  argument,  that  I  concede,  but  I
 will  never  make  a  statement  which  is
 factually  incorrect.  That  is  the  mini-
 mum  that  is  expected  from  all  hon.
 Members  of  the  House.

 Shri  Priya  Gupta:  You  may  be  mis-
 informed.

 Shri  Swaran  Singh:  You  may  in-
 form  me  later  taht  I  am  misinformed.
 There  is  no  use  carrying  on  this  sort
 of  argument.  That  wil]  only  show
 that  the  leadership  among  certain
 unions  is  irresponsible,  they  are  not
 prepsreg  to  listen  to  the  other  side  of
 the  picture.

 Shri  Priya  Gupta:  Could  we  not  ex-
 pect  the  same  from  the  Minister  admit
 the  fault;  that  will  be  generous  on
 your  part.

 Shri  Swaran  Sngh:  The  Minister  is
 entitled  to  rofer  to  any  point  if  he
 feels  strongly.  When  a  point  is  being
 developed  and  the  facts  are  being
 Placed,  the  minimum  courtesy  that  is
 required,  in  any  parliamentary  set-up
 is  that  a  person  should  have  the  pati-
 ence  to  hear.  If  he  is  not  satisfied,
 he  can  say  it  again  the  debate  will
 continue,  and  we  can  settle  things  in
 the  further  discussion..  The  hon.
 Member  50९९5  me  auite  often  along  with
 his  other  colleagues  and  I  may  tell
 you  a  secret,-if  he  does  not  mind,  that
 Outside  he  is  not  this  violent  as  he  is
 inside  the  House.  Therefore,  I  have
 always  a  soft  corner  for  him  and  I  fee]
 &reatly  diffident  when  I  have  to  say
 289]  (Ai)  LSD—7.
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 hard  things,  sometimes  when  he  over-
 steps  the  limit.

 There  are  discussion  sat  the  divisio-
 nal,  and  zonal,  level,  and  discussions
 between  the  representatives  of  the
 federations  and  the  Railway  Board.
 Meetings  are  held  almost  once  in  two
 months  or  quarterly,  and  many  points
 are  settled.  He  has  raised  the  ques-
 tion  of  another  machinery,  if  there  is
 still  difference  of  opinion.  In  this,  we
 have  to  strike  a  balance.  If  there  is
 to  be  regularly  an  outside  machinery.
 there  is  a  temptation;  the  will  to  settle
 through  negotiations  is  diminished  to
 a  certain  extent.  I  am  not  trying  to
 argue  that  there  should  be  no  such  in-
 dependent  machinery,  to  sort  out  the
 differences  if,  at  the  highest  levels,  the
 representatives  and  the  administration
 do  not  agree.  In  certain  cases,  where
 there  is  a  sufficiently  important  mat-
 ter  of  a  general  character  or  principle
 or  policy,  Government  can  appoint  an
 impartial  tribunal  to  go  into  all  those
 aspects  ang  give  a  decision  which,  in
 the  past,  has  been  adnered  to,  Even
 Shri  Priya  Gupta  would  admit  that  the
 contingency  arose,  and  the  Shankar
 Saran  Tribunal,  as  it  was  called,  was
 set  up,  and  practically  al]  its  recom-
 mendations  have  been  accepted.  The
 permanent  negotiating  machinery  is
 nothing  but  the  normal  functioning  of
 the  trade  union  activities  of  collec-
 tive  bargaining  at  various  levels.
 There  is  this  provision  that  if  unfortu-
 nately  even  at  the  highest  level,  there
 is  no  fina]  agreement,  we  5९६  up  this
 kind  of  a  tribunal.  The  Railways  can
 claim  to  have  taken  steps  earlier  than
 many  other  departments  in  this  res-
 pect.  This  method  of  collective  bar-
 gaining,  the  cncouragement  that  is
 given  to  the  trade  unions.  is  a  note-
 worthy  feature  of  the  Railway  admins-
 tration.  It  is  also  the  only  adminis-
 tration  which  gives  quite  a  few  con-
 cessions  to  the  labour  leaders.  I  do
 not  know  of  many  other  organisations
 where  the  office  bearers  of  trade  uni-
 ons  enjoy  similar  concessions.  When
 workers’  Conferences  or  rellies  take
 place.  so  many  free  passes  ure  given  to
 the  concerned  railwayman  and_  the
 office-bearers  of  the  unions.  We  do
 not  grudge  them,  becauce  it  is  the  Gov-
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 ernment’s  policy  to  cncourage  trade
 union  activities.  The-efore,  I  was
 somewhat  distressed  when  hints  we-re
 thrown  as  if  the  whole  system  is  some-~
 thing  is  not  fit  to  be  touched  upon.
 Again,  I  would  like  to  say  that,  in
 this  matter  the  ultimste  objective  is
 the  saisfaction  of  the  workers.  If,  as
 a  result  of  the  working  of  the  system
 itself,  certain  shortcomings  have  been
 thrown  up,  Or  any  improvement  is
 indicated,  certainly  tha:  point  can  again
 be  examined  and  su'table  remedial
 action  taken.  But  the  attitude,  to
 which  I  ave  the  strongest  objection,  is
 to  create  a  fecling  as  if  there  is  any
 real  conflict  of  interest  Letween  the
 administartion  as  such  and  the  repre-
 sentatives  of  the  unions,

 Shri  Priya  Gupta:  Actually  that  is
 there.

 Shri  Swaran  Singh:  There  should
 not  be  this  feeling  on  either  side,  and
 here  I  would  appeal]  iv  the  represen-
 tatives  of  the  unions  te  take  this  assur-
 ance  from  me,  namely,  that  while
 they  should  have  a  co-opertive  and
 friendly  approach  in  this  matter,  I
 will  see  that  the  administration  also  is
 equally  responsive.  Botn  of  ‘hem
 should  werk  towards  the  comm‘n  ob-
 jective  of  making  the  railway’s  «ork
 ing  more  efficient,  and  at  the  same
 time  safeguarding  the  legitimate  in-
 terests  of  the  workers.  There  is  no
 conflict  between  the  two,  and  Ly  at-
 tempting  to  create  a  conflict  psvcholo-
 gically  or  otherwise,  either  side  will
 not  receive  my  approbation,  and  I  will
 continue  to  do  my  little  bit  to  raise  my
 voice,  and  will  also  see  that  this  sort
 of  atmosphere  is  not  permitted  to  pre-
 vail.

 Shri  Priya  Gupta:  Will  6.  M.,  NF.
 Railway  stop  this  provocation?

 Shri  Swaran  Singh:  I  do  not  want
 to  revive  unhappy  memorise,  but  I
 have  a  feeling  that  this  type  of  atti-
 tude  in  the  past  led  to  ugly  situations,
 into  the  details  of  which  I  need  not
 €>.  It  should  be  the  endeavour  of  all
 of  us  to  see  that  a  better  atmosphere
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 prevails  and  that,  whatever  are  the
 differences,  they  should  be  capable  of
 solution,—a  satisfactory  solution—ac-
 ceptable  to  the  workers  aiso.

 I  have  been  moving  about  quite  a
 bit,  and  I  know  the  minds  of  the  ave-
 rage  workers.  I  know  that  they  are
 keen  to  do  their  best  in  the  interests  of
 the  country.  Therefore,  they  are  in-
 creasingly  realising  the  importance  of
 the  genera]  policy  that  has  been  pur-
 sued.  When  I  say  that,  I  do  not  mean
 to  suggest  that  whu‘ever  is  decided  the
 representatives  of  the  workers  should
 accept.  If  there  are  any  objections,
 they  are  perfectly  entitled  to  raise
 them  and  they  will  have  to  be  consi-
 dered  with  impartiality  and  even  with
 sympathy,  because  the  ultimate  objec-
 tive  is  to  carry  them  with  us  and  not
 to  cerate  a  sort  of  conflict.  I  would

 ‘apeal  to  the  labour  representatives  to
 view  this  whole  matter  in  that
 perspective,

 It  has  been  my  endeavour  to  see  that
 these  irritants,  are  not  permitted  to
 subsist  between  the  representatives  of
 the  workers  and  others.  I  will  not
 touch  upon  the  specific  points  that
 might  have  been  raised—travelling  al-
 lowance,  channels  of  promotion  and
 the  like—because  these  are  very  much
 union  matters  which  cannot  be  discus-
 sed,  or  cannot  be  unilaterally  disposed
 of  by  me  in  a  debate  of  this  nature.
 They  will  have  to  be  taken  up  through
 the  norma]  channels;  it  is  not  that  I
 have  no  views  on  those  matters,  but
 I  though  it  is  not  perhaps  fair  to  ex-
 press  an  opinion  becausp  it  might  pre-
 judice  the  ultimate  outcome  of  दागा
 point  which  might  be  troubling  the
 representatives  of  the  workers.

 There  are  ote  or  two  aspects  to
 which  I  would  make  aq  brief  reference
 before  I  finish.  The  railway  system
 being  one  which  is  used  by  a  large
 number  of  our  patron;  there  are  bound
 to  be  reactions  to  the  various  services
 that  are  provided.  I  got  the  gene-
 ral  impression  in  the  debate  that,
 60  far  as  catering  is  concerned,  there
 does  not  appear  to  be  a  desire  amongst
 the  majority  of  hon.  Members  to  give
 up  departmental  catering.  That  was
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 the  broad  impression  that  I  found,  but
 there  was  a  strong  desire  that  the
 working  of  the  departmental  catering
 requires  tightening  up,  and  that  it
 should  provide  better  service.  That
 was  the  broad  impression  that  was
 formed  in  my  mind.  That  is  not
 a  matter  of  argument,  because  most
 of  you  have  taken  your  food  there;
 and  if  you  feel  that  the  food  is  not
 good,  that  is  the  complete  argument
 so  far  as  I  am  concerned,

 Shri  Hari  Vishnu  Kamath:  For
 want  of  anything  better,  we  have  to
 take  that  food.

 Shri  Swaran  Singh:  Naturally,  be-
 cause  hunger  does  not  wait,  even  for
 the  M.  P.

 Shri  Hari  Vishnu  Kamath:  Or  for
 the  P.  M.

 Shri  Swaran  Singh:  Everyone  has
 to  take  food.  The  point  that  I  am
 making  is  that,  if  those  who  speak
 with  personal  experience,  say  that  they
 did  not  like  the  fso0d,  I  cannot  contro-
 vert  any  such  assertion,  because  I
 have  to  accept  it.  Therefore,  food  has
 to  be  improved,  and  we  are  taking
 some  steps.

 One  point  has  been  mentioned  to
 me  by  those  who  are  in  charge  of
 catering.  I  am  mentioning  it  not  as  a
 sort  of  argument,  but  as  a_  point  on
 which  I  would  like  to  have  some  reac-
 tions  later.  They  say  that  perhaps
 there  is  no  scope  of  improvement
 within  the  present  tariff  that  prevails,
 particularly  for  the  western  style  of
 food  which  many  of  the  upper  class
 Passengers  take.  Improvement  of
 quality  should  be  the  objective.  But  it
 Cannot  be  high  class  catering  in  a  sys-
 tem  like  the  railways,  because  most  of
 the  passengers  are  not  rich  enough  to
 afford  a  higher  bill.

 Shri  Indrajit  Gupta  (Calcutta  South
 West):  What  have  rates  to  do  with
 the  cooking  and  cleanliness?
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 Shri  Swaran  Singh:  For  that,  there
 is  no  other  reply  except  that  should
 be  clean,  and  cooking  should  be  bet-
 ter.  Both  the  kitchen  and  the  utensils
 should  be  clean,  and  service  should  be
 clean.  On  that,  there  is  no  point  at
 all  which  I  can  controvert,  The  only
 adequate  reply  is  we  will  tighten  up
 the  arrangements  and  see  how  we  can
 improve  the  departmental  catering. Now  I  have  got  this  broad  mandate
 that  departmental  catering  has  to  con-
 tinue,  because  at  one  time  I  had  this
 impression  that  perhaps  there  is  a
 strong  opinion  jn  favour  of  doing  away
 with  departmental  catering.

 Shri  Hari  Vishnu  Kamath:  May  I
 assure  the  Minister  that  we  do  not
 want  rich  food,  but  simple,  substan-
 tial  and  palatable  food,  and  not  rich
 food  at  all?

 Shri  Swaran  Singh:  That,  I  think,
 is  what  any  catering  organisation
 should  provide  and  it  will  be  our  ende-
 avour  to  see  that  efforts  in  that  direc-
 tion  continue  to  be  made.

 Shri  Sinfhasan  Singh  (Gorakhpur):
 The  prices  of  foodgrains  are  falling
 and  foodgrains  form  the  main  part  of
 catering.  Then,  why  should  he  think
 of  raising  the  rates?

 Shri  Swaran  Singh:  Next  time,  I
 will  give  some  statistics  about  the
 value  of  foodgrains  in  the  total  bill
 that  is  charged.  We  have  no  intention
 to  make  any  profit;  and  with  proper
 management,  I  think  improvements
 can  be  effected.

 Some  objections  were  raised  about
 framing  the  time-tables  by  Mr.
 Kamath  and  certain  other  hon.  Mem-
 bers  also.  In  a  debate  of  this  nature,
 I  am  at  a  little  disadvantage;  I  cannot
 offer  any  uscful  comments  upon  the
 individual  timings,  but  we  can  have  a
 sound  general  procedure.  I  think  the
 procedure  that  is  in  vogue  now  has
 been  devised  with  a  view  to  solicit
 the  opinions  of  hon.  Members  of  the
 House  and  of  the  time-table  commit-
 tees.  Perhaps  the  hon.  Members  are
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 busy  people.  Their  opinions  are  actu-
 ally  solicited  before  any  time-tables
 are  framed.  Time-tables  are  issued
 to  all  hon.  Members,  and  they  are
 expected  to  send  suggestions.

 Shri  Hari  Vishnu  Kamath:  I  neve
 got  anything  at  all  in  the  last  I!
 months.  That  is  my  complaint.

 Shri  Swaran  Singh:  I  have  been
 tolq  that  that  has  been  the  custom;  if
 that  is  not  the  custom,....

 Dr.  L.  M.  Singhvi  (Jodhpur):  Opi-
 nions  are  elicited,  but  the  difficulty  is
 that  there  is  a  very  mechanical  sort  of
 response  to  the  requests  made  by
 Members  and  other  leaders  of  public
 opinion.  Whenever  a  request  is  made,
 it  is  turned  down  either  as  not  feasible
 or  as  not  possible  to  be  implemented
 in  the  near  future  or  for  some  other
 reason.

 Shri  Swaran  Singh:  I  will  come
 to  that  in  8  minute.  Let  us  see  whe-
 ther  any  improvement  is  required  in
 the  procedure.  As  J  said,  the  opinions
 of  the  hon.  Members  are  solicited.
 Again,  there  are  timc-table  committees
 at  various  levels,  on  which  hon.  Mem-
 bers  of  this  House  also  are  represent-
 ed.  Then,  on  the  Time-table  Consul-
 tative  Committees  and  the  Zonal  Rail-
 way  Users’  Consultative  Committees
 also,  there  are  some  hon.  Members  of
 this  House.

 Shri  Priya  Gupta:  The  ineetings  of
 those  committees  have  been  postpon-
 ed  by  notice.

 Shri  Swaran  Singh:  They  will  be
 revived.  We  had  said  that  they  need
 not  hold  these  meetings  on  account
 of  the  emergency.  But  it  will  be  pos-
 sible  now  to  hold  those  meetings.  We
 are  having  meetings  of  the  National
 Railway  Users’  Consultative  Com-
 mittees,  and  meetings  of  the  Zonal
 Railway  Uscrs’  Consultative  Com-
 mittees  will  also  be  convened,
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 The  point  that  [  am  submitting  is
 this.  Are  the  existing  arrangements
 for  consulting  the  users,  or  their  rep-
 resentatives,  before  the  time  tables
 are  framed,  sufficient?  There  can  be
 some  objection  about  the  acceptance
 of  the  suggestions.  Whereas  jit  will
 be  the  desire  and  should  be  the  desire
 that  those  suggestions  should  be  res-
 pected  and  some  method  should  be
 found  to  see  if  they  canot  be  imple-
 mented,  it  should  be  appreciated  that,
 in  a  matter  like  this,  there  could  be  a
 difference  of  opinion,  and  someone
 who  is  entrusted  with  the  ultimate
 responsibility,  has  to  weigh  the  va-
 rious  aspects  and  take  a  decision.  For
 instance,  we  have  got  fast  rains.  On
 the  one  hand,  the  desire  is  that  they
 should  reach  the  destination  in  a  short
 a  period  of  time  as  possible.  Supp?s-
 ing  there  are  ten  requests  that  a  par-
 ticular  mandi  is  on  the  way  or  a  par-
 ticular  station  is  on  the  way,  and  the
 train  should  stop  at  those  places  also,
 it  is  very  difficult  for  me,  generally,
 to  repel  such  a  suggestion.  They  will
 ask:  “Why  don’t  you  agree;  we  want
 the  train  to  stop  there  only  for  two
 minutes?”  But  a  two  minute  stoppage
 means  ten  minutes  delay  in  slowing
 down,  stopping  and  the  picking  up
 acceleration.  Therefore,  in  such  cases,
 we  have  to  compromise  between  the
 desire  to  reach  the  destination  earlier
 and  the  desire  of  the  users  in  between
 to  be  serviced  by  that  train.  I  am  men-
 tioning  only  this  one  aspect;  there
 can  be  others  also.  The  attitude  of
 the  Railway  Administration,  which  ig
 interested  in  creating  satisfaction
 among  the  users,  is  not  just  to  discard
 all  the  suggestions  of  that  nature.
 They  are  very  carefully  examined,
 and  when  the  new  time-table  js  in  the
 process  of  formulation,  these  sugges-
 tions  can  be  repeated  to  them.

 Shri  Hari  Vishnu  Kamath:  ‘Trains
 are  cancelled  without  any  notice.

 Shri  Swaran  Singh:  That  will  be
 part  of  the  formulation  of  the  new



 2855  Demands

 time-table.  Cancellation  or  introduc-
 tion  of  a  train  will  also  be  covered
 by  that.

 Before  I  come,  Sir,  to  some  of  the
 local  issues  and  the  way  I  intend  to
 deal  with  them,  there  are  matters
 ab:ut  two  or  three  States  which  have
 been  specifically  mentioned,  and  I
 want  to  say  something  about  them
 very  briefly,  because  they  are  matters
 of  general  importance.  For  instance,
 hon.  Members  from  Assam  and  West
 Bengal  have  highlighted  the  impor-
 tance  of  strengthening  the  transport
 arrangements  for  Assam.  Govern-
 ment  attach  very  great  importance
 to  ensure  that  flow  of  goods  and  car-
 rying  of  passengers  and  other  person-
 ne]  to  the  State  of  Assam,  or  that  part
 of  the  country,  should  be  un-inter-
 rupted.  We  have  already  taken  some
 steps  in  that  direction.  I  do  not  want
 to  repeat  them,  because  I  have  men-
 tioned  them  in  my  Budget  _  speech.
 This  matter  is  under  further  conside-
 ration.  As  I  said  earlier  on  the  floor
 of  the  House,  various  aspects  of  this
 are  being  considered,  as  to  whether
 there  could  be  a  double  line  or  whe-
 ther  there  could  be  another  line,  whe-
 ther  the  other  line  should  be  metre
 gauge  or  broad  gauge,  what  are  the
 financial  implications  of  these  matters,
 and  so  on.  All  these  things  are  very
 carefully  being  considered.  We  do
 want  to  take  appropriate  steps  to  en-
 sure  that  the  transport  needs  of  that
 area,  both  in  the  matter  of  quantum  a
 as  well  as  in  the  matter  of  continuity,
 are  fully  assured.

 7.02  hrs.

 Some  hon.  Members,  particularly
 from  the  State  of  Mysore,  said  some-
 thing  about  Mysore.  If  I  have  ::inder-
 stood  them  correctly,  they  have  the
 feeling  that  the  ports  on  the  west
 toast  are  not  being  developed  with
 that  rapidity  as  the  ports  on  the  east
 Coast.  On  the  east  coast,  as  we  know,
 we  have  the  States  of  Madras  and
 Andhra  Pradesh,  with  the  ports  of
 Madras,  Visakhapatnam  and  the  new
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 port  of  Tuticorin.  These  ‘ports  are
 either  being  developed  or  expanded.
 On  the  west  coast,  we  have  got  the
 ports  of  Cochin,  Mangalore.  Karwar
 and  Goa.  Whereas  ]  have  every  sym-
 pathy  with  the  feeling  in  this  matter
 because  there  should  be  this  eye  on
 all-round  development;  coastal  deve-
 lopment  everywhere  in  fact,  a  matter
 which  js  constantly  engaging  the  at-
 tention  of  Government.  So  far  as  rail-
 ways  are  concerned,  it  has  to  be  ap-
 preciated  that  they  represent  a  service
 which  goes  with  the  pace  of  develop-
 ment  of  any  particular  port.  I  am  not
 shirking  my  responsibility  when  I
 make  this  statement;  I  am  _  saying
 that  in  all  seriousness.  For  instance,
 as  soon  as  a  decision  was  taken  that
 Mangalore  port  has  to  be  developed,
 principally  to  step  hp  the  iron  ore  ex-
 port  from  that  area,  the  Railway
 Board  took  a  decision,  in  consultation
 with  the  Planning  Commission,  that
 the  Hassan-Mangalore  line  should  be
 taken  up.  Similiarly,  there  is  the  Goa
 port,  which  is  also  a  big  port,  For-
 merly,  it  was  functioning  more  or  less
 in  isolation  for  that  small  area.  Now
 Goa  is  a  part  of  India,  we  will  have  a
 broader  look.  In  that  context,  the
 ports  of  Cochin,  Mangalore,  Karwar
 and  Goa  are  there,  and  the  Railways
 are  Planning  how  to  keep  in  pace  and
 in  step  with  the  developments  of  these
 various  ports.

 17,02  hrs.

 (Mr.  SpeAKerR  in  the  Chair]

 So,  it  is  an  integrated  matter  about
 which  the  Planning  Commission,  the
 Railway  Board,  the  Ministry  of  Trans-
 port  and  Communications,  and  the
 Ministry  of  International  Trade  in  the
 matter  of  quantum  of  imports  and  ex-
 ports  all  have  continued  constantly
 to  apply  their  minds,  and  the  resul-
 tant  picture  is  the  sum  total  of  their
 collective  thinking.  We  have  to  view
 matters  in  that  context.  We  on  the
 railways,  or  in  fact,  any  wing  of  the
 Central  Government,  are  not  moved
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 by  considerations  of  trying  to  prefer
 the  east  coast  or  the  west  coast.  A
 decision  having  been’  taken  that
 Hospet-Bellary  iron  ore  can  be  more
 conveniently  handled  by  the  Madras
 port,  it  was  necessary  to  provide  an
 additional  line  from  Guntakal  to
 Hospet.  It  was  done  to  move  the  iron
 ore  raised  in  Mysore  State,  and  not
 to  injure  them  in  the  matter  of  deve-
 lopment  of  ports  on  the  west  coast.  I
 would  like  to  dispel  any  such  feeling
 that  might  be  there,  because  I  want
 to  make  it  clear  that  these  decisions
 were  not  taken  on  any  regional  con-
 siderations,  but  they  were  taken  after
 weighing  every  aspect  of  the  situa-
 tion  as  it  stands  at  present.

 Shri  Kashi  Ram  Gupta:  What  about
 over-crowding  and  its  impact  on  the
 budget?

 Shri  Swaran  Singh:  Let  us  finish
 this  subject  first.

 So  far  as  Assam  State  is  concerned,
 a  mention  was  made  about  the  Fara-
 kka  Barrage.  As  the  House  is  aware,
 the  Minister  of  Irrigation  and  Power
 has  already  stated  that  it  is  their  in-
 tention  to  go  ahead  with  the  Farakka
 Barrage.  We  were  thinking  that  it
 would  be  better  to  combine  the  rail
 bridge  also  along  with  the  barrage.
 This  matter  is  again  being  very  care-
 fully  considered,  and  the  _  ultimate
 decision  on  the  rail  bridge  being  com-
 bined  with  the  Farakka  Barrage  or
 the  undertaking  of  a  separate  bridge,
 will  depend  upon  the  time  schedule
 and  other  factors  relating  to  the
 coming  up  of  the  Farakka_  Barrage.
 But  this  matter  is  engaging  the  active
 attention  of  Government.

 Hon.  Members  from  Jammu  and
 Kashmir  and  some  other  hon.  Mem-
 bers  also  said  that  the  railway  line
 should  be  extended  upto  Jammu.  It
 must  be  remembered,  in  this  connec-
 tion  that  the  main  bottleneck  is  the
 Ravi  bridge.  We  are  going  ahead
 with  the  Ravi  bridge,  and  I  hope  that,
 in  the  next  Plan  after  this  bridge  is
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 completed,  the  railway  line  could  be
 extended  to  Jammu  depending  upon
 various  other  factors.  That  is  the  ul-
 timate  objective.  How  much  of  it  we
 can  take  up  in  the  course  of  the  next
 Plan  period  is  a  matter  about  which
 it  will  perhaps  be  premature  for  me
 to  express  an  opinion.  The  House
 will  have  an  ample  opportunity  to
 discuss  that.

 Several]  hon.  Members  have  men-
 tioned  about  several  new.  railway
 lines.

 Shri  Bade  (Khargone):  Regarding
 Madhya  Pradesh,  everybody  thinks
 that  the  southern  and  northern  parts
 of  India  are  always  cared.  for  but
 step-montherly  treatment  is  given  to
 Madhya  Pradesh  because  there  is  no
 hon.  Minister  at  the  Centre  from
 Madhya  Pradesh.  Our  ears  are  very
 anxious  to  hear  some  sweet  words
 and  an  assurance  from  you.

 Shri  Swaran  Singh:  I  am  sorry,  I
 will  have  to  disappoint  all  the  claims
 for  new  lines,  because  there  is  no  use
 mentioning  something  which  cannot
 be  honoured.  So  far  as  new  lines  are
 concerned,  let  us  be  practical.  We
 have  a  picn.  Whatever  resources  are
 there,  are  alrea’«  committed.  About
 new  lines  that  were  considered  ne-
 cessary  and  essential,  depending  upon
 the  requirements  of  the  country  and
 matching  with  the  available  re-
 sources,  the  decison  has  been  taken.
 So,  what  new  lines  can  be  considered
 or  should  be  considered,  is  a  matter
 really  for  the  next  Plan  _  period.
 Therefore,  these  suggestions  that
 have  been  made  can  be  kept  in  view
 at  the  time  of  the  formulation  of  the
 next  Plan.  In  the  various  processes,
 through  which  we  have  to  pass  when
 we  formulate  the  Plan,  this  will  be
 one  important  consideration  which
 will  be  kept  in  view  at'the  time  we
 formulate  the  Fourth  Plan.  It  is  a  hard
 reality.  It  may  not  appear  to  be  of
 any  great  comfort,  but  it  will  not  be
 correct  on  my  part  to  say  something
 which  cannot  either  be  honoured  or
 implemented.  We  are  in  a  stage  of
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 development  in  a  planned  manner.
 Therefore,  it  is  only  at  the  time  of
 the  formulation  of  the  Plan  that  any
 new  lines  can  be  considered,  subject
 of  course  to  the  overriding  considera-
 tion  that  the  Plan  itself  is  elastic  and
 if  any  situation  or  circumstance
 arises,  just  as,  for  instance,  new  cir-
 cumstances  have  arisen  for  defence
 requirements  and  the  like,  we  may
 have  to  re-orientate  our  Plan  to  suit
 the  defence  and  emergency  require-
 ments.  That  is  a  separate  issue,  but
 the  normal  developmental  railways,
 as  they  are  called,  necessarily  have
 to  wait  till  the  picture  of  the  Plan
 itself  takes  some  shape.  There  is  no
 other  way,of  dealing  with  this  matter
 than  to  consider  all  the  various  com-
 peting  demands  at  the  time  of  the
 formulation  of  the  Plan,  and  try  to
 see  what  the  best  picture  is  that
 emerges,  depending  upon  the  overall
 ability  of  resources,

 Shri.  Birendra  Bahadur’  Singh
 (Rejnandgaon):  In  the  first  plan  we
 decide  to  undertake  some  new  lines
 from  the  point  of  view  of  the  Rail-
 ways  or  otherwise.  When  the  second
 Plan  came  those  lines  that  we  had
 decided  to  take  up  are  not  taken  into
 consideration  and  some  other  lines
 were  considered.  That  is  why  the
 difficulty  occurs.  Once  a  priority  is
 decided,  we  should  try  to  stick  to
 that.

 Shri  Swaran  Singh:  I  think  that
 difficulty  will  continue  because  we  are
 developing  from  time  to  time.  For
 instance,  regarding  Madhya  Pradesh
 to  which  the  hon,  Maharaja  Sahib
 belongs,  we  took  a  decision  that  there
 should  be  a  new  steel  plant  at  Bhilai.
 We  had  to  put  up  a  new  line  connec-
 ting  Bhilai  with  the  ‘ron  ore  mines.
 Also,  a  new  limestone  quarry  had  to
 be  connected  with  the  railway,  and  a
 number  of  new  links  had  to  be  pro-.
 vided.  So,  depending  upon  the  deve-,
 lopments  in  the  country,  we  have  to,
 take  note  of  the  situation  and  act,
 accoridingly.  That  is  the  only  wise,
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 way  to  act.  For  instance  in  Madhya
 Pradesh  itself,  in  the  Bailadilla  area,
 new  rich  iron  ore  mines.  are  to  be
 developed.  Therefore,  we  are  spend-
 ing  a  very  large  sum  of  money  on
 opening  up  that  area  from  Koraput
 right  upto  Bailadilla.  Upto  Vizag
 that  new  railway  line  will  connect
 up.  Therefore,  we  must  view  matters
 as  practical  people  dealing  with  con-
 crete  issues  and  should  not  be  swept
 off  our  feet  howsoever  pressing  may
 appear  to  be  the  local  considerations.
 So  far  as  new  lines  are  concerned,
 this  I  think  is  all  I  can  say.

 About  accidents,  I  am  expected  to
 say  something.  So  far  as  this  matter
 is  concerned.  we  have  already  re-
 ceived  the  report  of  the  committee
 presided  over  by  Dr.  Hirdya  Nath
 Kunzru.  I  would  like  to  pay  my
 humble  tribute  to  the  excellent  work
 that  has  been  done  by  the  Kunzru
 Committee.  The  preliminary  report
 that  has  been  submitted  by  them  has
 already  been  examined.  We  have
 accepted  almost  all  the  recommenda-
 tions.  We  have  laid  a  statement  on
 the  Table  of  the  House,  indicating  the
 action  that  has  already  been  taken.
 Not  only  have  those  recommendations
 been  accepted,  but  they  are  in  the
 process  of  being  implemented,  It  will
 be  our  endeavour  to  take  the  maxi-
 mum  advantage  of  this  exam/nation,
 and  we  will  implement  whatever  are
 the  suggestions  that  have  been  made.

 Shrimati  Renuka  Ray  (Malda):
 The  final  report  has  not  been  laid  on
 the  Table  of  the  House.

 Shri  Swaran  Singh:  The  hon.  Lady
 Member  is  correct.  The  final  report
 has  not  yet  come.  The  memberze
 of  the  committee  are  touring  certain
 areas,  to  collect  some  more  informa-
 tion.  They  will  submit  a  final  report.
 But,  the  recommendations  even  in
 the  preliminary  report  are  ‘mportant.
 They  are  not  dependant  upon  the
 final  report.  Therefore,  instead  otf
 waiting  for  the  final  report,  we  took
 the  step,  which  I  think  was  the  correct
 step,  of  implementing  the  recommen-
 dations,  so  that  speedy  action  is  taken
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 rather  than  get  bogged  down  in  some
 procedural  delays  and  the  like.  The
 objective  is  clear.  In  spite  of  that,
 migaaps  do  happen,  which  are  a
 source  of  great  distress  to  this  hon.
 House  as  much  as  they  are  to  tne  Rail-
 way  administration  and  the  country.
 We  have  to  exercise  constant  vigi-
 lance,  and  to  tighten  up  every  thing,
 whether  it  is  the  track  or  locomotive
 or  railwayman.  They  ‘have,  all  of
 them,  to  be  in  good  trim,  to  sec  that
 the  high  standard  of  safety  in  Rail-
 ways  is  kept.

 Shri  S.  M,  Banerjee:  I  wanted  to
 ‘know  from  you  what  has  _  actually
 happened  to  the  introduction  of  R.  S.
 sleepers  in  the  place  of  iron  sleepers.

 Shri  Swaran  Singh:  The  hon.
 Member  raised  that.  That  is  at  an
 advanced  stage  now.  We  have  appoin-
 ted  a  special  officer  who  is  processing
 this  case,  and  we  propose  to  take  ad-
 vantage  of  foreign  know-how  also  in
 this  respect.  It  is  hoped  that  these
 sleepers  will  be  manufactured  here.
 I  am  not  quite  sure—the  matter,  im-
 portant  though  it  is,  is  not  linked  that
 much  with  the  type  of  accidents  with
 which  we  are  faced.  I  am  not  trying
 to  criticise  anybody.  Here  is  a  hard
 fact.  There  is  a  red  signal,  somebody
 comes  and  runs  against  the  red  signal,
 and  a  very  d'sastrous  accident  takes
 place,  There  is  another  thing.  Some
 one  sets  a  wrong  point.  Most  of  the
 bad  accidents,  which  are  really  very
 much  in  the  mind  of  hon,  Members,
 have  got  little  to  do  either  with  the
 track  or  rolling  stock.  These  are  im-
 portant  assets  by  themselves,  and
 should  be  improved  anyhow.  Whether
 it  is  defective  track,  or  worn  out
 track  or  jnadequate  maintenance  of
 locomotive  or  rollingstock,  that  has
 to  be  attended  to  in  any  case.  But,
 sometimes,  when  too  much  importance
 is  being  atached  to  al]  this,  in  relation
 to  the  accidents,  then,  it  is  my  duty
 to  inform  hon.  Members  of  this
 House  that  that  is  important,  from
 the  overall  Railway  point  of  view
 and  the  railway  operational  point  of
 view,  to  take  note  that  most  of  the
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 bad  accidents  have  unfortunately  taken
 place  under  the  other  circumstances
 which  I  have  submitted.  Some  one
 slipped  up.  These  unfortunate  things
 happen.  Therefore,  I  ventured  to  point
 out,  at  a  stage  when  discussion  on  this
 subject  was  going  on,  that  ultimately
 a  carefu]  man  is  the  real  answer,  and
 to  inspire  that  care  and  caution  in
 the  mini  of  the  railwayman,  all  these
 various  processes  will  be  pursued.
 That  is  if,  as  some  hon.  Members
 said,  the  workers  are  over-strained,
 they  should  not  be  over-strained.
 Steps  in  that  direction  have  already
 been  taken.  But,  unfortunately,  too
 much  importance  sometimes  is  attach-
 ed  to  what  appears  in  the  newspapers.
 For  instance,  every  hon,  Member  was
 shocked,  and  so  was  I  when  I  heard,
 that  certain  station  masters  and  as-
 sistant  station  masters  were  on  duty
 for  over  hundred  hours  or  so,  But
 when  we  looked  at  those  cases,  we
 found  that—they  were  not  very  re-
 presentative  or  convincing  vases—
 they  were  not  bad  at  all.  There  are
 some  railway  lines,  on  which  the
 traffic  is  not  too  high;  in  this  case
 there  are  just  two  passenger  trains
 and  one  goods  trains  a  day  ,or  two
 Passenger  trains  and  one  goods  train
 in  24  hours  each  way;  technically
 perhaps  there  should  be  another  relief
 after  2  hours,  but  if  the  other  man
 is  not  there,  then  unfortunately  the
 same  man  will  have  to  continue....

 Shri  Priya  Gupta:  What  about  the
 NF  railway  stations  where  there  is
 duty  for  35  hours?  What  about  the
 drivers  of  the  GT  Express,  where  in
 the  normal  course,  it  is  2  hours’
 duty?

 Shri  Swaran  Singh:  I  do  not  know
 why  the  hon,  Member  drags  us  to  NF
 Railway,  when  we  are  talking  only
 about  what  appreared  in  the  news-
 paper  about  another  railway,

 Shri  Priya  Gupta:  You  are
 generalising  the  case  on  the  basis  of
 that.  That  is  what  I  am  objecting  to.
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 Shri  C.  K.  Bhattacharyya:  May  7
 inform  the  hon.  Minister  that  there
 are  cases  in  which  the  railways  seek
 the  service  of  newspaper  photogra-
 phers  in  order  to  prove  their  own
 case?  I  know  of  such  a  case  when
 the  photographer  of  one  newspaper
 in  Calcutta  was  asked  to  go  to  the
 court  and  submit  his  photograph  in
 order  that  the  railways  might  prove
 their  case,

 Shri  Swaran  Singh:  I  cannot  really
 comment  on  that.  The  hon.  Member
 knows  these  matters,  because  he  is  a
 great  writer.  I  do  not  know  what
 type  of  answer  he  expects  me  to  give.
 I  do  not  support  that  type  of  thing.
 If  a  photograph  is  produced  to  prove
 a  fact  which  another  party  is
 disputing,  I  have  77  objection
 to  that,  but  if  a  wrong  photo-
 graph  is  cooked  up,  to  prove  a  plea
 which  is  untenable,  I  cannot  support
 it.  Therefore,  there  is  nothing  inhe-
 rently  wrong  in  producing  3  photo-
 grapher  to  prove  a  particular  fact,
 provided  that  that  is  an  honest  and
 straightforward  way  of  proving  a  fact.
 Therefore,  I  cannot  comment  on  what
 the  circumstances  were......

 Shri  Priya  Gupta:  In  the  Delhi
 cabin  and  yard,  the  point  has  been
 defective.  and  the  lever  has  not  been
 showing  properly,  and  because  of  this
 six  accidents  have  taken  place.  And
 yet  it  was  stated  that  the  men  were
 wrong.

 Mr.  Speaker:  Order,  order.

 Shri  Priya  Gupta:  He  is  analysing
 the  case  and  saying  that  there  are  no
 other  defects  except  human  failure.

 Mr.  Speaker:  Order,  order.  Let  the
 hon.  Member  resume  his  seat.  Would
 be  kindly  listen  to  anybody  or  not?

 Shri  Priya  Gupta:  Yes.
 Mr.  Speaker:  No,  he  is  not  listening.
 Shri  Priya  Gupta:  I  seek  your

 protection.
 Mr.  Speaker:  No.  I  cannot  give  him

 that,  because  when  one  hon.  Member
 is  already  in  possession  of  the  House
 and  he  refuses  to  yield,  then  the  other
 Member  has  to  resume  his  seat.

 PHALGUNA  16,  884  (SAKA)  for  Grants—  2864
 Railways

 Shri  Priya  Gupta:  That  is  true.  But
 may  I  not  elicit  some  information?

 Mr.  Speaker:  Order,
 him  resume  his  seat  now.

 order.  Let

 Shri  Swaran  Singh:
 sorry  that  I  have  placed  myself  in
 that  position,  because,  normally,  I
 bow  to  the  wishes  of  an  hon.  Mem-
 ber  if  he  rises  in  his  seat,  but  when
 the  interruption  is  not  at  all  related
 to  the  point  that  I  am  developing,
 then  it  becomes  difficult,  and  it  is  un-
 fair  to  the  House  that  I  should  permit
 myself  to  be  side-tracked  in  that
 fashion.

 I  am  really

 Shri  Priya  Gupta:  It  is  not  side-
 tracking.  We  object  to  it.

 Shri  Swaran  Singh:  I  was  not
 attempting  to  generalise  on  anything.
 In  a  very  dispassionate  way,  I  was  only
 trying  to  place  the  circumstances,  in
 order  to  show  that  ultimately  the  care-
 ful  man  is  the  answer,  and  to  that,  I
 am  sure,  no  one  can  have  any  objec-
 tion.

 Therefore,  that  careful  man  has  to  be
 actually  produced  and  sustained;  and
 whatever  are  the  procedures,  which  are
 necessary,  to  create  that  situation
 should  be  adopted.  If  the  worker  is
 over-strained,  he  should  not  be  over-
 strained.  If  this  working  conditions
 are  not  such  as  are  conducive  to  this,
 these  should  be  altered,  and  on  that
 the  railway  unions  and  their  repre-
 sentatives  are  most  welcome  to  offer
 concrete  suggestions.  I  am  not  gene-
 ralising  on  anything.  If  any  psycholo-
 gical  tests  aor  the  like  are  necessary,
 or  any  training  is  necessary,  that
 should  also  be  pursued,  as  we  are
 hoping  to  pursue,  and  as  has  been
 mentioned  even  in  the  Kunzru  Com-
 mittee  Report  itself.

 The  trouble  is  that,  when  this  ex-
 pression  ‘human  failure’  comes,  and
 there  is  a  big  tragedy,  then,  sometimes,
 the  representatives  of  Jabour  become  a
 little  too  shaky,  and  they  feel  that  the
 wrath  of  the  country  will  be  directed
 towards  them,  and  then  they  adopt  an
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 attitude  wheréby  they  unnecessarily
 take  the  odium  upon  themselves  to
 defend  everyone.

 Now  that  00९9  not  help  anybody
 (Interruption).  If  there  is  an  indi-
 vidual]  human  failure,  that  does  not
 mean  that  the  workers  as  a  whole
 are  responsible  for  it.  After  all,  the
 number  of  accidents,  by  comparison,  is
 much  smaller  than  the  absence  of
 accidents.  The  safety  measures  are
 pretty  high,  and  al]  that  credit  goes  to
 the  workers.  We  should,  not,  there-
 fore,  become  unnecessarily  panicky
 when  these  things  are  being  brought
 to  light,  and  we  have  to  face  the  situa-
 tion  with  the  ultimate  objective  of
 trying  to  remedy  whatever  may  be  the
 shortcomings.  I  am  grateful  to  you...

 Shri  Kashi  Ram  Gupta:  What  about
 overcrowding?

 Shri  Swaran  Singh:  I  have  nothing
 to  add  to  what  I  said  when  replying
 to  the  general  debate.

 Shri  Hari  Vishnu  Kamath:  By  your
 leave,  I  would  like  to  raise  the  qucs-
 tion  of  monopoly  of  the  bookstalls.

 Shri  Swaran  Singh:  I  am  sorry.  I!
 will  only  say  a  few  words  about  it

 So  far  as  the  particular  cases  men-
 tioned  are  concerned,  I  did  not  have
 time  to  look  into  the  terms  of  the  con-
 tracts  and  the  like.  But  one  thing  is.
 the  large  number  of  stalls  with  one
 party.  The  -other  aspect  was  about
 the  quality  of  service.  I  am  not  quite
 sure,  because  I  am  a  little  out  of
 touch  with  the  functioning  of  these
 bookstalls;  as  a  student,  I  remember
 that  I  used  to  stroll  in  the  direction
 of  these  bookstalls  to  pick  up  some  of
 the  good  books  from  the  stalls.  But
 I  do  not  know  whether  the  quality  of
 service  is  good  or  not.  We  should  not
 be  frightened  by  a  large  number  of
 them  being  run  by  one  party,  if  the
 service  is  all  right.  I  am  not  a  sup-
 porter  of  monopoly.  But  I  think,  in
 this  matter,  the  quality  of  service
 should  be  the  main  consideration.  We

 MARCH  7,  963  for  Grants—Railways  2866:

 have  got  the  bookstall  advisory  com-
 mittees  also,  which  go  on  advising
 about  their  functioning,  the  type  of
 literature  and  the  like.

 Shri  Bade:  Competition  improves
 quality.

 Shri  Swaran  Singh:  Then  again.
 these  contracts  are  not  given  in  per-
 petuity.  They  are  renewed  from  time
 to  time.  At  the  time  of  renewal,  I
 will  instruct  the  railways  to  keep  the
 sentiments  of  hon,  Members  in  view,
 and  try  to  ensure  that  good  quality
 service  is.  provided.  If  there  are  any
 comments  upon  the  service,  hon.  Mem-
 bers  can  pass  them  on  to  me,  because
 the  object  is  to  improve  the  railway
 service  in  every  way.  This  is  purely
 for  the  convenience  of  passengers.  I
 as  Minister  and,  I  am  sure,  the  Rail-
 way  Board,  as  the  executive  head  of
 the  railway  administration,  have  no
 particular,  fixed  views  on  this.  The
 objective  is  to  give  good  service  at
 reasonable  cost.  Thank  you.

 Shri  Narendra  Singh  Mahida:  I
 have  put  a  question  which  was  not
 replied;  it  was  actually  drowned  in
 interruptions.  It  was  whether  the
 Railway  Ministry  desired  to  standar-
 dise  the  railway  service  like  IAS  and
 {PS.

 Shri  Swaran  Singh:  It  is  already  a
 Central  (all-railway)  service.  Re-
 cruitment  at  the  highest  level—Class  I
 —is  through  the  UPSC  by  open  com-
 petitive  examination.  The  superior
 scrvices,  that  is,  the  civil  engineers,
 transportation  officers,  mechanical]  offi-
 cers,  accounts  officers—ail  of  them  are
 recruited  through  the  UPSC.  So  it  is
 really  an  all-India  service;  at  the
 higher  level  generally,  we  are  lucky
 in  having  a  fairly  good  complement
 of  officers  who,  with  intensive  training,
 do  well.

 There  is  one  thing  more.  Severai
 local  questions  have  been  raised.  In
 this  debate,  I  have  not  touched  upon
 them  at  all.  Someone  suggested  that
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 there  should  be  a  foot  overbridge  at
 some  place.

 Shri  Hari  Vishnu  Kamath:  Wagon
 supply.

 Shri  Swaran  Singh:  Reference  was
 made  to  water  arrangements  and
 things  of  that  nature.  It  is  my  inten-
 tion  to  pass  on  the  various  sugges-
 tions  to  the  railways  concerned;  and
 when  we  meet  in  the  Informal  Consul-
 tative  Committee  with  regard  to  each

 Shri  Hari  Vishnu  Kamath:  Very
 soon,  I  hope.

 Shri  Swaran  Singh:  We  are  fixing  up
 those  dates.  When  we  meet  _  there,
 we  wil]  ask  each  General  Manager  to
 examine  these  local  points,  and  give
 his  comments  one  way  or  the  other
 on  the  various  suggestions.  I  thought
 that  was  a  more  practical  and  fruit-
 ful  way  of  dealing  with  these  local
 suggestions,  than  attempting  a  reply
 here.

 Shri  Hari  Vishnu  Kamath:  Agreed.

 att  दे०  शि०  पाटिल  :  जो  सबजेक्ट
 उनकी  पाव  में  नहीं  हे  उस  पर  कमेटी
 डिसिशन  बगैर  इनक्वायरी  कसे  कर  सकेगी?

 Shri  S,  M.  Banerjee  I  also  men-
 tioned  about  the  unfortunate  cases  of
 those  who  were  dismissed  or  removed
 from  service  during  the  strike  and
 who  have  not  yet  been  taken  back.  I
 want  to  know  from  the  hon.  Minister
 whether  he  is  likely  to  consider  those
 cases  after  the  emergency  and  rein-
 state  them.

 Shri  C.  K,  Bhattacharyya:  The  hon.
 Minister  very  kindly  referred  to
 Farakka  ang  the  need  for  expediting
 the  barrage  or  the  railway  bridge.
 Will  he  kindly  see  to  it  that  from  now
 at  Ieast  one  mail  train  is  diverted  to
 Farakka  from  Sealdah?  Last  year  I
 put  this  question  in  this  House  and  the
 hon,  Deputy  Minister,  Shri  Shahnawaz
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 Khan,  assured  me  that  this  would  be
 done  with  North  Bengal  Express  from
 February  this  year,  but  it  has  not  been
 done.

 Mr.  Speaker:  Everything  asked  for
 is  not  granted  always.

 Shri  Swaran  Singh:  His  question  is
 whether  I  am  prepared  to  consider
 those  cases.  By  temperament  I  am
 not  one  who  refuses  to  consider  things.
 So,  I  am  prepared  to  consider  anything
 that  comes

 are
 me,  but  as  to  what

 is  going  to  be  the  result  of  that  con-
 sideration,  I  cannot  foresee.

 Mr.  Speaker:  Am  I  required  to  put
 any  cut  motion  separately  or  all  of
 them  together?

 An  Hon.  Member:  Together.

 Mr.  Speaker:  Then  I  put  cut  motions
 No,  2,  3,  4,  5,  7,  8  and  39  to  the  vote
 of  the  House.

 All  the  cut  motions  were  put  and
 negatived.

 Mr.  Speaker:  The  question  is:

 “That  a  sum  not  exceeding
 Rs.  -1,07,70,000.  be  granted  to  Pre-
 sident  to  defray  the  charges  which
 wil!  come  in  course  of  payment
 during  the  year  ending  the  3lst
 day  of  March,  1964,  in  respec:  cf
 ‘Railway  Board’.”

 The  motion  was  adopted.

 Mr,  Speaker:  Tlhe  House  will  now
 take  up  discussion  and  voting  on  the
 remaining  Demands  for  Grants,  that  is,
 Demands  Nos,  2  to  6  and  Dcmand
 No,  8  in  respect  of  the  Budget  (Rail-
 ways)  for  1963-64.  Four  hours  have
 heen  agrecd  to  for  discussion  and
 voting  on  these  Demands.

 Hon.  Members  desirous  of  moving
 their  cut  motions  to  these  Demands
 may  send  slips  to  the  Table  within  5
 minutes  indicating  which  of  the  cut
 motions  they  would  like  to  move.
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 Demanp  No,  2—MISCELLANEOUS  Ex-  Demanp  No.  6—Workinc  EXPENSES—
 PENDITURE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 exceeding  Rs,  -2,90,12,000  be  grant-
 ed  to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,
 in  respect  of  ‘Miscellaneous  Ex-

 ७ penditure’.
 ७

 Demanpd  No.  3—PAYMENTS  TO  WORKED
 LINES  AND  OTHERS

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  31,01,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  res-
 pect  of  ‘Payments  to  Worked
 Lines  and  Others’.”

 OPERATING  STAFF

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  85,37,14,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3st  day  of  March,  1964,  in  respect
 of  ‘Working  Expenses—Operating
 Staff.”

 DEMAND  No.  7—WorKING  EXxPENSES—
 OPERATION  (FUEL)

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  92,10,38,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  ‘1964,  in  res-
 pect  of  ‘Working  Expenses—Ope-
 ration  (Fuel)’.”

 Demand  No.  4—WorKING  EXxPENSES—  Demanp  No.  8—WorKING  EXPENSES—
 ADMINISTRATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  42,79,43,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Working  Expenses—Adminis- ye tration’.

 Demann  No,  5—WorKING  EXPENSES—
 REPAIR  AND  MAINTENANCE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not.  exceeding
 Rs,  137,81,81,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 ‘3lst  day  of  March,  ‘1964,  in  respect
 of  ‘Working  Expenses  Repairs  and
 Maintenance’.”

 OPERATION  OTHER  THAN  STAFF  AND
 FUEL

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  28,87,95,000  be  granted  to  the
 President  to  defray  the  charges
 which  wil]  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  964,  in  respect
 of  ‘Working  Expenses—Opera-

 tion  other  than  Staff  and  Fuel’.”

 Demand  No,  9—WorKING  EXPENSES—
 MISCELLANEOUs  EXPENSES

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  32,02,59,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Working  Expenses—Miscellane-
 ous  Expenses’.”
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 DemAND  No.  0—WorKING  ExPENSES—
 LABOUR  WELFARE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  -13,65,98,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  ot  March,  1964,  in  respect
 of  ‘Working  Expenses—Labour
 Welfare’.”

 Demanvd  No.  l—WorkKING  ExPENSES—
 APPROPRIATION  TO  DEPRECIATION

 RESERVE  FUND

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs,  80,00,00,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Working  Expenses—Appropria-
 tion  to  Depreciation  Reserve
 Fund’.”

 Demanp  No.  2—PAyMENTs  TO  GENERAL
 REVENUES

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  93,10,86,000,  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Payments  to  Genera]  Reve-
 nues’.”

 Demanp  No.  3—Open  Line  Works
 (REVENUE)

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  70  exceeding
 Rs,  12,49,50,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3st  day  of  March,  1964,  in  respect
 of  ‘Open  Line  Works  (Revenue)’.”
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 Demanp  No,  4—ConsSTRUCTION  OF
 New  Lines

 Mr.  Speaker:  Motion  moved:

 ‘That  a  sum  not  exceeding
 Rs.  65,63,44,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Construction  of  New  Lines’.”

 Demanp  No.  5—Open  Lines  Works—
 ADDITIONS  AND  REPLACEMENTS

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  433,12,94,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Open  Line  Works—Additions
 and  Replacements’.”

 Demand  No.  6—Open  LinE  Worxs—
 DEVELOPMENT  FUND

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  net.  exceeding
 Rs,  25,98,00,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Open  Line  Works—Develop-
 ment  Fund’.”

 Drmanp  No.  8—AppROpRIATION  TO
 DEVELOPMENT  FuND

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  31,00,42,000  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1964,  in  respect
 of  ‘Appropriation  to  Development
 Fund’.”

 भरी  To  ना०  विद्यालंकार  (होशियारपुर)  :
 अध्यक्ष  महोदय,  जो  कुछ  अभी  यहां  ्र
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 [श्री  भ्र०  ना०  विद्यालंकार]
 रेल  मंत्री  जी  ने  कहा  है,  उस  से  यह  साफ
 जाहिर  होता  है  फि  बड़े  ही  हमदर्दाना  तरीके
 पर  वह  हर  एक  चोट  के  बारे  में  विचार  करेंगे  |
 वे  तमाम  बातें  जोकि  पहले  रेलवे  बोई  या
 दूसरे  मामलों  के  बारे  में  यहां  बहस  में  कही
 गई  हैं,  उन  पर  मैं  कुछ  नहीं  कहुंगा  ।  उन  के
 अलावा  कुछ  बातें  हैं,  जिन  को  तरफ  मैं  उन  का
 ध्यान  दिलाना  चाहता  हूं  ।

 7.28  hrs,
 [Mr.  Deputy  SPEAKER  in  the  Chair]

 सब  से  पहली  वाद  मैं  रिपेयर  के  बारे
 में  कहना  चाहता  हूं  ।  हमारा  जितना  भी
 रेलवे  स्टाक  है,  जितने  भो  रेलवे  के  डिब्बे
 हैं,  उन  की  मरम्मत  वगैरह  में  काफी  कमी
 रहती  है  ।  अक्सर  देखा  गया  है  कि  रेल  के
 डिब्बों  में  और  यहां  तक  कि  फर्स्ट  क्लास
 के  डिब्बों  तक  में  बहुत  सो  फिटिंग  गायब
 रहती  हैं  1  मैं  नहीं  जानता  हूं  कि  इस  का  क्या
 कारण  है,  क्या  वे  चोरी  हो  जाती  हैं  या  किलो
 दूसरी  तरह  से  निकल  जाती  हैं  1  मैं  नहीं  कहता
 हूं  कि  उस  में  रेलवे  की  कितनी  जिम्मेदारी
 है  ।  लेकिन  अक्सर  शिकायत  यह  होती  है
 कि  वे  चोटें  निकल  जाती  हैं  ।  निकलने  के
 बाद  फिर  क्सी  न  किसी  रास्ते  से  हो  कर.
 वे  ही  रेलवे  को  बिक  जाता  हैं ग्रौर  इस  तरह
 से  इस  की  एक  ट्रेड  सी  बन  गई  है  ।  इस  ओर
 रेलवे  डिपार्टमेंट  को  काफी  ध्यान  देने  को
 जरुरत  है  ।

 अक्सर  देखा  गया  है  कि  न  सिर्फ  तीसरे
 क्लास  के  डिब्बों  में  बल्कि  फर्स्ट  क्लास  के
 डिब्बों  में  भी  कभी  पानी  के  नल  को  टूटी
 गायब  होती  है,  कभी  उस  में  से  श्र  कोई
 चीज़  निकल  जाती  है  ।  यह  जो  'पीले
 होता  है,  ये  जो  चोरियां  होती  हैं  इस  से  मुसा-
 फिरों  को  काफी  तकलीफ  होती  है  ।  करो
 बल्ब  गायब  रहते  हैं,  कभी  लंबे  गायब  रहते
 हैं  जोर  कहीं  कहीं  रेलवे  के  रोलिंग  और

 “दूसरी  जगह  एल्यूमीनियम  की  पतरियां  लगी

 'रहती  हैं,  वे  भी  गायब  वो  जाती  हैं  t
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 अप  किसी  भी  रेलवे  में  चले  जाइये,
 किसी  भो  क्लास  में  चले  जाइये  ।  फर्स्ट  क्लास
 में  भी  अक्सर  श्राप  को  चीजें  गायब  मिलेंगी  ।
 मैं  कभो  कभी  तोसरे  दर्जे  में  भी  जाता  हूं  ।
 थई  क्लास  के  मुसाफिर  तो  कुछ  बोल  भी
 नहीं  सकते,  लेकिन  उन  को  अक्सर  यह  शिकायत
 रहती  है  कि  थई  क्लास  के  डिब्बों  में  चीजें
 ठीक  नहीं  हतों  हैं  |  कभो  कभी  उस  का
 रिजर्वायर  चूता  है  तो  पाती  गायब  रहता
 है  फर्स्,  क्लास  में  भो  यह  देखा  गया  है  कि
 कई  सका  टंकी  का  पानी  गायब  रहता  है  ।

 असली  खोज  जो  मैं  कहना  चाहता  हूं
 वह  लेबर  वेलफंपग्रर  के  बारे  में  है।  काफी
 सरकारी  क्वार्टर  बने  हैं,  लेकिन  अभी  भी
 जो  लोग  रेलवे  में  काम  करते  हैं  उन  में  से
 काफी  लोगों  को  मकानों  को  बड़ी  दिक्कत
 है  ।  उन  को  यह  भो  शिकायत  रहतो  है  कि
 अक्सर  उन  के  मकानों  को  मरम्मत  करने
 में  कानों  समय  लगता  है  -  खास  तौर  पर
 छोटे  स्टेशनों  पर  इस  को  बड़ो  शिकायत
 रहती  है  क्योंकि  बड़े  बड़े  स्टेशनों  पर  तो  फिर
 भी  कुछ  न  कुछ  इन्तजाम  हो  जाता  है  ।

 इसौ  तरह  से  उन  को  दवा  दारू  की
 बात  है,  शौर  चोजों  को  बात  है  ।  जो  उन  के
 वेलफेयर  कौर  प्रमेनिटीज  की  चीजें  ह  उनके
 ऊपर  काफी  ध्यान  देने  को  जरुरत  है  1  खास
 तौर  पर  जो  छोटे  मुलाजिम  हैं  उन  को  यह
 दिक्‍कतें  बहुत  होती  हैं  1  मैं  समझता  हूं  कि
 डिपार्टमेंट  को  इस  तरफ  भी  काफी  ध्यान
 देना  चाहिये  ।

 कंस्ट्रक्शन  आफ  न्यू  रेलवे  लाइन्स
 के  बारे  में  अभी  यहां  पर  रेलवे  मं  शी  महोदय
 ने  कहा  कि  वे  न्यू  लाइन्स  के  सम्बंध  में  ग्राम

 कुछ  नहीं  कर  सकते  ।  मैं  उन  की  इस  बात
 से  सहमत  हुं  कि  जब  हमारी  योजना  बन  गई
 तो  उस  के  बाद  यह  कहना  कि  योजना  में
 परिवर्तन  किया  जाय  तो  वह  मुमकिन  नहीं
 है  ।  लेकिन  मैं  यह  जरूर  चाहता  हुं  कि  इस
 बारे  में  ग्रभी  से  कुछ  प्लैन्स  बनाई  जायें  क्योंकि
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 ग्र क्सर  यह  होता  है  कि  जब  शभ्रगली  योजना
 बनने  लगती  है  तो  बहुत  सी  डिमान्ड  इक्ट्ठी
 हो  जाती  हैं  और  जल्‍दी  जल्दी  में  गड़बड़ी
 में  फैसले  किये  जाते  हैं,  खास  तौर  पर  ऐसे
 मामलों  में  जिन  में  कि  मुख़तलिफ़  इलाकों
 के  मेम्बर  साहिबान  हर  एक  तरह  को  चीजें
 चाहते  हैं  |  मैं  जानता  हूं  कि  हर  एक  खोज
 हर  जगह  हासिल  नहीं  होती,  जितनी  लाइनों
 की  जरूरत  है  उतनी  हर  जगह  पर  बन  नहीं
 सकती,  इसलिये  डेटा  देख  कर  प्राय रिटी
 फिक्स  करनो  चाहिए  ।  जहां  जहां  पर  भी
 नई  लाइनें  बनानी  हैं  वहां  पर  प्राय रिटी
 फिक्स  करने  का  ब्र भी  से  इन्तजाम  करना

 चाहिये  ।

 चौथी  बात  मैं  यह  कहना  चाहता  हूं  कि  जिन

 समूहों  में  रेलवे  लाइनें  बनी  हैं  वहां  पर  आज,
 आठ,  दस  सालों  से  हालत  यह  हूँ  कि  रेलवे

 लाइन  तो  चली  गई  कौर  रास्ते  में  पास  पास
 के  लोगों  के  जो  खेत  थे  उन  के  बीच  में  एक
 लकीर  सी  पड़  गई  ।  खेत  का  आधा  हिस्सा
 लाइन  के  एक  तरफ  और  दावा  दूसरी  तरफ
 हो  गया  है  ।  ऐसे  भी  काफी  स्थान  हैं  जिन  का
 गांव  का  एक  हिस्सा  तो  एक  तरफ  पड  गया  हैं
 और  दूसरा  दूसरी  तरफ  पड़  गया  हैं  ।  लोग
 दोनों  हिस्सों  में  आना  जाना  चाहते  हैं  ग्रोवर  इस
 बात  की  काफी  मांग  करते  हैं  कि  अगर  वहां"
 पर  और  कुछ  न  हो  सके  तो  कम  से  कम  रेलवे
 क्रासिंग  तो  बना  दिया  जाय  |  अगर  वह  दूसरी
 तरफ  जाना  चाहते  हैं  तो  उन  को  क्रासिंग  नहीं
 मिलती  हैं  7  किसी  तरह  से  छः  सात  मील  घूम
 कर  अपने  खेतों  में  पहुंचते  हैं  a यह  चीज  उनके
 लिये  काफी  दिक्कत तलब  हैँ  ।  खास  तौर  से
 ऐसे  समय  मैनेजर  कि  हम  चाहते  हैं  कि  खेती
 की  तरक्की  हो,  अगर  खेत  वालों  को  इस  तरह
 की  दिक्कत  होती  है  तो  यह  ठीक  नहीं  हैं  ।
 इसके  बारे  में  काफी  ध्यान  से  उन  लोगों  को
 सुनवाई  होनी  चाहिये  ।  मेरी  कांस्टिट्यूएन्सी
 में  भ्रमर  रोपड़  और  नंगल  के  दरम्यान  रेलवे
 पर  यह  हालत  है  रोपड़  से  कुछ  दूर  २०-२५
 गांवों  की  जमीन  को  इस  तरह  दो  हिस्सों  में
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 बांट  दिया  गया  हैँ  कि  लोगों  को  झूठ,  दस
 मील  का  रास्ता  तय  करना  पड़ता  है  ।  वहां  पर
 कोई  २०  या  २५  गांव  ऐसे  है  जिनके  ब्रांड  खेत
 इधर  रह  गये  कौर  आधे  खेत  उधर  रह  गये  ।
 तब  छः  सात  सालों  की  जद्दोजहद  के  बाद
 कंपेन्सेशन  देने  के  लिये  कुछ  कदम  उठाया
 गया  द्  ।  उन  की  मांग  यह  थी  कि  वे  लोग  कम
 से  कम  आपस  में  अपने  खेतों  को  मिला  सकें  और
 पास  के  गांवों  में  आसानी  से  जा  सके  |  राज  तो
 हालत  यह  हूँ  कि  छः  सात  मील  के  बीच  में
 कोई  रेलवे  क्रासिंग  नहीं  द्  अक्सर  जब  वे
 जाते  हैं  जो  बरसाती  नाला  होता  हैँ  उस  के
 नीच  से  जाते  हैं  :  जब  नाला  नहीं  चलता  हैँ  तब
 उसके  नीचे  से  जा  पाते  हैं  ।लेकिन  जब  बरसात
 होती  हैँ  तब  उन  को  काकी  दिक्कत  हो  जाती

 हैं  ।  एसी  चीजों  के  बारे  में  रेलवे  को  काफी

 हद  तक  जिम्मेदारी  लेती  चाहिए  1  अक्सर  रेलवे
 से  दरख्वास्त  की  जाती  हैं  तो  वह  कहती  हूँ  कि
 स्टेट  गवर्नमेंट  भी  कुछ  खर्च  करे,  डिस्ट्रिक्ट
 बोई  कुछ  खर्च  करे।  रेलवे  तभी  खर्च  करेगी
 जब  डिस्ट्रिक्ट  बोर्ड  या  स्टेट  उस  पर  खर्च
 करेगी  |  मेरी  ब्रज  यह  हूँ  कि  जब  रेलवे  बनती

 हैं  कौर  उसकी  वजह  से  जब  खेत  या  गांव  टूट
 जाते  हैं,  बट  जाते  हैं,  उस  सूरत  में  सारी  जिम्मे*
 दारी  रेलवे  की  हूँ  ।  मैं  मानता  हूं  कि  जो  इस

 तरह  की  शिकायतें  हों,  जो  इस  तरह  की  मांगें

 हों  उन  के  ऊपर  रेलवे  मंत्री  महोदय  को  ज्यादा

 तवज्जह  देनी  चाहिए  ।  मैं  ने  तो  एक  मिसाल
 दी  है,  और  भी  मिसालें  इस  तरह  की  होंगी  t
 मैं  जानता  हूं  कि  जहां  पर  आप  रेलवे  क्राइसिस
 बनायेंगे  वहां  भी  कई  तरह  की  समस्यायें

 पैदा  हो  जायेंगी  ।  हो  सकता  हैँ  कि  अन्‍्मैन्ड
 क्राइसिस  हों  श्र  उन  से  ऑक्सीडेंट्स  हो  सकते

 हैं।  इस  काम  में  दिक्कतें  जरूर  है  लेकिन  चाहे

 कुछ  लोगों  को  इस  से  दिक्कतें  हो  जायें  पर  जो

 २०  या  २५  गांव  है  उन  की  दिक्कतों  को  तो

 आपके  सोचना  ही  चाहिये  ।  अगर  रेलवे  विभाग

 कह  दे  कि  चूंकि  इस  में  दिक्कतें  हैं  इसलिये
 रेलवे  क्रासिंग  नहीं  बन  सकते  कौर  उन  लोगों

 को  उनके  हाल  पर  छोड़  दे  तो  उस  से  कोई
 तसल्ली  नहीं  हो  सकती  ।  इसलिये  मैं  प्रजा
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 [at  wo  ना०  विद्यालं गार]
 करूंगा  कि  ऐस  मामलों  पर  जल्दी  विचार
 होना  चाहिये  और  जहां  पर  इस  तरह  के  हालात
 पैदा  होते  हैं  रेलवे  के  बनने  से,  वहां  लोंगों  को
 काफी  सहूलियत  मिलनी  चाहिये  ।

 यह  कुछ  चीजें  थी  (जन  की  तरफ  मैं  रेलवे
 मंत्री  महोदय  का  ध्यान  दिलाना  चाहता  था  ।

 चूंकि  मैं  जनरल  डिस्कशन  के  मौके  पर  बोल
 सहीं  सका  इसलिये  इस  मौके  पर  मैं  रेलवे
 मंत्री  महोदय  को  धन्यवाद  देना  चाहता  हूं
 कौर  मुबारकबाद  देना  चाहता  हूं  कि  उन्होंने
 रैलवेज  के  काम  में  काफी  बाक़ायदगी  पैदा  की  हैं,
 उन  में  एफिशिएन्सी  पैदा  की  हैँ  ।  राज  रेलवे
 काफी  ठीक  टाइम  पर  चलती  हैँ  और  ऐड-
 मिनिस्ट्रेशन  में  भी  काफी  इम्प्रूवमेंट  हुआ  है  ।
 पिछले  साल  से  जब  से  कि  उन्होंने  यह  काम  तिया
 हैँ,  मै ंसमझता  हूं  कि जिस  सहूलियत  से  वे  इस
 रेलवे  के  काम  को  बरच्छा  बनाने  की  कोशिश
 कर  रहे  है  आर  मैम्बर्स  को  उन्होंने  जिस  मीठे
 तरीके  से  एश्योरेन्सेज  दिये  हैं,  विश्वास  दिलाया
 है  कि  उन  की  शिकायतों  को  दूर  a  रेंगे,  उसके
 लिये  सारा  हाउस  उन्हें  मुबारकबाद  देगा  ।

 Dr.  U.  Misra  (Jamshedpur):  Mr.
 Deputy-Speaker,  Sir,  much  has  been
 said  in  this  House  about  overcrowding.
 One  of  the  common  grievances  against
 the  railways  is  that  in  spite  of  im-
 provement  in  certain  respects,  the
 railway  trains  are  still  overcrowded.  I
 suggest  that,  to  solve  this  overcrowd-
 ing,  more  and  more  Janata  trains  must
 be  run.  That  is  the  only  answer.  In
 this  emergency,  when’  people’  are
 sacrificing,  I  should  suggest  that  air-
 conditioned  coaches  should  be  sus-
 pended.  When  more  and  more  air
 services  are  there,  air-conditioned
 coaches  may  easily  be  suspended  as  a
 measure  of  thrift.

 Another  thing  that  I  want  to  sug-
 gest  is  this:  a,  I  had  suggested  during
 the  last  Budget  discussion,  more  pas-
 senger  trains  are  required  in  the  in-
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 dustrial  belt,  especially  in  the  indus-
 trial  belt  of  Bihar,  because  more  and
 more  people  are  going  in  for  employ-
 ment,  and  there  is  great  overcrowding
 and  consequent  difficulty.

 There  is  one  more  thing  about  which
 I  also  wrote  to  the  hon.  Minister,  and
 it  is  also  a  public  demand.  If  anybody
 goes  and  sees  the  Tatanagar  station,  he
 will  find  that  it  is  a  scene  which  is
 absolutely  inhuman.  Right  from  42
 noon,  there  is  a  rush  of  people  for  a
 seat  in  the  Tatanagar-Patna  Express
 which  goes  in  the  evening.  Even  dur-
 ing  summer,  they  wait  from  6  o’clock
 in  order  to  get  a  seat.  So,  I  suggest
 that,  if  possible,  this  train  can  be
 duplicated:  one  may  start  in  the  morn-
 ing  and  another  in  the  evening.  A
 slight  change  here  and  there’  will
 afford  some  convenience  to  the  people.
 For  example,  the  Adra-Chakradharpur
 train  can  be  extended  to  Tatanagar.  I
 believe  it  was  being  extended  some
 years  back.  I  believe  there  is  a  train
 between  Kharagpur’  and  Jhargram
 which  can  also  be  extended  to  Tata-
 nagar,  because  in  the  whole  .of  Sing-
 bhum,  road  transport  is  very  bad,  and
 there  are  only  a  very  few  buses  which
 are  operating.  Therefore,  the  exten-
 sion  of  this  train  will  be  to  the  con-
 venience  of  the  people.

 Then,  I  wish  to  mention  one  thing
 which  has  been  agitating  the  South
 Indian  workers  working  in  the  Bihar
 industrial  belt,  especially  in  Tata-
 nagar,  for  the  last  ten  years.  Now
 Rourkela  steel  plant  also  is  there.  The
 South  Indians  going  from  Rourkela
 and  Tatanagar  towards  Andhra  Pra-
 desh  and  Orissa  have  a  lot  of  difficulty
 in  changing  train  at  Kharagpur  with
 their  children  and  families  in  these
 days  of  overcrowding.  For  the  last  0
 years,  they  have  been  demanding  a
 through  train  or,  if  not  a  through
 train,  at  least  a  through  ‘bogie  from
 Rourkela  to  Vishakapatnam.  which  can
 be  connected  to  the  Madras  Express  or
 the  Janata  Express.  About  6७०  7
 years  back—of  course,  Shri  Swaran
 Singh  was  not  in  office  as  Railway
 Minister  then—there  wags  a  demand
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 with  10,000  signatures  from  different
 institutions  in  this  regard.  It  should
 be  looked  into.

 Much  hag  been  said  about  catering.
 Departmental  catering  is  somewhat
 better.  But  right  from  Delhi  up  to
 Mughalsarai,  the  food  served  by  con-
 tractorg  is  absolutely  rotten  and  unfit
 tor  human  consumption.  While  our
 Deputy  Minister  was  answering  a
 question,  I  was  asking  him  to  enquire
 about  this  from  one  of  his  colleagues,
 Shri  Bifbhudhendra  Misra,  the  Deputy
 Law  Minister.  He  will  speak  about
 the  quality  of  the  food,  because  he  and
 his  family  have  suffered  in  Calcutta
 after  eating  the  food  in  the  railway
 departmental  catering  and  a  complaint
 wag  also  lodged  in  the  book  by  him.

 In  the  last  budget  debate  I  said  that
 the  railways  being  the  biggest  em-
 ployers  and  since  more  and  more  cases
 of  tuberculosis,  especially  pulmonary
 tuberculosis  are  found  among  the
 railway  employees,  it  is  now  quite
 urgent  that  the  railway  workers,  es-
 pecially  locomotive  workers  dealing
 with  coal,  should  be  x-rayed  on  a  mass
 scale.  It  will  not  be  very  difficult  to
 have  their  chests  x-rayed  periodically.
 If  that  is  done,  it  will  be  a  service  to
 workers  who  are  trained  and  we  can
 preserve  the  trained  workers  also  for
 the  railways.

 Then,  railway  workers  are  subjected
 to  frequent  transfers.  Education  being
 imported  in  the  regional  languages,
 their  children  find  it  very  difficult
 when  they  are  shunted  from  school  to
 school.  Suppose  a  railway  worker  in
 Bihar  is  transferred  to  Orissa;  his
 children  cannot  but  find  it  difficult  to
 follow  the  teaching  in  the  regional
 language.  So,  I  suggest  that  cheap
 residential  hostels  should  be  built  by
 the  railways  with  a  certain  subsidy,
 so  that  the  railway  employees  can
 admit  their  children  into  these  hostels.
 Now  they  grumble  if  they  are  trans-
 ferred,  because  of  this  difficulty.  If
 these  hostels  are  opened,  their  child-
 Ten’s  education  wil]  not  suffer  and
 they  will  not  grumble  if  they  are
 transferred.
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 There  ig  one  smal]  thing  to  which  I
 would  invite  the  attention  of  the  Rail-
 way  Minister.  There  ig  need  for  a
 high  schoolin  Tatanagar,  because
 there  is  no  Government  school  for
 Railway  employees’  children,  All  the
 schools  belong  to  the  TISCO  where
 the  admission  is  restricted.  There  is  no
 Government  school.  So,  a  high  school
 is  necessary.  There  wag  a  suggestion
 on  behalf  of  the  unions  and  also  from
 the  employees  and  an  enquiry  was
 made.  But  a  misinformation  was
 given  to  the  Minister  that  there  are
 high  schools  where  railway  employ-
 ees’  children  are  admitted.  It  is  not
 a  fact.  Moreover,  the  fees  are  80
 high  there  that  it  is  not  possible  for
 the  low-paid  employees,  with  their
 small  pay,  to  admit  their  children  in
 the  school.  Therefore,  a  high  school
 should  be  started  there  or  the  existing
 school  may  be  raised  to  a  high  school
 The  existing  school,  which  admits
 smal]  children,  ig  situated  beyond  a
 bridge  which  ig  also  over-crowded
 with  heavy  motor  vehicles  and  there
 are  always  accidents  and  hazards,  I
 want  to  bring  thig  to  the  notice  of  the
 hon.  Minister  and  request  that  this
 school  may  be  shifted  to  the  railway
 colony  for  the  benefit  of  the  children
 there.
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 sh  यह ना  प्रसाद  मंडल  (जय नगर)  :
 उपाध्यक्ष  महोदय,  भारतीय  रेलें  भारत  में

 ही  नहीं  एशिया  में  सब  से  बड़ी  संस्था  है  कौर
 इस  के  कार्य  की  जितनी  भी  प्रशंसा  की  जाय
 थोड़ी  है  |  पिछले  अक्तूबर  कौर  नवम्बर
 के  महीनों  में  जो  कार्य  इस  संस्था  ने  राष्ट्र
 को  दिखाया  सचमुच  वह  प्रशंसनीय  है।  पूर्वोत्तर
 सीमान्त  रेलवे  और  पूर्वोत्तर  रेलवे,  यद्यपि
 ये  उत्तर  रेलवे  से  सम्बन्धित  ये,  पर  इन  दोनों
 रेलवे  का  काम  विशेष  रुप  से  सराहनीय
 रहा  ।  और  इसीलिए  इस  सदन  में  एक  स्वर
 से  हमारे  योग्य  रेल  मंत्री  साहब  की  प्रशंसा
 की  गई  है  ।

 इस  समय  मैं  दो  चार  बातें  बिहार  के
 सम्बंध  में  कहना  चाहता  हूं  |  अभी  डा०  यू
 मिश्र  ने  बड़े  सुन्दर  ढंग  से  इंडस्ट्रियल  एरिया
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 के  बारे  में  बातें  श्राप  के  सामने  रखी  हैं  1  मैं  भी
 कुछ  न्य  बातें  की  ओर  रेलवे  मंत्री  महोदय
 का  ध्यान  ग्रा कर्षित  करना  चाहता  हूं  ।

 बिहार  जनसंख्या  के  विचार  से  मात  में  दूसरे
 नम्बर  पर  आता  है  7  और  यह  सीमान्त  राज्य
 है  1  वहां  पर  जो  रेलते  की  सुविधा  है  वह  काफी

 नहीं  है  ।  यह  इंडस्ट्रियल  एरिया  है,  नई  नई
 माइन्स  इस  एरिया  में  निकल  रही  हैं,  नई  नई
 इंडस्ट्रीज  खुल  रही  हैं  प्लोर  इस  प्रकार  वहां
 काफी  प्रगति  हुई  है  7  किसी  भी  विकासशील
 संस्था  का  उत्तरोत्तर  आगे  बढ़ते  जाना  स्वा-
 भाविक  है  ।  यही  अवस्था  हमारी  रेलों  की

 है  ।  जिन  क्षेत्रों  में  नए  बैराज  खोले  गए  हैं,
 नई  नई  नहरें  बनवायी  गयी  हैं,  नए  कार्य  किए
 जा  रहे  हैं  वहां  रेलों  की  नई  लाइन  बिछाना
 भी  जरूरी  है|  बिहार  के  एक  हिस्से  में  एक
 छोटी  सी  लाइन  सुपौल  और  भपटियाही  स्टेशनों
 के  बीच  थी  जो  कि  कुछ  समय  पहले  उठाए
 ली  गयी  थी  ।  वहां  के  लोगों  का  कहना  है
 कि  अब  वहां  काफी  विकास  हो  रहा  है  और

 वहां  की  हालत  अच्छी  है,  यह  जूट  ग्रोइंग  एरिया
 है,  काफी  इवेलप  हो  रहा  है  ।  नई  नई  नहरें
 यहां  निकाली  जा  रही  हैं,  इसलिए  इस  लाइन
 का  रेस्टोरेशन  हो  जाना  जरूरी  है।  कहा
 जाता  है  कि  अब  इसे  नई  लाइन  के  रुप  में
 लिया  जायगा,  रेस्टोरेशन  के  रुप  में  नहीं
 लिया  जाएगा  |  मैं  रेलवे  मंत्री  जी  का  ध्यान
 इस  तरफ  आकर्षित  करना  चाहता  हूं  कि
 वे  इस  सार्वजनिक  महत्वपूर्ण  प्रश्न  को  देखें
 कौर  यह  देखने  के  बाद  अगर  उतने  की  राय

 हो  कि  इस  क  रेस् टोर  नहीं  किया  जा  सकता
 तो  हम  को  संतोष  हो  जाएगा  और  हम  वहां
 के  लोगों  को  बता  देंगे  कि  इस  में  दिक्कत

 है  इसलिए  अभी  इस  कठिनाई  को  सहन  करें।
 यद्यपि  वह  एक  छोटी  सी  बात  मालूम  होती
 है,  लेकिन  एक  छोटी  सी  बात  भी  कभी  कभी

 बहुत  खतरनाक  रुप  ले  सकती  है  ।  मानती
 स्टेशन  गंगा  के  किनारे  ६००-७००  गज
 पर  है  ।  यह  देखने  में  जाता  है  कि  गंगा  का
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 इरोजन  बराबर  चलता  प्राया  है  ।  सुनने  में
 कराया  है  कि  इरीगेशन  एंड  पावर  के  अभियंता
 कहते  हैं  कि  रेल  का  बड़ा  राजेन्द्र  पुल  बन  जाने
 की  बहुत  ज्यादा  गड़बड़ी  है  जिससे  गंगा  का
 ऐसा  रुप  हो  रहा  है  ।  चाहे  कुछ  भी  हो  मगर
 ऐसे  प्रोजेक्ट्स  में  जहां  फ्रोजन  का  इतना
 बड़ा  सवाल  है  और  हो  सकता  है  कि  मानसी
 स्टेशन  के  पास  अगर  वह  फ्रोजन,  कटाव  आगे
 की  शोर  गया  तो  उस  लाइन  को  बड़ा  नुक्सान
 पहुंच  सकता  है  मैं  रेल  मंत्रालय  के  सुयोग्य
 नायक  सरदार  स्वर्ण  सिंह  से  कहूंगा  कि  वे
 इरीगेशन  एंड  पावर  के  लोगों  से  मिल  कर
 इस  तरह  का  को  आरडिनेशन  दोनों  विभागों
 में  लावे  जिस  से  कि  यह  सब  काम  और  तू-त
 मैं-मैं  वाद  में  न  उठ  सके  ।

 इस  के  बाद  मैं  थोड़ा  सा  निवेदन  करना

 चाहता  हूं  ।  यह  बतौर  स्टेट  का  उप  इलाके
 का  एक  ऐसा  शहर  है,  जय नगर,  जो  एकदम
 नेपाल  के  किनारे  है  ।  नैपाल  से  सीधा  सम्बंध

 वहां  से  है  वहां  एक  छंटी  सी  नैपाल  देश
 की  लाइन  है  ।  एन०  जी०  रेलवे  नैपाल  गवर्नर-
 मेंट  कौ  छोटी  सी  रेल  है  ।  उस  जय नगर
 स्टेशन  को  ठीक  करने  के  लिए  पौर  वहां
 से  जनकपुर  की  ओर  जाने  के  लिए,  जनकपुर
 एक  बहुत  प्रसिद्ध,  धार्मिक  बोर  तीर्थ  स्थान
 नैपाल  में  हैं।  जय नगर  स्टेशन  का  विस्तार
 आवश्यक  है  ।  इस  के  अलावा  वहां  गन्ने  की
 खेती  भी  बहुत  वादा  होती  है।  काफी  उपजाऊ
 इलाका  है  ।  जैसा  मैंने  शुरू  में  निवेदन  किया

 वहां  की  (बिहार)  जनसंख्या  पति  वर्ग  मील

 बहुत  ज्यादा  है  ।  भारत  में  शायद  दरभंगा
 का  यह  जिला  दूसरा  या  तीसरा  डिला  है
 जहां  आबादी  अत्यधिक  घनी  है  वहां  हम
 लोग  चाहते  हैं  कि  जय नगर  के  पहले  एक
 छोटा  सा  हाल्ट  स्टेशन  होना  चाहिए  |  जय नगर
 और  खिजो दी  के  बीच  जरगर  एक  छोटा  सा

 हार्टिज  स्टेशन  हो  तो  जय नगर  में  जो  वहुत
 ज्यादा  भीड़  पड़ती  है  वह  थोड़ी  हल्की  हो
 सकती  है  t
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 दूसरी  चीज  यह  हैँ  कि  कमतौल  और

 मुहम्मदपुर  के  बीच  में  भी  एक  हाल्ट  स्टेशन
 बनाया  जाकर।  हमारे  भूपपूर्व  डि  टी  प्लानिंग
 मिनिस्टर  ने  सौ  इन  दो  हाल्ट  स्टेशनों  के
 संबंध  में  रेल  मंत्रालय  का  ध्यान  बहुत  जोरों  से
 झ्राकबित  किया  था  ।  लेकिन  देश  के  बदलते

 हुये  हालात  में  उन  छ॑  टी  छ॑  टी  बातों  को  छोड़
 दिया  गया  है।  श्री  नगर  उन  की  शोर  रू

 कह  दिया  जाय  कि  यह  छटी  छोटी  चीजें  भी

 नहीं  को  जा  स  तीं  तो  आज  जेपी  स्थिति  है
 उसमें  मैं बु हो  जाऊंगा  और  संतोष  कर  लूंगा  1
 लेकिन  मेरी  यह  समझ  मैं  नहीं  कराता  कि  जहां
 रेलवे  के  पास  अ्रपनी  जमीनें  हैं,  जहां  हर  तरह
 की  सुविधाएं  मौजूद  हैं,  जहां  रोलिंग  स्टाक

 वगैरह  की  भी  जरूरत  नहीं  है,  ऐसे  स्थानों  में
 अगर  आप  दस,  पांच  मील  लाइन  को  और

 बढ़ा  देते  हैं  तो  मैं  नहीं  समझता  कि  नए  करना
 आपके  लिए  क्‍यों  संभव  नहीं  ह  ?  लाइन  जहां
 पहले  ही  मौजूद  हैं,  खाली  थोड़ा  उसको  बढ़ाना
 हैं,  जहां  नये  इंजन  की  जरूरत  नहीं  हैँ  शरीर
 न  ही  जहां  जमीन  स्क्वायर  करने  का  प्रश्न
 कराता  हैं.  वहां  रेलवे  मंत्रालय  के  लिये  यह  छोटी
 छोटी  बातें  करना  सं  भव  होना  चाहिए  (सुपौल
 >पटिया ही  सेक्शन  )  ।  अन्त  में  मैं  एक,  दो  बातें
 कौर  सेवा  में  निवेदन  करना  चाहता  हूं  ।  यह
 खुशी  की  बात  हैं  कि  सरदार  स्वर्ण  रह  ने  इस
 बार  यात्रा  भाड़े  में  वृद्धि  नहीं  की  है  ।  बजट
 पेश  होने  स ेपास  हम  लोग  जब  आपस  में  बैठ
 कर  इस  बारे  में  बात  करते  थे  तो  हम  लोग
 को  यह  आशंका  थी  कि  इस  बार  फिर  मंत्री

 महोदय  यात्रा  भाड़ा  ब्ढ़येंगे  ।  लेकिन  आपने
 उसमें  जो  वृद्धि  नहीं  की  उससे  लोगों  में  बहुत
 संतोष  है  ।  शब  पासंग  भाड़े  में  जो  अपने  थोड़ी
 वृद्धि  की  है  वह  आज  की  आवश्यकताओं  को
 देखते  हुए  कदाचित  उचित  हैँ  ही  राज  की
 संकटकालीन  अवस्था  में  जिस  ढंग  से  आपने
 काम  किया  हे  वह  बहुत  सराहनीय  है  ऐशिया
 की  इस  महान  संस्था  के  योग्य  नायक  जो  आपने
 अपने  को  सिद्ध  विया  है  उसके  लिये  मैं  हर  तरह
 से  आपको  मुबारकबाद  देता  हूं  ।

 शौ  माते  (टीकमगढ़)  :  उपाध्यक्ष

 PHALGUNA  16,  884  (SAKA)  for  Grants—  2884
 Railways

 महोदय,  सन्‌  १६५३  में  मध्यदेश  के  गरीब
 कौर  पिछड़े  इलाके  टीकमगढ़  में  राष्ट्रपति
 महोदय  पधारे  थे  और  उनका  वहां  पर  भाषण

 हुआ  था  |  उन्होंने  स्वयं  कहा  था  कि  यहां  की
 जनता  बहुत  गरीब  और  पिछली  हुई  हैँ  और
 सरकार  का  कत्तव्य  हो  जाता  हैं  कि  उसको
 उबारे  और  आवश्यक  सुख  सुविधाएं  सुलभ
 करे  ।  उन  की  सेवा  में  उस  समय  यह  प्रार्थना
 रखी  गई  थी  और  आज  मैं  पुनः  उसी  प्रार्थना
 को  संसद  के  सामने  दुहराना  चाहता  हूं  कि

 ललितपुर,  टीकमगढ़,  बिजाई,  छतरपुर  और
 पन्‍ना  होते  हुये  सतना  को  रेलवे  लाइन  से
 मिलाया  जाय  ।

 उन  इलाकों  की  जनता  बहुत  गरीब
 और  पिछड़ी  हुई  है  ।  उनको  अ्रनाज  तक  खाने
 को  नहीं  मिलता  हैं।  वे  अधिकतर  भूखों  मरते
 हैं  'फि करा  और  कोदों  खा  कर  जिंदगी  के
 दिन  काटते  हैं  -  मगर  यह  रेलवे  लाइन  बना  दी
 जाय  और  इन  प्रदेशों  को  रेल  से  संबंधित
 कर  दिए  जाय  तो  जनता  पल  जायेगी  ।  उसको
 शाने  जाने  की  जहां  सुविधा  हो  जायेगी  वहां
 ग्र नाज़  के  भी  एक  स्थान  से  दूसरे  स्थान  पर  ले
 जाने  में  सहूलियत  मिलेगी  ।  आज  उनको

 बहुत  कठिनाई  पेश  आती  है  ।  इसलिये  में  पुनः
 प्रार्थना  करूंगा  कि  यह  रेलवे  लाइन  निकाल
 दी  जाय  ।

 Mr.  Deputy-Speaker:  Shri  Birendra
 Bahadur  Singh  Absent.  Is  there
 any  hon,  Member  from  the  Congress
 side  who  wants  ६०  speak?

 Shri  Subbaraman  rose—

 Mr.  Deputy-Speaker:  Yes.

 Shri  Subbaraman  (Madurai):  Mr.
 Deputy-Speaker,  Sir,  we  are  very
 glad  to  read  in  the  Report  that  spe-
 cial  arrangements  are  being  made  to
 run  trains  for  fares  and  melas,  Madu-
 rai  is  a  big  pilgrim  centre;  so  also
 Rameshwaram.  We  have  got  one  or
 two  big  festivals  both  at  Madurai  and
 Rameshwaram.  Though  they  have
 special  trains  on  those  occasions,  the
 accommodation  available  is  not  suffi-
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 [Shri  Subbaraman]
 cient.  It  should  be  increased  or  some
 more  trains  should  be  run,  Ramesh-
 waram  is  a  big  all-India  pilgrim  cen-
 tre  and  most  people  who  visit  Ramesh-
 waram  go  through  Madurai  only.  If
 there  are  convenient  trains  to  visit
 Rameshwaram,  perhaps  the  travellers
 will  be  more  in  number.  Now  one
 has  to  spend  at  least  l4  or  2  days  to
 visit  Rameshwaram  according  to  the
 trains  available  now.  If  the  time
 taken  to  cover  the  distance  from
 Madurai  to  Rameshwaram  or  Dhanu-
 shkodi  is  reduced  and  if  convenient
 trains  start  from  there  to  come  back
 to  Madurai,  I  think  the  passengers
 will  at  least  be  double  in  number.
 This  convenience  will  not  only  help
 the  Railways  but  also  the  pilgrims
 who  come  from  the  farmost  parts  of
 the  country.

 About  travel  agencies,  I  would  like
 to  mention  one  thing.  There  is  a  great
 rush  for  travel]  now,  Therefore  peo-
 ple  do  not  get  tickets  even  if  they  try
 to  book  ten  or  20  days  earlier.

 Mr,  Deputy  Speaker:  The  hon.
 Member  may  continue  tomorrow.

 According  to  intimation  since  re-
 ceived  from  members,  they  have
 selected  cut  motions  desired  to  be
 moved  to  the  Demands  other  than
 Demand  No.  |  in  respect  of  Railways.
 So,  they  may  now  move  the  cut
 motions  subject  to  their  being  other-
 wise  admissible.

 Shri  M.  Muhammad  Ismail  (Man-
 jeri):  Sir,  I  beg  to  move:

 “That  the  Demand  under  the
 head  Miscellaneous  Expenditure

 be  reduced  by  Rs.  100.”

 [Delay  in  taking  up  and  com-
 pleting  the  survey  of  the  new
 Tinnevelly-Nagercoil-Trivandram
 and  Nagercoil-Cape  |  Comorin
 lines  (10).]

 Shri  Bade:  Sir,  I  beg  to  move:

 “That  the  Demand  under  the
 head  Ordinary  Working  Expen-
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 Administration  be  reduced  by
 Rs,  100.”

 {Need  to  (i)  imprdve  the  _  ser-
 vice  conditions  and  channel  of
 promotions  of  Enquiry  Clerks  and
 Reservation  Clerks  in  various
 Railways,  (ii)  check  high  cost  of
 general  management  of  Western
 Railway  as  compared  to  other
 zones,  (iii)  check  the  corruption
 in  Railway  Service  Commission,
 (iv)  keep  leave  reserve  clerks  ac-
 cording  to  Railway  Rules  (14).)

 Shri  M.  Muhammad  Ismail:  Sir,  I
 beg  to  move:

 “That  the  Demang  under  the
 head  Ordinary  Working  Ex-
 penses—Repairs  and  Maintenance
 be  reduced  by  Rs.  100.”

 [Need  to  take  up  and  complete
 _the  work  of  remodelling  Calicut
 station  at  an  early  date.  (16).]

 Shri  Priya  Gupta  (Katihar):  Sir,
 I  beg  to  move:

 “That  the  Demang  under  the
 head  Ordinary  Working  Ex-
 penses—Repairs  and  Maintenance
 be  reduced  by  Rs.  100.”

 [Failure  to  (i)  provide  ladies
 waiting  rooms  at  Jhaua,  Dand-
 khora_  stations  and  _  protection
 against  rain  ang  blasts  in  IlIrd
 class  waiting  halls  at  Sonaili,
 Jhaua,  Dandkhora  stations  of  N.E.
 Railway,  and  (ij)  complete  over
 bridge  over  Katihar  railway  lines
 connecting  approach  roads  and
 foot  over  bridge  at  Sonaili  sta-
 tion  in  N.E,  Railway.  (18).]

 Shri  Bade:  Sir,  I  beg  to  move:

 “That  the  Demand  under  the
 head  Ordinary  Working  Expenses—
 Operating  Staff  be  reduced  by
 Rs,  100.”

 [Neeq  to  give  seniority  to
 Northern  Railway  Ticket  Collec-
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 tors  who  were  taken  from  the
 posts  of  Junior  Out-door  Clerks.
 (20)  Bl

 Shri  M.  Muhammad  Ismail:  I  beg
 to  move:

 “That  the  demand  under  the
 head  Construction  of  New  Lines—
 Capital  and  Depreciation  Reserve
 Fund  be  reduced  by  Rs.  100.”

 [Abnorma]  delay  in  carrying
 out  the  electrification  work  bet-
 ween  Tambaram  and  Villupuram
 and  the  construction  of  a  new
 line  from  Manamadurai  to  Viru-
 dhunagar.  (28).]

 Shri  Bade:  I  beg  to  move:

 “That  the  demand  under  the
 head  Construction  of  New  Lines—
 Capital  and  Depreciation  Reserve
 Fund  be  reduced  by  Rs,  100.”

 [Need  to  (i)  execute  the  pro-
 ject  for  constructing  Madhopur-
 Kathua  rail  link,  (ii)  open  a  new
 line  after  surveying  the  Narmada
 Valley  railway  from  Khandwa
 (West  Nimar)  to  Dahod  in  Ma-
 dhya  Pradesh,  (iii)  construct  a
 new  line  from  Maksi  to  Dawa
 Kannod  Khategaon  MHarda_  via
 Devas,  (iv)  expedite  electrifica-
 tion  of  Madras-Tambaram  subur-
 ban  section  from  500  volts  D.C.
 to  25  K.V.AC.  (30).]

 Shri  M.  Muhammad  Ismail:  I  beg
 to  move:

 “That  the  demand  under  the
 head  Open  Line  Works—Additions
 and  Replacements  be  reduced  by
 Rs.  100.”

 [Failure  to  provide  adequate
 coverings  over  platforms  in  Nun-
 gambakkam  and  Chromepet  sta-
 tions  on  the  Madras  (Egmore)-
 Tambaram  line  and  to  provide
 sufficient  office  accommodation  in
 the  same  stations,  (32).]
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 .  Shri  Kachhavaiya  I  beg  to  move

 “That  the  demand  under  the
 head  Open  Line  Works—Develop-
 ment  Fund  be  reduced  by  Rs.  100.”

 [Need  to  run  a  special  train
 from  Kotah  to  Madhavpur,  (37).]

 Dr.  L.  M.  Singhvi:  I  beg  to  move:

 (i)  “That  the  demand  under  the
 head  Miscellaneous  Expenditure
 be  reduced  by  Rs,  100.”

 [Need  to  discuss  economy  mea-
 sures.  (40).]
 (ii)  “That  the  demand  under

 the  head  Ordinary  Working  Ex-
 penses—Administration  me  reduc-
 ed  to  Re.  ww

 (Wagon  shortage  in  certain  re-
 gions,  lack  of  operative  and  ad-
 ministrative  efficiency  and_  re-
 cruitment  policy  denying  equal
 opportunities.  (41).)

 Shri  Narendra  Singh  Mahida:  I  beg
 to  move:

 “That  the  demand  under  the
 head  Ordinary  Working  Expens-
 es—Administration  be  reduced  to
 Re,  ww

 [Neeq  to  take  necessary  pro-
 tective  measures,  including  put-
 ting  the  spikes  on  carriage  tops
 to  prevent  deaths  and  serious
 accidents  caused  by  the  passeng-
 ers  sitting  on  the  top  of  running
 trains.  (42).]

 Dr.  L.  M.  Singhvi:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ordinary  Working  Expens-
 es—Operation  (Fuel)  be  reduced
 by  Rs,  100.”

 {Inferior  quality  of  coal  used
 and  supplied  affecting  the  effici-
 ency  and  the  punctuality  of
 trains,  (43).]
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 Shri  Narendra  Singh  Mahida:  I  beg Shri  Narendra  Singh  Mahida:  I  to  move:
 beg  to  move:

 (i)  “That  the  Demand  under  the
 head  Construction  of  New  Lines—
 Capital  and  Depreciation  Reserve
 Fund  be  reduced  to  Re,  4"

 “That  the  demand  under  the
 head  Ordinary  Working  Expen-
 ses—Labour  Welfare  be  reduced
 to  Re,  wn

 [Need  to  (i)  reduce  hours  of  [Failure  to  develop  new  railway
 work,  (ii)  provide  adequate  rest,
 canteen  facilities  ang  other  aids
 to  relieve  nervous  tension  and
 (iii)  provide  rest  house  facilities

 for  the  operational  staff,  especial-

 lines  in  order  to  open  up  hinter-
 lang  between  Mysore  and  Man-
 galore,  Madhya  Pradesh,  Rajas-
 than,  Kandla,  Jhund,  Ahmedabad,
 Mandwai,  Kandla  (metre  gauge),
 Etawah  Kasganj,  Brindavan-Ma- ly  drivers,  firemen,  guards,  signal
 thura.  (47).] men,  (44).]

 Dr.  L.  M.  Singhvi:  I  beg  to  move:  (Gi)  “That  the  Demang  under

 (i)  That  the  demand  under  the  the  head  Open  Tine  Works:  Deve:

 head  Ordinary  Working  Expenses-  ae
 Fund  be  reduced  to

 Labour  Welfare  be  reduced  by  oo
 Rs,  100.”

 [Inadequacy  of  labour  welfare
 measures  during  the  last  year  and
 that  of  the  programme  for  the
 coming  year.  (45).]

 [Neeq  to  convert  metre  gauge
 line  into  broad  gauge  line  espe-
 cially  between  Bengal  and
 Assam.  (49).]

 Mr.  Deputy-Speaker:  These  cut  no-
 (ii)  “That  the  demand  under  the  tions  are  now  before  the  House.

 head  Construction  of  New  Lines—
 Capital  and  Depreciation  Reserve  8  hrs.
 Fund  be  reduced  to  Re,  I.”

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday,  March
 8,  963  /Phalguna  qq,  884  (Saka).

 {Neglect  of  certain  regions  for
 new  lines  due  to  slow  and  halting
 policy.  (46).  ]
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 [Thur  dey,  March  7,  :963iPhalgun.  ‘16,  7884  (Saka)]
 CoLUMNS

 ORAL  ANSWERS  TO
 QUESTIONS  2655—99

 S.Q.  Subject

 299  Assets  in  foreign  banks  2655—58
 300  Gulhati  Commsion  Report  2658-6r
 30t  Delhi  water  supply  266I—67
 302  Hospi‘alsin  Delhi  2667—72

 303  Life  Insurance  for  ar-
 med  forces  personnel  2673—75

 304  Government  dues  to
 D.M.C.  2675—78

 305  Permit  for  purchase  of
 gold.  2678—8Ir

 306  Emergency  Insurance
 Scheme.  ¢  268I—83

 307  Gold  price
 smuggling  2683—87

 308  High  Power  Commissions
 for  Water  and  [Power  2687—90

 309  Foreign  investment  in
 India  2690—93

 3३70  Leprosy  Pilot  Projects
 in  Orissa  (2693-95

 Bir  New  Power  Station  in
 Delhi  2695—97

 +32  Ayurvedic  system  of  me-
 dicine  2693-99

 WRITTEN  ANSWERS  TO
 QUESTIONS  2699—2729

 S.Q  No.

 3I3  Power  shortage  in  the
 country  -2699—2  700

 3r4  Delhi  Mister  Plan  (2700-01
 ३7६  Bhakra  and  Nangal  Dams  2707
 +316  Chest  diseases  in  India  2707
 ३77  Transfer  of  D.V.C.

 Headquarters  2702
 ३78  Floods  and  power  sup-

 ply  in  Assam  2702-03
 319  U.N.  technical  assistanc:.  2703
 320  Drug  Control  (2703-04
 उसे  National  School  Health

 Council  (2704-05,

 U.S.Q.
 No.

 556  Registered  contractors
 in  Manipur  2705

 557  Rural  electrification  in
 Rajasthan  ?  2705

 WRITTEN  ANSWERS  TO
 QUESTIONS—contd,

 S.Q.
 No.

 584

 585  Quarters

 Subject

 Soviet  collaboration  in
 projects

 Buddha  Jayanti
 New  Delhi.
 Bisdari  Malcha  Mahal  on
 ridge
 Kishan  d.m
 (U.P) .
 Smuggling  of  Russian
 watches
 Contribution  _to  Nation-
 al  Defence  Fund  by
 member.  of  Income
 Tax  Department
 Licences  issued  under
 Gold  Control  Scheme
 Government  colonies  of
 Delhi
 Survey  of  power  projects in  Himalayas
 Drug  prices  in  Delhi
 Namasudra  Commu-
 nity  ?
 Loans  to  D.Ps.
 Licences  to  private  elec-
 tricily  undertakings
 Refugees  in  Muslim
 houses
 Camps  for  displaced  per-
 sons.
 Medical
 Meerut
 Irrigation  projects  in
 Kerala
 L.I.C.  Housing  Programme
 Housing  Schemes
 Seizure  of  wrist  watches
 by  Bombay  customs
 Seizure  of  Pakistani
 currency
 Bhang,  Charas  and  Ganja
 Hostels  for  M.Ps.
 Family  Planning  in
 Rajasthan
 Pochampad  Project
 Chandrepure  Thermal
 Station,  Bihar
 Rural  Eelectrification  in
 Delhi

 Park,

 Project

 College  at

 for  Central
 Governnzatenployess

 289:

 CoLuMNs

 2706

 2706

 2706-07

 2707-08

 2708

 2708-09

 2770

 2777

 27
 27II-I2

 2772
 27I2-33

 2773

 (2713-14

 (2714

 (2714-15,

 2775
 (2715-16

 (271618

 2277

 27I7-I8
 27I8-I9
 27I9-20

 (2720-21
 272

 272I-22

 2722

 2722-23
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 WRITTEN  ANSWERS  TO
 Q

 9.0.
 No.

 586

 587

 588

 589
 59°
 597

 592

 593
 594

 595

 596

 597

 598

 599

 PAPER
 TABLE

 UESTIONS—contd,

 Subject

 Treatment  of  measles  in
 Russia
 T.B.  conference  at  Luck-
 now

 propery
 left  in  Pakistan

 Water  supply  in  cities
 Survey  of  Chenab  basin
 Salal  Hydro  Electric
 Project  in  Jammu
 Kashmir
 Malaria  eradication
 West  Be
 Bronchitis
 Water  supply  to  Madras
 city.
 Sharing  of  Krishna  waters

 y  Madras  and  Andhra
 Pradesh
 Rural  Housing  Program-

 in

 Utilisation  of  irrigation
 potential
 T.B.  Clinics  in  Madras
 State.
 C:nt  ral  Institute
 Pharmacy

 of

 (7)  A  copy  each  of  the  follow-
 ing  Notifications  :—

 LAID  ON  THE

 (Daxy  Dicesr]

 CoLumns

 2723

 2723-24

 2724
 2724-25

 2725

 2725-26

 2726
 2726

 2727

 2727-28

 2728

 2728

 2728-29

 2729

 2729-30

 (i)  Notification  No.  F.  4(33)! 62-Fin.  (E)  published  in
 Delhi  Gazette  dated  the
 i4th  February,  7963
 making  certain  am-
 endment  to  the  Delhi
 Sales  Tax  Rules,  395I, under  sub-section  (4)  of
 section  26  of  the  Bengal Finance  (Sales  Tax)  Act,
 94I  as  in  force  in  the
 Union  Territory  of  Delhi

 Gi)  The  Central  Excise
 (Fourth  Amendment)
 Rules,  7963  published  in
 Notification  No.  G.S.R.
 377  dated  the  23rd  Feb-
 ruary,  1963,  under  section

 38  of  the  Central  Excises
 and  alt  Act,  1944.

 PAPERS  LAID  GN  THE
 TABLE—

 (2)  A  copy  of  Corrigendum  to
 the  Report  on  the  Third
 General  Election  to  the
 Orissa  Legislative  As-

 sembly
 »  ‘1961,  laid  on

 the  Table  of  the  House
 on  the  24th  January,
 7963

 REPORT  OF  COMMITTEB
 ON  PRIVATE  MEMBERS’
 BILLS  _  AND  RESOLU-
 TIONS  PRESENTED
 Fourteenth  Report

 presented
 REPORTS  OF  ESTIMATES

 COMMITTEE  PRESENTED
 Twenty-fourth  and  Twenty-

 fifth  Reports  were  presen-
 ted.

 was

 CALLING  ATTENTION  TO
 MATTER  OF  URGENT
 PUBLIC  IMPORTANCE

 Shri  S.  M.  Banerjee  called  the
 attention  of  the  Minister  of
 Home  Affairs  to  the  talks
 held  by  him  with  the  King
 of  Nepal.

 The  Minister  of  Home  Affairs
 (Shri  Lal  Bahadur  Shastri  )
 made  a  statement  in  regard
 thereto.

 DEMANDS  FOR  GRANTS
 (RAILWAYS)
 (i)  Discussion  on  Demand

 for  Grant  No.  I  in  respect
 of  Budget  (Railways)  for
 3963

 4
 concluded,  and  the
 was  voted  in  full.

 (ii)  Discussion  on  Demands
 for  Grants  Nos.  2  to  76
 and  38  in  respect  of  Raii-
 ways  for  the  year  1963-64 commenced.  The  Dis-
 cusion  was  not  concluded.

 AGENDA  FOR  FRIDAY,
 MARCH  8,  7963  PHAL-
 GUNA  17,  7884  (SAKA)
 Further  discussion  on  the

 Demands  for  Grants  in  res-
 pect  of  Railways  for  the
 year  1963-643,  and  _consi-
 deration  of  the  Private
 Members’  Bills
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 2730

 2737
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